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 LOK  SABHA

 Wednesday,  8th  April,  ‘1958,

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock.

 (Mr.  Spraxrr  in  the  Chair)

 ORAL  ANSWERS  TO  QUESTIONS

 हेलौकाप्टर

 कह,  थो  भक्त  दहन  :  क्‍या

 परिवहन  तथा  संचार  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  कया  किसी  गैर-सरकारी  कम्पनी
 को  हेलीकाप्टर  चलाने  की  अनुमति  दी  गई  है;

 (ख)  यदि  हां,  तो  उनका  किस  प्रकार
 प्रयोग  किया  जा  रहा  है;

 (ग)  हेलीकाप्टर  के  द्वारा  चम  यात्रा
 के  विकास  के  लिये  क्या  कदम  उठाये  जा

 रहे  हैं;  और

 (घ)  यदि  कोई  कदम  नहीं  उठाये  जा

 रहे  हैँ,  तो  कया  भविष्य  के  लिये  इस  सम्बन्ध  में

 कोई  कार्यक्रम  बनाया  गया  है  ?

 इसेलिक  उद्युय्सन  उपमसंत्रो  (थो

 मुहोरद्दोन)  :  (क)  जी  नहीं,  श्रीमान्‌  जी  ।

 (ख)  प्रश्न  ही  नहीं  उठता  t

 (ग)  और  (घ).  भ्रभी  तो  हेलीकोप्टरों
 का  चलाना  बहुत  मंहगा  पड़ता  है;  इसलिए
 सरकार  भारत  में  सार्वजनिक  वायु-परिवहन
 (Public  Air  Transport)  के  लिये

 हेलीकोप्टरों  ४  जल्दी  ही  चलाये  जाने  की

 कोई  उम्मीद  नहीं  करती  t
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 भगत  दर्शन  :  क्‍या  भारत  सरकार  केः
 ध्यान  में'यह  बात  आई  है  कि  बहुत  से  देशों  में
 और  खास  तौर  पर  भअ्रमरीका  में  यात्रियों  को
 तथा  डाक  को  ले  जानें  के  लिए  भो  हेलीकाप्टरों
 का  बड़े  पैमाने  पर  प्रयोग  छिया  जा  रहा  है
 ओर  इग  बात  को  ध्यान  में  रख,  हुए  क्‍या
 भरत  सरकार  ने  इन  हो  आवश्यकदा  अनुनव
 नहीं  को  है  ?

 Shri  Mohiuddin:  The  helicopter  ser-
 vice  is  operating  on  an  experimental
 basis  in  USA  and  Belgium,  but  it  is
 on  a  very  restricted  scale.  It  is  ex-
 pected  that  a  new  design  of  helicopter
 will  be  introduced  when  the  operating
 cost  of  it  will  be  reduced  consider-
 ably,  and  then  the  helicopters  can  be
 used  on  a  larger  scale.

 श्री  भक्त  वर्शन  :  क्या  हमारे  सिविल
 एवियेशन  विभाग  ने  बंगलौर  के  एच  ०  ए०  एल०
 में  या  दूसरी  जगह  पर  जहां  पर  परीक्षण  किये
 जा  हैं,  इस  बारे  में  कोई  ब्रयोग  किये  हैं
 किये  जा  रहे  हें  ताकि  सस्ती  कीमत  में  इस  तरहके
 हैलीकाप्टर  बनाये  जा  सकें  शौर  उनका  बड़े
 पैमाने  घर  उपयोग  किया  जा  स  ?

 परिवहन  तथा  संचार  संत्री  (श्री  fo  ‘To

 पाठिल)  $  हेलीकाप्टर  का  चलाना  दस  गुना
 मंहगा  काम  है।  मान  लीजिये  कि  किसी  काम  के
 लिए  झआडिनरी  एयरक्राफ्ट  में  २५  रुपये  में
 काम  होता  है  तो  हेलीकाप्टर  में  उसी  को  करने
 के  लिये  २५००  रुपये  लगते  हे  ।  यह  एवियेशन
 की  स्थिति  है।  अगर  आगरा  जाना  हो  तो
 झाडिनरी  प्लेन  में  जैसे  कि  हमारे  पास  दूसरे
 प्लेंस  हें  उनमें  २५  रुपये  में  जाया  जा  सकता  है
 पयूल  इत्यादि  के  खर्चे  स ेजबकि  हेलीकाप्टर  में
 करीब  ३१४५  रुपये  लगते  हें।  इससे  पता  चलता  है
 कि  यह  इकोनोमिकली  इतना  साउंड  प्रोपोज़ीशनस
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 नहीं  है  जिसको  कि  हमारी  गवर्नेमेंट  चला
 सकती  हो  +

 Shri  Jaipal  Singh:  May  we  have
 some  idea  of  how  many  helicopters
 there  are  belonging  to  private  com-
 panies?

 Shri  Mohiuddin:  The  oil  companies
 in  Bengal  have  been  permitted  to
 bring  about  three  helicopters.  The
 Assam  Oil  Co.  were  also  given  per-
 mission;  they  brought  them.  But  I
 am  informed  that  they  have  now
 returned  them  to  some  other  paces;
 and  one  was  destroyed.  one  heli-
 copter  is  there,  with  the  Bombay
 Government.

 सेठ  ोचिस्द  दास  :  क्‍या  सरकार  इस
 बात  को  जानती  है  कि  प्रमरीका  की  सरकार
 ओर  भारत  की  सरकार  को  माली  हालत  की
 कोई  तुलना  नहीं  की  जा  सकती  है  और  क्‍या
 ऐसी  हालत  में  सरकार  इस  बात  का  हमेशा
 ध्यान  रखेगी  कि  इस  तरह  की  फिजूल  और
 बुहत्‌  खर्च  की  चीज़ों  का  यहां  पर  उपयोग
 न  किया  जाये  और  कम  से  कम  उस  वक्‍त  तक
 न  किया  जाये  जब  तक  कि  हमारी  मालो  हालत
 सुघर  नहीं  जाती  ?

 श्री  Wo  lo  पाटिल  :  यही  मेरा  रिप्लाई
 थी।

 Indian  Airlines  Corporation

 °546.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Transport  and  Commu-
 nications  be  pleased  to  state  the
 total  cost  of  new  types  of  aircrafts
 that  the  Indian  Airlines  Corporation
 have  purchased  during  1957-58?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohiuddin):  The  Indian
 Airlines  Corporation  placed  orders
 for  5  Viscount  aircraft  in  July  3955
 and  another  five  in  September,  1956.
 Of  these,  six  were  received  during
 1957-58;  and  the  remaining  4  are  ex-
 pected  before  end  of  May  1958.  The
 total  cost  of  the  40  Viscounts,  ex-
 eluding  the  cost  of  spare  engines,

 a  APRIL  3958  नक  Answer?  ६... च

 soare  parts  etc.  ‘@bout  Rs.  460
 lakhs.

 Shri  D.  C.  Sharma:  May  ,I  know
 whether  any  arrangement!  have  been
 made  for  the  training  of  those
 pilots  who  are  going  to  man  these
 new  types  of  aircraft?

 Shri  Mohiuddin:  Yes.  The  train-
 ing  of  the  pilots  and  other  staff  has
 been  carried  out  under  an  integrated
 programme  from  the  very  beginning
 when  it  was  decided  that  the  Vis-
 counts  should  be  purchased.

 Mr.  Speaker:  I  think  all  these
 questions  were  asked  some  time  ago.

 Shri  Ramanathan  Chettiar:  How  is
 it  that  we  get  more  information  from
 foreign  journals  regarding  the  pur-
 chase  of  aircraft  than  the  informa-
 tion  given  to  Parliament?

 Mr.  Speaker:  What  is  this  kind  of
 question?  The  hon.  Member  may  ask
 any  particular  question  that  he  wants.
 Is  the  hon.  Member  to  make  a  state-
 ment  here  generally  about:  every-
 thing?

 Shri  Ramanathan  Chettiar:  The
 Deputy  Minister  said  that  only  five
 aircraft  were  purchased,  and  he  gave
 a  certain  figure.  But  certain  foreign
 journals....

 Mr.  Speaker:  The  hon.  Member
 may  try  to  elucidate,  ask  a  question
 if  the  Minister’s  answer  is  not  cor-
 rect.

 Shri  Ramanathan  Chettiar:  In  view
 of  the  fact  that  foreign  journals  have
 given  more  information  in  regard  to
 the  purchase  of  aircraft  amounting  to
 far  greater  sums  than  what  the
 Deputy  Minister  has  mentioned,  may
 I  know  why  this  variation....

 Mr.  Speaker:  I  am  not  going  to
 allow  this  question.  It  is  too  vague
 and  indefinite.  What  is  the  amount
 that  is  suggested  by  them?  What  is
 the  amount  that  has  been  given  by
 the  Minister?  I  think  it  is  Rs.  480
 lakhs.  Then,  how  does  it  differ?  Is
 he  to  imagine  that  they  gave  some
 other  figure.  Why  should  the  hon.



 Member  not  take  greater  care  and
 then  come  forward  and  ask  ‘Then
 say  Rs.  680  lakhs.  Why  did  you  say
 Rs,  480  lakhs?’  and  so  on?  This  kind
 of  vague  question  which  the  hon.
 Member  has  asked  leads  us  nowhere.

 Shri  Jaipal  Singh:  May  I  know
 how  much  of  this  cost  has  been  met
 by  the  sale  of  aircraft  such  as  Vikings
 and  so  on  and  so  forth  which  have
 been  declared  surplus  to  our  civil
 aviation  requirements?

 Shri  Mohiuddin:  No,  the  surplus
 aircraft  have  not  yet  been  sold,  ex-
 cept  perhaps  one.  Therefore,  almost
 all  this  amount  has  been  met  from
 the  resources  raised  by  the  corpora-
 tion.

 hei  Jaipal  Singh:  It  is  rather  im-
 portant.  May  I  know  how  in  the
 light  of  what  has  been  stated  in  the
 matter  of  the  purchase  of  critical
 spare  parts  and  the  like  the  Vis-
 counts  have  to  be  sent  back  all  the
 way  to  the  manufacturers  in  the
 United  Kingdom  for  overhauling?
 When  are  we  likely  to  expect  that
 overhauling  and  maintenance  may  be
 done  in  this  country  itself?

 The  Minister  of  Transport  and
 Communications  (Shri  8.  K.  Patil):
 It  may  be  that  for  some  time  to  come
 for  major  overhauls  we  may  have  to
 go  there  in  order  not  to  take  any
 risk.  But  we  are  doing  every  effort
 to  see  that  it  can  be  done  in  this
 country  as  early  as  possible.

 hri  Narayanankutty  Meron:  May
 I  know  whether  any  attempt  has
 been  made  to  sell  the  eight  Heron
 aircraft  which  are  lying  with  the
 IAC,  and  which  could  not  be  put  to
 flight  on  the  IAC  when  these  pur-
 chases  were  made  last  year?

 Shri  Mohiuddin:  I  could  not  follow
 the  question.

 Mr,  Speaker:  That  is  a  different
 question.  The  hon.  Member  may
 ask  a  separate  question  as  to  why

 ‘they  have  not  been  sold.  This  kind
 of  question  was  also  asked  the  other
 day,  and  it  was  said  that  the  air-
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 creft  men  must  be  prepared  to  pur-
 chase  this.

 Research  in  Turmeric

 *1549,  Shri  Sanganna:  Will  the
 Minister  of  Food  and  Agriculturé  be
 Pleased  to  state:

 (a)  whether  research  on  turmeric
 is  being  carried  on  in  the  State  of
 Orissa  with  Central  Government
 help;

 {b)  if  so,  what  is  the  latest  position
 of  this  research;  and

 (c)  what  is  the  financial  assistance
 given  so  far  by  the  Government  of
 India  in  this  regard?

 The  Minister  of  Cooperation  (Dr.
 ्,  Deshmukh):  (a)  Yes,  Research
 on  ‘turmeric  is  being  carried  on  in
 the  State  of  Orissa  with  assistance
 from  the  Indian  Council  of  Agricul-
 tural  Research.

 (b)  A  statement  is  placed  on  the
 Table  of  the  Lok  Sabha  [See  Ap-
 pendix  VII,  annexure  No,  15).

 (९)  The  Indian  Council  of  Agricul-
 tural  Research  has  so  far  sanctioned
 a  total  grant  of  Rs.  -1,17,450/-  to  the
 Government  of  Orissa  for  this
 scheme,  for  a  period  of  about  36
 years  commencing  from  April,  1944.

 Shri  Sanganna:  From  the  statement
 we  do  not  know  where  the  research
 is  being  carried  on.  May  I  know  the
 place  where  the  research  is  being
 earried  on?

 Dr.  P.  8,  Deshmukh:  I  am  sorry  I
 have  not  got  the  name  of  the  exact
 place.

 Mr.  Speaker:  It  is  carried  on  in  the
 State  of  Orissa.  The  hon.  Member
 comes  from  Orissa.

 Shri  Sanganna:  I  want  to  know
 the  place  where  this  experiment  is
 being  carried  on.

 Mr.  Speaker:  I  agree.  But  the  hon.
 Member  comes  from  the  State  of
 Orissa.  Can  he  not  get  that  infor-
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 mation  there?  Shall  I  ask  the  House
 as  to  what  takes  place  in  my  own
 house?  Hon.  Members  ought  not  to
 feel  that  they  ought  not  to  make  any
 enquiry  whatever  and  all  the  burden
 is  on  the  poor  Minister  here  to  give
 him  every  answer  including  that  re-
 lating  to  his  own  kith  and  kin.  What
 is  all  this?

 Shri  Panigrahi:  May  I  know  what
 kind  of  research  is  being  carried  on?

 Mr.  Speaker:  The  hon.  Minister  is
 not  doing  the  research.  He  is  not  8
 scientist.  So,  what  can  be  done?
 I  cannot  understand  this  type  of
 question.  The  hon.  Member’  can
 come  over  to  this  side  at  any  time.
 There  seem  to  be  chances.

 Shri  Heda:  May  I  know  whether
 the  research  carried  on  in  Orissa  will
 benefit  the  other  areas  all  over  the
 country  where  turmeric  is  exten-
 sively  grown.

 Dr.  P.  S.  Deshmukh:  This  was
 limited  to  Orissa  and  Orissa  alone.

 Shri  Sanganna:  May  I  know
 whether  the  strains  are  being  tried
 in  other  areas  of  the  Orissa  State?

 Dr,  P.  8.  Deshmukh:  Some  of  the
 strains  that  have  been  evolved  are
 being  tried  and  we  have  a  report
 that  some  good  strains  have  been
 evolved.

 Agricultural  Colleges
 *1550.  Shri  Ram  Krishan:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  the  scheme  for  setting
 up  post-graduate  colleges  for  tcaching
 agricultural  science  has  been  finalis-
 ed;  and

 (bd)  if  so,  the  details  thereof?
 The  Minister  of  Co-operation  (Dr.

 P.  8.  Deshmukh):  (a)  and  (b).  A
 statement  containing  the  requisite
 information  is  laid  on  the  Table  of
 the  Lok  Sabha.  (See  Appendix  VU,
 anyexure  No.  16}.
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 Shri  Raw  Krishan:  May  }  know  the
 names  of  the  States  which  have  sent
 schemes  so  far?

 Dr.  ग,  S.  Deshmukh:  This  is  con-
 tained  in  the  statement  iwelf.  These
 are  the  5  places  where  we  are  think-
 ing  of  considering  thie  questinn.

 Shri  Wadhav:  May  I  know  what
 college  has  been  recomraended  by
 the  Bombay  Government  fur  tms
 purpose?

 Dr.  P.  S.  Deshmukh:  They  bave  not
 stated  the  college,  yet,  Sic.

 Shri  S.  M.  Banerjee:  May  I  know
 whether  the  U.P.  Government  has
 approached  the  Centre  for  financial
 help  for  the  expansiun  of  the  Agri-
 cultura]  College  at  Kanpur?

 Dr.  P.  S.  Deshmukh:  No,  Sir.

 Shri  Wodeyar:  May  I  krow
 whether  the  Union  Government  are
 considering  a  scheme  to  strengthen
 the  students’  admission  capacity  of
 Agricultural  Colleges  and  io  provide
 facilities  for  expansion  in  Mysore
 State?

 Dr.  है  S.  Deshmukh:  I  want  notice
 of  the  questicn.

 Shrimati  Na  Palchoudhuri:  Has  the
 Government  finalised  the  scheme
 for  removing  the  Agricultural  Col-
 lege  from  Calcutta  to  some  other
 place  in  the  State?

 Mr.  Speaker:  Is  it  the  concern  of
 the  Central  Government?

 Dr.  ड्,  S.  Deshmukh:  I  am  not
 aware  of  that;  and  it  is  outside  the
 scope  of  this  question  also.

 Shri  Ram  Krishan:  May  I  know
 the  total  amount  of  money  to  be
 given  for  this  scheme  to  the  State
 of  Punjab?

 Dr.  P.  S.  Deshmukh:  The  exact
 amount  has  not  been  calculated.  The
 statement  contains  the  pattern  of
 assistance.  We  are  giving  75  per  cent
 of  the  non-recurring  expenditure  and
 the  ceiling  can  be  said  to  be  Ra  ATSB
 lakha.



 Ollseed  Prices

 १588,  Shri  Bishwanath  Roy:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  the  attention  of  Gov-
 ermment  has  been  drawn  to  the  rapid
 fall  in  price  of  oilseeds;  and

 (b)  if  so,  whether  Government  pro-
 pose  to  take  any  steps  for  avoiding
 less  to  the  growers?

 The  Deputy  Minister  of  Agricul-
 are  (Shri  M.  V.  KErishnappa):  (a)
 and  (b).  The  prices  of  oilseeds  which
 were  ruling  at  very  high  levels
 during  956  and  4957  have  shown  a
 tendency  to  come  down.  But  still
 the  current  prices  are  much  higher
 than  the  levels  of  954  or  1955.  As
 such,  the  current  prices  of  oilseeds
 cannot  be  called  low  as  to  warrant
 the  adoption  of  specia]  measures.

 Shri  Bishwanath  Roy:  May  I  know
 whether  Government  have  any  idea
 of  the  loss  suffered  by  the  growers
 during  the  last  3  months  of  this
 year?

 Shri  M.  द  Krishnappa:  There  is  no
 less.  The  price  of  oilseeds,  for
 example,  groundnut  in  March  7956
 was  about  Rs.  24/-  and  last  year  it
 was  Rs.  25/-  and  this  year  it  has
 gone  down  to  Rs.  24.  There  is  not
 much  of  loss;  and  compared  with
 the  previous  year,  it  is  only  Re.  I/-
 ‘ess.

 Shri  Bishwanath  Roy:  Has  the  at-
 tention  of  Government  been  drawn
 to  the  fall  in  prices  of  sarsom  from
 Rs.  30/-  per  md.  to  Rs.  2i/-  per  rnd.
 during  the  last  three  months  in  the
 Hapur  mandi  and  other  mandies  of
 UP.?

 Shri  M.  द  Krishnappa:  There  is
 not  any  appreciable  fall;  it  is  only
 one  or  two  rupees  per  md.

 Shri  Ranga:  Is  it  not  a  fact  that
 this  fall  has  been  continuous  during
 the  last  5  years  and  is  it  not  a  fact
 that  the  Indian  Central  Oilseeds
 Committee  has  suggested  to  Govern-

 ©  APRIL  968  Oral  Answers  8978

 ment  that  some  steps  should  be  taken
 in  order  to  arrest  this  fall?

 Shri  M.  V.  Krishnappa:  It  is  true.
 The  Government  has  to  take  a
 balanced  view  of  all  these  things
 having  the  interests  of  the  consumers
 and  producers  as  well.  Three  years
 ago,  the  prices  of  oilseeds  had  gone
 up  abruptly—very  high—and  since
 the  last  three  years  they  have  started
 coming  down.  We  consider  it  a
 welcome  sign.  We  are  watchful
 about  this  and  when  the  prices  come
 to  a  certain  level,  we  are  sure  to
 take  certain  measures.  7

 Shri  Yajnik:  Is  it  a  fact  that  the
 prices  of  oilseeds  have  been  so  dras-
 tically  reduced  that  so  many  oil
 factories  are  closing  down  in  the
 country,  especially  in  the  Bombay
 State?

 Shri  M.  V.  Krishnappa:  In  _  fact,
 production  of  vegetable  oi!  has  gone
 up  and  there  is  no  sign  of  oil  fac-
 tories  closing  down  because  of  the
 low  price.  It  is  true  the  prices  ere
 coming  down  but  we  are  very  watch-
 ful  about  these  prices.

 Shri  Heda:  From  the  reply  of  the
 Deputy  Minister  we  understand  that
 the  Government  is  exercising  its
 mind  to  fix  some  minimum  price  at
 some  level  oor  other.  May  T
 know  whether,  if  they  announce  the
 price  earlier,  they  do  not  think  that
 there  would  be  no  need  to  take  any
 action  and  that  the  price  levels
 would  be  maintained?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  We  have
 never  said  that  we  feel  that  the
 prices  have  come  down  unduly  low
 so  far  and  there  is  no  need  of  fixing
 a  minimum  price.

 Shri  Barman:  May  I  know  the
 criteria  on  which  Government  decide
 that  the  price  of  a  certain  commodity
 should  not  go  down  below  a  certain
 level?

 Shri  A.  P.  Jain:  Certainly,  tha  price
 level  under  the  conditions.



 Mr,  Speaker:  How  do  Government
 fix  the  floor,  below  which  they  con-
 sider  the  price  to  be  uneconomic,  in
 arriving  at  a  decision?  That  is  what
 the  hon.  Member  wants.

 Shri  A.  P.  Jain:  Generally,  the
 price  level  prevailing  during  a  cer-
 tain  period,  say  previous  ‘wo  years;
 then  the  availability  of  stocks.  These
 are  the  general  criteria.

 Shri  Ranga:  Is  there  any  machinery
 with  the  Government,  in  which  the
 producers  as  well  as  the  consumers
 are  represented,  whom  they  could
 consult  and  ascertain  facts  before
 they  come  to  any  conciusion  whether
 the  prices  have  gone  up  or  gone
 down  unreasonably?

 Shri  A,  ग,  Jain:  We  keep  a  record
 of  the  prices  and  there  is  no  such
 machinery  to  consult  the  producers
 or  the  consumers;  nor  is  it  possible  to
 set  up  one  easily.

 Shri  Ranga:  Why  is  it  nct  possible?
 Myr.  Speaker:  The  hon.  Member

 may  take  it  up  in  a  differer.t  man-
 ner.

 Co-eperative  Societies  in  Tripura
 ©1553.  Shri  Bangshi  Thakur:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  how  many  co-operatives  have
 been  formed  so  far  amongthe  pea-
 sants  of  Tripura;

 (b)  whether  there  is  any  Agricul-
 tural  Bank  in  Tripura;  and

 (e)  if  not,  whether  Government  are
 contemplating  to  open  such  a  Bank
 or  Banks  in  Tripura  during  (19587

 The  Minister  of  Co-operation  (Dr.
 ह  8.  Deshmukh):  (a)  230.

 (b)  Yes,  Sir.
 {c)  Does  not  arise.

 Shri  Bangshi  Thaknr:  How  many
 more  co-operatives  are  yet  to  be
 formed  to  include  all  the  peasants  of
 हि...  including  the  landless  pea-
 sentry?
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 Dr.  P.  S.  Deshmukh:  We  are  trying
 to  form  as  many  co-operatives  as  are
 required;  when  the  peasants  come
 forward  to  register  the  societies,  we
 register  them.  We  have  formed  so
 far  230  and  I  think  we  have  not  done
 badly.

 Shri  Bangshi  Thakur:  May  I  know
 the  amounts  paid  by  the  Bank  to
 the  peasants  of  Tripura  since  start-
 ing  and  also  whether  the  demands  of
 the  peasants  have  been  satisfied  by
 such  payments?

 Dr.  F.  S.  Deshmukh:  The  demand
 might  be  slightly  more  than  what
 we  have  been  able  to  meet;  but,
 taking  into  consideration  the  fact  that
 Tripura  did  not  have  a  financing  co-
 operative  society  till  about  the  25th
 January,  1957,  I  think,  we  have  done
 quite  well.

 Shri  Sanganna:  I  want  to  know
 whether  the  co-operative  farm  is
 more  remunerative  and  inducive  to
 peasants  to  form?

 Dr.  P.  S.  Deshmukh:  This  refers  to
 co-operative  credit  only,  so  far  as
 Tripura  is  concerned.  But  the  hon.
 Member’s  question  is  a  general  ques-
 tion  and  it  would  not  be  possible  for
 me  to  answer  now.

 Chira
 91555,  Shri  L.  Achaw  Singh:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 State  Trading  Organisation  in  Mani-
 pur  purchased  old  stocks  of  Chira
 from  ‘local  merchants  and  sold  them
 back  to  the  merchants  at  a  profit  of
 Re.  i/-  per  maund  and  allowed  them
 to  export  the  old  stocks;

 (b)  if  so,  how  much  gross  profit
 has  been  made  by  the  State  Trading
 Organisation  out  of  this  deal;  and

 (c)  whether  the  export  of  Chira
 has  been  continuing?

 The  Deputy  Minister  for  Food  and
 Agriculture  (Shri  A.  M.  Thomas):
 (a)  and  b)  The  Manipur  Adm*



 nistration  purchased  stocks  of  Chira
 from  local  merchants  in  order  to
 assist  them  in  the  disposal  of  these
 stocks.  Subsequently  they  sold  these
 stocks  by  public  auction  for  export
 outside  the  territory.

 Information  about  profit  made  has
 been  called  for  from  the  Administra-
 tion.

 (ec)  No,  Sir.

 Shri  L.  Achaw  Singh:  May  I  know
 whether  the  Government  is  aware
 that  a  large  number  of  chira  makers
 have  been  thrown  out  of  employment
 due  to  the  stoppage  of  export  of
 chira;  if  so,  what  steps  are  being
 taken  to  give  them  alternative  em-
 ployment?

 Shri  A.  M.  Thomas:  There  is  a  ban
 en  the  export  of  rice  from  Manipur.
 And,  if  export  of  chira  is  allowed
 freely,  that  will  defeat  the  very
 purpose  of  putting  the  ban  on  the
 export  of  rice.  Our  idea  is  to  make
 rice  available  in  abundance  in  Mani-
 pur

 Shri  L.  Achaw  Singh:  What  about
 the  position  of  the  chira  makers  who
 have  been  rendered  unemployed—a
 large  number  of  them?

 Shri  A.  M.  Thomas:  The  hon.  Mem-
 ber  may  repeat  his  question.

 Shri  A.  M.  Thomas:  When  the
 stocks  accumulated,  we  purchased  at
 the  rate  of  Rs.  2  per  maund  bagged
 and  then  we  allowed  export  of  that
 by  auctioning  the  stocks.  So,  when
 it  came  to  a_  difficult  position,  we
 came  to  the  aid  of  the  merchants
 and  the  producers.

 Protection  of  Railway  Line

 *1556,  Shri  Radhamohan  ingh:
 Win  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  any  scheme  has  been
 sanctioned  to  protect  the  Railway
 line  between  Suraimanpur  and  Reoti
 stations  of  the  North-Eastern  Rail-
 way;
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 (b)  if  so,  what  is  the  amount  pro-
 posed  to  be  apent  on  it  and  whether
 the-U.P.  Government  are  meeting  any
 portion  of  the  cost;  and

 (c)  through  whom  the  work  is  pro-
 posed  to  be  undertaken?

 The  Deputy  Minister  of  Railways
 (Shri  Shabnawaz  Khan):  (a)  Yes,
 Sir.  A  scheme  has  been  drawn  up.

 (b)  Rs.  9  lakhs  approximately.  The
 cost  of  the  work  is  provisionally  pro-
 posed  to  be  shared  on  50:50  basis
 by  the  Railway  and  the  Uttar  Pra-
 desh  Government.

 (c)  By  the  Irrigation  Department
 of  Uttar  Pradesh  Government.

 Shri  Radhamohan  Singh:  By  what
 time  is  it  proposed  to  complete  the
 work?

 Shri  Shahnawaz  Khan:  The  work
 that  we  have  taken  in  hand  at  pre-
 sent  is  purely  of  a  temporary  nature
 and  we  hope  it  will  be  completed  by
 May  this  year.

 Shri  Radhamohan  Singh:  Will  the
 hon.  Minister  be  pleased  to  say  whe-
 ther  the  U.P.  Government  requested
 that  three  fourths  of  the  cost  should
 be  met  by  the  Centre?

 Shri  Shahnawaz  Khan:  I  have  just
 now  said  that  the  U.P.  Government
 has  agreed  to  bear  the  cost  on  50:50
 basis.

 Price  of  Rice  in  Punjab
 1557,  Shri  Daljit  Singh:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 has  been  a  rise  in  the  price  of  rice  in
 Punjab;  and

 (b)  whether  Government  propose
 to  purchase  more  rice  stocks  from
 Punjab?

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):
 (a)  The  prices  of  rite  have  been
 more  or  less  steady  in  Punjab  during
 recent  months.

 (b)  Yes,  Sir.



 Shri  Daljit  Singh:  May  I  know  whe-
 ther  there  is  any  control  of  the  price
 of  rice  in  Punjab?

 Shri  A.  M.  Thomas:  We  have  fixed
 a  control  price  in  Punjab  for  the  pur-
 pose  of  procurement  and  because  of
 the  control  price  which  has  been
 fixed  the  general  market  prices  have
 adjusted  themselves  to  that  rate.

 Shri  Daljit  Singh:  May  I  know  the
 quantity  purchased  by  the  Govern-
 ment  from  Punjab  in  the  current
 year?

 Shri  A.  M.  Thomas:  Up  to  ist  April,
 1958,  we  have  purchased  a  total
 quantity  of  8!,97l  tons  of  rice.

 st  बाजपेयो  :  क्या  यह  सच  है  कि
 पंजाब  से  दिल्ली  में  चावल  लाने  पर  कोई  रोक
 लगी  हुई  है  भौर  जो  भो  चावल  यहां  लाया
 लाता  है  यह  पंजाब  सरकार  द्वारा  परमिट
 देने  के  बाद  लाया  जाता  है  शौर  यदि  हां  तो
 यह  बात  जब  कि  दिल्ली  को  पंजाब  की  जोन  में
 चइामिल  कर  दिया  गया  है,  कहां  तक  ठीक  है
 झौर  इसका  क्‍या  कारण  है  ?

 ब्लाखो  तथा  कृषि  सत्री  (भरी  झ०  wo  जैन)
 यह  धारू-श्रू  में  पंजाब  गवर्नेमेंट  ने  कुछ  इस
 किस्म  का  रिवाज  जारी  किया  कि  परमिट
 दे  लेकिन  जब  हम  को  मालूम  हुआ  तो  हम  ने
 उनसे  बातचीत  की  भौर  झब  यह  चीज़  नहीं  है  ।

 शो  हमराज  ;  क्‍या  में  जान  सकता  हूं
 कि  हिमाचल  प्रदेश  में  भी  पंजाब  से  चावल
 लाने  पर  कोई  रोक  लगी  हुई  है  भौर  क्या  मंत्री
 जी  को  इसका  पता  है  कि  हिमाचल  प्रदेश  में
 ज्ञोग  बहुत  अधिक  चावल  खाते  हैं  ?

 थ्थी  wo  so  लेन:  यहां  पर  कोई  ऐसी
 रोक  नहीं  है  ।

 ॥... : ह  Ranga:  What  is  the  price  at
 which  it  is  purchased  in  Punjab?

 Shri  A,  M.  Thomas:  The  prices  are
 as  follows:

 Fine  Basmati—Rs.  25  per  maund;
 sela  Basmati—Rs.  22.75.  For  coarse
 varieties  such  as  Begami,  we  pay
 Re.  28  and  for  Dara  we  pay  Ras.  ‘16.15.
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 हिमाचल  ब्रवेका  सें  क्ले

 द  थ्यी  च्द्य  देव  :
 १५४<

 की  बलजीत  सिह  :

 क्या  are  तथा  कृषि  मंत्री  २५  फरवरी,
 १९५०८  के  अतारांकित  ्रइन  संख्या  ५६१  के
 उत्तर  के  सम्बन्ध  में  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  हिमाचल  प्रदेश  के  महासू  जिले
 में  करसा,  गन्दनावर  और  रानोल  में  कब  से

 क्ले  चल  रही  हे;  और

 (ख)  क्या  उपभोक्ता  इन  कूलों  पर  हुए
 व्यय  में  झंशदान  देते  हैं  ?

 कृषि  उपसंत्री  (मो  मोल  Fo  कृष्णप्पा)  :

 (क)  और  (ख).  प्छी  हुई  जानकारी  का

 एक  विवरण  लोक-सभा  की  टेबिल  पर  रख
 दिया  गया  है  1  [देखिये  परिशिष्ठ  ७,  अनुनन्ध
 संख्या  १७]

 भी  भक्त बदन :  इस  विवरण  से

 यह  मालूम  होता  हैँ  कि  जो  कूलें  पिछली
 बरसात  में  टूट  गई  थीं  उनकी  मरम्मत
 इस  कारण  नहीं  हो  पा  रही  है  कि
 उनके  सम्बन्ध  में  कुछ  गांव  वालों
 में  आपस  में  मतभेद  होगया  था,  में
 जानना  चाहता  हुं  कि  जो  लोग  उन  कूलों
 से  लाभ  नहीं  उठाना  चाहते  उनको  छोड़कर
 उन  लोगों  के  लिये  जो  कि  इस  से  लाभ  उठाना
 चाहते  हैं  उनके  लाभ  के  लिये  उन  कूलों  की
 प्रम्मत  क्‍यों  नहीं  कराई  जा  रही  है  ?

 भी  मो०  Fo  oye  :  गांव  में  दो
 पाटियां  हें  और  उन  विरोधी  दलों  का  प्रापस
 में  झगड़ा  था  ।  एक  पार्टी  कट्ठती  है  कि  इनकी
 मरम्मत  की  जाय  ।  वह  दल  कूलों  की  मरम्मत
 तथा  देखभाल  करना  बाहता  था  जब  कि

 दूसरी  पार्टी  इसके  विरुद्ध  थी  श्र  वह  कढ़ती
 है  कि  मत  रिपेयर  करो  ।  इस  तरह  का  झगड़ा
 चल  रहा  है  1  अझब  यह  प्रश्न  गवर्नमेंट  के
 विचाराषीन  है  ?
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 wees  तथा  हथि  लंत्ी  (sft wo  wo  जैन)  :
 बह  बात  में  पसन्द  नहीं  करता  कि  झापस  के
 झगड़े  की  वजह  से  कोई  चीड़  क  जाय  और
 हम  उनको  लिखने  वाले  हैं  कि  जो  ठीक  चीज़
 हो  उसको  करें

 आओ  क्सा  देव  :  क्या  में  मंत्री  महोदय  से
 जान  सकता  हूं  कि  जिस  वक्‍त  यह  नहर  बन
 शही  थी  उस  वक्‍त  गवर्नमेंट  को  यह  भी  मालूम
 था  कि  ठीक  उसके  ऊपर  से  सड़क  बनाने  की
 भी  योजना  थी  ऐसी  हालत  में  इस  कूल  के
 बनाने  में  जो  सरकार  ने  १७,  श्  या  २०
 हजार  पया  जाया  किया  है  उसकी  ज़िम्मेदारी
 किस  पर  है  ?

 थी, झ०  so  जेन  :  में  मानता  हूं  कि
 हां  पर  जो  काम  हुआ  वह  श्च्छा  नहीं  हुझा
 और  उसमें  कोई  प्रौपर  सर्वे  और  एलाइनमेंट
 नहीं  किया  गया  जिसकी  कि  वजह  से  नुक़सान
 हुआ  है  और  में  इस  बारें  मे  एडमिनिस्ट्रेंशन  को

 लिखूंगा  कि  वह  यह  देखे  कि  इसके  लिए  कौन
 जिम्मेदार  है  ?

 शी  फ्झय  देव  :  क्‍या  माननीय  मंत्री  को

 मालूम  है  कि  इस  कूल  के  बनाने  में  एक  कुली
 ६  महीने  पहले  मर  चुका  था  केकिन  वह
 तनख्वाह  वाक़ायदा  लेता  रहा,  ६  महीने  तक
 तनख्वाह  मिलती  रही,  पता  नहीं  बह  तनख्वाह
 कहां  गई  और  कहां  पहुंची  ?

 थ्भो  Wo  wo  लेन  :  अब में  कया  बताऊं।

 मालूम  नहीं  कितने  लाख  कुली  मुख्तलिफ़
 कूलों  सें  काम  करते  होंगे  ।  मुझे  एक  कुली  के
 बारे  म  क्‍या  पता  हो  सकता  है  ।

 Mineral  Water  Sources  in  Punjab

 ‘*L559.  Shri  Ajit  Singh  Sarhadi:  Wit
 the  Minister  of  Health  be  pleased
 to  refer  to  the  reply  given  to  Starred
 Question  No.  3306  on  the  ३9४0  Decem-
 ber,  ‘1957  and  state  whether  as  a
 result  of  the  report  of  the  Russian
 Experts,  any  place  in  the  Punjab  has
 been  selected  for  utilisation  of  the

 Be लि

 The  Minister  of  Health  (Shri  Kar-
 markar):  The  recommendations  of  the
 Russian  Experts  are  under  considera-
 tion  of  the  Punjab  Government.

 Shri  Ajit  Singh  Sarhadi:  May  I  just
 know  if  any  place  had  been  selected
 for  the  purpose?

 Shri  Karmarkar:  As  I  have  said
 earlier  in  reply  to  another  question
 some  months  back,  the  spring  at  Sohna
 were  recommended  by  the  Russian
 experts.  We  were  prepared  to  help
 with  further  expert  aid  if  the  Punjab
 Government  choose  to  take  up  these
 springs  for  development.  The  matter
 has  been  under  the  consideration  of
 the  Punjab  Government  since  956
 It  still  appears  to  be  under  their  con-
 sideration.  I  now  propose  to  write
 to  the  Punjab  Minister  myself.

 att  wee  द्वान  :  बया  सोहना  जल  स्रोत
 का  विकास  करने  के  लिए  केन्द्रीय  सरकार  ने
 भी  सहायता  देने  का  कोई  आइवासन  दिया  है
 झोर  इस  बात  के  लिए  वह  पंजाब  सरकार  को
 कितनी  सहायता  देने  को  तैयार  है  ?

 ह अ  करमरकर  :  पंजाब  गवनंमेंट  से
 अभी  तक  इस  सम्बन्ध  में  हमारे  पास  कुछ
 लिखा  पढ़ी  नहीं  आई  है  ।  जब  शभ्राजायेगी  तो
 हम  उस  सम्बन्ध  में  देखभाल  करेंगे  कि  किस
 हद  तक  और  किस  किस्म  की  हम  उनको
 सहायता  दे  सकते  दूँ  ।  हम  वहां  से  लिखा-पढ़ी
 आानें  की  राह  देख  रहे  हूँ  ।  हमारे  ख्याल  में  यह
 आवश्यक  काम  है  और  इस  का  डेवलप  करना

 नेक  और  मुनासिब  है  |

 Rice  from  Burma
 °45¢0.  Shri  Panigrahi:  Will  the

 Minister  of  Food  and  Agriculture  be
 Pleased  to  state:

 (a)  whether  the  export  price  of
 Burmese  rice  has  gone  up  by  £4per
 ton;

 (b)  the  quantity  of  rice  which  is
 yet  to  be  imported  from  Burma  ec-
 cording  to  our  agreement  with  the
 Burmese  Government;  and
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 (c)  to  what  extent  the  present  rise
 in  export  price  of  Burmese  rice  will
 affect  our  agreement?

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):
 (a)  and  (c).  The  Burma  Govern-
 ment  are  reported  to  have  increased
 the  export  prices  of  rice  for  958  but
 this  increase  will  not  affect  the  sup-
 Plies  to  India  which  are  covered  by
 our  long  term  agreement  with  Burma.

 (b)  According  to  the  Agreement  of
 3956  Burma  was  to  supply  5  lakh
 tens  of  rice  in  1958.  In  view  of  short
 fall  in  production  the  Burmese  autho-
 rities  have  expressed  their  inability
 to  undertake  to  supply  more  than  23
 lakh  tons  in  1958.  They  have  sup-
 plied  about  77  thousand  tons  upto
 the  end  of  March  1958.

 Shri  Panigrahi:  In  view  of  the  fact
 that  we  are  not  able  to  get  five  lakhs
 of  tons  from  Burma,  how  are  we
 going  to  improve  our  supply  position
 of  rice  in  India?

 shri  A.  M.  Thomas:  We  are  explor-
 ing  the  possibilities  of  import  from
 other  countries  within  the  foreign
 exchange  available  for  buying
 Burma  rice.

 Electric  Trains

 *56l.  Shri  Jadhav:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  refer
 to  the  reply  given  to  Starred  Ques-
 tion  No.  852  on  the  llth  March,  958
 and  state:

 (a)  what  amount  has  been
 sanctioned  for  the  project  of  Electric
 Trains  from  Igatpuri  to  Bhusava);

 (b)  what  type  of  Power  House  is
 proposed  for  Bhusaval—whether
 Thermal  or  Hydel;  and

 (c)  when  the  Bombay  State  Elec-
 tric  Board  will  be  beginning  the  work
 of  the  Power  House?

 The  Deputy  Minister  of  Railways
 (Shri  8,  ्,  Ramaswami):  (a)  The
 groject  has  been  included  in  the
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 budget  of  1958-59  at  an  anticipated.
 cost  of  Ra.  14°83  crores.

 (b)  The  Bombay  State  Electricity
 Board  propose  to  establish  a  60  MW
 Thermal  Plant  at  Bhusaval;

 (c)  It  is  premature  to  state  at  pre-
 sent  the  date  of  installation  of  the
 thermal  plant  at  Bhusaval.

 hri  Jadhav:  May  I  know  whether
 this  project  will  be  completed  before
 the  termination  of  the  Second  Plan?

 Shri  S.  V.  Ramaswami:  It  is  some-
 what  difficult  to  say.  It  will  not  be
 completed  because  it  will  take  four
 or  five  years  to  complete  it.  What
 we  propose  to  do  is  to  take  the  civil
 engineering  part  of  the  work  during
 the  Second  Plan.  For  that  purpose,
 Rs.  5  lakhs  had  been  provided  for  in
 the  Budget  for  1958-59.

 Shri  Sonavane:  Is  there  any  pro-
 posal  before  the  Government  to  ex-
 tend  electrification  beyond  Poona  to
 Sholapur  when  the  power  from
 Koyna  Project  is  available?

 Shri  S.  १.  Ramaswami:  The  ques-
 tion  does  not  arise  out  of  this.  If  a
 separate  question  is  tabled,  I  shal?
 answer  it.

 Shri  Yajnik:  May  I  know  why
 much  has  not  been  done  in  this  mat-
 ter  even  though  a  very  large  sum
 was  granted  in  the  year  ‘1957-58  for
 the  purpose?  Crores  and  crores  were
 granted  last  year.

 Shri  S.  V.  Ramaswami:  In  the
 Igatpuri-Bhusaval  section,  it  is  be-
 cause  of  the  difficulties  of  power.
 There  are  92  route  miles  and  power
 has  got  to  be  developed.  Power  is
 not  available.  It  will  take  about  four
 or  five  yerrs  in  order  to  develop  the
 requisite  power.

 Brices  of  Jute
 *1564,  Shri  Rameshwar  Tantia:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state  how  far  the  low
 price  of  low  grade  jute  has  affected
 its  production  in  Bihar  and  West
 Bengal?
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 The  Deputy  Minister  of  Agriculture
 (Bari  M,  £ ल  Krishnagppa):  It  is  too
 early  to  say  what  effect  the  low
 prices  of  low  quality  raw  jute  during
 the  last  few  months  will  have  on
 the  sowings  of  the  1958-59  jute  crop,
 the  sowings  for  which  have  either
 just  commenced  or  will  soon  com-
 mence  in  jute  growing  areas.

 Shri  Rameshwar  Tantia:  May  I
 know  whether  it  is  a  tact  that  the
 production  of  jute  in  1952-53,  was
 45°92  lakh  bales  and  it  was  reduced
 to  42°2l  bales  in  1956-57;  and,  if  so,
 whether  the  Government  is  consider-
 ing  any  way  by  which  the  cultivators
 will  get  a  fair  price  and  the  produc-
 tion  of  jute  in  India  does  not  go
 down?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  I  have  dis-
 cussed  this  question  with  the  hon.
 Member.  He  spent  quite  a  bit  of
 time  with  me  and  my  colleague,  and
 we  agreed  with  him  that  we  should
 take  certain  steps.  We  are  consider-
 ing  those  steps.

 Mr.  Speaker:  He  wants  a  public
 statement.

 Shri  Rameshwar  Tantia:  According
 to  the  report  of  the  Jute  Enquiry
 Coramittee,  1957,  they  have  advised
 the  Government  to  establish  co-
 operative  societies  in  big  cities  to  buy
 jute  from  the  cultivators.  May  I
 know  what  steps  have  been  taken  in
 that  direction?

 Shri  A.  ९,  Jain:  The  report  was
 submitted  only  a  few  months  ago,
 and  we  propose  to  undertake  a
 scheme  of  setting  up  co-operative
 societies  for  the  marketing  of  jute.

 Shri  Joachim  Alva:  Has  Govern-
 ment  observed  that  Pakistan  is  insist-
 ing  that  jute  be  bought  and  sold  only
 through  East  Pakistan  and  not
 through  the  well-known  British  and
 other  trading  houses  in  Calcutta;  and,
 if  such  a  situation  materialises,  may
 I  know  whether  or  not  the  prices  will
 drop.

 Shri  M.  ्,  Hrishnappa:  We  require
 notice  to  answer  that  question.

 9  APRIL  4958  Oral  Answers  8990

 Dr.  Ram  Subhag  Singh:  As  _the-
 sowing  season  for  jute  will  com-
 mence  very  soon  in  North  Bihar,  may
 I  know  whether  Government  will,
 take  action  before  the  sowing  season
 commences?

 Shri  M.  ्,  Krishnappa:  In  fact,.
 that  was  the  idea.  We  are  in  con-
 sultation  with  all  the  concerned
 Ministries  since  a  long  time  and  very
 soon,  as  the  hon.  Minister  has  just
 now  stated,  we  are  going  to  take:
 some  steps  which  will  push  up:
 prices.

 Shri  Ranga:  Does  it  still  continue
 to  be  the  policy  of  the  Government
 to  encourage  the  expansion  of  pro-
 duction  of  jute  in  our  country?

 Shri  M,  ्,  Krishnappa:  Yes,  In
 fact,  we  want  to  become  self-suffi-
 cient,  and  we  are  very  soon  reaching
 self-sufficiency.  We  were  importing 25  lakh  bales  from  Pakistan;  it  has
 been  reduced  to  6  lakh  bales  last
 year.

 Shri  Ranga:  Is  that  the  reason  why
 they  have  not  so  far  taken  any  steps to  fix  any  floor  price  for  jute?

 Shri  M.  ्,  Krishnappa:  Fixing floor  price  is  a  general  question.  The
 Government  always  keep  a  watch
 over  the  prices.  Whenever  the  prices touch  an  uneconomic  level  we  take
 action  to  see  that  the  growers  get  an
 economic  price.

 i
 f  Shrimati  Na  Palchoudhart:

 ,  ,  Shri  8.  M.  Banerjee:
 Shri  Tangamani:

 L  Shri  Prabhat  Kar:

 क्यू

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Messrs.
 Voltas  Ltd.  have  invented  a  new
 system  of  mechanised  farming  in
 India;

 (b)  if  so,  the  details  thereof;
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 (c)  whether  the  Government  of
 India  agricultural  experts  have  exa-
 ‘mined  and  found  it  more  effective
 ‘than  the  present  mechanised  farming
 system;  and

 (ad)  if  so,  how  does  this  new  sys-
 tem  compare  in  its  economical
 ‘sphere  with  the  present  one?

 The  Minister  of  Co-operation  (Dr.
 P.  S.  Deshmukh):  (a)  Yes.

 (b)  The  implement  consists  of  a
 bullock  drawn  chassis  on  which  diffe-
 rent  implements,  such  as  cultivator,
 disc-plough,  disc-harrow,  levelling
 blade,  etc.,  can  be  fitted  for  agricul-
 ‘tural  operations,  including  those  that
 are  required  for  preparing  fields  for
 irrigation.

 (c)  Only  the  photographs  and
 diagrams  of  the  implement  were  shown
 by  a  representative  of  the  firm  to  the
 ‘officers  and  the  technical  experts  of
 the  Ministry  recently.  It  was  sug-
 gested  to  the  firm  that  they  should
 ook  into  the  possibility  of  cheapening
 the  cost  of  the  implement  and  to  give
 field  trials  at  a  number  of  centres.

 (d)  No  experiments  have  yet  been
 carried  out  with  this  implement.  The
 firm  will  be  provided  with  necessary
 facilities  at  the  Central  Mechanised
 Farm,  at  Suratgarh.

 Shrimati  Mla  Palchondhuri:  May  I
 ‘know  whether  M/s.  Votas  Ltd.,  manu-
 ‘facture  all  parts  of  this  new  machi-
 nery  in  India,  or  is  any  part  of  it
 imported?

 Dr.  ्  8.  Deshmukh:  |  think  the
 :assurance  is  that  they  will  be  manu-
 factured  in  India.

 सेठ  गोजिन्द  बस  :  इस  प्रकार  के  जो
 नये  औजार  वाले  फार्म  बनेंगे  उनमें  क्या  इस
 बात  का  भी  पता  लगाया  गया  है  कि  ऐसे
 फार्मों  में  कितने  एकड़  जमीन  की  कझ्रावश्यकता

 होगी  शौर  क्या  इस  बात  का  भी  प्रयत्न  किया
 'जा  रहा  है  या  किया  जायगा  कि  ये  फार्म
 खहकारी  पद़ति  के  अनुसार  चलाये  “प्रेम  !

 शाण  do  ०  देशणुल  :  यह  सवाल
 फार्मों  के  लिस्वर  नहीं  है।  यह  तो  एक  फर्म  से
 कुछ  इम्प्लीमेंट्स  निकाले  हैं  उनके  बारे  में  है  ।
 में  नहीं  समझता  यह  सवाल  इससे  उठता  है  |

 Shri  8.  M.  Banerjee:  May  I  know
 whether  we  have  achieved  a  state  of
 self-sufficiency  in  the  matter  of  agri-
 cultural  implements  in  this  country;
 if  not,  to  what  extent  we  are  depen-
 dent  on  imports?

 Mr.  Speaker:  That  is  a  general
 question  which  does  not  arise  out  of
 this,

 Shri  Jadhav:  May  I  know  whether
 this  new  system  will  be  within  the
 reach  of  the  average  farmer;  if  not,
 are  the  Government  thinking  of  having
 some  units  in  each  and  every  district?

 Dr.  ्,  8.  Deshmukh:  This  would  be
 our  objective.  As  has  already  been
 stated  in  the  main  reply,  we  have
 asked  the  firm  to  cheapen  it  so  as  to
 be  within  the  reach  of  everybody.

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  May  I  just
 add  a  word,  Sir?  The  firm  Mjs.
 Votas  have  developed  certain  agri-
 cultural  implements.  They  are  not
 meant  to  be  used  everywhere  and  by
 every  person.  At  present  it  looks  as
 though  the  price  is  high,  and  we
 have  asked  them  to  cheapen  them.
 But  it  is  not  necessary  that  the  im-
 plements  should  be  used  by  every~
 body.

 Shri  8.  M.  Banerjee:  May  I  know
 whether  the  mechanised  system  of
 farming  is  likely  to  affect  the  em-
 ployment  of  agricultura]  labourers;  if
 so,  to  what  extent?

 Dr.  2.  S.  Deshmukh:  No  Sir;  it  is
 not  likely  to  affect  the  employment of  agricultural  labourers.

 Shri  Aehar:  Will  the  Government
 try  this  new  system  in  one  of  its  own
 farms?

 Dr.  डग,  8,  Deshmukh:  It  is  still  in  an
 experimental  stage.
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 Shrimati  Ha  Palchendhuri:  In  spite
 of  the  fact  that  Mis.  Voltas  have  not
 yet  cheapened  the  production  of  this
 thing  yet,  may  I  know  whether  even
 at  the  price  as  it  stands  now  it  is  not
 much  cheaper  than  the  tractors  that
 we  import?

 Shri  A.  P.  Jain:  They  are  a  different
 type  of  implements.  They  are  not  a
 substitute  for  tractors.  In  fact,  they
 are  cattle-driven  implements  of  an
 improved  type.  We  have  no  _  res-
 ponsibility  for  manufacturing  them.
 The  firm  wants  us  to  recommend  them
 to  the  farmers.  We  say  that  we  will
 make  a  trial  before  we  recommend
 and  if  found  suitable  then  alone  we
 will  recommend,

 Railway  Accident

 +
 Shri  Harish  Chandra  Mathur:

 °4566.  <  Dr.  Ram  Subhag  Singh:
 Shri  Assar:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  six  persons  were  killed
 and  two  persons  seriously  injured
 while  crossing  the  Munair  Railway
 Bridge  on  the  Bezwada-Kazipet  Sec-
 tion.  by  an  express  train  on  the  24th
 March,  1958;

 (b)  whether  a  similar
 occurred  last  year  also;  and

 accident

 (c)  what  steps,  if  any,  were  taken
 for  the  avoidance  of  such  unhappy
 occurrences  after  last  year’s  accident?

 The  Deputy  Minister  of  Rallways
 (Shri  Shahmawas  Khan):  (a)  At
 about  2.88  hours  on  the  night  of  23rd/
 24th  March  1958,  while  No.  77  Up
 Janata  Express  was  running  between
 Garla  and  Gundrati  Margoo  stations,
 on  the  Bezweda-Kazipet  Section  of  the
 Central  Railway,  6  persons,  who  were
 trespassing  across  the  Pakkal  bridge  at
 mile  257/2-3,  were  knocked  down  by
 it,  of  whom  4  persons  died  and  2  others
 received  grievous  injuries.

 (9)  On  14th  January,  957  also  a
 Similar  incident  occurred  on  the  same
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 bridge  in  which  4  persons  who  were
 also  trespassing  the  bridge,  were  run
 over  by  No.  329  Dn  passenger.

 (९)  Notice  Boards  are  provided  at.
 either  end  of  the  bridge  indicating
 ‘No  Thoroughfare-trespassers  will  be
 prosecuted’.  If  still  persons  trespass
 the  Railway  Bridge  the  Railway
 administration  cannot  prevent  such
 accidents  occurring,  as  there  is  no
 foot-path  available—only  trolly  7€-
 fuges  exist.

 Shri  Harish  Chandra  Mathur:  May
 I  know  whether  Government  propose
 to  take  any  other  security  measures
 or  they  want  to  leave  it  as  it  is?

 hri  Shahnawaz  Khan:  I  could  not
 follow  the  question.

 Mr.  Speaker:  The  hon.  Member
 wants  to  know  whether  besides  mere
 warning  any  other  steps  are  going  to
 be  taken.

 Shri  Shahnawasz  Khan:  Corrugated
 iron  sheets  have  been  put  in  between
 the  tracks  for  use  of  our  gangmen,
 and  I  presume  some  people  from  the
 public  also  utilise  those  sheets.  When-
 ever  there  is  a  train  approaching,
 there  is  enough  space  for  them  to  get
 into  one  of  the  refuges.

 Dr.  Ram  Subhag  Singh:  In  view  of
 the  two  accidents  in  which  eight  per-
 sons  have  been  killed,  may  I  know
 whether  Government  will  consult  the
 State  Governments  about  providing  a
 footpath  or  a  highway  bridge  some-
 wherc?

 Shri  Shahnawaz  Khan:  Sir,  we  will
 certainly  examine  that;  but  we  really
 do  not  feel  that  it  is  necessary  to
 provide  a  footpath.

 Shri  Yajnik:  May  I  know  if  it  is
 not  obligatory  on  the  railway  adminis-
 tration  to  provide  a  foot-path  wherever
 there  is  a  bridge?

 The  Minister  of  Railways  (Shri
 Jagjivan  Ram):  I  do  not  think  it  is
 obligatory  to  do  so  at  every  place:
 where  a  bridge  is  built.  Where  any
 important  road  comes  in,  we  do  pro-
 vide  it,  but  on  all  bridges,  to  provide
 foot-paths  is  not  feasible.
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 Shri  Harish  Ohandra  Mathur:  May
 I  know  whether  this  question  has  been
 ‘examined  in  a  general  way  as  to  what
 further  steps  Government  could  take
 in  general  to  avoid  such  accidents?
 May  I  know  whether  the  Government
 have  got  any  scheme  for  it,  or  whether
 they  want  to  leave  things  as  they  are
 ‘and  consider  them  as  satisfactory?

 Shri  Jagjivan  Ram:  There  may  be
 schemes,  but  I  do  not  think  those
 schemes  will  be  practicable,  because
 the  costs  will  be  prohibitive.  The  one
 possible  scheme  will  be  to  barricade
 the  railway  line  all  along  so  that  un-
 authorised  trespass  is  not  possible.  The
 other  alternative  is  to  provide  foot-
 paths  on  all  bridges  some  foot-paths  or
 refuges  exist  on  this  particular.
 But,  if  persons  trespass  in  the  night
 or  during  midnight  and  are  not  mind-
 ful  of  a  train  coming  or  if  they  do
 not  take  advantage  of  the  refuge  that
 is  provided  there,  such  accidents  may
 happen.

 Equipment  for  Community  Develop-
 ment  Blocks

 ©1567.  Shri  Hem  Raj:  Will  the
 Minister  of  Community  Development
 be  pleased  to  state:

 (a)  the  time  by  which  the  equip-
 ment  for  Community  Development
 Blocks  will  be  received  from  the

 “US.A.;  and

 (b)  what  are  the  details  of  that
 -equipment?

 The  Minister  of  Community  Deve-
 fopment  (Shri  8.  K.  Dey):  (a)  Sup-
 plies  are  expected  to  be  completed  by

 ‘the  end  of  July,  1958.
 (b)  A  statement  is  laid  on  the  Table

 of  the  Lok  Sabha.  [See  Appendix
 VII,  annexure  No.  18.)

 Shri  Hem  Raj:  May  I  know  the
 method  by  which  this  equipment  is  to
 be  distributed  to  different  blocks?

 Shri  8.  K.  Dey:  Every  Community
 ‘Development  block  has  been  supplied
 with  jeeps  and  audio-visual  equip-
 ment,  and  a  cinema  projector.  The
 Present  blocks  are  going  to  be  sup-
 ‘plied  one  jeep  each.
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 -Shri  Hem  Raj:  In  view  of  the.  fact
 that  the  village  roads  which  have
 been  constructed  in  the  hilly  areas  are
 subject  to  .erosion,  may  I  know  how
 whether.  these  hilly  areas  will  be  given
 priority  in  the  matter  of  supply  of
 road  rollers?

 Shri  S.  K.  Dey:  Wherever  the  State
 Governments.  make  a  demand  for  the
 road  rollers,  the  road  rollers  will  be
 supplied.

 Shri  Panigrahi:  May  I  know  the
 total  amount  of  assistance  that  we
 have  got  so  far  from  the  U.S.A.  for
 the  Community  Projects?

 Shri  S.  K.  Dey:  A  _  little  over
 34  million  dollars,  out  of  which-a  little
 over  i2  million  dollars  are  by  way  of
 grant-in-aid  and  the  rest  is  develop-
 mental  loan.

 Shri  Panivrahi:  As  we  are  continu-
 ing  the  Community  Development
 schemes  up  to  1963,  may  I  know  whe-
 ther  we  can  expect  this  American
 assistance  also  up  to  19637

 Shri  S.  K.  Dey:  We  have  not  con-
 sidered  that  matter  as  yet.

 Shri  Heda:  There  was  a  complaint
 that  the  price  of  this  equipment  that
 is  debited  is  very  high.  May  I  know
 what  is  the  cost  of  a  jeep,  which  is
 debited?

 Shri  S.  K.  Dey:  |  cannot  give  the
 figures  off-hand,  but  I  believe  all  this
 equipment  is  ordered  on  a  world
 tender  basis.  So,  there  is  no  question
 of  an  equipment  being  more  expen-
 sive.

 बन  गबेधणा  संस्था,  देहरावून

 #१५६८.  थी  भक्त  दर्शन :  बा
 are  तथा  क्थि  मंत्री  ६  दिसम्बर,

 १६५६  के  तारांकित  प्रदन  संख्या  ह 4  के
 उत्तर  के  सम्बन्ध  में  यह  बतान  की  कृपा  करेंगे
 कि  वन  गवेषणा  संस्था,  देहरादून  के  सम्बन्ध
 में  प्रोफेसर  एच०  जी०  चैम्पियन  द्वारा  की
 गई  सिफारिशों  को  कार्यान्वित  करने  की  दिशा
 में  इस  कीच  क्‍या  प्रगति  हुई  है  ?



 सहुकार  मंत्री  (कान  पं०  ह |  वेशभुख  ):
 एक  विवरण  लोक  सभा  की  टेबिल  पर  रल
 दिया  गया  है  1  [  देखिये  परिद्चिष्ट  ७,  अ्रमवस्य
 संख्या  १६]

 शी  मग्स  नकन  श्रीमन्‌,  प्रोफेसर
 औम्पियन  ने  जो  सिफ़ारिशें  की  थीं,  उन  में  से
 एक  मुख्य  सिफ़ारिश  यह  थी  कि  कुछ  रीजनल
 स्टेशन  स्थापित  किये  जायें  i  इस  विवरण  में
 बताया  गया  है  कि  बंगलोर  भौर  कोयम्बेट्र
 में  इस  तरह  के  केन्द्र  स्थापित  हो  जुके  हैं  ।
 में  यह  जानना  चाहता  हूं  कि  उन्होंने  जो  और
 सिफ़ारिशें  की  थीं  कि  हिमालय  के  क्षोत्र  में
 और  पदिचमी  इलाके  में  भी  केन्द्र  स्थापित
 किये  जायें,  क्या  उन  के  बारे  में  भी  कोई
 कार्यवाही  की  जा  रही  है  ?

 डा०  पं०  to  देशमुख  :  अभी  तक  कुछ
 सास  कार्यवाही  नहीं  हो  रही  है,  मगर  शायद
 उस  का  विचार  होने  पर  अगर  यह  तय  हुभ्रा
 कि  और  भी  केन्द्र  खोले  जायें,  तो  करने  की
 कोशिए  की  जायगी  ।

 थ्री  मक्स  बदन :  रिसर्च  के  लिए  यह
 आवश्यक  है  कि  इस  संस्था  का  प्रबन्ध  भी
 अच्छा  हो  v  में  जानना  चाहता  हूं  कि  पिछले
 दिनों  इस  इंस्टीज्यूट  के  प्रबन्ध  के  बारे  में  जो

 बहुत  सी  शिकायतें  आई  थीं,  उन  के  बारे  में
 क्या  कार्यवाही  की  गई  और  श्रबन  वहां  क्‍या
 स्थिति  है  ।

 डा०  do  wo  देशमुख  :  इस  में  तो
 काफ़ी  कार्यवाही  हुई  है  भर  काफ़ी  री-पार्ग-
 नाइजेशन  भी  कर  दिया  गया  है  |

 Wheat  from  U.S.A.
 *1569.  Shri  Bishwanath  Roy:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  India  would  purchase
 more  wheat  from  U.S.A.  besides  the
 stock  bought  under  the  U.S.-India
 agreement  of  1956;  and

 (b>  if  so,  when  the  import  is  expec-
 ted  to  begin?
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 The  Depaty  Minister  of  Feed  and
 Agriculture  (Shri  A.  M.  Thomas):  (a)
 Yes,  Sir.

 (b)  After  a  fresh  agreement  has
 been  signed.

 Shri  Bishwanath  Roy:  May  I  know
 whether  the  wheat  that  we  purchase
 under  the  new  arrangement  will  be
 sold  at  the  reduced  price-rates  espe-
 cially  in  the  scarcity  areas?

 Shri  A.  M.  Thomas:  We  are  selling
 this  wheat  that  we  get  under  PL  480
 at  Rs.  34  per  maund.  For  the  scarcity
 areas  the  State  Governments  will  have
 some  scheme  and  we  will  also  come
 to  their  aid  to  the  extent  possible.  As
 I  have  already  said,  an  agreement  has
 not  been  concluded  with  the  U.S.A.
 with  regard  to  the  next  PL  480  pro-
 gramme.

 Shri  Panigrahi:  According  to  the
 new  agreement,  what  quantity  of
 wheat  do  we  expect  to  get  from  the
 U.S.A.?

 काल  A.  M.  Thomas:  No  new  agree-
 ment  has  been  concluded.

 eth  Govind  Das:  May  I  know
 whether  any  negotiation  is  going  on
 for  any  new  agreement?

 hri  A.  M.  Thomas:  Negotiations  are
 going  on,  and  further  supplies  of
 wheat  will  depend  on  the  allocation
 of  funds  for  the  purpose  by  the  U.S.
 Congress,  and  we  expect  that  it  may
 be  somewhere  about  August  this  year.

 Shri  Yajnik:  May  I  know  whether
 the  Government  are  arranging  to  have
 more  wheat  from  any  other  country
 on  a  rupee  basis?

 Shri  A.  M.  Thomas:  No.  Under
 PL  480,  we  are  getting  on  the  rupee
 basis,  and  from  Canada  we  have  got
 8  plus  7,  that  is,  about  35.  million
 dollars  worth  of  wheat  under  the
 Colombo  Plan.  We  have  also  got  an
 arrangement  for  importing  four  lakhs
 of  tons  of  wHeat  under  deferred  pay-
 ment  spread  over  ten  years.

 Shri  Ranga:  Does  India  continue  to
 be  a  member  of  the  International
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 Wheat  Agreement  and,  if  so,  how  does
 the  price  that  we  are  paying  to
 America  compare  with  the  minimum
 price  that  we  are  obliged  to  pay  in
 the  International  Wheat  Agreement?

 The  Minister  of  Food  and  Agricul-
 tere  (Shri  A.  ग्  Jain):  We  continue  to
 be  a  member  of  the  International
 Wheat  Agreement.  I  cannot  state  with
 any  exactitude,  but  I  believe  that  the
 prices  are  favourable.

 Russian  Ships  at  Vishakapatnam
 Port

 +
 Shri  Sanganna:

 1570.  Shri  Mahanty:
 Shri  N.  BR.  Manisamy:

 Will  the  Minister  of  Transport  and
 Communications  be  pl  d  to  state:

 (a)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  news
 item  which  appeared  in  the  ‘States-
 man’  (Delhi  edition)  dated  the  22nd
 February,  4958  under  the  caption
 “Russian  Invasion  of  the  Vishakapat-
 nam  Port”;

 (b)  how  many  Russian  ships  laden
 with  heavy  equipment  for  the  Bhilai
 Stee)  Plant  have  arrived  at  Vishake-
 patnam  Port  since  1956;

 (c)  how  many  of  them  were
 diverted  to  the  ports  at  Bombay  and
 Calcutta;

 (a)  what  is  the  total  amount  of
 demurrage  paid  to  the  Russian  ships
 30  far  for  delay  in  unloading;  and

 (e)  the  action  taken  by  Govern-
 ment  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  ef  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes,  Sir.

 (b)  52  vessels  of  which  73  were  of
 Soviet  fiag  and  the  rest  chartered  by
 the  Soviet  authorities.

 (९)  One  vessel  was  diverted  to  Cal-
 cutta.

 (a)  A  sum  of  Rs.  ‘1,40,821  has  already
 ‘been  paid  as  demurrage  on  all  Bhilai
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 cargo  vessels.  Claims  amounting  to
 approximately  88  lakhs  are  under
 scrutiny.

 (e)  Suitable  steps  have  been  takes.
 to  minimise  delays  to  Bhilai  ships  at
 Visakhapatnam.

 Shri  Sanganna:  What  is  the  tonnage
 of  the  cargo  carried  by  these  ships
 and  what  is  the  time  actually  occupied
 for  the  actual  delivery?

 Shri  Raj  Bahadur:  If  the  hon.  Mem-
 ber  wants  the  total  tonnage  of  al?
 these  64  ships  that  have  been  so  far
 carrying  Bhilai  cargo  I  will  require
 notice.  I  do  not  think  I  should  hazard
 mentioning  the  figure.  So  far  as  the
 delays  are  concerned,  that  will  vary
 from  ship  to  ship.  In  the  case  of
 Russian  ships  some  of  which  were
 equipped  with  derricks  the  delays
 were  very  little,  and  in  the  case  of
 the  chartered  ships  brought  by  Rus-
 sians  were  of  the  old  type  and  did  not
 carry  the  required  derricks,  the  delays
 were  comparatively  longer.

 Shri  Mahanty:  May  we  know  how
 many  berths  are  there  in  the  Visakha-
 patnam  port  and  how  these  berths
 were  engaged  in  the  matter  of  cargo?

 Shri  Raj  Bahadur:  There  are  four
 berths.  Out  of  the  four,  one  was  for
 general  cargo,  one  for  food  and  two
 for  iron  ore.

 Shri  Mahanty:  In  view  of  the  fact
 that  the  Visakhapatnam  port  has  only
 four  berths  and  these  berths  are
 always  engaged  in  connection  with
 food  import  and  oil  refineries,  may  we
 know  whether  the  Government  took
 this  fact  into  consideration.  namely,
 the  detaining  of  Russian  ships  on
 account  of  this  aspect,  when  they
 entered  into  an  agreement  for  import
 of  the  machinery?

 Shri  Raj  Bahadur:  Firstly,  none  of
 these  four  berths  are  not  used  for
 Caltex  oil.  The  second  point  ie  that
 the  Russian  team  which  negotiated  the
 Bhilai  project  were  duly  consulted
 about  it.  They  went  to  Visakhapat-
 nam;  they  saw  for  themselves  the  site,
 the  port,  the  amount  of  equipment
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 available  at  the  port,  etc.  They  were
 also  told  that  we  do  not  know  the
 nature  of  the  equipment  that  is  coming,
 and  that  it  is  for  th  to  judge  whe-
 ther  the  port  will  meet  the  require-
 ments  of  the  type  of  equipment  that
 will  be  imported.  They  were  insistent
 on  choosing  Visakhapatnam  port  for
 ‘the  Bhilai  cargo,  because  of  its  proxi-
 mity  to  Bhilai  area,  and  said  that  this
 ‘port  should  be  chosen  as  the  port  for
 Bhilai  cargo  despite  the  fact  that  the
 Ministry  of  Steel,  Mines  and  Fuel
 advised  them  that  they  should  choose
 sone  or  two  other  ports  also.  But  they
 said  Visakhapatnam  would  do.

 Shr]  Mahanty:  Can  we  take  it,  there-
 fore,  that  the  Government  of  India
 were  taken  in  by  the  advice  tendered
 by  the  Russian  experts?

 Shri  Raj  Bahadur:  Of  course,  when
 the  Ministry  of  Steel,  Mines  and  Fuel
 entered  into  an  agreement  with  the
 Russians,  they  had  to  depend  upon
 their  expert  advice  and  further  they
 also  expected  that  the  ships  which
 bring  this  equipment  would  be  equip-
 ped  with  the  required  type  of  derricks.
 ‘The  derricks  that  they  brought  in  the
 ‘chartered  ships  were  only  of  a  cape-
 city  of  one  and  a  half  to  two  tons,
 and  the  huge  lifts  that  came  were  of
 the  size  and  without  varying  from
 three  to  60  tons.  We  have  to  fall  back

 uupon  the  sdlitary  floating  ccane.

 Shri  Ranga:  In  view  of  the  fact  that
 India  had  to  foot  the  loss  to  the  tune
 ‘of  Rs.  50  lakbs  or  Rs.  60  lakhs,  why
 was  it  not  possible  for  the  Govern-
 ment  of  India’s  own  experts  to  nego-
 ttiate  with  the  Russian  experts  in  order
 to  phase  their  arrival  here  in  such  a
 ‘way  that  fe  would  have  been  possible
 ‘for  our  Vishakapatnam  port  authori-
 ties  to  deal  with  it  at  much  less  loss?

 Shri  Raj  Bahadar:  I  have  said  that
 the  amount  of  demurrage  paid  is  only
 Rs.  140,000.  The  rest  of  it.  about

 ‘Rs.  58  lakhs,  is  under  scrutiny.  It  is
 not  yet  known  whether  al]  that  would
 admissible  or  not  and  if  admissible
 ‘what  part  of  it  would  be  admissible.
 ‘The  second  point  is  that  the  Indian
 ‘engineers  or  the  officers  of  the  Minis-
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 try  of  Steel,  Mines  and  Fuel  could  not
 have  any  idea  nor  could  have  they
 decided  the  weight  or  the  size  of  the
 different  types  of  equipment  that  was
 coming.

 Shri  Achar:  If  the  Russians  and
 their  experts  themselves  decided  about
 the  port’s  capacity,  how  are  we  Mable
 to  pay  the  demurrage?  That  is  their
 responsibility.

 Shri  Raj  Bahadur:  The  payment  and
 imposition  of  demurrage  and  also  earn-
 ing  of  despatch  money  for  quick  load-
 ing  and  unloading  operations  depends
 on  certain  rules  and  regulations  which
 are  universally  accepted.  Perhaps  we
 have  to  be  governed  by  that.  Maybe
 there  is  some  legal  question  also  raised
 out  of  this;  it  is  not  for  me  to  say.

 Survey  in  Orissa

 *457i,  Shri  Panigrahi:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  any  survey  has  been
 made  under  the  Indo-American  Tech-
 nical  Assistance  Programme,  regard-
 ing  the  means  of  irrigation  available
 in  Orissa,  which  suffers  from  chronic
 drought;

 (b)  if  so,  the  present  position  in
 regard  to  such  survey;  and

 (c)  the  areas  likely  to  be  brought
 under  irrigation  in  Orissa  State  under
 this  Scheme?

 The  Minister  of  Co-operation  (Dr.
 ्,  8.  Deshmukh):  (a)  The  survey  of
 groundwater  resources  of  selected
 areas  under  the  Groundwater  Explora-
 tion  Project,  which  is  presumably
 referred  to,  has  not  yet  been  made  in
 Orissa.  Exploration  in  Orissa  is  pro-
 grammed  to  be  taken  up  in  November,
 1958.

 (b)  Does  not  arise.

 (c)  Areas  likely  to  be  brought  under
 irrigation  will  be  known  only  when
 the  survey  is  completed.

 Shri  Panigrahi:  May  I  know  whe-
 ther,  in  view  of  the  serious  drought
 conditions  there,  the  State  Govern-



 ment  has  submitted  any  schemes  fo
 the  Government  of  India  for  carrying
 out  this  investigation?

 Dr.  ह  8.  Deshmukh:  This  is  not  the
 remedy  for  the  immediate  difficulties.
 This  is  by  way  of  exploration  of  the
 supplies  of  water  underground  for  the
 purpose  of  irrigation.  It  is  not  meant
 to  meet  the  emergency  like  the  one
 mentioned  by  my  hon.  friend.

 Leather  Training  Centre

 १४ wl  Shrimati  Dla  Palchoudhuri:
 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a
 scheme  for  setting  up  of  a  Training
 Centre  for  Leather  works  has  been
 finalised  by  the  Government  of  India;
 and

 (b)  if  so,  the  precise  details  thereof?

 The  Deputy  Minister  of  Agriculture
 (Shri  M.  द  Krishnappa):  (a)  A
 scheme  dealing  with  three  sections
 viz.:

 ३.  Hide  flaying,  curing  and  econo-
 mic  utilization  of  carcasses;

 2.  Tanning,  and
 3.  Footwear  and  leather  utiliza-

 tion  to  be  established  at
 Bakshi-ka-talab,  Lucknow  is
 under  consideration.

 {b)  A  statement  is  laid  on  the  Table
 of  the  Lok  Sabha.  [See  Appendix
 VII,  annexure  No.  20.]

 Shrimati  Ma  Palchoudhuri:  From
 the  statement  I  find  that  the  scheme
 is  to  train  instructors  for  schools  to
 be  set  up  in  various  States  which  will
 train  charmalaya  workers.  May  I  know
 where  this  is  likely  to  be  set  up,  in
 which  State?

 Shri  का,  ्,  Krishnappa:  Regarding
 this  scheme,  we  have  already  started
 ome  scheme  in  Delhi.  Another  will
 come  in  at  Bakshi-ka-talab,  Lucknow.
 The  Lucknow  centre  wil)  train  00
 instructors  and  the  Delhi  centre  about
 0  people.  After  training,  it  is  intend-
 ed  that  they  will  go  to  work  in  various
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 centres  and  industries  in  various.
 places.

 Shrimati  Ha  Palchoudheri:  In  view:
 of  the  fact  that  taxidermy  is  a  very
 specialised  thing,  is  there  any  scheme
 for  sending  any  of  the-students,  parti-
 cularly  those  who  traditianally  do  this.
 work,  abroad  for  better  training?

 Shri  M.  V.  Krishnappa:  We  have.
 got  experts  for  both  schemes.  Nether-
 lands  is  considered  to  be  one  of  the:
 fairly  advanced  countries  in  this  in-
 dustry,  and  they  are  giving  training.
 They  are  giving  not  only  technical
 know-how  but  financial  aid  also.

 Shri  S.  M.  Banerjee:  May  I  know
 how  many  tanners  in  Kanpur  are  pro-
 cessing  in  a  crude  way,  how  many  in
 a@  mechanised  way  and  whether  there:
 is  any  proposal  to  have  a_  treining
 centre  at  Kanpur  also?

 Shri  M.  V.  Krishnappa:  The  idea
 under  the  Second  Five  Year  Plan  is
 to  have  only  two  centres.  After  know-
 ing  the  use  of  these  centres,  the  ques-
 tion  of  having  centres  in  various  other
 places  will  arise.

 Tourism  in  Manipur
 91574,  Shri  L.  Achaw  Singh:  Wilt

 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state:

 (a)  whether  any  steps  have  been
 taken  to  promote  tourism  in  Mani-
 pur;

 (b)  to  what  extent  Loktak  lake  has
 been  developed  for  the  promotion  of
 tourism;  and

 (९)  whether  any  guest  house  has
 been  constructed  on  the  lake?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  to  (c).  A
 statement  is  laid  on  the  Table  of  the
 Lok  Sabha.  [See  Appendix  VO,
 annexure  No.  21)

 Shri  L.  Achaw  Singh:  May  I  know
 whether  any  separate  amount  has  been
 earmarked  for  promotion  of  tourism  iz
 Manipur  for  the  coming  year  1958-59?
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 Shri  Raj  Bakadar:  I  have  already
 indicated  in  the  statement  the  pro-
 porals  that  are  there  and  a  provision
 of  Rs,  2,22,000  is  there  for  the  Second
 Five  Year  Plan.  So  far  as  this  parti-
 cular  year  is  concerned,  certain  pro-
 posals  came  to  us,  but  the  necessary
 amenities  in  regard  to  them  were  not
 completed  by  the  local  administration
 and  therefore  the  finance  for  the  time
 being  could  not  be  sanctioned.

 भासोण  क्षेत्रों  में  परियार-नियोजन

 *exox.  sit  wat  wat:  बया
 स्वास्थ्य  मंत्री  ११  दिसमबर,  १६५६

 के  तारांकित  भ्रदन  संख्या  १०२६  के  उत्तर
 के  सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  ग्रामीण  क्षेत्रों  में  परिवार  नियोजन
 योजना  कार्यान्वित  करने  [7  सम्बन्ध  में  इन
 बीच  क्या  प्रगति  हुई  है;

 (ख)  विभिन्न  राज्यों  में  प्रस्तावित
 २,०००  चिकित्सालय  किस  प्रकार  बांटे
 गये  हें  ओर  कितने  चिकित्सालयों  में  कार्य
 आरम्भ  हो  गया  है;  और

 (ग)  केन्द्रीय  सरकार  ने  इस  कार्य  पर
 कितना  व्यय  किया  है  और  विभिन्न  राज्यों  को
 इस  योजना  &  लिये  ह: 6  तक  कितनी  सहायता
 दी  गयी  है  ?

 स्थास्थ्य  मंत्री  (श्री  करमरकर)  :

 (क)  ग्रामीण  क्षेत्रों  मे ंभ्रबव  तक  २७३  परिवार
 नियोजन  क्लोनिक  खोले  जा  चुद  हैँ  ।

 (स्व)  और  (ग).  एक  विवरण,  जिसमें
 दूसरी  पंचवर्षीय  योजना  &  अ्न्तगंत  विभिन्न
 राज्यों  के  ग्रामीण  क्षेत्रों  मे ंपरिवार  नियोजन
 क्लीनिकों  क।  वितरण  तथा  ब  तक  खोले  गये
 क्लीनिकों  को  संख्या  दो  हुई  है,  और  जिसमें
 केन्द्रीय  सरकार  द्वारा  परिवार  नियोजन-कार्य-
 क्रम  ४  लिए  राज्य  सरकारों,  स्थानिक  निकायों
 तथा  स्वयंसेवी  संगठनों  को  प्रदान  को  गयी
 झाथिक  सहायता  एवं  सान्द्रीय  सरकार  द्वारा
 किया  गया  कुल  खर्च  दिखाया  गया  है,  सभा
 की  मेज  पर  रख  दिया  गया  है
 दिजिये  परिक्षिप्ट  ७,  प्रनुबन्ध  संख्या

 श्र]

 Some  Hon.  Members:  We  want  the
 English  answer.

 Mr.  Speaker:  The  English  answer
 may  be  read  ont.

 Shri  Karmarkar:  (a)  273  Family
 Planning  Clinics  have  so  far  been
 opened  in  the  rural  areas.

 (b)  and  (c).  A  statement  showing
 the  distribution  of  Family  Planning
 Clinics  in  rural  areas  in  various  States
 under  the  Second  Five  Year  Plan  and
 the  number  of  clinics  opened  so  far,
 and  showing  the  financial  assistance
 made  available  to  State  Governments,
 Local  Bodies  and  Voluntary  Organisa-
 tions  by  the  Central  Government  for
 Family  Planning  Programme  and  total
 expenditure  incurred  by  the  Central
 Government  is  placed  on  the  Table  of
 the  Lok  Sabha.  [See  Appendix  VII,
 annexure  No.  22.}

 शची  भक्त  बदाम :  इस  विवन्गा  से
 ज्ञात  होता  हैं  कि  जो  २,०००  जगहों  पर
 कन्द्र  खुलने  वाले  थे  उनमें  से  कंवल  २७३
 कन्द्र हं  भ्रन॒  तक  खुल  पाये  हैं।  खास  तौर
 पण  उत्तर  प्रदेश,  मध्य  प्रदेश,  जम्मू  तथा
 काच्मीर  और  कुछ  झन्य  प्राप्तों  मे ंएक  भी

 के  द्र  इसर  प्लान  श्रन्तगंत  अभी  तक  नहीं
 खुला  हैं।  मैं  जानना  चाहता  हैं  कि  इसका
 क्या  काररा  है  ?  क्या  इस  काम  में  राज्य
 सरकारें  सहयोग  नहीं  हें  रह;  हैं  था  कोई
 भ्र  ऋऊड़चनें  पड़  रही  है  ?

 शी  करमरकर  :  इन  ह. ह  राज्यों  में
 कम.  कभो  कोर्ड  दिककतें  उठ  खड़ें;  होत  हूँ  t

 Certain  difficulties  arise  at  certain
 times.  Certain  States  are  conserva-
 tive  in  the  matter  and  certain  States
 have  gone  ahead  with  it.  But  that
 depends  upon  the  availability  of  social
 workers,  doctors  and  things  like  that.

 Dr.  Sushila  Nayar:  Is  it  correct  that
 the  family  planning  units  that  are  pro-
 posed  for  the  rural  areas  do  not  in-
 clude  a  medical  officer  and  it  is  pro-
 posed  that  some  doctor  from  the
 neighbouring  city  or  some  other  dis-
 pensary  should  go  and  occasionally
 give  advice  to  nurses  or  midwives  who
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 wouid  run  the  family  planning  clinics
 in  rural  areas?  In  view  of  the  fact
 that  in  rural  areas  medical  services  of
 this  type  are  very  difficult  to  get,  does
 the  Government  have  any  proposal
 under  consideration  to  correct  this
 defect  and  make  the  units  in  the  rural
 areas  completely  self-sufficient  by
 including  doctors  in  the  personnel.

 Sbri  Karmarkar:  The  original
 scheme  was  to  locate  these  family
 planning  centres  in  the  rural  areas
 along  with  the  primary  health  centres,
 which  would  have  a  doctor  necessarily
 for  carrying  on  this  work.  Later  on,
 it  was  represented  to  us  that  a  lady
 doctor  would  be  necessary  to  propa-
 gate  this  idea.  So,  now  in  accordance
 with  the  recommendation  of  the
 Family  Planning  Board  that  there
 should  be  also  a  lady  doctor,  we  are
 providing  for  lady  doctors  in  certain
 Specific  areas  and  centres  and  we  had
 asked  for  recommendations  from  the
 State  Governments.  As  regards  the
 appointment  of  such  lady  doctors,  in
 selected  health  centres,  the  Govern-
 ments  of  Bihar,  Bombay,  Kerala  and
 Rajasthan  have  accepted  the  proposais
 and  have  asked  for  the  necessary
 financial  assistance  for  the  implemen-
 tation  of  the  programme  for  the  year
 1958-59.  The  Governments  of  U.P.  and
 Orissa  have  regretted  their  inability
 on  account  of  paucity  of  lady  doctors
 in  their  States.  That  is  the  position.
 42  hrs.
 SHORT  NOTICE  QUESTION  AND

 ANSWER
 Wage  Board  for  Cement  Industry

 +
 (Shri  5.  M.  Banerjee:

 Shri  Tangamani: B-N-G;  No  It
 4  Shrimat!  Parvathi

 |  Krishnan:
 Will  the  Minister  of  Labour  and

 Employment  be  pleased  to  state:
 (a)  whether  a  Wage  Board  for  fix-

 ing  the  wage  scales  and  bonus  formula
 for  the  workers  and  employees  in  the
 cement  industry  has  been  formed;

 (b)  if  so,  the  various  organisations
 included  in  the  composition  of  the
 Board;
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 (c)  whether  workers’  representa-
 tives  include  representatives  from  All
 India  Trade  Union  Congress  and  All
 India  Cement  Workers’  Federation;

 (a)  whether  any  representations
 have  been  received  from  the  Federa-
 tions  in  the  matter;  and

 (e)  if  so,  the  decisions  taken  there-
 on?

 The  Deputy  Minister  of  Labow
 (Shri  Abid  AH):  (a)  Yes.

 (b)  Besides  the  Chairman  and  two
 independent  members,  the  Wage  Board
 includes  two  representatives  each  of
 the  workers  and  employers  connected
 with  the  industry.

 (c)  No.

 (d)  None.

 (e)  Does  not  arise.
 Shri  S.  M.  Banerjee:  This  is  the

 third  Wage  Board,  the  first  two  being
 in  textiles  and  sugar,  where  AITUC
 has  not  been  given  representation.
 May  I  know  whether  Government  has
 taken  a  firm  decision  to  ignore  AITUC
 in  all  such  matters?

 Shri  Abid  Ali:  No,  the  AITUC  will
 also  be  given  representation  in  wage
 board  committees,  conferences  etc.
 Their  representatives  will  also  be
 invited,  based  on  their  influence  and
 representation  of  the  unions  connected
 in  the  industry.

 Shri  S.  M.  Banerjee:  May  I  know
 the  strength  of  the  INTUC  in  the
 cement  industry  and  the  number  of
 unions  on  its  rolls?

 Shri  Abid  AH:  So  far  as  the  cement
 Industry  is  concerned,  firstly,  the
 AITUC  has  not  chosen  to  send  _  its
 claim,  based  on  the  membership  on
 3lst  March  ‘1957,  up  to  this  date  on
 the  prescribed  form.  The  figures
 which  they  sent  in  February  last  did
 not  show  the  membership  in  the
 cement  industry.  Even  if  we  consider
 their  claim  made  on  the  3ist  March
 1958,  they  had  only  5,000  members  in
 the  cement  industry.
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 Shri  .  M.  Banerjee:  My  question
 was  about  the  membership  of  the
 INTUC,

 Shri  Abid  Ali:  In  INTUC  it  is  15,000.
 Shri  Joachim  Alva:  After  the  State

 Trading  Corporation  took  over  the  sale
 of  cement,  may  I  know  whether  the
 workers  have  put  forward  greater
 demands  or  the  employers  have  shifted
 the  responsibility  on  the  Government
 for  the  workers’  demands?

 Shri  Abid  AU:  The  workers  have
 ‘demanded  revision  of  the  wage  scale.
 Their  demands  were  coming  persis-
 tently  and  that  is  why  the  Wage  Board
 has  been  appointed.

 Shri  M.  Banerjee:  May  I  know
 whether  the  hon.  Minister  is  aware
 that  these  Wage  Boards,  which  do  not
 include  the  representatives  of  the
 AITUC  and  the  All  India  Cement
 Workers’  Federation  shal!  not  be  able
 to  command  the  confidence  of  the
 workers  and,  if  so,  whether  Govern-
 ment  propose  to  revise  the  decision?

 Mr.  Speaker:
 opinion.

 Shri  Abid  ी:  The  AYTUC  does  not
 command  their  confidence.

 Shri  S.  M.  Banerjee:  What  is  the
 criterion  for  selection?

 It  is  a  matter  of

 Mr.  Speaker:  It  is  a  matter  of
 opinion.  The  hon.  Minister  has  already
 Stated  that  the  particulars  in  the  pro-
 per  form,  cither  for  i956  or  ‘1957,  have
 not  bern  submitted  till  today.  And
 whatever  has  been  submitted  in  Feb-
 ruary  shows  only  a  few  workers
 belonging  to  that  union.  We  are  not
 entering  into  an  argument.

 Shri  S.  M.  Banerjee:  The  INTUC
 does  not  have.

 Mr.  Speaker:  We  are  not  going  into
 individual  cases.  I  am  not  going  to
 allow  questions  on  why  each  federa-
 tion  has  not  been  taken  into  account.
 Enough  questions  have  been  allowed
 with  respect  to  this.  We  cannot  go
 into  individual  matters.

 Shri  8.  M.  Banerjee:  Is  INTUC  the
 only  representative  body?
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 Mr.  Speaker:  The  hon.  Member  has
 asked  a  question  and  hon.  Minister  has
 already  given  a  reply.

 Shri  Narayanankutty  Menon:  The
 hon.  Minister  just  now  stated  that  the
 AITUC  is  represented  in  some  other
 wage  board.  May  I  know  on  which
 board  the  AITUC  is  represented?

 Shri  Abid  Ali:  We  have  appointed
 three  wage  boards  so  far.  AITUC  did
 not  get  representation  on  these  wage
 boards  because  it  did  not  deserve
 representation.

 Shri  Narayanankutty  Menon:  Just
 now  he  said  that...

 Shri  S.  M.  Banerjee:  Let  there  be  a
 referendum.

 Mr.  Speaker:  Hon.  Members  will
 take  into  account  the  fact  that  we
 cannot  sit  in  judgment  and  decide
 whether  a  particular  congress  or  trade
 union  ought  to  be  recognized  or  not.
 Enough  questions  have  been  put,  so
 far  as  this  question  is  concerned.

 Shri  S.  M.  Banerjee:  It  is  a  very
 important  matter.

 Mr.  Speaker:  But  this  cannot  be
 settled  here.  The  hon.  Member  wants
 to  force  the  Government  to  accept  a
 thing;  Government  is  unwilling  to
 accept  it.  It  is  the  Government  that
 has  to  decide  whether  this  body  c?
 trade  union  has  satisfied  all  the  condi-
 tions  for  recognition  or  not.  Can  I  or
 this  House  be  substituted  for  the  Gov-
 ernment  for  taking  a  decision?  The
 House  wili  now  proceed  with  the  next
 item.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Import  of  Foodgrains  from  U.S.A.

 91547,  Shri  N.  R.  Munisamy:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  total  quantity  of  foodgrains
 imported  from  U.S.A.  last  year,  and
 the  total  cost  thereof;

 (b)  the  landed  cost  per  ton  of  such
 imported  rice  or  wheat;  and
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 (ec)  how  the  cost  compares  with  the
 cost  prevailing  in  India?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  Altogether
 about  283  lakh  tons  of  foodgrains  pur-
 ehased  in  U.S.A.  were  received  during
 3957  and  the  total  C.  &  F.  value  was
 about  Rs.  29  crores.

 (b)  and  (c).  The  price  of  wheat  in
 U.S.A.  varied  between  Rs.  0°65  and
 Rs.  12-30  per  maund  during  1987,  as
 compared  to  Rs.  3°50  to  Rs.  5.8i  for
 dara  quality  wheat  at  Hapur  in  Uttar
 Pradesh  and  Rs.  3.25  and  Rs.  6.50
 for  dara  quality  wheat  at  Moga  in
 Punjab.  The  sea  freight  from  U.S.A.
 to  India  has  also  been  fluctuating  and
 while  before  the  opening  of  the  Suez
 Canal,  when  the  freight  rates  were
 high,  the  total  landed  cost,  inclusive
 of  sea  freight,  was  higher  than  the
 internal  prices  of  wheat,  during  the
 closing  months  of  957  the  freight
 rates  were  considerably  lower  and  the
 landed  cost  of  imported  wheat  was
 generally  lower.  No  rice  has  been
 purchased  in  U.S.A.  after  May  1957.
 The  f.o.b.  price  of  rice  purchased  in
 or  before  May  957  was  about  Rs.  25
 per  maund  and  the  landed  cost  was
 about  Rs.  3i.  The  internal  prices
 varied  in  different  regions  but  except-
 ing  certain  areas,  where  the  prices
 were  distinctly  lower,  the  prices  ranged
 between  Rs.  8  and  Rs.  23  per  maund
 for  common  varieties.

 Forest  Products

 #1548.  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  permissible  in
 Tripura  to  make  use  of  the  forest  pro-
 ducts  grown  in  one’s  own  jote  land
 without  obtaining  permission  from  the
 Government  or  paying  royalty  under
 Forest  Act;  and

 (b)  if  not,  whether  Government
 proposes  to  make  legal  provision  for
 this  in  the  near  future?

 ‘The  Minister  of  Food  and  Agricul-
 ह...  (Shri  A.  P.  Jain):  (a)  The  Indian
 Forest  Act  does  not  impose  any  restric-

 got2.
 tion  on  use  of  forest  produce.  Accord-
 ing  to  the  information  received  from
 ‘Tripura  Administration,  Tripura
 Tenancy  Act,  however,  which  is  still
 in  force,  imposes  restrictions  on  the
 rights  of  tenants  to  fell  and  utilize

 ‘certain  valuable  trees  grown  on  the
 jote  lands  without  the  permission  of
 the  Government  and  without  paying
 royalty  under  the  Forest  Law.  Tenants
 can,  however,  use  minor  forest  pro-
 duce  from  their  jote  lands  without  any
 restrictions.

 (b)  This  is  under  the  consideration
 of  the  Government.

 Shipping  Trade  in  India

 #1552.  Shri  Raghunath  Singh:  Will
 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  lay  a  state-
 ment  showing  how  many  Indian
 registered  companies  or  corporations
 or  firms  are  engaged  in  shipping  trade
 in  India  with  their  respective  tonnage
 at  present?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  5  statement
 giving  the  required  information  is  laid
 on  the  Table  of  the  Lok  Sabha.  [See
 Appendix  VII,  annexure  No.  23.]

 Minor  Irrigation  Schemes
 91554.  Shri  B.  Das  Gupta:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  any  comprehensive
 survey  of  the  existing  condition  and
 position  of  minor  irrigation  in  India,
 State-wise  has  been  made;  and

 (b)  if  so,  whether  any  report  has
 been  compiled?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  and  (b).
 Yes.  The  Government  of  India,  Minis-
 try  of  Food  and  Agriculture  appointed
 in  July  955  an  Expert  Committee  to
 study  the  work  done  in  the  field  of
 minor  irrigation  and  to  assess  future
 possibilities  and  indicate  steps  that
 may  be  taken  to  make  the  minor  ललन
 gation  schemes  moxe  effective  and
 fruitful.  The  terms  of  reference  of
 this  Committee  were  as  under:—



 '
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 (a)  To  collect  available  data  with
 regard  to  Minor  Irrigation
 Schemes;

 (b)  To  examine  difficulties  experi-
 enced  by  the  States  and  the
 scope  for  further  expansion;
 and

 (c)  To  render  all  possible  assist-
 ance  and  guidance  and  to
 make  suitable  recommenda-
 tions  to  enable  the  States  to
 Taunch  their  schemes  on  a
 more  sound  footing.

 The  Committee  examined  in  detail  the
 ‘problems  and  possibilities  of  minor
 irrigation  of  the  country  and  submit-
 ted  a  Report  in  August,  ‘1957,  which
 includes  general  observations  in  res-
 pect  of  all  the  States  of  the  Union  of
 India  as  they  existed  before  Reorgani-
 sation  and  also  includes  individual
 report  in  respect  of  the  १8  former

 ‘States  prior  to  the  Reorganisation.
 Telephone  Advisory  Committees

 Shrimati  Parvathi  Krishnan:
 Shri  Anthony  Pillai:
 Shrimati  Renu  Chakravartty:
 Shri  Sampath:

 Will  the  Minister  of  Transport  and
 ‘Communications  be  pleased  to  state:

 (a)  whether  Telephone  Advisory
 Committees  have  been  formed  in  any
 Centres;

 (b)  if  so,  which  are  they;
 (९)  what  are  the  interests  repre-

 sented  in  these  Committees;  and
 (d)  what  are  the  functions  of  these

 Advisory  Committees?

 q)  Coimbatore.
 (2)  Amravati.  (Bombay  State).
 (3)  Indian  Agricultural  Research

 Institute,  New  Delhi,
 (4)  Kanpur.  (U-P.).
 (5)  Ludhiana.  (Punjab).
 (6)
 ee

 (Andhra  ह. भ

 "1562,

 7)  Honnall.  (Mysore  State).
 (8)  Junagadh  (Bombay  State).
 8)  Hoshangabad,  (M.P.).
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 (Madras  State).
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 The  Minister  ef  State  in  the  Mints.
 try  of  Transport  and
 (Shri  Raj  Bahadar):  (a)  Yes.

 (b)  to  (da).  A  statement  is  laid  on
 the  Table  of  the  Lok  Sabha.  [See
 Appendix  VII,  annexure  No.  24.]

 Ollseed  and  Coconut  Reseach  Stations

 JS  Shri  Ghosal: 1568.
 4  uri  Mahagaonkar:

 Will  the  Minister  of  Food  and  Agri.
 culture  be  pleased  to  state:

 (a)  whether  the  Central  Govern-
 ment  have  any  scheme  for  setting  up
 Regional  Oilseed  Research  Station
 and  Coconut  Research  Station;  and

 (b)  if  so,  where?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  Yes.

 (b)  The  required  information
 as  follows:

 (i)  A  project  for  the  intensification
 of  regional  research  on  cotton,  oil-
 seeds  and  millets  sponsored  jointly  by
 the  Indian  Council  of  Agricultural  Re-
 search,  the  Indian  Central  Cotton
 Committee  and  the  Indian  Central
 Oilseeds  Committee  provides  inter
 alia  for  the  establishmentof  research
 stations  on  oilseeds  at  the  following
 places:—

 Groundnut.
 Groundnut.
 Linseed.

 Sarson  and  Rai.
 Toria  and  Taramira.
 Castor  and  Groundnut.

 Groundnut.
 Groundnut.
 Linseed.
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 Pian  it  is  proposed  to  establish  8
 Regional  Coconut  Research  Stations
 in  the  States  of  Madras,  Mysore  and
 Orissa.  The  Station  in  Orissa  has
 been  set  up  at  Sakhigopal.  For  the
 other  2  Stations,  suitable  sites  are
 being  surveyed.

 Inland  Water  Transport

 JS  Shri  Ghosal: oss.
 -  ‘Shri  K.  U.  Parmar

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state:

 (a)  whether  any  representations
 have  been  made  to  the  Central  Gov-
 ernment  by  River  Steam  Navigation
 &  Co.  Ltd.  and  Indian  General  Navi-
 gation  and  Railway  Co.  Ltd.  for
 financial  assistance  in  order  to
 improve  Inland  Water  Transport
 system  of  Ganga-Brahamaputra
 rivers;  and

 (b)  if  so,  what  are  the  proposals?

 The  Deputy  Minister  of  Civil
 Aviation  (Shri  Mohiuddin):  (a)  Some
 representations  have  been  received  by
 the  Central  Government  from  the
 River  Steam  Navigation  and  Co.  Ltd
 General  Navigation  and  Railway  Co.
 Ltd.,  for  financial  assistance.

 (b)  The  proposals  relate  to  financial
 assistance  for  the  replacement  of  the
 fleet  and  for  covering  operation  losses,

 विमान  बुर्घटनायें

 २२०१.  श्री  सज  ला  डिवेदी  :  क्‍या
 परिवहन  तथा  संचार  मंत्री  यह
 बताने  की  क्रपा  करेंगे  कि  :

 (क)  वर्ष  PEWS  में  भारत  में
 विमान  दुघंटनाओं  =  मुख्य  कारण  क्या  थे;
 शौर

 (ख)  श्न्य  देशों  की  जुलना  में  भारत  में
 बिमान  दुर्घटनाओं  की  झौसत  संख्या
 कया है?
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 सतेनिक  झहुबने  क्षेमती  (चह

 सुहीजह्दोत)  :  (क)  मझारतीय  रजिस्टर्ड
 विमानों  की  दुर्घटना  का  मुख्य  कारण  विमानस-
 बालकों  की  गलती  था  t  २८  दुधधेटनाओं  में  से
 २३  दुर्घटनायें  इसी  कारण  से  हुई,  झौर  इन  में
 भी  १८  दुषघंटनायें  विमानचालक  प्रशिक्षाथियों
 द्वारा  हुई  ।

 (ख)  पिछले  कुछ  वर्षों  से  भारत  में:

 मुख्य  विमान  दुर्घटनाहशों  का  भ्ौसत  ई०
 प्रति  वर्ष  का  रहा  है  ।  झ्ास्ट्रेलिया,  युनाइटेड
 किगडम  झौर  यू०  एस  ०  To  की  संख्यायें  क्रमश:
 ६५,  ६०  और  ३०००  प्रति  ष  हे  t

 Cotton  Estimates

 2202.  Shri  झ,  P.  Nayar:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  relies  on  the  crop  estimates
 of  cotton  framed  by  M/s.  Volkart.
 Brothers;  and

 (b)  whether  Government  have  any
 machinery  of  their  own  for  making
 these  estimates?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  No.

 (b)  Yes.  The  All-India  Crop  Esti-
 mates,  including  those  for  cotton  are
 based  on  the  estimates  furnished  by
 the  State  Governments  who  collect
 the  data  through  their  own  primary
 agencies  belonging  to  revenue  and
 other  Departments.

 Chemical  Fertilizers

 2203.  Shri  V.  P,  Nayar:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  what  is  the  estimated  value  of
 increased  production  of  foodgrains
 resulting  from  the  use  of  chemical
 fertilizers  worth  one  rupee;  and

 (b)  whether  Government  have
 studied  the  relation  of  crops  increase
 in  relation  to  the  use  of  chemical
 fertilizers  now  being  used  on  a  large
 scale?
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 The  Minister  of  Food  and  Agricul-

 tare  (Shri  A.  P.  Jain):  (a)  About
 Be.  2°20  to  Ra.  2.80  for  wheat  and  rice,
 according  to  soil  and  climatic  con
 ditions.

 b)  Yes,  Sir.  For  wheat  and  rice
 one  ton  of  nitrogen  (equal  t+  5  tons
 of  Ammonium  Sulphate)  gives  on  the
 average  70  tons  of  extra  yield  of
 grains.  Demonstration  trials  con-
 ducted  in  cultivators’  fields  with
 Sulphate  of  Ammonis,  Urea,  Calcium
 Ammonium  Nitrate,  Ammonium
 Sulphate  Nitrate  have  shown  that  all
 nitrogenous  fertilisers  are  equally
 efficient  as  sources  of  nitrogen.  The
 additional  yield  obtained  per  ton
 of  Ammonium  Sulphate  for  some  of
 the  crops  is  given  below:-

 ‘Crop  Additional  yield
 Jute.  8  bales.
 Cotton  (irrigated).  about  27  bale

 (lint)
 Sugarcane.  30  tons  of  sugar-

 cane.
 Tea.  I  ton.
 Coffee  $  ton.

 Telegraphic  Messages

 2204.  Shri  Kalika  Singh:  Will  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  whether  telegraphic  messages
 are  despatchcd  to  Lalganj  in  Azam-
 garh  district  of  U.P.  through  tele-
 phone  instead  of  telegraph;

 (b)  whether  the  telephone  system
 often  remains  inoperative;

 (c)  what  is  the  distance  between
 the  Tehsil  Headquarters  Lalganj  and
 the  Tehsil]  Headquarters  Kerakat  in
 District  Jaunpur;

 (dy  whether  Kerakat  is  connected
 by  telegraph  wires;  and

 (e)  whether  there  is  any  proposal to  connect  Lalganj  by  telegraph  wires
 either  from  Azamgarh  Town  or  from
 Kerakat?
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 The  Minister  of  State  in  the  Minis-
 tery  of  Transport  and  Communications
 (Shri  Baj  Bahadur):  (a)  Yes,  through.
 phonocom  system  to  Azamgarh.

 (b)  No.
 (c)  About  36  miles.
 (a)  Yes.
 (e)  None  at  present.

 Irrigation  and  Power  Projects  in  U.P.

 2205.  Shri  Kalika  Singh:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state  the  Central  assistance
 in  the  forms  of  loans,  and  grants  etc.,
 given  to  Major  and  Medium  Irrigation
 and  Power  projects  located  in  the
 State  of  U.P,  during  the  First  Five
 Year  Plan  period  and  during  the  two
 years  1956-57  and  1957-58  of  the
 Second  Five  Year  Plan  period?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  A  statement
 showing  the  loans  sanctioned  to
 Uttar  Pradesh  Government  for  Major
 and  Medium  Irrigation  and  Power
 projects  during  the  First  Five  Year
 Plan  and  the  first  two  years  of  the
 Second  Five  Year  Plan  is  laid  on  the
 Table  of  the  Lok  Sabha.  [See  Appen-
 dix  VII,  annexure  No.  25.)  No  grant
 was  given  to  the  State  Government
 during  this  period  for  their  major  and
 Medium  Irrigation  and  Power  Pro-
 jects.

 Passenger  Amenities  at  Ayodhya
 Railway  Station

 2206.  Shri  Kalika  Singh:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  condition  of  waiting  rooms
 and  sheds  meant  for  pilgrims  and
 other  passengers  at  the  railway  sta-
 tion  Ayodhya;

 (b)  what  is  the  total  accommodc-
 tion  of  the  waiting  rooms,  halls  and
 sheds;

 (c)  what  is  the  average  number  of
 passengers  detraining  at  Ayodhya  in
 the  peak  months  of  religious  festi-
 vals;  and
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 (a)  what  steps  are  being  taken  to
 -provide  better  passenger  amenities  at
 Ayodhya  Station?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  The

 -condition  of  waiting  rooms  and  sheds
 at  Ayodhya  station  is  satisfactory.

 (b)  Three  Upper  class  waiting
 ‘rooms  with  a  total  floor  area  of  776
 sq.  ft.  and  a  III  class  waiting  hall
 measuring  092  sq.  ft.  exist  at
 .Ayodhya  Station,

 (c)  At  Ayodhya  only  two  important
 melas,  viz.,  ‘Ram  Naumi’  and  ‘Shula’
 are  held  every  year.  Average  num-
 ‘ter  of  passengers  dealt  with  during
 the  melas  is  30,000  and  36,000  res-
 ‘pectively.  The  duration  of  the  melas
 is  7  and  5  days  respectively.

 (ad)  Three  retiring  rooms  are  under
 ‘construction  and  it  is  also  proposed
 to  cover  the  entire  platform  with  a
 ‘shelter  subject  to  the  availability  of
 funds  and  material.

 It  may  be  explained  that  the  wait-
 ing  facilities  at  stations  are  provided
 with  reference  to  the  maximum  traffic
 dealt  with  at  any  one  time  excluding
 Mela  traffic.

 Telephone  Lines  in  Darang  District,
 Assam

 2207.  Shri  Bhagavati:  Wil)  the  Min-
 ister  of  Transport  and  Communi.
 eations  be  pleased  to  state:

 (a)  whether  there  is  a  proposal  to
 install  telephone  line  from  Tezpur  to
 Sootea  and  Charali  in  the  district  of
 Darang,  Assam  and  connecting  it
 with  Lakhimpur  North;  and

 (b)  if  so,  what  is  the  reason  for  the
 ‘delay  in  the  execution  of  this  propo-
 sal?

 he  Minister  of  State  in  the  Minis-
 tey  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  and  (b).

 ‘The  proposal  for  erecting  a  trunk  line
 ftom  Tezpur  to  North  Lakhimpur
 wla  Sootea  and  Charali  had  been
 examined  but  could  not  be  sanctioned
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 due  to  heavy  loss  involved.  A  modi-
 fied  proposal  of  linking  द...  ह). ट
 Charali  via  Rangapara  and  Sootea  is
 under  examination  and  will  be
 sanctioned  if  found  justified.

 Development  of  Home  Tourismw

 2208.  Shri  Hem  Raj:  Will  the  Min-
 ister  of  Transport  and  Commuai-
 cations  be  pleased  to  state:

 (a)  the  amount  given  to  the  differ-
 ent  states  for  the  development  of
 Home  Tourism  during  the  first  two
 years  of  the  Second  Five  Year  Plan:
 and

 (b)  the  amount  proposed  to  be
 given  in  the  third  year  of  the  plan
 State-wise?

 The  Minister  of  State  in  the  Mints.
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  and  (b),  A
 statement  is  placed  on  the  Table  of
 Lok  Sabha.  [See  Appendix  VII,  ann~-
 exure  No.  26.]

 Fodder

 2209.  Shri  Hem  Raj:  Will  the  Min-
 ister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  success  achieved  in  the
 experiments  made  for  the  improve-
 ment  of  fodder  for  cattle  in  the  hill
 areas;  and

 (b)  which  of  the  grass  has  proved
 of  better  quality  for  purposes  of
 nutrition  in  hills,  where  poor  people
 cannot  give  other  nutritious  foods  to
 the  cattle?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  The
 Ministry  of  Food  and  Agriculture  has
 not  carried  out  any  experiments  for
 the  improvement  of  fodder  for  cattle
 in  hilly  areas  specifically.  However,
 considering  the  importance  of  increas.
 ing  the  feed  and  fodder  resourees  of
 the  country,  this  Ministry  have  drawn.
 up  a  model  scheme  for  the  develop-
 ment  of  feed  and  fodder  in  areas
 covered  by  the  key  village  blocks.
 Under  this  scheme  grants  for  the  de-
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 welopment  of  feed  and  fodder  have
 been  given  to  the  States  of  Assam,
 Andhra  Pradesh,  Bihar,  Mysore,
 Rajasthan  and  Tripura  during  1987.

 38.  The  I.C.A.R.  has  also  sanc-
 tioned  a  coordinated  scheme  for
 vesearch  on  fodder  production  in
 ‘Coorg  in  Mysore  State  which  will
 also  include  to  a  limited  extent  the
 grass  problems  of  the  hilly  areas.  The
 Council  is  also  conducting  a  Grass
 Land  Survey  of  the  country  under  its
 ‘Grass  Land  Survey  Scheme  with  a
 view  to  laying  down  the  fundamental
 ‘basis  for  research  on  grass  lands  in
 India.  Detailed  surveys  have  been
 varried  out  in  the  hilly  regions  of
 Bombay,  Madras,  Mysore,  Kerala,
 Andhra  Pradesh,  Rajasthan,  Bihar,
 ‘West  Bengal,  Assam  and  Manipur.
 Partial  surveys  have  also  been  carried
 ‘out  in  the  hilly  regions  of  Himachal
 Pradesh,  Punjab,  U.P.,  and  the  Dariee-
 ling  portion  of  West  Bengal.

 This  survey  has  yielded  valuable
 information  on  important  nutritive
 ‘grasses  and  other  selected  aspects  of
 grasslands  which  would  form  the
 essential  basis  of  development  and
 management  of  grasslands  in  the  hilly
 areas.

 At  the  request  of  the  Government
 of  Jammu  and  Kashmir  State  a  quick
 survey  of  the  fodder  resources  of  the
 State  was  carried  out  in  March-April,
 ‘1956,  890  a  comprehensive  report  was
 submitted  to  the  Government  point-
 ing  out  the  various  steps  needed  both
 for  research  and  development  to
 augment  the  fodder  resources  of  the
 State,  Similarly  at  the  request  of  the
 U.P.  Government  a  scheme  for  the
 development  of  grasslands  in  the
 Indo-Tibetan  border  area  and  other
 hilly  areas  of  U.P.  has  been  prepared
 by  the  Council  and  is  in  the  process
 of  implementation  in  that  State.

 The  survey  carried  out  has  shown
 that  the  most  important  natural
 Srasses  in  the  hilly  regions  of  North
 India  are  Themeda  anthera  commonly
 called  ‘Lungi”  Chrysopogon  montanus
 commonly  called  as  “Dhawalu”.  The
 Presence  of  closely  rclated  grasses  re-
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 cognised  as  highly  nutritious  and
 palatable  i  other  parts  of  the  wor!
 detected  during  the  survey  in  high
 hills  has  shown  the  possibility  of
 direct  introduction  of  such  well
 known  grasses  as  Perennial  rye,
 Kentucky  Blue  grass,  Orchard  grass
 or  Cock’s  7666६  grass  with  such
 legumes  as  Ladino  clover,  Red  clover,
 Lucerne  etc.  The  important  hill
 grasses  in  the  South  the  Sehima
 nervosum  commonly  called  “Saniar”
 and  Chrysopogon  montanus  common-~
 ly  called  ‘“Dhawalu”.

 (b)  As  a  result  of  certain  analysis
 in  respect  of  nutritive  value  of  hil
 grasses  undertaken  at  the  Indian
 Veterinary  Research  Institute,  it  is
 found  that  star  grass  (Cynodon
 plectostachyum)  which  has  been
 successfully  grown  in  the  Almora  re-
 gion,  is  of  high  nutritive  value  and
 can  form  a  maintenance  ration  when
 given  as  a  single  feed.

 Soil  Conservation  in  Orissa

 ist
 2210.  हकले  Panigrahi:  Will  the  Min-
 er  of  Food  and  Agriculture  be

 pleased  to  state:
 (a)  the  amount  allotted  for  soil  con-

 servation  in  Orissa  for  ‘1957-58  and
 ‘1958-59;

 (b)  the  names  of  the  scheme  sanc-
 tioned;  and

 (c)  the  amount  already  spent  in  the
 current  year?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  For  the
 year  (1957-58—Rs.  2°36  lakhs,  and  for
 the  year  958-59—Rs.  10-683  lakhs.

 (9)  I.  The  following  schemes  were
 sanctioned  in  957-58:—

 l.  Soil  Erosion  and  Land  Cap-
 ability  Survey.

 2.  Soil  Conservation  Research  and
 Laboratory.

 3.  Soil  Conservation
 Centre.

 4.  Soil  Conservation  for  Machkund
 Basin  in  the  area  lying  in
 Orissa.

 Training
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 5.  Pilot  Soil  Conservation  Demon
 stration  project  in  catchment
 of  River:  Ib  a  tributory  of
 Mahanadi.

 6.  Soil  Conservation  in  Coastal
 sand  dunes.

 7.  Establishment  of  Soil  Conser-
 vation  demonstration  centres
 Rajgangpur,  Koraput  and
 Angul  Districts.

 VW.  The  following  schemes  have  been
 aecepted  for  1958-59  and  will  be
 ganctioned  shortly:—

 LL  Training  of  Junior  Soil  Con-
 servation  Assistants.

 2,  Soil  Conservation
 and  Laboratory.

 3.  Soil  Erosion  and  Land  =  cap-
 ability  Survey.

 4.  Establishment  of  Soil  Conser-
 vation  Demonstration  Centre.

 8.  Afforestation  for  Soil  Conser-
 vation  in  coastal  sand  dunes.

 8.  Soil  Conservation  in  Machkund

 Research

 basin.
 7.  Soil  Conservation  in  lb.  catch-

 ment,
 8.  Reorganization  of  Head

 Quarters  organization  of  Soil
 Conservation  Division.  (This
 scheme  is  not  eligible  for
 Central  Financial  Assistance).

 (९)  Rupees  11-17  lakhs  upto  3tst
 March,  i958  as  reported  by  the  State
 Government.

 Andaman  Forests

 J  Shri  Ss.  C.  Samanta:
 aealt.  ‘|  Shri  Barman:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Inspector  General  of  Forests  inspected
 the  Andaman  forests  during  February
 and  March,  1957;  and

 (b)  whether  aftcr  his  inspection  the
 Railways  have  been  supplied  with
 more  sleepers?
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 "me  Minister  of  Food  and:  Agrical-
 (Shri  A.  BP  Jain):  @  Yea,  ‘Sir.

 (b)  Yes,  Sir.  A  contract  for  the-
 supply  of  |  lakh  of  B.  G.  Sleepers
 (6,000  tons)  has  been  entered  into.
 with  Indian  Railways.  The  Arst
 consignment  of  750  tons  against  this.
 order  has  ben  despatched.  Produc-
 tion  of  the  rest  is  in  progress.

 बिल्ली  में  पह  प्रब्धांनियां

 २२१२  थ्बी  मल  प्रभाकर  :  कया
 वत्दा  तथा  कृषि  मंत्री  यह  -  बताने
 को  कृपा  करेंगे  कि  :

 (क)  दूसरी  पंचवर्षीय  योजना  के
 झन्तगेत  राज्य  और  जिला  पशु-प्रदर्शनी-
 योजना  के  सम्बन्ध  में  दिल्‍ली  में  ह: ह  तक  कितनी
 पष्ु-प्रदर्शनियां  श्रायोजित  की  गयीं  ;

 (ख)  उन  पर  कितनी  धनराशि  खर्च
 की  गयी  ;

 (ग)  किन  किन  स्थानों  पर  ये  प्रदर्श-
 नियां  आयोजित  को  गयीं  ;  शौर

 (घ)  इन  प्रदर्शनियों  में  किस  प्रकार  के
 पुरस्कार  दिये  गये  ?

 ere  तथा  कृषि  मंत्री  (६  wo  प्र०
 जैन)  :  (क)  पांच  i

 (ख)  5,७६८  रुपये  ।  मार्च,  १६५८
 में  अखिल  भारतीय  पशु-प्रदर्शनी  समिति
 को  दिल्‍ली  प्रशासन  द्वारा  ५,०००  रुपये  की
 रकम  का  अनुदान  सहायता  के  रूप  में  भी
 दिया  गया  ।

 (ग)
 १.  बिजवासन

 २.  पटपरगंज

 ३.  बरवाला
 ४.  घीटोरनी

 ५.  नांगलोई

 (घ)  इनामात  नकदी  भौर  नैश्नल
 सेविंग्स  सटिफिकेटों  में  दिये  गये।
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 ग्रोशत्ता  विकास  योजना  झावतंक  .  तदर्भ
 अनुदान  २,०००

 २२१३.  थमो  गजर  प्रभाकर  :  क्या
 ¥  मोशालाझओों बाथ  तथा  कृषि  मंत्री  यह  बताने  की  कृपा  (४)  गंंश्ाला

 चुत
 करेंगे  कि  :  हुए  बछड़ों  के

 लिये  सहायता  की
 (क)  द्वितीय  पंचवर्षीय  योजना  के  बांट  Roo

 अन्तर्गत  गोशाला  विकास  योजना  के  सम्बन्ध
 स्टाफ  ¥,foo

 में  दिल्‍ली  में  १६५६-५७  शौर  १६५७-५८
 (५)

 में  कितनी  धनराहि  व्यय  की  गई  ;  भर
 कुल  हैंड,  रह

 (ख)  दस  घन  की  सहायता  से  कौन-
 कौन  से  काम  किये  गये  ?

 सरकारी  झावदी  कुक्कुट-पालन  केन्ह,  बिल्ली
 श्वास  तथा  कृषि  मंत्री  (६1  Wo  Ro

 लग)  :  (क)  और  (ख).  १६५६-५७
 में  गोशाला  विकास  योजना  पर  कोई  रकम
 खर्च  नहीं  की  गई  ।  PERKINS  में  निम्न
 मदों  पर  १८,५००  रुपये  की  रकम  स्वचे  की

 २२१४.  थमी  नवल  अ्रभांकर  :  क्‍या
 खाद्य  सचा  क्च  मंत्री  यह  बताने  को
 कृपा  करेंगे  कि  :

 (क)  बया  दिल्‍ली  प्रशासन  सरकारी

 गई  Fax  आदर्श  कुक्कुट-पालन  केन्द्र  का  विस्तार  करना
 चाहता  है  ;

 रुपये  (ख)  यदि  हां,  तो  उसके  विस्तार  के

 (%)  ग्रोशाला  पिजरा-  बाद  कितने  अधिक  उत्पादन  की  श्राशा  है  ;
 पोल  किशनगंज,  झौर
 दिल्ली  को  बांटने

 (ग)  इसके  परण्शिमस्वरूप  व्यय  में

 *  लिव  हिन  गौर  ५,०००
 कितने  प्रतिशत  वृद्धि  हो  जायेगी  ?

 (२)  गोशाला  पिजरापोंल  खाद्य  तथा  कृषि
 संत्रो  (श्री  Wo

 So

 की  मरम्मत  इत्यादि  जैन)  :  (क)  जी  हां,  योजना  को  पहले

 के  लिये  अनावतंक  से  ही  कार्यास्वित  कर  दिया  गया  है  ।

 भनुदान
 Entice  (@)  भौर  (7).  झग्रनुमानित  उत्पादन

 १३)  गोशाला  की  देख-  तथा  खर्चे  में  प्रतिशत  वृद्धि  निम्न  प्रकार
 भाल  के  लिये  है  —

 पहला  वर्ष  दूसरा  वर्ष  तीसरा  वर्ण  व्बौया  ह. ह  पांचर्या  दर्ष

 १६४६-४७  १६५७०४५८  १६५८-५६  १६५६-६०  १९६०-६१
 उत्पादन  (प्रंडे  )  १,२०,०००  ३,२४,०००  ३,७८,०००  WRB ooo  ¥  ¥Yo,c00

 (aw)  G,oco  २०,०००  ३४,०००  Voce  B9,000

 दूसरी  योजना  में
 किये  गये  उपधन्ध
 से  भणिक  खर्चे  में

 प्रतिद्ात  बृद्धि
 1  ५६३  ६५*४  ७५३.  १०२६  co's



 दिल्‍ली  में  सुक्र-पालन

 २२१५.  ली  भवल  झलाकर  :  क्या
 साख  तथा  कृषि  पंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  कया  यह  सच  है  कि  सूभर  पालनें

 के  लिये ऋण  मांगने पर  भो  भभी  तक
 दिल्ली  में  किसो  को  ऋण  नहीं  दिया
 गया  है  ;

 (ख)  बदि  हां,  तो  इसके  क्‍या  कारण
 है  ;  भौर

 (ग)  इस  ब्याजमुक्त  ऋण  को  लेने  की
 प्रक्रिया  क्‍या  है  ?

 खाद्य  तथा  कृषि  मंत्री  (थी  wo  To

 जेस)  :  (क)  इस  कार्य के  लिये  २  हजार
 रुपये  को  रकम  दो  सहकारी  समितियों  को
 बांट  दी  गई  है  ।

 (ख)  प्रश्न  हो  नहों  होता  v

 (ग)  इस  कार्य  के  लिये  भारत  सरकार
 हारा  केवल  ब्याज  वाले  कर्ज  पंजूर  किये  जाने
 हें  ।

 Opening  of  Post  Offices  in  Punjab

 Shri  D.  C.  Sharma:
 22i6.<  Sardar  Iqbal  Singh:

 Shri  Daljit  Singh:
 Will  the  Minister  of  Transport  and

 Cormamunications  be  pleased  to  state:

 (a)  whether  any  new  Post  Offices
 have  been  opened  in  Punjab  during
 the  years  1956-57  and  1957.58  in  pur-
 suance  of  the  National  Small  Savings
 Seheme;

 (b)  if  so,  their  number  in  each  dis-
 trict;  and

 (c)  the  amount  collected  under  the
 scheme  in  the  State  during  the  above
 years?

 The  Minister  of  State  in  the  Minis-
 tey  of  Transport  and  Communications
 (@tri  Raj  Bahadur):  (a)  New  Post
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 Offices  are  not  opened  merely  in  put
 suance  of  National  Small  Savings.
 Scheme.  Existing  Branch  Post  Offices
 are,  however,  authorised  to  do  Savings:
 Bank  and  National  Savings  work  ix
 furtherance  of  the  Savings  movement.
 Number  of  new  Post  Offices  opened
 in  the  Punjab  during  1956-57  चत
 1957-58  (upto  3lst  January,  958)  was:
 95  and  05  respectively.  The  number:
 of  Branch  Post  Offices  authorised  to
 do  Savings  Bank  work  during  the
 same  period  was  33  and  9  respectively.

 (b)  Does  not  arise  but  a  statement
 showing  district-wise  distribution  of
 figures  given  in  reply  to  (a)  above  is
 placed  on  the  Table  of  the  Lok  Sabha.
 {See  Appendix  VII,  annexure  No.  27.¥

 (९)  During  1956-57.  Rs.  8  crores  2
 ‘khs,

 During  1957-58  (upto  February,.
 1958).  Rs.  3  crores,  20  lakhs

 हिलाचल  प्रदेश  में  दिकार

 २२१७.  शी  पद्म  देख  :  क्या  ere
 wr  कृषि  पंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  हिमाचल
 प्रदेश  में  सरकार  के  लिये  एक  मौसम  के  बजाय
 दो  मौसम  कर  दिये  गये  हूँ  ;  और

 (ख)  इसका  वहां  के  जंगली  पशुभों
 की  रक्षा  पर  क्या  प्रभाव  पड़ेगा  ?

 wre  तथा  कृषि  मंत्रो  (भी  झा  प्र०  जैन)  :

 (क)  जी  हां ।

 (ख')  जंगली  पशुझों  की  रक्षा  भौर
 कुछ  विदा  प्रकार  के  पशभों  की  समाप्ति  को
 रोकने  का  विचार  है  यह  आवश्यक  समझा
 गया  कि  अनेकों  पशुभों  भौर  पक्षियों  के  प्रजनन
 मौसम  के  सम्बन्ध  में  निरीक्षणों  के  श्रनुसार
 छिकार  के  मौसमों  को  बदला  जाये  |  इन
 सबदीसियों  से  जो  कि  को  गई  हूँ  जंगली
 पशुझों  का  बचाव  अधिक  झष्छ  ढंग  से  हो
 सकेगा  t
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 दिनालचल  प्रदेश  में  फ्िकार

 २२१८5.  कौ  ह  देव  :  क्या

 खास  तथा  क््थि  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  क्या  यह  स्ब  है  कि  हिमाचल
 अदेश  में  भक्‍्तुबर  १६५७  में  शिकार  का
 मौसम  न  होने  पर  भी  राजाभशों  को  शिकार  के
 शास्सेस  दिये  गये  जबकि  सामान्य  जनता  को
 इसी  मह्दीन  में  लाइसेंस  देने  से  इन्कार  कर
 दिया  गया  ?

 खाद्य  तथा  कृषि  मंत्री  (ओ  Wo  wo
 जैन)  :  शिकार  के  लाइसेंस  उन  लोगों  को
 दिये  गये  जिन्होंने  भ्रक्तूबर  १६५७  के  महीने
 में  ये  लाइसेंस  मांगे  थे  क्योंकि  शिकार  का
 सौसम  उस  समय  पहलो  अक्तूबर  १९५७  से
 १५  मार्च  १९५८  तक  के  लिये  हुआ  करता
 था।  नवम्बर  १९५७  में  शिकार  के  मौसम
 निम्न  प्रकार  बदल  दिये  गये  —

 सर्दी  मौसम  गर्मी  मौसम

 जंगली भ  घौर  -  सिर्फ  जंगली  पशुओं के के
 जंगली  पक्षियों  के  लिये  १  जून  से  ३१
 लिये  १  दिसम्बर  झगस्त  तक  t
 से  २८  फरवरी
 तक  1

 Tabe-Wells  in  Punjab
 2219.  Shri  Ajit  Singh  Sarhadi:  Wil!

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  number  of  tube-wells  allot-
 ted,  to  Punjab  during  the  last  two
 years;  and

 (b)  the  proposed  allotment  during
 the  rest  of  the  period  of  the  Second
 Plan?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  (a)  During
 the  last  two  years  288  tubewells  were
 constructed  and  633  tubewells  (in-
 cluding  tubewells  constructed  earlier)
 energised  in  the  Punjab  under  Tube-
 well  Programmes  started  in  the  First
 Plan  period.  No  fresh  allotment  of
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 tube-wells  was  made  during  the
 period  in  question.

 (b)  For  the  rest  of  the  period  of”
 the  Second  Plan,  provision  is  avail-
 able  for  the  completion  of  the  Pro..
 grammes  started  in  the  First  Plan  by
 construction  of  the  remaining  363 -
 tubewells  and  energisation  of  354  tube-
 wells,  and  for  the  construction  of  an
 additional  300  tubewells.  The  con-
 struction  of  further  tubewells  in  the
 State  will  however  depend  upon  the
 results  of  the  Exploratory  Tubewell
 Programme  at  present  in  operation  in
 the  State,  as  well  as  on  a  decision  to
 be  taken  by  the  State  Government  re-
 garding  construction  of  tubewells  as.
 an  anti-water-logging  measure.

 Law  Inspectors  on  Railways
 2220.  Shri  Subiman  Ghose:  Will  the-

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  previ-
 ously  the  Law  Inspectors  on  Indian
 Railways  were  law  graduates  apart
 from  other  qualifications;

 (b)  whether  recently  a  deviation
 has  been  made  that  they  need  not  be-
 law  graduates;  and

 (९)  if  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes.

 (b)  Yes.

 (c)  To  give  employees  of  the  com-
 mercial  department,  who  are  ex-
 perienced  enough  to  deal  with  court
 work,  an  avenue  of  promotion.

 Primary  Health  Centres  in  Orissa
 222i.  Shri  Sanganna:  Willi  the

 Minister  of  Community  Development
 be  pleased  to  state:

 (a)  whether  any  amount  has  been
 sanctioned  to  the  Government  of
 Orissa  for  the  establishment  of  the
 Primary  Health  Centres  in  the  Natio-
 nal  Extension  Service  and  the  Com-
 munity  Development  Projects;
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 (b)  if  so,  to  what  extent;  and
 (ce)  the  names  of  the  places  where

 Primary  Health  Centres  have  been
 opened?

 “The  Minister  of  Community  Develop-
 ment  (Shri  S.  K.  Dey):  (a)  Yes,  Sir.

 (b)  The  Central  Government  has
 sanctioned  the  following  amounts:

 N.E.S.  Blocks.  Rs.  4,18,760.
 Cc.  D.  Blocks.  Rs.  9,62,750.

 (९)  A  list  giving  the  names  of  places
 where  Primary  Health  Centres  have
 ‘been  opened  is  placed  on  the  Table
 of  the  Lok  Sabha.  [See  Appendix
 “VII,  annexure  No.  28.)
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 Settlement  of  Landless  Peasants  in
 Tripura

 2222.  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Food  and  Agriculture
 pleased  to  state

 (a)  the  number  of  petitions  made
 to  Government  so  far  by  landless  pea-
 sants  for  settlement  in  Tripura  sub-
 division-wise;  and

 (b)  the  number  of  families  provid-
 ed  land  so  far  subdivision-wise?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  क  Jain):  (a)  The  num-
 ber  of  petitions  received  subdivision-
 wise  is  as  under:

 2956  7957  7958
 Gncleding  (Upw  middie

 of  March, to  it)  (7958)

 ‘Dharmanagar  94  446  49  n7
 Kailashahar  55  8s  47  3r  7
 Kamalpur  =  25  54  65
 Khowai  350  362  400
 Sadar  800  1545  2०475  665
 Sonamura  40  359  144  ब7०
 “Udaipur.  50  26  40  ro
 Amarpur  208  1,096  6rr  429
 Belonia  .  80०  745  400  ड75
 Sabroom  .  408  465  256  73

 2,835  5,II6  31460,  5722
 Total  of  (a)  नाग3जा उड

 (b)  Number  of  families  providediand,  subdivision-wise,  is  as  under:—~

 7955  २956  ‘1987  १958
 (Upto middle  of
 March,

 २9६8)

 Dharmanagar  47  579  214  72
 Kailashahar  .  न  डे  न  72  399  332
 Kamalpur  .  न  न  rzr  267  383

 “Khowai  .  .  न  -  .  ।  59  220  350  ee
 Sadar  .  .  .  .  न  °  400  405  838  400
 Sonamura  .  .  न  न  न  नि  28  73  298  ate
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 2955  7956  7957  1938, (upto  Middle
 of  Marchs

 23958)
 Udsipur  .  e  .  न  द  -  5  207  750
 Amarpur  .  .  .  .  -  -  358  1,002  504  390
 Belonis  .  e  .  ।  क  536  603  7०3  7°
 Sabroom  .  .  °  .  .  208  354  388
 Forest  Reserve  .  .  नि  न  न  229  473  ca

 2५853  4215,  35898  315
 Total  of  (b)  .  न  12,281

 Reservation  Facilities  at  Howrah
 Station

 {Shri  Subodh  Hansda:
 |  Shri  8.  ए,  Samanta:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  Government  are  aware
 of  the  fact  that  through  going  pas-
 sengers  from  various  places  are  al-
 ways  facing  a  lot  of  trouble  for  want
 of  whole  time  Reservation  Office  for
 all  classes  of  passengers  at  the  Howrah
 Station;  and

 (b)  if  so,  what  steps  Government
 purpose  to  take  to  remove  such  diffi.
 culty?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khar):  (a)  and  (b).
 There  have  been  a  few  complaints
 about  the  inadequacy  of  reservation
 arrangements  at  Howrah  Station.

 On  the  Eastern  Railway,  reserva-
 tion  of  Upper  Class  accommodation  is
 done  in  the  Fairlie  Place  Reservetion
 Office  which  is  open  from  १30  to  १6.30
 hours  on  week  days  and  70  to  24
 hours  on  Sundays  and  holidays.  Ouvut-
 side  these  hours,  reservation  can  be
 done  in  the  Howrah  Enquiry  Office
 for  trains  leaving  the  same  night  or
 before  40  hours  the  next  morning.

 On  the  South  Eastern  Railway,  re-
 servation  of  Upper  Class  accommoda-
 tion  is  done  in  the  Esplanade  Mansion
 Reservation  Office  from  9.30  hours  to
 36.30  hours.  on  week  days  and  from
 0  hours  to  4  hours  on  Sundays  and
 holidays.  Outside  these  hours  re-
 servation  of  Upper  Class  accommod-
 ation  is  done  by  the  Reservation  In-

 spector  of  the  South  Eastern  Railway
 at  Howrah  Station  upto  (22°40  hours  for
 trains  leaving  that  evening  and  also
 the  next  morning.

 Reservation  in  III  class  for  all
 trains  is  done  at  the  Howrah  Enquiry
 Office  which  Is  open  from  6  hours  to
 22  hours.

 During  the  periods  of  working  of
 the  Reservation  Offices  at  Fairlie
 Place  and  Esplanade  Mansion,  re-
 servations  can  also  be  arranged  at
 Howrah  Station.

 These  arrangements  are
 considered  satisfactory.

 Promotions  on  Railways
 Shrimati  Renu  Chakravarty:
 Shri  S.  M.  Banerjee:
 Shri  Prabhat  Kar:
 Shri  Muhammed  Elias:
 Shri  Sarju  Pandey:

 \_  Shri  Ganpati  Ram:
 Will  the  Minister  of  Railways  be

 pleased  to  state:
 (a)  whether  Eastern  Railways  per-

 mit  accelerated  promotion  to  educated
 unskilled  workmen  of  Carriage  and
 Wagon  Branch  to  semi-skilled  Cadres
 and  subsequent  training  in  Train  Ex-
 aminers’  course;  and

 generally

 2222.

 (b)  the  reason  for  denying  similar
 opportunities  for  promotion  to  un-
 skilled  workers  of  Carriage  and  Wagon
 Branch  of  the  South—Eastern  Rail-
 ways?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes,
 only  in  exceptional  circumstances.

 (b)  Such  did  not  arise  on  the  South.
 Eastern  Railway.
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 Telephone  Exchanges
 2225.  Shri  Assar:  Will  the  Minister

 of  Transport  and  Commanications  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 is  a  demand  for  the  last  two  years
 from  merchants  to  have  Telephone
 Exchanges  «in  Mahad  and  Chiplum  in
 Bombay  State;  and

 (b)  if  so,  the  reasons  for  delaying
 it?

 The  Minister  of  State  in  the  Mints-
 try  of  Transport  and  Communications
 {Shri  Raj  Bahadur):  (a)  and  (b).
 There  is  no  such  demand.  The  pro-
 posal  for  a  telephone  exchange  at
 Mahad  was  examined  but  was  not
 found  justified.  The  case  of  Chiplum
 is  however  under  examination  and
 the  exchange  facility  will  be  sanction-
 ed  for  this  place  if  found  justified,

 Study  Team  on  Community  Projects
 2220.  Shri  Harish  Chandra  Mathur:

 Will  the  Minister  of  Community  De-
 velopment  be  pleased  to  state  which
 of  the  recommendations  made  by  the
 Study  Team  on  Community  Projects
 have  been  accepted  by  Government?

 The  Minister  of  Community  De-
 velopment  (Shri  S.  K.  Dey):  Atten-
 tion  is  invited  to  the  reply  given  in
 the  House  on  25th  February,  1958,  to
 Starred  Question  No.  457  by  Shri
 Panigrahi  and  others.  Recommend-
 ations  relating  to  abolition  of  the  dis-
 tinction  between  N.E.S.  and  intensive
 stages.  staggering  of  the  programme
 ete.  were  again  considered  at  a  meet-
 ing  of  the  Central  Committee  on  29th
 March,  1958,  and  it  has  been  decided
 that  the  proposals  should  be  submitted
 for  approval  to  the  National  Develop-
 ment  Council  at  the  meeting  to  be
 held  on  3rd  and  4th  May,  1958.

 Imphal  Municipality
 (2227.  Shri  L,  Achaw  Singh:  Wil!  the

 ‘Minister  of  Health  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 ‘to  extend  the  municipal]  areas  of  the
 ‘Imphal  Municipality;  and
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 (b)  if  so,  the  action  proposed  to  be
 taken  in  this  regard?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  No  such  proposal  has
 been  received  from  the  Imphal
 Municipality.

 (b)  Does  not  arise.

 tae  सें  कर्मचारियों  का  प्रभाव

 र२रर८.  थ्भी  to  म०  तिवारी  :
 क्या  रेलने  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  रेलों  में
 यातायात,  इंजीनियरिंग  और  लेखा  अधि-
 कारियों  का  बहुत  झभाव  है  ;

 (ख)  यदि  हां  तो  अगले  दो  वर्ष  में
 इस  प्रभाव  में  कितनी  वृद्धि  होने  की  संभावना

 है  ;  शझौर

 (ग)  ऐसे  कर्मचारियों  के  अभाव  की

 पूर्ति  के  लिये  कितने  भ्रफसरों  का  कार्यकाल
 बढ़ाया  गया  है  ?

 रेलने  उपमंत्री  (६4  शाहमवाज  ा)
 (क)  झभौर  (ख).  जी  हां  लेकिन  इसके
 बढ़ने  की  सम्भावना  नहीं  है

 (ग)  १४५

 Building  for  Head  Post  Office
 Yellicherry  (Kerala)

 2229.  Shri  Jinachandran:  Will  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  present  building  where  the
 Head  Post  Office  is  situated  at  Telli-
 cherry  (Kerala)  is  old  and  inadequate
 to  meet  the  present  increased  needs;

 (b)  whether  Government  have  _  re-
 ceived  representations  from  the  local
 authorities  in  this  regard;

 (c)  if  so,  the  action  taken  thereon;
 and

 (a)  whether  it  is  a  fact  that  neces-
 sary  budget  provisions  were  made  in
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 previous  years.  for  a  new
 building  and  the  amounts  allowed  to
 dapee?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  No;  however,  representations
 ‘were  received  from  local  Congress
 Committee  and  service  Unions.

 (c)  It  is  proposed  to  purchase  the
 present  rented  building  and  recon-
 atruct  a  departmental  building  in  its
 place.

 (d)  A  token  provision  of  Rs.  10,000
 was  made  in  the  budget  estimates
 ‘1956-57  for  acquisition  of  the  rented
 building;  this  amount  lapsed  as  the
 proceedings  could  not  be  completed
 during  the  year.

 Adoption  of  Improved  Agricultural
 Techniques

 2230.  Shri  Nanjappa:  Will  the  Min-
 fster  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  any  periodical  assess-
 ments  are  made  regarding  the  quan-
 tity  of  production  of  paddy  per  acre
 as  a  result  of  the  adoption  of  im-
 proved  agricultural  techniques;

 (b)  if  so,  whether  a  statement  will
 be  laid  on  the  Table  in  this  regard;

 (९)  the  name  of  State  which  has
 adopted  them  most  and  the  average
 yield  per  acre;  and

 (a)  how  this  average  is  yield  com-
 Pares  with  that  of  Japan  and  China?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  (a)  No
 Periodical  assessments  are  made  re-
 Sarding  the  effect  of  improved  agri-
 ¢ultural  techniques  on  the  yield  per
 acre  of  paddy.

 (b)  to  (a).  Do  not  arise.
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 era  के  लिये  श्व

 २१२३१  शबी  सडाबस्त  राय  :
 क्या  व्वाथां  तथा  |.  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि

 (क)  मई  १६५७  से  आज  तक  केरल
 राज्य  सरकार  ने  केन्द्रीय  सरकार  के  जरिये
 कितना  चावल  खरीदा  ;

 (रू)  यह  चावल  किस  दर  से  खरीदा
 गया  ;  भौर

 (ग)  केरल  राज्य  ने  उसे  किस  दर  से
 बेचा  ?

 खाद्य  तथा  छ्चि  मंत्रो  (थ्वी  to  go
 @a)  :  (8)  केरल  सरकार  ने  चावल  स्वयं
 खरीदा  है  न  कि  केन्द्रीय  सरकार  द्वारा  t
 मई  १६५७  से  राज्य  सरकार  ने  १५०  ००  टन
 चावल  प्रान्न्न  प्रदेश  सेऔर  १२,७०,  १०  बोरे
 थान  ऋपनें  पालघाट  जिले  से  खरदे  हूं  ।

 (ख)  (१)  झान्घ  प्रदेश  का  चावल
 ५४०००  टन  Go  १५८-५-३  प्रति  मन
 भौस्तन  दर  से  ।

 १००००  टन  Fo  १७-११-०  प्रति  मन
 की  दर  से  ।

 (२)  पालचाट  का  धान

 Bo  @iac~o  प्रति  मन  को  दर  से  ।

 (ग)  चावल  रु०  RE—o-0  प्रति  मन
 की  दर  से  सरकारो  डिपो  से  बेंच;  गया 1

 Development  of  Fisheries  in  Madras

 2232.  Shri  Elayaperumal:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  whether  any  grants
 have  been  sanctioned  to  Madras  Gov-
 ernment  for  the  development  of
 fisheries  during  the  year  1957-587,

 The  Minister  of  Food  and  Agricul.
 ture  (Shri  A.  P.  Jain):  <A  sum  of
 Rs.  8,43,600  was  sanctioned  as  grants
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 to  Madras  Government  for  develop-
 ment  of  fisheries  during  1957-58.

 Scheduled  Castes  and  Scheduled
 Tribes  in  D.T.8.

 2233.  Shri  Elayaperumal:  Will  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  how  many  Scheduled  Castes
 and  Scheduled  Tribes  are  working  in
 the  D.T.8.  in  Delhi  at  present;

 eo  Category  of  employees
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 “@).  नन्  many  of  them  are  clerks,
 supervisors,  checkera  and

 (c)  whether  any  reservation  has
 been  made  for  these  classes;  and

 (a)  if  not,  the  reasons  therefor?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications:
 (Shri  Raj  Bahadur):  (a)
 Castes  162;  Scheduled  Tribes  25.°

 No.  of  employees

 Scheduled  Scheduled
 Castes  ribes

 Clerks
 ‘Traffic

 Sqperepory
 staff  Gee  Traffic  Controllers,  Traffic  Inspectors,

 Depot  Supervisors,  etc.)  °  2

 SS
 Supervisory  personnel  (i.e.  Foreman,  Assistant  Foreman,  2

 Conductors  °  .  e  e  .  .  .  4
 Drivers  a  &  .  हर  20  a
 Skilied  and  Semi-akilied  technicians  .  .  .  PD  8  द
 Class  IV  Staff  (i.e.  Peons,  Cleaners,  Mazdoors,  Sweepers,  etc.)  126  70

 TOTAL  .  -  .  न  .  62  25

 (6)  Yes.
 (d)  Does  not  arise.

 Chirakkal  Train  Halt

 2234.  Shri  Jinachandran:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 that  the  public  of  Chirakkal,  near
 Cannanore  (Kerala)  have  sent  various
 representations  to  the  Railway  autho-
 rities  in  the  past  three  years  to  con-
 vert  the  Chirakkal  Train  Halt  into  a
 Flag  Station;  and

 (b)  whether  Government  propose
 to  take  immediate  steps  to  make  this
 a  Flag  Station  with  improved  ame-
 nities  to  the  passengers?

 The  Deputy  Minister  of  Railways
 .  bri  Shahnawer  Khan):  (a)  Yes,

 80036  representations  have  been  re-
 «<eived.

 (b)  No,  not  immediately,  A  num.
 ber  of  train  halts  await  conversion
 into  flag  stations  on  Southern’  Rail-
 way,  and  Chirakkal’s  case  will  be
 considered  along  with  that  of  the
 others  in  its  order  of  priority  having
 due  regard  to  the  volume  of  traffic
 dealt  with.

 Rallway  Passezger  Amenities

 2235.  हल  Ajit  Singh  Sarhadi:  WT
 the  Minister  of  Railways  be  pleased
 te  state:

 (a)  the  total  number  of  Railway
 stations  on  the  Northern  Railway
 Zone,  where  minimum  passenger
 amenities  are  not  provided;  and

 (b)  when  they  are  likely  to  be
 provided  with  such  amenities?



 fee  Deputy  Minister  ef  Railways
 (@iet  Ghahnawas  Khan):  (a)  The
 Ministry  of  Railways  have  listed  mini-
 mum  passenger  amenities  to  be  provi-
 -ded  at  all  Stations.  Some  of  these
 exist  at  all  Stations  but  a  few  of
 these  still  remain  to  be  provided  at
 "790  out  of  2i8  Stations.

 (b)  It  is  not  possible  to  state  the
 exact  date.  However,  it  may  be
 ‘mentioned  that  every  year  basic
 amenities  are  provided  at  as  many
 stations  as  possible  according  to  a
 ‘programme  drawn  out  by  the  Railway
 in  consultation  with  the  Railway
 Users’  Amenity  Committees  with
 ‘which  public  opinion  is  associated.

 Head  Post  Office  Building,  Kottayam
 2236.  Shri  Maniyangadan:  Wil]  the

 Minister  of  Transport  and  Commuauni-
 cations  be  please  to  state:

 (a)  whether  Government  is:  aware
 that  the  Head  Post  Office  Building  at
 Kottayam  is  too  smal]  and  inade-
 quate;

 (ob)  whether  the  proposal  for  con-
 structing  buildings  for  Head  Post

 ‘Office  and  Divisional  Office  at  Kotta-
 yam  has  been  abandond@i;  and

 (c)  if  so,  the  reason  therefor?
 The  Minister  of  State  in  the  Minis-

 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  The  accom-
 modation  available  in  the  office  is  355
 sq.  feet  against  4665  sq.  ft.  justified
 by  departmental  standards,

 (b)  and  (c).  It  is  proposed  to  make
 suitable  extensions  to  the  Head  Post
 Office  building.  There  was  no  _  pro-
 posal  for  construction  of  building
 for  Divisional  Office  at  Kottayam  and
 as  such  the  question  of  its  abandon-
 ment  does  not  arise.

 Sugar

 2237.  Shri  Ghosal.
 Shri  B.  Das  Gupta:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  the  number  of  sugar-mills  in
 West  Bengal  and  the  quantity  of

 sugar  produced  by  them  during  the
 last  crushing  seacon:  and

 (b)  what  tteps  have  been  taken  to
 improve  the  output  of  sugar  in  West
 Bengal  during  the  Second  Five  Year
 Plan?

 The  Minister  of  Food  and  Agricul-
 fare  (Shri  A.  P.  XYain):  (a)  There  is
 at  present  only  one  sugar  mill  work.
 ing  in  West  Bengal.  It  produced  B73
 tons  of  sugar  during  the  last  crushing
 season.

 (b)  Licences  under  the  Industries
 (Development  ard  Regulation)  Act,
 1952,  have  already  been  granted  (i)
 for  the  estaFlishment  of  a  new  sugar
 factory  of  600  tons  daily  cane  crushing
 capacity  at  Ahrrecpur,  District  Birb-
 hum  and  (ii)  for  increasing  the  capa-
 city  of  the  existi.g  factory  at  Plassey
 from  800  tons  to  4200  tons  of  cane  per
 day.  Under  the  Second  Five  Year.
 Plan,  there  is  also  a  provision  for
 the  establishment  of  a  cooperative
 sugar  factory  in  the  State.

 Corruption  on  Western  Railway
 2238,  Shri  Maljit  Singh:  Will  the

 Minister  of  Railwsys  be  pleased  to
 state  the  numbe:  of  corruption  cases

 ‘still  spending  on  the  Western  Rail-
 way?

 The  Deputy  Minister  of  Railways
 (Shri  Shahuawaz  Khan):  686  as  on
 38th  March,  1958,

 Procurement  a  Rice  in  Punjab
 2239.  Shr  Yaljit  Singh:  Will  tha

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  amount  of  money  placed  at
 the  disposal  of  the  Punjab  State  for
 procuring  rice  un  behalf  of  the  Cen-
 tral  Government  in  1957-58;  and

 (b)  the  quantity  of  rice  procured
 in  the  same  period  by  the  Punjab
 State  Government’

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  Rs.  42
 crores.

 (b)  About  82,000  tons.
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 Interim  Relief

 2240  Shri  A.  K.  Gopalan:
 ‘|  Shri  Vasudevan  Na‘r:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Rs.  8  interim  increment  extended  to
 Class  III  Central  Government,
 employees  were  denied  to  Weighment
 Clerks  under  the  Ministry  of  Food
 and  Agriculture;  and

 (b)  if  so,  the  reasons  for  this
 denial?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain);  (a)  and  (b).
 As  the  increase  is  admissible  only  to
 Lower  Division  Clearks/Junior
 Clerks  in  the  scale  of  Rs.  55—30  it
 could  not  be  granted  to  weighment
 clerks  who  are  on  a  different  scale  of
 pay.

 Railway  Engines

 f  Shri  A.  K.  Gopalan:
 *4l.5  Shri  Vasudevan  Nair:
 Will  the  Minister  of  Railways  be

 pleased  to  state:

 *  (a)  whether  it  is  a  fact  that  the
 two  2  WL  class  engines  which  were
 running  for  the  last  two  years  bet-
 ween  Shoranur  and  Mangalcre  in  the
 Express  trains  are  now  out  of  use  end
 one  of  them  is  completely  unfit  for
 use;

 (b)  the  date  of  arrival  of  these
 engines  in  India  and  the  country
 from  where  they  were  purchased;
 and

 (c)  the  cost  of  these  engines  when
 they  landed  in  India?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  No.  Two
 WL,  class  prototype  locomotives  have
 been  withdrawn  from  service  for
 attention  to  Boilers  after  they  had
 completed  one  lakh  miles  each  since
 pug  into  service.  They  will  be  put
 batk  to  service  after  repairs.

 ६९४)  These  engines  arrived  0  India
 duting  May,  955  and  were  purchased
 from  Mis.  Vuloan  Foundry  Ltd.,.
 UK.

 (c)  Re,  580  lakhs  each  approxi-
 mately.

 Post  Offices  In  Himacha]  Pradesh
 2242.  Shri  Daljit  Singh:  Will  the

 Minister  of  Transport  and  Cammuni-
 eations  be  pleased  to  state:

 (a)  the  number  of  ‘new  Post  Offi-.
 ces  opened  in  Himachal  Pradesh
 during  the  Second  Five  Year  Plan
 period  so  far;  and

 (9)  the  number  of  proposals  to-
 open  new  Post  Offices  in  Himachal
 Pradesh  which  are  pending  at  pre-.
 sent?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  83  upto  28th,
 February,  1958.

 (b)  40.  Most  of  these  proposals  are
 expected  to  be  finalised  durirg  ‘1958—
 59  and  the  rest  during  1959-60.

 राज्यों  में  जल  संभरण  शोर  सफाई  कती
 योजनायें

 २२४३.  Wo  राम  सुभग  सिह  :
 क्या  स्थास्थ्य  मंत्री  ६  दिसम्बर  १६५७
 के  तारांकित  प्रदन  संख्या  ८५२  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  को  कृपा  करेंगे  कि  :

 (क)  द्वितीय  पंचवर्षीय  योजना  के
 प्रारम्भ  से  किन-किन  राज्यों  को  ग्रामीण  क्षेत्रों
 में  जल  संभरण  और  सफाई  को  योजनापों  को
 कार्यान्वित  करने  के  लिये  अनुदान  दिये  गये
 झौर  भ्नुदान  को  राशि  कितनी  थी  ;  भौर

 (ख)  गत  वित्तीय  वर्ष  में  दी  गई  राशि
 किन-किन  राज्यों  द्वारा  पूर्ण  रूप  से  व्यय  नहीं
 की  गई  ?

 स्वास्य्य  मंत्री  (ओ  करमरकश)  :

 (क)  एक  विवरण  जिसमे  प्रपेक्षित  सूचना दी
 हुई  है  सभा  को  मेज  पर  रख  दिया  गया  है  ।
 दिलिपें  पर दिष्ट  ७  झानुवस्थ  संध्या  २६].



 (ख)  भर्पेक्षित  सूचना  राज्य  सरकारों  से
 तर  की  जा  रही  है  भौर  उपलब्ध  होने  पर

 शमा  को  मेज  पर  रखे  दी  जायेगी  ।

 Uooperative  Sugar  Factories  in  Orissa

 2244.  Shri  Panigrahi:  Wil!  the  Min-
 Ister  of  Food  and  Agriculture  be
 pleased  to  state  whether  any  amount
 of  money  has  been  advanced  to  Orissa
 Government  so  far  towards  the  setting
 up  of  Cooperative  Sugar  Factories  in
 that  State?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  No,  Sir.

 LC.A.R.

 2245.  Shri  Daljit  Singh:  Will  ihe
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  number  and
 nature  of  research  schemes  received
 from  the  Punjab  Government  and
 aproved  by  the  Indian  Council  of
 Agricultural  Research  between  April
 3950  and  March,  1957?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  A  statement
 showing  the  required  information  ‘s
 placed  on  the  Table  of  Lok  Sabna,
 [See  Appendix  VH,  annexure  No.  30.]

 Ware-houses  in  Himachal  Pradesh

 2246.  Shri  Daljit  Singh:  भा।  the
 Minist:r  of  Food  and  Agriculture  be
 Pleased  to  state:

 (a)  whether  Government  have
 proposais  for  the  construction  of
 ware-houses  in  Himachel  Pradesh
 during  the  Second  Five  Yeur  Plan;
 and

 (०)  if  so,  the  details  thereof?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  (a)  and  (b).
 The  Central  Warehousing  Corporation
 have  proposals  for  the  construction
 of  warehouses  in  Himachal  Pradesh
 during  the  Second  Five  Year  Plan  but
 their  details  have  not  yet  been
 finalized.

 9  APRIL  vo0e
 Statements.  correction  9046

 of  Reply  to  Starred
 Question  No.  58i

 Plant  Protection  Schemes  in  Punyap
 2247.  Shri  Daljit  Singh:  ह! है  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  amount  which  has  beew
 alotted  to  Punjab  Staie  by  the
 Central  Government  for  the  Plant
 Protection  Schemes  for  the  current
 year;

 (b)  the  nature  of  the  Schemes  8896०
 tioned;  and

 (९)  the  amount  already  spent?
 The  Minister  of  Food  and  Agricul-

 ture  (Shri  A.  ह  Jain):  (a)  A  grant  of
 Rs.  i5,000  was  sanctioned  for  the
 year  1957-58.

 (b)  The  scheme  aimei  at  the  des-
 truction  of  field  rats  and  jackals  gnd
 control  of  insect  pests.

 (९)  The  amount  actually  spent  by
 the  State  Government  is  not  avail-
 able.  The  expenditure  against  the
 central  grant  of  Rs,  15,000  is  estimated
 at  Rs.  13,400.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 NINETEENTH  REPORT
 Sardar  Hukam  Singh  (Bhatinda):

 I  beg  to  present  the  Nineteenth  Report
 of  the  Committce  on  Private  Mem-
 bers’  Bills  and  Resolutions.

 ESTIMATES  COMMITTEE
 ErcuTH  REeortT

 Shri  B.  G.  Mehta  (Gohilwad):  I  beg
 to  present  the  Eighth  Report  of  the
 Estimates  Committee  on  the  Ministry
 of  Defence  on  the  subject  of  ‘Naval
 Dockyard,  Bombay’.

 STATEMENT  RE.  CORRECTION  OF
 REPLY  TO  STARRED  QUESTION

 NO.  58i
 The  Deputy  Minister  of  Food  and

 Agriculture  (Shri  A.  M.  Thomas):
 Sir,  in  reply  to  a  supplementary  Ques-
 tion  by  Sardar  Iqbal  Singh  on  28th
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 .  Question  No.  583  by  Shri  Ajit  Singh
 wt  @arhadi  regarding  sugar  factories  in

 Punjab,  I  had  stated  that  the  licence
 given  to  the  Morinda  Sugar  Mills  had
 been  rejected  because  of  three  reasons
 which,  I  regret,  were  not  correct.

 The  correct  reply  to  Sardar  Iqbal
 ‘Singh's  Supplementary  Question
 should,  therefore,  be  as  under:—

 ‘The  licence  granted  for  the
 establishment  of  a  co-operative
 sugar  factory  at  Morinda,  District
 Ambala,  has  not  been  withdrawn.”

 DEMANDS*  FOR  GRANTS—contd.
 MINESTRY  OF  EXTERNAL  AFFAIRS

 Mr.  Speaker:  The  House  will  now
 take  up  discussion  and  voting  on
 Demand  Nos.  22  to  26  and  0  relat-
 ing  to  the  Ministry  of  Externa]  Affairs,
 for  which  five  hours  have  been  allot-
 ted.  Hon.  Members  desirous  of  giv-
 ing  cut  motions  may  kindly  hand  over
 the  numbers  at  the  Table  within  fif-
 teen  minutes.  At  what  time  shall  I
 eall  upon  the  Prime  Minister  at  the
 end?  We  will  decide  it  later  on.
 Hon.  Members  are  already  aware  of
 the  time  limit  for  speeches.

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawahartal
 Nehra):  Mr.  Speaker,  I  beg  to  pre-
 sent  the  Demands  for  Grants  of  the
 Ministry  of  External  Affairs.  In  doing
 so,  I  should  like  particularly  to  draw
 the  attention  of  the  House  to  the  fact
 that  the  Ministry  of  External  Affairs
 not  only  deals  with  external  affairs
 but  also  with  many  important  acti-
 vities  which  might  be  called  domestic
 in  India.  In  fact,  from  the  expendi-
 ture  point  of  view,  if  we  take  the
 last  year’s  figures—may  I  say  here
 that  all  this  is  given  in  the  booklet
 thet-the  Ministry  has  prepared  for  the
 Members  of  Parliament?—the  expen-
 d@iture  was  Rs.  4,972  lakhs  in  round

 ‘figures.  Out  of  this  Rs.  1,972  lakhs,

 aising  out  of  Starred  Bs.  L,i67  lakhs  were  ह...
 ected  with  the  External  Affaics

 proper.  For  instance,  there  were  the
 Triba]  Areas,  the  NEFA,  the  Nags
 Hills  and  Tuensang  area  and  there
 was  a  fairly  considerably  expenditure
 on  the  Assam  Rifles,  which  really  is
 an  extension  of  the  army,  which  deals
 directly  with  the  External  Affairs.
 This,  naturally,  is  rather  an  expen-
 sive  item.  Then  there  is  Pondicherry.
 Then  there  are  contributions  to  nume-
 rous  international  organisations  and
 International  Armistice  and  Super-
 visory  Commissions  in  Indo-China,
 expenditure  on  demarcation  of  boun-
 daries  etc.  etc.  The  point  I  wish  to
 make  is  that  in  effect  the  expenditure
 on  External  Affairs  proper  last  year,
 according  to  the  revised  estimates,
 came  to  Rs.  605  lakhs,  a  trifle  over
 Rs.  6  crores.

 Now,  I  do  not  wish  to  say  much
 about  the  quality  and  the  extent  of
 our  work  abroad  and  our  missions
 abroad.  It  is  rather  difficult  to  judge
 these  things.  But  we  may  make  com-
 parisons  to  some  extent  with  missions
 of  other  countries,  from  the  point  of
 view  of  expenditure.  That  is  easier  to
 compare;  quality  is  rather  difficult.  If
 we  compare  it  with  any  important
 country,  the  rate  of  our  expenditure
 is  far  less.  I  do  not  mean  to  say  that
 whatever  we  spend,  every  rupee,  is
 well  utilized.  I  do  not  mean  to  say
 that  there  is  no  wastage  on  our  side
 and  there  is  no  need  for  economy.  Of
 Course,  there  is  need  for  economies;
 there  always  is.  There  is  always  a
 tendency  for  wastage,  if  one  is  not
 vigilant.  What  I  wish  to  submit  8
 that  compured  tu  any  country,  our
 foreign  affairs  are  conducted  in  a
 much,  well,  less  expensive  way.

 In  this  connection  I  would  also  say
 that—I  am  not  defending  high  salaries
 or  anything—broadly  speaking,  the
 rate  of  payment  to  our  staff  abroad  is
 far  lower  than  what  other  countries
 give  to  their  Heads  of  Missions  and
 others  employed  in  their  offices.  There

 *Moved  with  the  recommendation  of  the  President.
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 Naturally  I  cannot  say  that  a  large
 number  of  people  employed  in  our
 foreign  service  are  all  of  the  same
 high  level  as  we  like  them  to  be,  but
 I  do  say  that  the  quality  of  our  Heads
 of  Missions  serving  abroad  is  a  high
 one  compared  to  any  diplomatic  ser-
 vice  that  I  know  of.  There  are  also
 people  who  are  not  so  good  and  who
 do  not  come  up  to  that  standard.
 Naturally  in  a  large  Service  we  have
 occasional  difficulties.  We  have  to
 take  some  kind  of  disciplinary  action.
 But  taken  all  in  all,  I  would  submit
 to  the  House  that  our  Missions  abroad
 have  carried  out  their  functions  with
 dignity  and  ability  and,  broadly
 speaking,  at  a  much  less  cost  than  the
 diplomatic  service  or  the  missions  of
 the  major  countries.

 In  this  connection  may  I  also  say,
 although  it  is  not  part  of  external
 affairs,  that  in  the  NEFA  two  or  three
 years  «ago  we  constituted  a  special
 cadre  of  political  officers,  who  were
 specially  recruited  for  that  purpose.
 It  is  very  difficult  to  deal  with  that
 situation  and  a  very  special  type  of
 officer  was  needed  for  it.  It  is  a  hard
 life.  It  is  an  isolated  life—a  life  with
 practically  no  amenities  of  civilised
 existence,  no  people  sometimes  to  talk
 to  even  and  hard  work.  Therefore
 we  require  a  very  special  type  of  per-
 son  who  likes  that  kind  of  jungle  life
 and  who  is  physically  and  mentally
 tough,  who  could  get  on  and  be  friends
 with  the  tribal  people  he  was  meant  to
 serve.  So,  we  chose  a  number  of  peo-
 ple—our  selection  boards  selected
 them—and  I  am  happy  to  inform  the
 House  that  most  of  these  people

 done
 I  should  like  to  mention  here  in  this House  that  not  only  in  our  foreign Missions  but  also  in  a  case  like  the NEFA  it  is  not  merely  the  officer  who counts  but  his  wife  also  counts  very much.  People  do  not  often  realise

 that  in  employing  an  officer,  we  are
 really,  in  effect,  employing  two  per-
 sons—the  officer  and  his  wife.

 An  Hon.  Member:  What  about  those
 who  are  bachelors?

 Shri  Jawaharlal  Nehru:  We  do  not
 have  the  wife  always—that  is  true—
 but  in  fact  we  expect  the  wife  to  play
 an  important  part  on  the  social  and
 human  side.  I  am  particularly  think-
 ing  at  present  of  these  officers’  wives
 in  remote  and  tribal  areas,  NEFA  and
 elsewhere.  Only  recently  I  had  a
 report  of  one  officer  and  his  wife.
 That  lady  in  that  remote  area  had
 done  a  very  fine  piece  of  work,  apart
 from  her  husband  doing  well,  because
 she  had  gone  out  of  her  way  to  deal
 with  the  tribal  people,  serve  them,
 make  friends  with  them,  make  friends
 with  their  children,  play  with  their
 children  and  help  them  in  many  ways.
 She  really  created  a  much  better
 impression  than  what  any  formal
 work  by  the  officer  would  have  done.
 So  for  these  people,  in  these  remote
 areas,  I  should  like  to  put  in  a  good
 word  and  I  am  sure  the  House  will
 appreciate  the  fact  that  these  officers
 in  remote  areas,  NEFA,  tribal  areas,
 Naga  Hills  and  Tuensang  area  deserve
 well  of  us  because  they  are  doing
 their  work  under  very  difficult  condi-
 tions  with  marked  ability.

 It  is  about  ten  years  now  since  we
 started  building  up  our  Foreign  Ser-
 vice  in  our  Missions  abroad.  There
 were  a  very  few  missions  before
 independence.  There  was  India  House
 in  London  and  there  was  some  kind
 of  representation  in  Washington  and
 a  few  others  mostly  dealing  with  com-
 mercial  matters  or  educational  matters
 sometimes.  When  we  started  with
 our  career  after  independence  we  had
 this  whole  wide  world  to  deal  with.
 We  started  as  a  country  in  a  big  way—
 I  do  not  mean  to  say  that  we  are  2
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 {Shri  Jawsharlal  Nehru]
 big  country,  but  we  did  not  suddenly
 sort  of  creep  in  the  international  scene
 furtively,  We  came  almost  with  a
 bang  and  people’s  attention  was  direc-
 ted  to  our  country.  Many  countries
 wanted  to  exchange  diplomatic  repre-
 sentatives  with  us.  We  were  quite
 agreeable,  of  course,  but  it  was  no
 easy  matter  to  do  so,  ie,  to  build  up
 the  Foreign  Service  and  to  build  up
 all  the  apparatus  that  goes  with  it.
 Foreign  representation  is  not  merely  a
 question  of  good  and  educationally
 qualified  men.  It  requires  experience.
 Just  as  in  the  Army  all  the  indivi-
 dual  ability  of  a  man  is  not  quite
 enough  to  replace  the  experience  of
 a  Genera!  Staff  which  has_  inherited
 and  accumulated  experience—the
 experience  of  a  Genera]  Staff  cannot
 be  produced  by  an  individual,  however
 brilliant  he  may  be—so  also  in  the
 Foreign  Service  of  any  country,  the
 accumulated  experience  of  a  Foreign
 Office  is  a  very  useful  thing,  not  per-
 haps  quite  so  important,  may  be,  as
 the  General  Staff  in  the  Army,  but  it
 is  important  and  this  is  regardless  of
 the  broad  specific  policy  that  you
 might  pursue.  This  is  a  kind  of  back-
 ground  experience  which  helps  one
 to  judge  a  programme.

 All  hon.  Members  read  a  newspaper
 and  come  to  some  conclusions  about
 some  incident.  I  acting  as  the  Forcign
 Minister,  naturally  have  greater  access
 to  facts  as  they  occur.  It  has  often
 happened  that  I  come  to  certain  con-
 clusions  quickly  but  when  I  go  deeper
 into  it  and  find  out  the  records  in  the
 Foreign  Office  as  to  how  the  problem
 arose  and  what  had  happened  pre~
 viously,  I  have  to  change  my  opi-
 nion—not  on  matters  of  high  policy
 but  on  other  matters—because  there
 is  the  accumulated  experience  and
 facts.  We  started  from  scratch  and
 gradually  in  the  course  of  these  ten
 years  we  have  built  up  that  experience
 and  we  are  building  it  up.

 We  have  now  4  embassies,  seven
 high  commissions,  eleven  legations—
 some  of  these  are  duplicated--26  con-

 sulates  and  vice-consulates  and  six-
 teen  commissions,  special  missions
 and  agencies.  Altogether  we  have:
 0i  missions  of  some  kind  or
 other  situated  abroad  apart  from
 a  considerable  number  of  Indian.
 Information  Units  abroad.  Now,
 this  is  a  fairly  large  number.
 I  cannot,  as  I  said,  say  that  every
 unit,  every  person  abroad  is  a  bril-
 liant  officer.  Naturally,  there  are
 various  types.  But,  taking  it  all  in
 all,  they  have  preserved  a  fairly  high
 level  and  there  can  be  no  doubt  about
 it  that  they  have  a  high  reputation
 among  the  diplomatic  personnel  of  the
 would.

 As  far  as  our  relations  with  other
 countries  are  concerned,  they  are  at
 a  remarkably  friendly  level.  Unfor-
 tunately,  we  have  not  been  able  to
 maintain  the  same  co-operative  and
 friendly  level  of  intercourse  with  our
 neighbour  country  Pakistan.  As  the
 House  knows,  we  have  no  relations
 with  Portugal  because  of  Goa.  We
 have  no.  diplomatic  relations  with
 South  Africa.  Also  the  reasons  are
 known  to  this  House.  Apart  from
 these.  our  diplomatic  personnel  are
 spread  out  directly  or  indirectly  all
 over  the  world.

 I  do  not  propose  to  discuss  at  the
 present  moment  the  question  of
 broad  policy  or  world  affairs.  I  wish
 to  refer  briefly  to  some  matters.
 Our  broad  policy  in  international
 affairs  has,  I  believe,  the  cordial
 approval  of  a  very  large  section  of
 this  House—not  all—and  of  the  coun-
 try.  There  are  criticisms,  legitimate
 criticisms  about  particular  aspccts, emphasis,  of  some  minor  importance
 as  to  how  things  are  done.  But,  the
 broad  policy  has  had  that  approval and  this  approval  of  the  House  and  of
 this  country  has  naturally  given  great
 strength  to  the  Government  in  carry- ing  out  this  policy.  Because,  if  we
 went  abroad,  whether  to  the  United
 Nations  or  to  other  Chacelleries  and’
 put  forward  some  policy  which  was a  matter  of  dispute  in  this  country in  a  big  way,  naturally,  the  effect  we
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 produce  would  be  very  limited.  I
 will  not  say  anything  about  that  broad
 policy.

 At  present,  taking  the  big  world
 questions,  obviously,  the  most  impor-
 tant  thing  is  disarmament,  which  is
 likely  to  affect  the  whole  future  of
 the  world  as  to  what  steps  are  to  be
 taken.  In  this  connection,  many
 things  have  happened  in  the  course
 of  the  last  few  months.  The  out~
 standing  event  in  recent  months  or
 weeks  has  been  the  proposal  made  on
 behalf  of  the  Soviet  Government—not
 a  proposal,  but  the  decision—not  to
 have  nuclear  test  explosions.  This
 has  been  criticised  on  the  ground  that
 having  indulged  in  a  vast  number  of
 tests,  they  can  well  afford  not  to  have
 them  for  some  time.  That  may  be
 true.  But,  such  criticisms  can  be
 advanced  about  any  action  taken.
 The  major  countries  today,  the  United
 States  and  the  Soviet  Union,  both
 probably  have  got  a  vast  stock  of
 atomic  or  hydrogen  bombs.  It  is  not
 necessary  for  them,  from  any  paint
 of  view,  to  manufacture  more,  pro-
 bably.  Nevertheless,  if  they  decided
 not  to  manufacture  any  more,  it  would
 be  a  great  thing  even  though  they  do
 not  actively  require  them.  Therefore,
 a  good  step  is  a  good  stup,  however
 it  might  have  come  into  being.  We
 mut  welecome—and  indeed  the  coun-
 try  has  welcomed—this  step  of  the
 Soviet  Gavernment  in  regard  to  stop-
 page  of  nuclear  tests.  In  saying  so,
 they  have  added  a  proviso  or  rather
 8  warning  that  if  others  do  not  stop
 them,  we  shall  resume  them—more  or
 less  to  that  effect.  I  trust  this  con-
 tingency  will  not  arise.

 There  has  been  a  further  develop-
 ment.  It  has  been  said  on  behalf  of
 the  Soviet  Government  that  they  are
 Prepxred  for  control  and  supervision.
 That  is  an  important  factor.  Because,
 the  real  thing  that  comes  in  the  way
 is  fear  and  it  has  often  been  said  that
 there  can  be  no  certain  way  of  detec-
 ting  an  explosion.  I  am  not  a  scien-
 tist  enough  to  say  whether  that  is
 right  or  wrong,  because  scientists
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 differ.  The  obvious  course  seems  to  be
 for  the  United  Nations  or  some  other
 organisation  to  appoint  some  scientist
 of  high  repute  in  these  matters  and
 ask  him  to  find  out  how  detection  can
 be  made  certain  if  some  kind  of  test
 explosion  takes  place.

 Then,  there  is,  on  the  side  of  the
 United  States  of  America,  a  proposal
 made  by  President  Eisenhower,  the
 use  of  atoms  for  peace,  that  fissionable
 material  should  not  be  produced  for
 war  purposes,  which  is  an  important
 proposal.  Here  are  all  these  proposals
 which,  if  taken  together  and  acted
 upon  together,  would  make  an  enor-
 mous  difference  to  the  present  atoms-
 phere  of  strain  and  fear  in  the  world.
 I  do  not  say  that  accepting  any  of
 these  proposals  means  the  solution  of
 any  major  problem  in  the  world.  But,
 I  do  say  that  accepting  them  and
 acting  up  to  them  produces  conditions
 which  help  in  solving  these  problems
 of  the  world.

 There  is  talk,  as  the  House  knows,
 of  what  is  called  the  summit  confer-
 ence  or  high  level  conference.  As  far
 as  we  can  judge,—I  speak  from  no
 secret  information,  but  from  what  is
 available  to  all  Members  of  this
 House—the  chances  are  that  some  such
 high  level  conference  will  be  held  in
 the  course  of  this  year.  I  have  said
 Often  that  while  every  country  is
 interested  in  this  matter,  naturally,
 because  the  whole  peace  of  the  world
 depends  upon  it,  the  real  two  coun-
 tries  in  whose  hands  lies  the  final
 issue  of  war  and  peace  today  are  the
 United  States  and  the  Soviet  Union.
 Therefore,  any  agreement  =  must
 involve  an  agreement  between  these
 two  apart  from  other  countries.  Any
 disarmament  conference  which  leaves
 out  one  of  them  is  no  disarmament
 conference.  It  can  produce  no  ade-
 quate  results.  Sometimes,  India’s
 name  has  beer  put  forward  for  atten-
 dance,  for  participation  in  the  high
 level  conference.  The  question  when
 put  to  us  has  rather  embarrassed  us.
 Always  our  reply  has  been  that  we
 do  not  wish  te  push  ourselves  into  any
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 conference,  but  if  our  presence  is
 -wanted  by  the  principal  parties  con-
 cerned  and  we  feel  that  we  can  help,
 ‘we  want  to  be  of  help.  These  are
 world  problems  which  affect  us  tre-
 mendously  as  they  affect  the  whole
 -world.

 Only  one  thing  more  I  should  like
 to  say  about  world  problems  and  that
 is  this.  If  the  people  are  desirous  of
 putting  an  end  to  this  cold  war,  it
 geems  to  us  that  the  approach  should
 mot  be  hostile,  an  approach  of  con-
 demning  your  opponent.  There  is  no
 doubt  that  countries  differ  in  their
 Policies,  in  their  structures  of
 Government,  in  their  economic
 approaches.  There  is  that  difference.
 You  cannot  put  an  end  to
 that  difference  by  war,  because  you
 rule  out  war.  Now,  it  is  recognised
 that  war  will  exterminate,  not  put  an
 end  to  that  difference.  How  then  are
 we  to  approach?  Surcly,  if  we
 approach  these  questions  with  the
 mentality  of  war  and  with  the  lan-
 guage  of  war,  then  again,  you  are  not
 likely  to  succeed.  Therefore,  while
 maintaining  whatever  opinions  we
 may  have  in  regard  to  our  policy,
 while  also  it  is  natural  for  each  coun-
 try  to  think  in  terms  of  its  security
 because  no  Government  of  any  coun-
 try  can  forget  its  security,  while  doing
 all  that,  vet  the  approach  should  be
 not  a  hostile  approach,  but  a  really
 friendly  approach.  Hold  to  your
 security,  hold  to  your  principles,  but
 recognise  the  fact  that  we  have  to
 live  in  this  world  together  in  peace
 even  though  we  differ  from  each

 -other.  We  have  to  find  a  way  to  that,
 and  the  only  way  we  can  do  it  is  by
 these  peaceful  methods,  and  not  by
 thinking  or  action  in  terms  of  a  cold

 -war,  which  really  means_  constant
 appeals  to  hatred,  violence  and  fear.
 That,  I  think,  is  important  because
 there  is  no  other  way  of  doing  it.

 Now,  these  are  big  world  questions.
 ‘So:  far  as  India  is  concerned,  we  are
 @oncerned  with  the  world  questions,
 ह...  the  questions  of  the  most  imme-
 dilate  concern  to  us  are,  if  I  may  say

 so,  two  or  three—the  matters  relating
 to  Pakistan,  our  neighbour  country,
 Goa  and,  in  a  quite  different  category,
 the  question  of  racial  discrimination
 in  South  Africa  and  the  treatment  of
 people  of  Indian  descent  there  who
 are  mind  you,  not  Indian  nationals
 but  who  are  South  African  nationals.
 The  question  of  treatment  of  Indian
 nationals  has  not  arisen  in  South
 Africa  because  there  is  no  Indian
 national  there.  They  are  all  of  Indian
 descent  who  are  South  African  natio-
 nals.  Our  interest  in  it  is  not  only
 because  we  are  against  racial  discri-
 mination,  but  because  there  is  a  long
 history  behind  this,  going  back,  I  do
 not  know,  50  or  60  years  or  more,  and
 before  independence  and  since  inde-
 pendence  we  are  intimately  involved.

 I  will  not  say  anything  more  about
 it  except  this,  that  in  a  deeper  consi-
 deration  of  the  world’s  problems
 today,  there  are  many  conflicts  and
 many  dangers,  but  probably  something
 of,  well,  at  least  as  much  importance
 as  any  other  matter  is  this  question
 of  racial  conflict  in  South  Africa.
 There  are  racial  conflicts  elsewhere  in
 the  world.  There  is  not  a  racial  con-
 flict  in  that  particular  sense  but  some-
 thing  near  or  alike  to  it.  in  our  own
 country  when  we  suppress  ove  people
 because  they  are  called  untouchable
 or  depressed  or  this  and  that.  Let  us
 not  imagine  that  our  hands  are  clean
 in  these  matters.  Of  course,  they  are
 not  clean,  and  we  cannot  merely  con-
 demn  others  without  looking  after
 our  own  house.

 There  are  racial  conflicts  in  the
 United  States  of  America  and  else~
 where,  but  the  thing  that  distinguishes
 the  South  Africa  matter  is  this.  In
 the  United  States  of  America  efforts
 have  been  made—and  made  with
 growing  success—to  ease  the  racial
 problem.  I  do  not  say  they  have
 solved  it,  but  the  Government  want
 to  solve  it,  they  try  to  solve  it,
 they  have  succeeded,  public
 opinion  is  helping,  there  is  a
 Progress  <n  a  certain  direction;  90
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 also  elsewhere.  But  in  South  Africa
 it  is  the  deliberate,  aknowledged  and
 loudly-proclaimed  policy  of  the  Gov-
 ernment  itself  to  maintain  this  segre-
 gation  and  racia]  domination.  That  is
 why  the  South  African  case  is  unique
 in  the  world.  While  there  is  racial
 trouble  in  many  places  in  the  world,
 and  conflict,  in  South  Africa  it  is  the
 official  policy,  and  if  that  is  the  offi- cial  policy  of  a  Government,  well,  that
 is  a  policy  with  which  obviously  no
 country,  no  person  who  believes  in,
 let  us  say,  the  United  Nations  Char-
 ter—leave  out  other  things—can  ever
 compromise,  because  it  uproots  almost
 everything,  whether  it  is  the  United
 Nations  Charter,  whether  it  is  your
 ideas  of  democracy  or  anything  else.

 Then  there  are  other  matters  which
 come  up  in  questions  here,  about
 people  of  Indian  descent  in  Ceylon.
 I  will  not  go  into  that.  It  is  a  com-
 plicated  problem.  These  problems
 become  difficult,  and  they  become
 more  difficult,  because  of  growth  of
 population,  unemployment,  economic
 difficulties.  You  will  find  usually  at
 the  back  of  it  there  is  some  economic
 difficulty  and  unemployment.  That  is
 there.  And  the  problem  is,  in  the
 main,  that  of  the  Ceylon  Government
 because  these  people,  according  to  our
 showing,  are  not  Imdian  nationals.
 Whether  registered  or  not,  we  feel
 they  are  or  ought  to  be  Ceylon
 nationals.  It  is  their  problem.  We
 are  interested  in  it  again  because  of
 past  history.  We  are  interested  in  the
 solution  of  this  because  we  are  friend-
 ly  with  the  Ceylon  Government.  We
 are  interested  because  of  cultural  con-
 tacts  and  all  that.  And  it  is  unfor-
 tunate  that  it  has  dragged  on  for  so
 long,  but  I  would  beg  this  House  to
 remember  that  we  should  not  be  too
 eager  to  codemn  any  Government,  or
 the  Ceylon  Government,  merely
 because  it  has  not  solved  it  quickly.
 They  have  their  difficulties,  and  they
 should  realise  our  position  just  as  we
 are  perfectly  prepared  to  consider
 their  difficulties,  but  it  is  obvious  that
 we  cannot  accept  large  numbers  of
 People  who  have  lived  there,  who

 have  been  born  there,  and  just  ask.
 them  to  walk  across  to  India,  or  accept.
 them  as  our  nationals.  Fortunately,.
 in  spite  of  this  complicated  and  diffi-
 cult  problem,  it  is  increasingly  realised:
 in  Ceylon  by  the  Government  and.
 others,  and  by  us  of  course,  that  we
 should  not  treat  it  as  a  political  pro-
 blem  or  dispute,  but  as  a  human.
 problem,  because,  ultimately,  the  wel-
 fare  of  large  numbers  of  human  beings.
 is  involved  and  I  do  hope  that,  how-
 ever  long  it  may  take,  it  will  be  set-
 tled  in  a  friendly  way  and  to  the
 advantage  of  this  large  number  of
 human  beings  that  are  involved.

 Now  I  come  to  this  cellection  of
 problems  and  difficulties  which  re-
 present  Indo-~Pakistan  relations  now.
 I  do  not  propose  to  go  deeply  into:
 this  matter,  and  right  at  the  com-
 mencement  I  would  say  that  we  can
 make  a  long  list  of  our  problems.
 There  is  Kashmir,  there  is  canal
 waters,  there  is  the  exodus  from  East
 Pakistan,  there  is  this  question  of  dis-
 placed  persons  and  rehabilitation,.
 there  are  financial  issues,  and  there
 are  so  many  other  matters.  All
 seem  to  drag  on.  Sometimes  some
 small  matter  is  discussed  and  settled,
 some  little  progress  is  made,  but  by
 and  large,  none  of  our  major  problems.
 go  towards  a  settlement.  It  is  most
 surprising  because  I  think  one  thing.
 that  should  be  recognised  by  all  of
 us,  by  every  Indian  present  in  this
 country,  and  I  hope  in  Pakistan,  is
 that  the  perpetuation  of  conflict  or
 even  any  kind  of  a  cold  war  between
 India  and  Pakistan  is  very  bad  for
 all  of  us  and  all  of  them.  Whatever
 approach  ours  might  be,  except  just
 the  approach  of  an  angry  person
 which  is  not  a  good  approach,  what-
 ever  approach  we  might  make,  whc-
 there  it  is  geographical,  historical
 cultural,  past  connections,  present,
 future,  it  is  patent  that  India  and
 Pakistan  should  live  co-operatively
 not  interfering  with  each  other's
 policies.  They  are  independent  coun-
 tries;  we  may  separate,  we  may
 become  independent  countries  as  we
 have  done,  but  we  cannot  deny  geo-
 graphy,  we  cannot  deny  history,  we
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 «annet  deny  a  hundred  things  which
 exist,  the  other  facts  of  life  of  our
 countries,  and  so  it  is  inevitable  that
 ‘we  must  come  together,  and  we  must
 live  co-operatively  and  carry  on  in
 @ur  own  ways.  We  cannot  force  them
 “we  have  no  desire  to  force  them—to
 -adopt  any  particular  policy,  even
 theugh  we  may  consider  their  policy

 ~wrong.  Now,  these  are  the  facts  of
 life,  as  I  said.  And  because  of  this
 it  is  terribly  distressing  that  we  can-

 ‘not  make  much  progress  in  develop-
 ing  what  is  natural  and,  I  think,  in-
 evitable  between  our  two  countries.

 And  yet,  there  is  one  more  hope-
 ful  factor,  and  that  is  so  far  as  the

 ‘eommon  people  are  concerned,”  in
 India  and  in  Pakistan.  I  believe  that
 ‘the  old  feeling  of  bitterness  and  sus-
 Picion  and  fear  is  infinitely  less  than
 it  ‘was  ten  or  eleven  years  ago.  That
 trail  of  bitterness  which  followed  par-
 tition  and  these  huge  migrations  most
 terrible  killings  has  died  down.  It
 is  only  in  the  political  sphere  that

 ‘passions  can  be  roused  or  with  the
 help  of  religion,  sometimes  these
 communal  feelings  may  be  roused
 whether  in  Pakistan  much  more  so,
 or  to  some  extent  in  India  also;  let
 us  remember;  it  is  no  good  our  pre-
 tending  that  our  hands  are  lily-

 ‘white  all  the  time,  and  our  minds  are
 lity-white,  because  they  are  not.  We
 have  made  errors.

 I  believe  that  the  major  difference
 between  Pakistan  and  India  is  not

 “because  we  are  better  folk  than  they
 are—I  mean  the  common  people.  We
 are  the  same  lot.  We  have  the  same
 type  of  virtues  and  the  same  type  of
 weaknesses  and  failings.  But  4  be-
 Hieve  that  the  major  difference  has
 ‘been  that  we  as  a  Government—and
 not  only  as  Government,  but  I  would
 say,  leaders  of  parties,  all  parties  or
 nearly  all  parties—have  deliberately
 aimed  at  avoidance  of  conflict,  by
 creating  better  relations  with  the
 ‘people  of  Pakistan,  while  in  Pakis-
 tan  the  leadership  has  not  done  that.

 ‘J  am  not  criticising  them.  I  do  not
 “wisn  to  criticise  them  and  have  a

 match  of  mutual  criticiam.  But  cir-
 cumstances  in  Pakistan  have  ‘beer
 such  that,  the  very  creation  of  Pakis-
 tan,  that  is,  on  the  communal  basis
 and  all  that,  and  the  way  it  has  con-
 tinued,  have  been  such  that,  unfortu-
 nately,  they  have  been  driven,  the
 leadership  there  has  been  driven,  to
 lay  stress  on  conflict  with  India,  on
 hatred  of  India,  on  carrying  on  the
 old  tradition  of  the  Muslim  League
 which  they  inherited.  Therefere,
 while  neither  of  us  is  free  of  blame
 as  a  people,  as  a  Government,  we
 have  at  least  tried  to  go  the  right
 way.  That  attempt  has  been  absent
 from  the  other  side.  Again,  I  am  not
 criticising  any  individual  but  circum-
 stances,  the  circumstances  which  led
 to  this  Partition,  the  policy  of  the
 Muslim  League  and  all  that.

 When  you  consider  this  unfortu-
 nate  fact  of  the  strained  relations
 between  India  and  Pakistan,  curious
 strained  relations—because,  when  you
 and  I  meet  or  anybody  meets,  a
 group  of  people  from  India  meets  8
 group  of  people  from  Pakistan,  we
 are  friendly,  we  hardly  meet  as
 strangers,  as  people  of  two  countries;
 we  speak  the  same  language;  we
 have  common  friends,  common  memo-
 ries  and  a  hundred  and  one  things,
 and  yet  there  is  this  tremendous
 strain  which  does  harm  to  both  of  us
 —when  you  think  of  this,  people  tell
 you—some  people  say—‘Oh,  you  go
 and  settle  this  Kashmir  issue,  and  all
 would  be  well.’—this  is  the  normal
 criticism  or  advice  offered  to  us  in
 foreign  countries—or  ‘Settle  this
 canal  waters  issue.’.  Well,  obvious-
 ly,  if  we  settled  any  issue  which  is
 in  conflict,  it  creates  a  good  atmos-
 phere  naturally.  But  I  do  submit  to
 this  House  that  all  this,  that  the
 strain  and  the  feeling  of  conflict  be-
 tween  India  and  Pakistan  is  not  due
 to  the  Kashmir  issue,  is  not  due  to
 the  canal  waters  or  any  other  issue,
 but  that  all  these  issues  are  due  to
 another  essential  conflict,  something
 else.  These  are  the  outcome  of  that,
 not  the  origin  of  the  conftict;  of
 course,  they  overlap,  and  it  is  rathers
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 dificult  to  draw  a  line  betweer  the
 two.  But  it  does  mean  this,  that  if
 this  type  of  approach,  this  type  of
 anti-India  approach,  hatred  of  India,
 bitter  dislike  of  India  which  is  pro-
 pagated  in  the  press,  in  the  state-
 ments  of  leading  people  in  Pakistan,
 continues,  and  if  that  is  the  basis  of
 their  foreign  and  internal  policy,  then
 it  just  does  not  matter  what  you
 settle  and  what  you  do  not  settle,
 ‘because  that  is  the  basis  of  policy.
 If  by  any  chance  the  Kashmir  issue

 ‘~was  out  of  the  picture  as  a  matter
 of  conflict,  it  will  have,  no  doubt,  a
 very  good  effect;  I  have  no  doubt.
 But  unless  that  basic  approach  is
 changed,  the  thing  will]  continue  in
 other  forms.  That  is  our  difficulty,  so
 that  I  feel  very  unhappy  about  this
 matter,  and  it  is  no  pleasure  for  me,
 no  desire  of  mine,  to  say  words,  any
 words  which  might  accentuate  our
 difficulties.  I  do  not  like  much  that
 is  happening  in  Pakistan.  I  do  not
 want  to  criticise  it.  It  is  none  of  my
 business  unless  it  affects  me.

 I  read  only  in  yesterday’s  paper—
 or  was  it  the  day  before—a  former
 Prime  Minister  of  Pakistan  openly
 saying  that  ‘We  must  march  Pakis.
 tan  troops  into  Kashmir’.  Now,
 what  is  this?  Is  this  reasonable,  sen-
 sible?  Even  if  it  is  a  reaction  just  in
 an  angry  defiant  way,  it  is  not  good;
 it  creates  that  atmosphere  of  bitter-
 ness  and  hatred  and  fear  and  cold  war
 which  we  want  to  get  rid  of.

 Shri  Braj  Raj  Singh  (Firozabad):
 ‘It  is  meant  for  consumption  within
 “Pakistan  only.

 Shri  Jawaharlal  Nehru:  It  may
 mean  that.  But  that  is  an  important

 int.  It  creates  that  atmosphere  in
 S  kistan  and  abroad,

 All  these  years,  hon.  Members  know
 hat  there  are  noted  personalities  in
 Pakistan  who  have  made  it  their
 yusiness—openly  proclaimed—to  train
 reople  to  commit  sabotage  in
 fammu  and  Kashmir  State.  In  fact,

 forget  the  number,  but  at  least  a

 hundred  bomb  outrages  have  taken
 place  in  that  State;  many  people  have
 been  killed,  and  all  that.  This  has  been
 deliberately  done  there.  How  can
 one  go  towards  solving  a  problem
 when  that  is  the  attitude—when  jehad
 and  all  that  is  talked  about?  I  do
 not  think  that  is  the  attitude  of  the
 people  of  Pakistan  as  a  whole.  And  I
 would  not  even  say  this;  for,  who  am
 I  to  go  about  criticising  the  leaders
 of  other  countries?  But  I  would  say,
 we  have  got  into  such  a  tangle  that
 the  only  positive  policy  of  theirs  is  a
 negative  policy,  which  is  a  contra-
 diction  in  terms,—that  is,  a  negative
 policy  of  hatred  of  India.  And  they
 go  about  repeating—some  of  them—
 that  India  will  crush  them  and
 swallow  them  up,  and  that  India  is
 out  to  undo  Partition.  For  anyone  to
 think  of  that  is  foolish;  for  anyone
 to  do  it  or  try  to  do  it  would  be
 criminal  folly.  And  looking  at  it,
 apart  from  the  larger  viewpoints,  from
 the  stand-point  of  India  and  India
 alone,  from  the  narrowest  opportu-
 nist  point  of  view  even,  it  would  be
 criminal  folly.

 Nobody  wants  to  undo  Partition.
 It  will  be  terrible;  we  will  go  down;
 everything  that  we  try,  whether  it  is
 our  Five  Year  Plan  or  whatever  it  is,
 the  whole  thing  will  collapse;  instead
 of  doing  any  good  to  anybody,  the
 whole  structure  of  our  economy,  the
 politicial  and  economic  structure  would
 suffer.  The  only  way  is  for  each
 country  to  go  its  way,  and  I  hope,
 come  nearer  to  each  other  co-opera-
 tively  in  thinking  and  _  action,  of  its
 own  free  will.  That  is  the  way—and
 retaining  its  independence  and  free-
 dom  of  action.

 Now,  there  are  these  two  major
 problems.  One  is  the  canal  waters
 dispute,  dragging  on  interminably.
 Some  of  our  best  engineers  are  prac-
 tically  spending  their  lives,  sitting  in
 Washington,  discussing  this  matter
 with  representatives  of  Pakistan  and
 the  World  Bank.  We  have  spent
 vast  sums  of  money  just  in  these
 discussions.  I  do  not  know  the
 figure,  but  it  runs  into  crores,  I  think.
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 ‘We  would  have  built  a  fine  scheme
 or  project  or  canal  here  or  in  Pakis-
 tan  by  the  amount  of  money  we  have
 spent  merely  in  talking.  Talking
 is  sometimes  useful;  naturally,  it
 serves  some  purpose;  it  is  better
 than  quarrelling.  Anyhow,  here  is
 this  problem  of  canal  waters  which,
 essentially,  it  not  a  political  problem
 and  should  not  be  considered  as  such.
 It  is  a  human  problem.  We  do  not
 want  to  deny  Pakistan  any  water
 that  it  can  have.  We  do  not  wish  to
 make  the  Pakistan  peasantry  suffer
 for  lack  of  water.  Obviously,  we  are
 not  going  to  deny  our  own  people
 what  they  need  so  badly.  We  are
 not  going  to  deny  something  for
 which  we  have  been  preparing  almost
 for  generations,  not  to  mention  the
 last  ten  years  or  so,  something  for
 which  people  in  Rajasthan,  in  parts
 of  East  Punjab  and  other  areas  have
 been  preparing  for  generations.  We
 are  not  going  to  wipe  all  this  out
 because  some  people  do  not  like  it.
 Mind  you,  all  these  schemes  are  pre-
 independence  and  pre-partition
 schemes  and  you  can  judge  them.

 Anyhow,  our  approach—and  I  want
 this  approach  to  be  carried  out—is  a
 friendly  approach  to  Pakistan,  is  a
 human  approach  to  this  problem.  Let
 us  do  our  best.  It  is  no  good  Pakis-
 tan  telling  us  ‘Give  us  Rs.  1,000
 crores’.  It  is  fantastic—such  huge
 figures  being  thrown  about,  as  if  any
 country  can  do  that.  But  we  do  not
 want  Pakistan  to  suffer;  at  the  same
 time,  it  is  obvious  that  we  do  not
 want  ourselves  to  suffer  at  all.

 Finally,  take  this  problem  of  the
 Jammu  and  Kashmir  State.  Recent-
 ly  there  has  been  a  report  by  Dr.
 Graham.  Dr.  Graham  had  been  here
 previously  and  all  of  us  who  have
 had  the  privilege  of  meeting  him,
 respect  him.  He  is  a  man  beaming
 goodwill  and  good  intentions,  and  it
 is  really  a  pleasure  to  meet  a  man
 like  that.  He  came  here  on  this
 occasion  and  he  was  our  honoured
 guest,  although  we  had  informed  the
 Security  Council  when  they  passed
 that  resolution,  that  we  could  not

 accept  that  resolution,  nevertheless,  ह: अ
 Dr.  Graham  came,  he  would  be  wel-
 come.  So  he  catne  and  he  had  some
 talks  with  us.  In  this  report,  he
 himself  has  stated  the  nature  of  our’
 talks.  I  am  not  at  the  present.
 moment  going  into  this  Kashmir:
 question.  It  is  too  big  and  too  diffl-
 cult,  and  apart  from  that,  this  House:
 knows  very  well  what  our  position  in
 regard  to  this  issue  is—what  we  have
 said  in  great  detail  in  the  Security
 Council  and  in  India.  And  in  this
 matter,  I  believe  there  are  no  two
 opinions  in  this  House  or  in  the
 country.  There  might  be  ©  slight
 variations  about  emphasis,  but  broad-
 ly  speaking,  there  is  none.

 The  trouble,  according  to  us,  in
 considering  this  matter  has  been  that
 from  the  very  beginning  certain
 basic  factors  and  basic  aspects  have:
 not  been  considered  by  the  Security
 Council,  and  because  of  that,  the
 foundation  of  thinking  and  action:
 has  been  unreal  and  artificial,  and
 all  this  tremendous  lapse  of  time  has.
 occurred  without  achieving  any  re-
 sult.

 When  Dr.  Jarring  came  here  repre-
 senting  the  Sccurity  Council—that
 was  before  Dr.  Graham  came—he.
 presented  a  brief  report.  In  that
 report,  the  House  may  remember,
 there  was  a  recognition  of  certain
 factors,  certain  developments,  certain:
 facts  of  life  which  could  not  be
 ignored.  He  merely  hinted  at  them;
 he  did  not  go  into  that  matter;  it
 was  difficult.  Anyhow,  this  is  the
 first  glimmering  that  you  see  of
 what  the  problem  is  today.  You  can
 consider  this  problem  in  terms  of
 948  and  4949  or  in  terms  of  today.
 You  cannot  consider  it  all  the  time,
 every  little  phase  in  between.  I  say
 3948  and  949  because  it  was  in  those
 years  that  certain  resolutions  of  the
 Security  Council  were  passed,  which
 we  accepted.  The  very  first  thing  in
 those  resolutions  was  that  Pakistan
 and  India  should  behave  in  a  certain
 way,  that  is,  peacefully  and  not  curse
 each  other,  not  create  conditions  of
 conflict.  The  second  thing  was  that
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 Pakistan  should  withdraw  from  the
 occupied  part  of  Kashmir  and  so  on
 and  so  forth.  Remember,  the  basis
 of  those  resolutions  was  the  recogni-
 tion  of  the  sovereignty  of  the  Jammu
 an@  Kashmir  State  over  the  whole
 territory,  that  is  to  say,  that  the  State
 was  part  of  India  and,  therefore,
 Indian  sovereignty.  I  ang  not  going
 into  that.  Now,  after  ffat,  much
 happened.  A  great  deal-  has  happen-
 ed!  during  these  tas  years,  and  even
 the  papers  that

 Ef  we  have—I  forget
 the  -exact  dtumber—run  into  20,  25

 ण्य  B80  volumes  in  connection  with  this
 Kashmir  affair.

 Now,  we  come  to  today.  Keep—if
 ou  want  to  keep—those  resolu-

 fe,  that  we  accepted,  in  mind;  we
 fo  not  want  to  go  away  from  them.
 But  remember  that  during  all  these
 ten  years,  the  very  first  part  of  the
 thing  has  not  been  given  effect  to  by
 Pakistan—neither  the  first,  nor  the
 second,  nor  the  third—and  all  dis-
 cussions  begin  in  the  Security  Coun-
 cil  ignoring  all  this,  with  something
 that  is  at  the  far  end  of  the  resolu-
 tion,  which  was  only  to  be  thought
 of  after  everything  else  had  been
 done.

 Now,  Dr.  Graham  has  been  good
 enough  to  put  forward  certain  sug-
 gestions.  One  is  that  we  should  re.
 iterate  solemnly—‘we’  meaning  India
 and  Pakistan—what  we  had  said  pre-
 viously:  we  should  make  a  new  dec-
 faration  in  favour  of  maintaining  an

 {atmosphere  of  peace.  I  was  perfect-
 -ly  prepared  to  make  it,  and  I  will
 ,make  it  once,  twice,  three  times,  a

 number  of  times  more.  But  with  all
 humility—I  submit  again  that  I  am
 prepared  to  make  it-—-we  drew  Dr.
 Graham's  attention  to  the  type  of
 declarations  that  were  being  made
 in  Pakistan  from  day  to  day  while

 whe  was  there  in  Karachi.  The  decla-
 ‘gations  that  were  made  there  had  no
 semblance  of  peace;  there  was  the
 very!  opposite  of  it  and  all  these  bomb
 explosions  organised  from  Pakistan
 are  taking  place  in  the  Jammu  and
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 Kashmir  State.  So  nobody  can  object  to
 what  Dr.  Graham  has  said.  Let  us  have
 by  all  means  declarations  about
 maintaining  “an  atmosphere  of  peace.
 But  let  us  look  at  the  facts,  what  is
 happening,  what  a  former  Prime
 Minister  of  Pakistan  has  just  said,
 which  is  in  yesterday’s  papers,  and  so
 on.

 Then  Dr.  Graham  said—the  second
 thing—let  us  also  declare  that  we
 shal]  observe  the  integrity  of  the
 cease-fire  line.  I  do  not  think  any-
 body  has  accused  us  during  these
 ten  years  of  a  breach  of  that  cease-
 fire  line.  There  it  is.  We  do  not
 recognise  Pakistan  occupation  on  the
 other  side  as  justified  in  any  way,
 but  we  gave  our  word  that  we  would
 not  take  any  offensive  action  against
 it,  and  we  have  not  done  so.  On
 the  other  hand,  you  see,  what  I  have
 referred  to  several  times,  organised
 sabotage  across  the  cease-fire  line  in
 Kashmir.

 The  third  suggestion  of  Dr.  Graham
 was  about  the  withdrawal  of  Pakis-
 tan  troops  from  the  occupied  part  of
 Jammu  and  Kashmir  State.  Certain-
 ly,  it  is  not  up  to  us  to  withdraw;
 it  is  up  to  them  to  withdraw.  It  is
 not  a  question  of  our  agreement  to
 their  withdrawal;  we  have  been  ask-
 ing  for  their  withdrawal  all  this
 time.

 The  fourth  proposal  was  about  the
 stationing  of  United  Nations  forces
 on  the  Pakistan  border  of  Jammu
 and  Kashmir  State  following  the
 withdrawal  of  the  Pakistan  army
 from  the  State.

 38  hrs.

 Now,  the  proposal  was  or  is  for  the
 stationing  of  U.N.  troops,  not  in  any
 part  of  Jammu  and  Kashmir  terri-
 tory,  not  in  the  part  which  is  occupied
 by  Pakistan  now,  but,  these  forces
 should  be  stationed  in  Pakistan  terri-
 tory  proper.  Obviously,  Pakistan  डि
 an  independent  sovereign  State.  i
 it  wants  to  have  any  foreign  forces,
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 ‘we  carinot  say,  ‘No’  to  it.  We  can-
 not  prevent  that.  We,  for  our  part,
 do  not  like  the  idea  of  foreign  forces
 anywhere.  And  more  especially  in
 this  connection  we  felt  we  did  not
 see  any  reason  why  the  U.N.  Forces
 should  sit  in  Pakistan  on  the  Kasn-
 mir  border.  But,  that  is  our  opinion.
 It  does  not  carry  us  anywhere  because
 what  is  proposed  is  to  be  done  in
 the  territory  of  Pakistan.  It  is  for
 Pakistan  to  agree  or  not  to  agree;  we
 have  expressed  our  opinion.

 Then,  finally,  Dr.  Graham  suggest.
 ed  that  the  two  Prime  Ministers,  that
 4s  of  India  and  Pakistan,  should
 meet  under  his  auspices.  Now,  it
 has  been  our  practice  or  convention
 always  to  be  prepared  to  meet  not
 only  as  Prime  Ministers,  but  any-
 where  in  any  conflict  to  meet  our
 opponent,  to  meet  our  adversary,  to
 meet,  of  course,  our  friends  also.  So,
 there  can  he  no  difficulty  and  no
 objection  on  our  part,  or  for  me,  to
 meet  the  Prime  Minister  of  Pakistan.
 But  Dr.  Graham  says  that  we  should
 meet  under  his  auspices;  that  is  to
 say,  the  three  of  us  should  meet.
 That  produces  an  entirely  different
 type  of  picture.  I  need  not  go  into
 it.  Obviously,  that  is  there.

 First  of  all,  it  places  us  in  a  posi-
 tion  of,  let  us  say,  equality  in  this
 matter  with  Pakistan.  We  have
 always  challenged  that  position.  Pakis-
 tan  is  an  aggressor  country  in  Kash-
 mir  and  we  are  the  aggrieved  party.
 We  cannot  be  treated  on  level.  That
 has  been  our  case  right  from  the
 beginning.

 Secondly,  for  the  two  Prime  Minis-
 ters  who  meet,  it  would  almost
 appear  as  if  they  have  to  plead  with
 Dr.  Graham,  under  whose  auspices
 they  meet,  as  advocates  for  certain
 causes  which  they  represent.  This
 kind  of  thing  does  not  lead  to  pro-
 blems  being  considered  properly  or
 solved.  So,  we  told  Dr.  Graham  that
 while  we  are  always  prepared  to
 meet,  this  way  of  meeting  with  a
 third  party  present,  even  though  the

 third  party  may  be  so  eminent  as  Dr.
 Graham,  was  not  a  desirable  way.

 I  have  ventured  to  say  something
 about  Dr.  Graham's  report  because
 there  has  been  a  good  deal  of  talk
 about  it,  and  a  good  deal  of  criticism,
 rather  ill-informed  criticism,  in  the
 foreign  Press  on  the  subject.  Any-
 way,  it  is  open  to  our  friends  or  those
 who  are  not  our  friends  to  criticise
 us.  I  make  no  complaint.  But  I  do
 wish  that  they  would  realise  our  posi-
 tion  in  this  matter  and  what  exactly
 of  Dr.  Graham’s  report  we  rejected.

 I  told  you  the  first  point,  broadly
 speaking,  is  to  make  a  declaration  of
 good  neighbourliness.  Nobody  can
 oppose  that  and  there  is  no  question
 of  its  rejection.  Our  submission  is
 that  this  thing  has  been  totally  lack-
 ing  from  October  4947  onwards  and,
 even  after  we  had  made  this  state.
 ment,  Pakistan  has  not.  In  fact,  it  is
 our  primary  case  that  the  old  resolu-
 tion  of  7948  the  very  first  part  of  it
 has  not  been  given  effect  to  by  Pakis-
 tan.

 The  second  point  is  about  the  cease-
 fire  line.  There  is  nothing  to  reject
 there.

 The  third  was  about  the  with-
 drawal  of  Pakistan  troops.  It  is
 none  of  our  concern.  We  want  that
 to  happen.  We  do  not  reject  the
 withdrawal  of  Pakistan  ‘troops.

 The  fourth  was  the  placing  of  UN
 troops  in  Pakistan  territory.  Well,  I
 have  told  you  it  is  up  to  Pakistan  to
 agree  or  not  to  agree.  If  they  want
 our  opinion  we  can  give  it.

 And,  lastly,  this  question  of  the
 two  Prime  Ministers  meeting.  If  my
 opinion  is  asked  for  I  would  say  that
 a  meeting  should  take  place.  Any
 meeting  can  take  place  when,  if  I
 may  use  the  word,  the  omens  are
 favourable,  when  the  atmosphere  is
 helpful.  Otherwise,  it  is  not  likely  to
 do  much  good.  But,  apart  frors  that,
 I  am  prepared  to  meet  whatever  the
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 omens  may  be.  But,  as  I  ssid,  I  do
 not  think  it  is  the  right  way  to
 approach  this  question,  to  meet  in
 the  manner  suggested  by  Dr.  Graham,
 that  is,  under  his  Chairmanship,  dis-
 cussing  this  matter  between  us.  So,
 that  is  the  position.

 Now,  I  should  like  to  say  a  sentence
 or  two  before  finishing  in  regard
 generally  to  the  Demands  for  Exter-
 nal  Affairs.  In  the  past,  during  these
 debates  and  sometimes  during  ques-
 tions,  many  points  have  been  brought
 out  and  many  criticisms  have  been
 made;  and  we  have  profited  by  these
 criticisms  at  any  rate,  we  have  tried
 to  profit  by  them  and  we  welcome
 them.  We  are  not  afraid  of  criticisms
 and  we  welcome  those  criticisms;  but
 I  would  say  only  one  thing.

 Sometimes  ar  approach  is  made
 which  entails,  without  much  obvious
 good,  a  great  deal  of  labour.  For
 instance,  after  2  or  3  years  of  effort,
 labour  and  concentration  we  formed
 the  Indian  Foreign  Service  B.  It  in.
 volved  tremendous  labour,  all  kinds  of
 committees  of  selection  and  consulta-
 tion  with  Public  Service  Commission
 and  all  that.  I  do  not  know—lI  forget
 that  now—but  probib'y  7,000  or
 8,000  persons  applied.  I  get  com-
 plaint  after  complaint  that  so  and  so
 has  been  improperly  rejected  or  so  and
 so  has  been  improperly  chosen.  It
 is  not  possible  for  me  as  the  Minis-
 ter  to  consider  7,000  applications.
 Some  impartial  committee  has  to
 consider  them.  Most  of  these  came
 from  people  in  service;  they  were
 taken  in  or  they  remained  where  they
 were.  I  suppose  some  of  the  persons
 who  did  not  happen  to  get  it  or  who
 were  not  chosen  go  about  from  Mem-
 ber  to  Member  with  their  complaints.
 Then,  I  get  long  letters,  letters  of  3,
 4  or  5  typewritten  foolscap  pages.  I
 have  them  examined,  of  course;  I
 send  them  answers.  But,  I  would
 submit  that  it  is  impossible,  when  we
 are  following  these  procedures  great~
 ly—I  cannot  guarantee  that—that
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 absolutely  00  per  cent  correct  deci-
 sion  is  always  made.  Who  can
 guarantee  tha?  But  we  make  a
 certain  procedure  where  the  personal
 element  does  not  count  or
 counts  very  little  and  when  we  go
 through  this  procedure  if  any  obvious
 error  takes  place,  one  tries  to  correct
 it.  But  it  is  quite  impossible  for  us
 to  go  after  these  6,000  or  7,000
 people  continuously  and  repeatedly
 becauge  they  go  and  complain  of
 something  that  might  have  happened
 to  them.

 Demanp  No.  22—Trrmat  AREAS

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  7,36,07,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1959,  in
 respect  of  ‘Tribal  Areas’”.

 id

 DEMAND  No.  23—Naca
 TUENSANG  AREA

 Hms

 Mr.  Speaker:  Motion  moved;

 “That  a  sum  not  exceeding
 Rs.  3,34,19,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1959,  in
 respect  of  ‘Naga  Hills—Tuensang
 Area’

 Demand  No.  24—ExTERNAL  AFFAIRS

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  8,05,57,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1959,  in
 respect  of  ‘External  Affairs’”.



 Demann  No.  26—Starz  or  FPomnt-
 (CEEREY

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  2,73,97,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  35  day  of  March,  1959  in
 respect  of  ‘State  of  Pondicherry’  A

 Demann  No.  26—MIScELLANEOUS  Ex-
 PENDITURE  UNDER  THE  MINISTRY  OF

 ExTerNnaL  AFFAIRS

 Mr.  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs.  3,75,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1959,  in
 Tespect  of  ‘Miscellaneous  Expen.
 diture  under  the  Ministry  of  Ex-
 ternal  Affairs’

 Demanpd  No.  i0—CaprraL  OuTLay  oF
 tHE  MINistry  oF  ExTeRNAL  AFFAIRS

 Mr.  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs.  42,57,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1959,  in
 respect  of  ‘Capital  Outlay  of  the
 Ministry  of  External  Affairs’  ”’.

 hri  H.  N.  Mukerjee  (Calcutta—
 Central):  Sir,  the  Prime  Minister  has
 begun  his  speech  today  in  a  somewhat
 unaccustomed  fashion  by  referring  to
 certain  details  of  the  administration
 and  finances  of  his  Ministry,  I  ex-
 pect,  Sir,  this  is  on  account  perhaps
 of  his  recent  tenure  in  the  Finance
 Ministry.  I  do  hope  that  as  far  as  the
 economic  conduct  of  the  External
 Affairs  of  his  Ministry  is  concerned,
 he  has  taken  note  of  the  observations

 ‘go7ita
 which  were  lately  made  by  the  -
 Estimates  Committee  in  regard  to
 allegations  of  extravagance  on  the
 part  of  certain  officials.  But  I  do  not
 make  a  special  point  of  it.  On  the
 contrary,  we  do  know  that  we  have
 a  core  of  very  efficient  officials  in
 the  External  Affairs  Ministry.  I  wish
 to  pay  my  tribute  along  with  the
 Prime  Minister  to  the  work  that  is
 done  in  such  areas  as  the  North
 East  Frontier  Agency,  in  the  Naga
 Hills  and  the  Tuensang  territory.

 It  was  more  important  that  the
 Prime  Minister  emphasised  the  co-
 operative  approach  which  is  our
 policy  in  regard  to  our  relationship
 with  Pakistan.  That  is  a  matter  on
 which  I  would  like  to  make  a  few
 observations  later  on.  But  I  am  very
 happy  that  the  Prime  Minister  has
 made  it  plain  that  our  two  countries
 are  interdependent  and  that  it  hurts
 both  of  us  if  we  persist  in  the  policics
 of  antagonism  which  appear  to  be
 pursued  from  the  Pakistan  side.

 I  hope  I  shall  be  forgiven  for  say-
 ing  that  if  we  take  an  overall  view
 of  the  world  sit:  ‘tion  today,  we  find
 that  on  the  one  hand  the  forces  of
 peace  are  stronger  perhaps  than  ever
 but  the  manouvres  of  imperialism,  at
 bay  but  not  yet  defeated  are  also
 continuing  in  a  certain  fashion.  This
 makes  it  more  important  for  us  to
 realise  that  we  must  do  all  we  can
 to  heighten  the  vital  role  which  India
 has  played  in  regard  to  the  mainte-
 nance  of  peace  in  the  world.  It  Is
 known  to  everybody  that  fundamen-
 tally  we  are  at  one  with  the  Prine
 Minister  in  his  foreign  policy.  But  we
 only  wish  that  he  pursues  it  in  a
 more  consistent  and  effective  fashion.
 We  have  our.  grouses,  sometimes
 serious  grouses,  to  which  we  try  to
 draw  his  attention.

 We  are  not  in  terms  of  material
 strength  a  great  power  but  on  account
 of  a  certain  moral  weight  and  also  of
 the  endless  potentiality  even  in  terms
 of  material  strength  that  we  have,
 we  can  pull  our  weight  in  world
 affairs  to  a  larger  extent  than  might
 be  thought  possible.  Our  country’s
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 security  and  the  plans  for  the  welfare
 of  our  people  depend  upon  the  fate
 of  the  world  struggle  for  peace,  and

 ‘therefore  that  struggle  for  peace  in
 which  India’s  contribution  so  far  has
 been  significant  requires  to  be
 heightened.

 It  was  good  to  hear  the  Prime
 Minister  saying  on  the  floor  of  this
 House  that  he  expects  that  soon,
 before  the  year  is  out,  there  would
 be  some  kind  of  a  summit  conference
 or  whatever  you  choose  to  call  it  and
 perhaps  the  preliminaries  of  that
 submit  conference  are  very  soon  to
 get  started.  But  I  say  that  in  regard
 to  the  step  taken  by  the  Soviet
 Union,  which  the  Prime  Minister  has
 greeted,  the  step  regarding  the  unila-
 teral  cessation  of  nuclear  tests,  it  is
 incumbent  upon  us  to  try  to  mobilise
 opinion  in  this  country  and  abroad  sv
 that  there  is  universal  following  up
 of  this  gesture.  The  Prime  Minister
 has  said  himself  that  if,  for  example,
 after  sometime,  the  Soviet  Union  turns
 round  and  says  that  the  other  powers
 did  not  reciprocate  and  _  therefore,
 there  was  no  alternative  for  it  but  to
 resume  nuclear  tests,  then  that  would
 be  a  very  serious  proposition.  But
 that  is  not  the  atmosphere  which  has
 been  created  by  the  gesture  which
 has  becn  made  by  the  Soviet  Union.
 Along  with  this,  as  the  Prime  Minis-~
 ter  also  pointed  out,  the  Soviets  had
 also  indicated  their  readiness  for  an
 acceptable  system  of  inspection
 which  at  one  time  had  appeared  to  be
 the  biggest  hurdle  of  a4.  In  this
 morning’s  paper  we  find  how  the
 Soviet  Prime  Minister  has  announced
 that  the  Soviet  Government  is  ready

 ‘here  and  now  to  withdraw  the  troops
 it  has  posted  at  the  invitation  of  the
 respective  Governments  in  Hungary
 and  Rumania  and  Poland  provided
 the  Western  Powers  who  have  their
 troops  posted  in  any  number  of
 countries  do  the  same.  There  is  a
 readiness  on  the  part  of  at  least  one
 of  the  two  greatest  military  powers
 in  the  world  today  to  do  all  that  is
 possible  to  bring  about  a  comprehen-
 sive  disarmament  and  if  that  is  so,
 it  is  very  important  that  we  try
 to  pull  our  weight  in  the  direction  of
 peace.
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 It  is  a  very  good  thing  that  the
 Prime  Minister  has  several  times
 welcomed  the  Soviet  decision  but  as
 Members  of  Parliament  we  recall  that
 last  year  on  the  motion  of  the
 Defence  Minister  we  passed  a  resolu-
 tion  calling  upon  the  different  powers
 to  cease  nuclear  tests.  Now  recalling
 that  Resolution  I  think  it  is  only  a
 proper  gesture  if  Government  asso-
 ciates  Parliament  with  itself  in  order
 to  declare  its  support  of  the  Soviet
 action  and  in  order  to  declare  its  pro-
 posal  to  all  the  world  that  this
 gesture  should  be  reciprocated.  That
 is  the  step  which  we  want  the  Gov-
 ernment  to  take  because  we  know  if
 there  is  no  real  response  to  the  Soviet
 gesture,  naturally  the  condition  of
 things  would  be  very  undesirable.

 I  fear  I  have  to  refer  to  one  matter
 which  has  been  rather  significantly
 not  mentioned  in  the  Prime  Minister’s
 speech  and  that  is  the  question  of
 Indonesia.  4  do  not  wish  our  Gov-
 ernment  to  interfere  in  the  affairs  of
 Indonesia  as  sometimes  it  is  said  that
 if  we  make  any  observations  about
 what  is  happening  in  Indonesia  that
 might  be  tantamount  to  intervention
 but  that  is  not  the  point  at  all.  It  is
 a  pity  that  the  Government  has
 not  come  out  sharply  in  condemna-
 tion  of  what  is,  to  all  intents  and  pur-
 por".  actual  foreign  intervention  in
 the  affairs  of  Indonesia.  While  natu-
 rally,  we  do  not  know  all  the  facts
 certain  things  are  very.  clear.  Mr.
 Dulles  has  made  no  secret  of  his  being
 on  the  side  of  the  rebels  and  of  his
 examining  the  question  of  the  recogni-
 tion  of  the  rebel  regime.  United
 States  Journals  like  Time  are  busy
 describing  gleefully  what  is  call-
 ed  civil  war  in  Asia.  Dr.  Soekarno  has
 told  the  world  of  foreign  arms  being
 supplied  to  the  rebels.  We  have  seen
 reports  in  the  papers—even  the  Prime
 Minister's  information  perhaps  is—that
 certain  arms  from  Formosa  were  sup-
 plied  to.  the  rebels.  The  crime  of
 Indonesia  is  that  she  has  chosen  not
 to  commit  herself  to  the  West,  not  to
 accept  the  continuance  of  a_  colonial
 economy,  not  to  function  as  a  client
 State.  Her  attempt  to  complete  and
 consolidate  her  national  indenendanaq-
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 by  recovering  West  Irian  and  by
 repudiating  the  vested  interests  of
 Dutch  exploiters  is  now  being  sought
 to  be  punished  by  the  colonial  powers.
 Being  a  country  which  has  suffered
 under  the  heel  of  colonialism  naturally
 I  feel  that  we  should  send  our  gre-
 etings  and  good  wishes  to  Indonesia
 for  success  in  a  struggle  for  the  con-
 solidation  of  her  national  indepen-
 dence.  I  would  like  to  say  that  we
 here  ought  to  imbibe  from  the  hap-
 penings  in  Indonesia  the  warning
 we  need,  the  warning  that  when  pri-
 vate  foreign  interests  are  entrenched
 in  a  country’s  economy,  as  I  fear  to
 a  certain  extent  they  are  in  India,
 they  tend  corrode  its  sovereignty
 and  try  to  overturn  its  freedom  when
 its  selfish  objectives  are  imperilled
 by  the  national  forces  of  that  parti-
 cular  country.

 Sir,  we  do  not  also  appreciate  the
 Prime  Minister’s  hesitation  or  un-
 willingness  to  work  for  another  con-
 ference  to  follow  up  the  conference  at
 Bandung.  Now,  all  over  the  area  from
 Indonesia  to  Algeria  in  the  Middle
 East  as  well  as  in  South-East  Asia,
 this  conspiracy  of  diehard  imperialism
 is  rampant.  I  know  it  might  be  said
 that  if  a  second  meeting  of  the  Ban-
 dung  type  was  to  be  held,  then  the
 failure  of  such  a  conference  was  a
 very  great  risk,  and  the  effort  had
 better  not  be  made  because  that  risk
 cannot  be  insured  against.  My  feel-
 ing  is  that  these  doubts  are  idle  and,
 perhaps,  even  somewhat  perverse.

 Sometime  back,  Ceylon  welcomed
 the  idea  of  a  second  Bandung  Con-
 ference.  China  has  wanted  it  and
 made  unequivocal  declarations  to
 that  effect.  Indonesia  and  all  the
 leading  Arab  countries  have  certainly
 been  favourable.  Actually,  the  moral
 balance  is  held  by  the  Prime  Minister.
 If  the  Prime  Minister  took  the  initia-
 tive  in  this  matter,  he  could  do  a  great
 job  of  work  for  peace  and  for  Asian
 freedom,  and  even  at  this  stage  the
 country  will  welcome  it  enthusiasti-
 cally  if  he  makes  a  move  in  this  dir-
 ection.

 Sir,  can  it  be,  I  sometimes  wonder,
 if  our  dependence  on  aid  from  the
 western  countries,  including  a  coun-
 try  like  France,  for  the  sake  of  our
 Plans  is  inhibiting  the  Prime  Min-
 ister’s  usual  forthrightness  in  certain
 aspects  of  foreign  policy?  But,  if  the
 salt  begins  to  lose  its  savour  where-
 with  shall  it  be  salted?  I  hope,  Sir,  my
 apprehensions  are  wrong.  But  I  note
 that,  while  the  Prime  Minister  has  not
 kept  the  world  in  the  dark  regarding
 our  feelings  over  Algeria  and  the  de-
 predations  of  French  colonialism  in
 that  area,  we  have  not  heard  the
 ringing  accents  in  which  those  feel-
 ings  used  at  one  time  to  be  expressed.
 I  know,  he  has  told  us  that  we  should
 cultivate  a  kind  of  caimness,  a  kind
 of  equilibijum,  a  kind  of  quietude  and
 all  the  rest  of  it.  That  ig  all  very
 right.  But  we  are  living  in  a  distur-
 bed  world  where  the  ache  is  in  the
 heart  of  every  sensitive  person  and,
 perhaps,  occasionally  it  is  necessary
 to  come  out  of  that  contemplative
 shell  of  quietude  and  absolute  equili-
 brium.  I  admire  and  envy  those  who
 can  attain  that  kind  of  equilibrium  of
 character  and  thought  but,  I  am  sure
 in  a  ‘work-a-day’  world  we  have
 sometimes  to  come  out  and  express
 ourselves  in  a  manner  which  is  more
 in  conformity  with  human  §frafity.
 Therefore,  I  suggest  that  it  is  not
 particularly  palatable  for  us  to  be-
 have  in  a  very  inhibited  fashion  in
 many  instances.

 For  example,  for  more  than  three
 years  now  France  is  delaying  de
 jure  transfer  to  India  of  Pondicherry
 and  other  regions  which  she  still  has
 under  de  jure  control.  This  is  having
 an  undesirable  effect  both  on  morale
 and  on  administration.  Paradoxical-
 ly,  from  that  part  of  the  Indian
 territory  judicial  appeals  have  still
 to  be  taken  to  Supreme  Court  in
 Paris.  Certain  economic  problems
 consequent  upon  the  transfez,—the
 position,  for  example,  of  the  textile
 industry—continue  to  deteriorate.  The
 peasantry  of  the  Pondicherry  area  get
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 no  advantage  whatever  of  the  agrari-
 an  forms  which  have  taken  place
 in  M.adras  State.  And,  in  the  atmos-
 phere  of  demoralisation,  faction  fight
 goes  on  in  the  Pondicherry  Assembly.
 Recently,  a  meeting  to  be  addressea
 by  the  Chief  Commissioner  could  not
 be  held,  for  almost  all  the  Members
 did  not  turn  up  and  there  was  no
 quorum.  Inside  the  Congress  Party,
 which  has  a  light  majority,  there
 are  group  quarrels  about  which  com-
 ‘munications  have  been  sent  to  Delhi;
 perhaps,  also  to  the  Prime  Minister.
 There  is  altogether  an  atmosphere  of
 frustration  and  factionalism,  and  I
 suggest  that  this  is  largely  because
 of  the  anomalous  position  which  is
 created  by  French  intransigence.  [If
 we  could  integrate  Pondicherry  into
 the  rest  of  Indian  Union  that  would
 bring  almost  a  sea  change  as  far
 as  morale  and  administration  is  con-
 cerned.

 Turning  to  the  question  of  Portu-
 Suese  possessions  in  India,  I  cannot
 appreciate  the  Government's  unwil-
 lingness  to  integrate,  for  example,
 Nager  Haveli,  which  has  been  liberat-
 ed  by  the  people  of  that  area  in  ‘1954,
 into  the  Indian  Union.  Surely,  we  do
 not  recognise  Portugal’s  legal  status
 in  Nager  Haveli,  and  the  people  have
 been  asking  persistently  for  integra-
 tion.  I  do  not  see  why  we  should  not,
 in  exercise  of  our  undoubted  sovere-
 ign  rights,  ask  the  World  Court  not
 to  take  any  further  cognizance  of
 Portugal’s  claim  to  send  troops  across
 Indian  territory  to  reconquer  Nager
 Haveli.

 I  do  not  wish  to  be  unduly  disres-
 pectful  to  the  World  Court,  but  the
 proceedings  so  far  before  that  Court
 Suggest  very  clearly  that  its  presup-
 Positions  are  absolutely  anti  India.
 There  is  nothing  in  international  law
 to  prevent  us  asking  the  World  Court
 to  take  Portugal's  complaint  out  of
 its  file  or,  at  any  rate,  we  can  inti-
 mate  to  the  World  Court  that  we  do
 not  propose  to  participate  in  the  pro-
 ceedings  before  it,  which  has  gone  in
 a  fashion  which  speaks  for  itself.

 Sir,  on  the  l8th  of  December  last
 year,  we  were  told  in  answer  to  a
 Starred  Question  No.  229  that  in  two
 months  September  and  October,  957—
 there  were  22  violations  of  Indian  ter-
 ritory  by  Portuguese  troops  in  Goa
 and  Daman.  Unstarred  Question  No.
 537  asked  on  the  2ist  March  this
 year  elicited  the  information  that  in
 956  and  957  we  put  in  67  protests
 for  violations;  but  all  of  these  pro-
 tests  lodged  were  simply  turned  down,
 It  is  time,  indeed,  to  call  a  halt  to
 this  kind  of  nonsense.  We  should  give
 Portugal  notice  to  quit,  but  we  cannot
 just  wait  till  Goa  gets  involved  in
 some  kind  of  international  entangle-
 ment.

 Over  Kashmir,  Sir,  it  is  good  that
 the  Prime  Minister  has  teken  a  firm
 stand  and  has  let  it  be  known  that
 Dr.  Graham’s  call  for  a  Prime  Minis-
 tsr’s  meeting  with  himself  ag  umpire
 or  something  is  completely  unaccep-
 table.  It  is  good  also  that  he  has  ex-
 pressed  himself  against  Dr.  Graham’s
 proposal  to  station  United  Nations
 Troops  in  Pakistan’s  territory  on
 India’s  border;  if  Pakistan  choose  to
 accept  that  humiliation  we  cannot
 help.

 On  this  matter  of  Kashmir,  how-
 ever,  it  is  more  than  time  that  our
 case  before  the  Security  Council,
 which  enables  these  busy  bodies  to
 muddy  the  waters  and  bedevil  Indo-
 Pakistan  relations,  is  firmly  and  final-
 ly  withdrawn.  I  submit  that  this  can
 be  done  without  the  least  little
 thought  of  our  withdrawing  from  the
 United  Nations  which  is  a  fantastic
 proposition  and  which,  certainly,  we
 do  not  want  to  do.  But  withdrawal  of
 the  case  from  the  Security  Council
 can  be  done  in  exercise  of  or  inher-
 ent  rights  of  sovereignty  which  are
 not  taken  away  by  any  commitment
 which  we  may  have  made  directly
 or  by  implication  with  the  United
 Nations.

 Sir,  in  the  Rajya  Sabha,  on  the  77
 February  this  year  the  ह: 1:  “inis-
 ter  answering  the  debate  on  the  Presi-
 dent's  Address  said  in  answer  to  a



 {Shri  H.  N.  Mukerjee]
 suggestion  that  the  case  be  with-
 drawn:

 “T  hope  that  it  will  not  be  neces-
 sary  to  withdraw  it  as  it  may  fade
 off  without  any  effort  on  our
 part  to  that  effect.”

 I  fee]  this  is  an  important  statement,
 and  I  cannot  believe  that  this  was
 made  without  thought.  It  certainly
 suggests  that  we  can,  if  we  wish,
 withdraw  it.  He  says:  “I  hope  that  it
 will  not  be  necessary  to  withdraw  it
 ....”  It  means  that  if  we  wish  we  can
 withdraw  it,  but  that  we  expect  it
 to  die  of  inanition  and  to  wither  of
 itself.  I  would  very  much  like  the
 Prime  Minister  to  give  a  clarification
 of  this  important  statement  in  Rajya
 Sabha  made  by  kis  colleague  the
 Home  Minister.

 I  shall  now  refer  to  a  matter  which
 might  appear  small  but  which  has
 agitated  this  House  often  during  the
 last  five  years  or  so,  namely,  the
 eontinuance  still  on  Indian  soil  of  the
 Gurkha  recruitment  camps  for  the
 British  Army.  Last  year,  on  the  23rd
 of  July,  the  Prime  Minister  said  in
 answer  to  a  question  which  I  had
 asked  that  he  was  very  distressed
 about  it,  but  there  are  limits  beyond
 which  we  cannot  go.  This  session,  I
 put  in  another  question  and  I  was  told
 that  the  position  was  unchanged.  It  is
 some  five  years  now  that  the  British
 Government  are  promising  early
 steps,—I  am  quoting  the  Prime  Min-
 ister’s  words—“promising  early  steps”,
 but  they  have  continued  much  to  our
 regret.  I  have  a  newspaper  report
 here  from  the  Statesman  dated  the
 2nd  July,  1957,  which  had  stated  that
 the  camps  in  India  would  be  shifted
 to  Nepal  by  the  end  of  958  or  there-
 abouts.  I  wish  Government  finds  out
 from  the  British  Government  which
 is  not  very  obliging  either  in  giving
 us  information  or  taking  any  proper
 steps—I  wish  the  Government  asks
 the  British  Government  to  hurry  up
 and  be  done  with  this  kind  of  bad
 business  on  our  territory.

 Perhaps  also,  Sir,  the  Prime  Minis-
 ter  will  tell  us  that  he  will  ask  the
 British  Government,  which  has  not
 even  answered  our  correspondencs
 on  the  subject  since  ‘1956,  to  take
 steps  for  the  restoration  to  us  of  our
 own  property,  the  India  Office  Lib-
 rary.  The  late  Maulana  Azad  had
 gone  himself  to  London  to  ask  for
 it  but  it  has  not  been  restored.  It  is
 a  pity  it  is  hanging  fire  for  years  and
 we  have  to  truckle  down  to  Susy,  a
 petty  trucculence.

 On  the  13th:  नर  March  this  year,  in
 answer  to  an  unstarred  question,  1250,

 “we  were  told  that  62  out  of  67  foreign
 applicants  were  permitted  last  year
 to  cross  the  inner  line  of  NEFA  and
 Naga  Hills-Tuensang  area.  I  am  not
 very  happy  about  it,  because  our  ex-
 perience  of  these  foreign  penetra-
 tions  in  certain  strategic  areas  is
 very  unhappy.  Maybe  these  are  inno-
 cuous  foreigners,  but  again,  may  be
 they  are  not,  I  wish  the  Prime  Minister
 looks  into  the  matter  and  make  sure
 that  undesirable  foreign  penetrations
 are  not  taking  place  in  NEFA  and
 Naga  Hills-Tuensang  area.

 I  refer  now  to  a  small  matter  which
 however  has  received  some  _  press
 publicity  in  this  country  and  in
 Britain.  It  refers  to  the  slander  action
 brought  in  London  by  an  Indian
 doctor  against  the  warden  of  a  hostel
 run  by  our  High  Commission.  I  have
 here  a  whole  sheaf  of  papers,  all  sorte
 of  cyclostyled  things  and  _  photostat
 copies  etc.,  etc.  I  must  say  that  I  am
 not  at  all  happy  with  the  attitude  of
 the  doctor  concerned,  but  that  is  no
 reason  why  by  the  process  of  taking
 immunity  which  normally  should  not
 extend  to  a  hostel  warden,  the  doctor
 should  be  prevented  from  vindicat-
 ing,  as  he  says  he  wishes  to  do,  his
 professional  honour  allegedly  malign-
 ed  by  an  official.  Let  us  not  Jay  our-
 selves  open  to  the  accusation  which
 some  British  papers  have  made  that
 by  lavish  use  of  the  diplomatic  immu-
 nity,  the  Indian  High  Commission
 protects  its  employees  even  where
 the  law  might  well  have  taken  its
 eourse
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 I  refer  to  another  matter  and  that
 has  reference  to  a  question  which
 was  answered  in  th's  House  on  the
 30th  March,  958,—Starred  Question

 ,No.  801,  when  it  was  said  on  behalf
 of’  the  Prime  Minister  that  Govern-
 ment  have  decided  no  longer  to  ac-
 cept  responsibility  for  extending  re-
 habilitation  benefits  to  future  mig-
 rants  from  East  Pakistan.  I  remem-
 ber—if  I  remember  aright—the  Prime
 Minister  has  told  the  House  last  year
 that  the  changed  policy  would  be
 followed  only  after  a  discussion  of
 this  issue  in  Parliament.  The  discus-
 sion,  unfortunately,—a  discussion
 properly  so-called—has  not  taken
 place.  I  would  ask  the  Prime  Minister
 to  see  that  a  discussion  takes  place
 before  the  new  policy  re.  the  refusal
 of  rehabilitation  benefits  to  intending
 migrants  from  East  Pakistan  is  fin-
 alised.

 Mr.  Speaker:  The  hon.
 time  is  up.

 Member’s

 Shri  H.  N.  Mukerjee:  I  shall  finish
 in  five  minutes.  With  Pakistan  our
 relations  are  not  as  they  should  be,
 but  while  we  always  take  a  firm  stand
 in  regard  to  such  issues  as  Kashmir
 and  the  military  pacts  to  which  Pakis-
 tan  has  chosen  to  adhere,  let  us  do
 all  we  can,  and  I  am  sure  from  what
 the  Prime  Minister  said  this  morning
 he  will  do  it.  Let  us  do  all  we  can  to
 resume  the  cordiality  and  co-opera-
 tion  which  our  two  countries  should
 naturally  practise.  This  is  a  job  to
 which  the  Prime  Minister  in  particu-
 lar  can  give  his  mind  in  a  manner
 that  none  else  in  India  and  Pakistan
 can.  We  hear  mainly  of  more  or  less
 unsavoury’  border  incidents.  There
 were  36  protests  which  we  had  to
 make  in  1957.  We  hear  of  quecr  poli-
 tical  going-on  in  Pakistan  and  we  hear
 of  the  unending  trail  of  refugees  com-
 ing  over  to  India,  but  whenever  our
 people  of  either  country,  meet  either
 at  pilgrim  centres  or  at  cricket  or  at
 liberty  gatherings,  there  is  cordiality.
 The  rain-bow  shows  behind  the  rain.
 But  often,  when  officials  meet  and
 discuss  concrete  things,—  things  like

 trade  or  railway  problems,—good  re-
 sults  ensue.  Cannot  we  take  the
 problem  by  the  horns,  so  to  speak,
 and  try  to  tackle  it?  They  talk
 in  Europe  of  a  European  common
 market  and  all  that  sort  of  thing,  but
 cannot  we  offer  that  they  had  in  the
 days  of  German  unification  in  the  l9th
 century—-it  played  a  great  role—a.
 Zollverein,  a  customs  union  which
 will  help  our  inter-dependent
 economy.  We  can  talk  to  the  people
 of  Pakistan  over  the  heads  of  ther
 rulers  who  sometimes  behave  in  an
 impossible  manner,  but  we  can  tell
 the  people  of  Pakistan  how  in  the
 mutual  interest  of  our  two  count-
 ries  and  in  the  interests  of  our
 inter-dependent  economy  we  can
 have  a  customs  union,  we  can  have  a
 common  market.  I  think  we  can
 have  a  Zollverein.  I  had  mentioned
 this  before,  but  I  feel  that  after  the
 obeservation  made  by  the  Prime
 Minister  this  morning,  this  is  an  issue
 which  he  can  take  up,  and  if  perhaps
 the  Prime  Minister  applies  his  mind
 to  it  and  begins  an  earnest  effort  for
 friendship  on  concrete  issues,  what-
 ever  the  psychological  and  political
 difficulties  which  are  many  and  ser-
 ious,  perhaps  we  shall  5९९  the  glim-
 mer  of  a  change  for  the  better.  This
 may  appear  to  be  a  somewhat  theore-
 tica)  suggestion  but  I  venture  to  sub-
 mit  that  we  have  got  to  make  that
 effort  or  reconcile  ourselves  to  a  hope-
 less  discord.  I  have  a  feeling  that  it
 is  in  this  kind  of  effort  that  the  Prime
 Minister  can  freshen  himself  at  the
 founts  of  popular  enthusiasm  which
 he  can  surely  invoke.  He  has  been
 talking  about  feeling  stale;  if  he
 really  docs  want  to  freshen  himself,
 this  kind  of  effort  would  apeal  not
 only  to  his  heart  and  soul  but  also  to
 the  heart  and  soul  of  the  common
 people  of  both  our  countries.

 The  forces  of  reaction  are  as  busy
 as  ever  in  the  international  arena.
 They  will  yield  only  when  they  must.
 And  there  are  ways  and  means  of
 putting  pressure  on  uncommitted
 countries  like  ours.  We  have,  there-
 fore,  to  be  always  alret  and  make  sure
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 ‘that  through  aid  and  the  unspoken
 assumptions  accompanying  aid,  they
 do  not  tie  us  down.  Recently,  a
 queer  case  happend—the  disapproval
 by  ruling  circles  in  the  United  King-
 om  and  the  United  States  of  America
 of  the  India-wide  celebrations  to-
 day,  the  9th  April,  of  Paul  Robeson’s
 @0th  birthday.  The  Prime  Minister's
 tatatement  on  this  occaston  was  frow-
 ned  upon  by  the  Longon  Times  and
 also  in  the  United  States.  I  do  not
 know,  but  I  have  heard  that  the  Prime
 Minister  had  issued  an  earlier  state-
 ‘ment  which  was  later  on  somewhat
 altered—I  do  not  know  for  what
 Teason,—but  it  seems  that  India’s
 ‘homage  to  a_  great  artist  is  looked
 askance  at  only  because  Robeson
 happens  to  be  also  an  active  fighter
 for  a  new  society  rid  of  exploitation,
 a  society  of  freeom  and  joy  and
 ‘creativity  which  freedom  alone  can
 bring.

 Sir,  I  stress  that  it  is  in  conformity
 नहा  all  the  traditions  of  our  country
 that  we  fight  for  peace,  and  for  the
 mew  society.  Our  Vedie  ancestors
 talked  of  a  life  of  peace  and  good
 cheer:

 मय  वाताः  श्रतायते,  मत्रु  शार्गतत  सिववः

 “When  in  the  air  you  felt  the
 touch  of  honey  and  when  all  the
 seas  were  overflowing  with
 honey”.

 ‘That  was  the  kind  of  world  which  they
 had  conceived  of,  and  if  today  with
 all  the  apparatus  of  scientific  achie-
 svement  at  our  disposal  we  go  ahead  to
 build  the  world  nearer  the  heart's
 desire  of  our  people,  then  surely  that
 as  performance  of  those  jobs  which
 alone  are  worth  doing.  If,  therefore,
 today,  in  the  realm  of  foreign  policy
 and  in  the  realm  of  the  reconstruction
 of  our  country  and  the  consolidation
 of  our  freedom,  we  can  follow  an
 independent  and  effective  policy,  we
 shall  bring  succour  and  hope  and  joy
 to  our  people  and  we  shall  be  acting
 dm  eonformity  with  the  traditions  of
 eur  ancient  land.

 Shri  Ranga  (Tenali):  Mr.  Speaker,
 I  find  myself  in  agreement  with  my
 hon.  friend,  Mr.  Mukherjee,  in  the
 reference  he  has  made  to  that  great
 artist  Paul  Robeson.  I  can  assure  him
 that  not  only  the  Prime  Minister,  but
 also  everyone  of  us  on  this  side  of
 the  House  and  in  this  country  is  keen
 on  associating  himself  with  the  cele-
 brations  that  are  being  made  in  this
 country  to  express  our  tribute  and
 our  admiration  for  that  great  artist,
 that  fighter  for  freedom  and  rights  of
 equality  for  all  those  under-privileged
 people,  especially  those  coloured  peo-
 ples  in  the  United  States  of  America.
 At  the  same  time,  I  do  not  think  my
 hon.  friend  was  justified  in  trying  to
 weaken  the  tribute  that  our  Prime
 Minister  has  sought  to  pay  to  Paul
 Robeson  by  bringing  extraneous
 thoughts,  hints  and  insinuations.

 T  am  second  to  none  in  my  pas-
 sion  for  democracy  or  freedom  or  in
 my  opposition  to  totalitarianism,  wher-
 ever  it  may  prevail.  At  the  same  time,
 I  would  like  all  those  concerned  to
 take  notice  of  the  fact  that  today  in
 India,  there  is  a  general  feeling,  a
 relief  and  satisfaction  over  this  dec-
 laration  of  the  U.S.S.R.  over  the  ces-
 sation  of  tests  of  hydrogen  bombs.
 India  has  every  right  to  feel  grati-
 fied  that  the  initiative  that  she  has
 taken  both  from  the  Governmental
 platform  as  well  as  here  in  the  Parlia-
 ment  itself  in  asking  all  these  powers
 to  put  a  stop  te  these  tests  has  come
 to  be  accepted  at  long  last  at  least
 by  U.S.S.R.  Certainly  that  great  power
 deserves  congratulations  from  ali  lov-
 ers  of  peace  all  over  the  world.  I
 sincerely  hope  that  the  democratic
 powers  also  would  take  time  by  the
 forelock  and  make  a  similar  declara-
 tion  and  in  that  way  win  the  goodwill
 of  all  lovers  of  peace  all  over  the
 world.  It  is  said  by  some  that  if  the
 democratic  powers  have  also  got  to
 do  the  same  thing,  then  U.SS.R.
 might  get  a  lead  in  the  possession  and
 the  use  of  conventional  arms.  We  do
 not  know  the  comparative  position  in
 regard  to  the  possession  and  also  the
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 capacity  to  use  these  conventional
 arma  as  between  these  two  great
 block  of  powers.  But  whatever  might
 be  the  comparative  position,  we  are
 certainly  keen  that  the  tests  of  hy-
 drogen  bombs  should  be  stopped  and
 stopped  immediately.  I  sincerely  hope
 that  this  declaration  made  by  U.S.S.R.
 will  pave  the  way  not  only  for  the
 convening  of  the  summit  conference
 before  the  end  of  the  year,  as  our
 Prime  Minister  has  hoped,  but  also
 to  the  success,  partial  or  complete,  of
 that  disarmament  conference  which
 ‘we  are  expecting  to  take  place  as
 early  as  possible.

 I  am  not  one  of  those  who  think
 that  imperialism  is  to  be  found  only

 on  one  side  of  the  globe.  The  speech
 which  is  reported  to  have  been  made
 by  the  Prime  Minister  of  -U.S.S.R.
 only  yesterday  or  day  before  and  the
 remarks  that  he  has  made  over  the
 imperlialistic  intervention  that
 U.S.S.R.  has  made  into  Hungray  is
 positive  proof  of  the  fact  that  the
 devil  of  imperialism  seems  to  be  bede-
 villing  the  council  not  only  on  one
 side,  but  also  on  the  other  of  these
 two  great  blocs  in  the  world.  My
 hon.  friend  was  enxious  that  our
 Prime  Minister  should  express  him-
 self  in  stronger  terms  against  what
 he  had  considered  to  be  a  foreign
 intervention  into  Indonesia.  We  do
 not  know  the  facts,  as  he  himself
 suggested  and  until  we  know  the  facts
 for  certain,  it  would  certainly  be
 wrong  on  our  part  to  tread  where
 angles  fear  to  tread.  What  is  hap-
 pening  in  Indonesia  is  not  yet  known
 ta  us  in  full.  Why  they  have  gone  into
 the  civil  war  is  not  quite  clear  to  us.

 We  know  one  thing  anyhow  that
 Indonesia  is  not  faultless,  that  she
 without  consulting  her  own  nearest
 and  dearest  friends  in  the  interna-
 tional  world,  had  decided  to  expropri-
 ate  on  those  Dutch  properties—maybe
 companies  and  enterprises.  It  is  quite
 possible  that  she  was  being  exploited,
 that  she  had  been  exploited  even  when
 she  was  not  free.  But  that  is  not  the
 reason  why  she  should  have  taken
 that  kind  of  unilateral  action  without

 consulting  her  own  friends.  Having
 done  that,  it  can  now  be  said  by  her
 enemies  that  she  has  provided  the
 necessary  provocation  for  others  also
 to  begin  to  take  interest  in  her  affairs.
 It  is  quite  possible  that  some  sections
 of  the  American  Press  ‘have  been
 jubilant  over  what  is  happening  in
 Indonesia.  We  can  let  them  do  s0
 because  America  is  a  free  country.
 Merely  because  of  that,  we  cannot
 freely  expect  our  Prime  Minister  to
 come  out  with  condemnation  of  cer-
 tain  things  about  which  we  do  not
 know  ourselves.

 It  is  a  pity  that  my  hon.  friend  and
 the  party  with  which  he  is  associated
 the  Communist  Party—begin  to  talk
 of  peace  and  peaceful  co-existence  in
 one  breath  and  at  the  same  time  warn
 our  country  against  inviting  foreign
 capital  to  co-operate  with  us  in  the
 development  of  our  own  economy.  I
 do  not  know  what  they  mean  by  say-
 ing  that  foreign  interests  are  likely
 to  gain  a  foothold  in  this  country  and
 therefore  they  are  likely  to  weaken
 our  freedom.  We  are  quite  clear  that
 we  have  no  fears  whatsoever  that  our
 freedom  is  likely  to  be  weakened  by
 foreign  capital  coming  into  फ्रेंड
 country  either  through  private  or
 public  interests.  That  is  one  of  the
 reasons  why  we  have  welcomed  aid
 from  all  those  countries  which  are
 capable  of  giving  us  aid.  We  welcome
 aid  from  Russia;  we  have  welcomed
 it  from  America.  Our  complaint  is
 not  that  we  are  getting  too  much
 support  from  these  countries,  but  that
 we  are  getting  only  too  little.  Anyone
 who  peruses  the  report  of  this  Colombo
 Plan  Committee  which  has  been  sup-
 plied  to  us  would  be  struck  by  the
 partial  attitude  that  has  been  shown
 till  now  by  the  western  countries  to-
 wards  South-east  Asian  countries.
 When  postwar  Europe  was  in  trouble,
 especially  western  countries,  America
 went  out  of  her  way  through  that
 Marshal  Plan  to  offer  aid  at  the  rate
 of  4  billion  dollars  every  year  over  a
 period  of  five  years.  On  the  other
 hand,  during  the  last  five  years,
 ander  this  Colombo  Plan,  all  the  sup-
 port  that  all  the  western  countries
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 have  been  able  to  give  to  all  these
 countries—not  merely  India,  but  all
 the  South-east  Asia  Countries—which
 have  been  brought  under  this  Colombo
 Plan  has  not  come  up  to  even  4  bil-
 Hon  dollars,  ie.  not  even  as  much  as
 what  was  offered  to  West  European
 countries  within  one  year  alone.
 Therefore,  if  Sovict  Russia  is  willing
 to  give  more  and  more  support,  we
 would  only  be  too  glad  to  have  it.
 We  have  seen  this  morning  to  what
 length  we  are  prepared  to  go  in  order
 to  accommodate  these  creditors,  even
 when  their  experts  are  prepared
 to  inftict  losses  upon  us  by  their  own
 bad  planning.  I  refer  to  the  demur-
 rage  that  we  have  had  to  pay  at
 Vizag  port  because  of  the  bad  advice
 or  bad  decision  taken  by  some  of  the
 Russian  experts  in  regard  to  the  ar-
 rival  of  the  various  Soviet  ships  and
 steamers  which  brought  materials
 for  us.

 Having  said  that,  I  would  like  to
 assure  the  hon.  Prime  Minister  that
 we  are  entirely  with  him  in  his
 efforts  to  achieve  peace  in  the  world.
 We  have  been  one  with  him  all  these
 ten  years.  But  it  has  not  been  the
 case  with  the  Communist  Party  during
 all  this  period.  We  are,  nevertheless,
 glad  that  at  long  last,  for  the  last  two
 years,  they  have  come  to  see  wisdom
 in  the  policy  and,  therefore,  they
 have  begun  their  approval  as  well  as.
 support  to  the  policy  that  the  Prime
 Minister  has  been  pursuing.

 Coming  to  Pakistan,  I  do  not  think
 that  my  hon.  friend  Mr.  Hiren
 Mukerjee’s  optimism  is  well  justified.
 I  do  not  think  that  Zollverein  has  not
 been  achieved  merely  because  of
 want  of  will,  want  of  good  wishes  and
 want  of  planning  on  the  part  of  our
 own  Government.  As  our  Prime  Min-
 ister  has  said,  it  has  come  to  be  an
 endemic,  running  sore  in  our  inter-
 national  affairs.  The  very  birth  of
 Pakistan  has  somehow  or  other  given
 such  a  twist  and  turn  to  the  mind—
 not  to  the  individual  mind  of  the  Pak-
 instani  people  but  to  the  collective

 mind  of  Pakistani—that  even  since
 they  have  made  it  a  political  mission.
 only  to  espouse  their  hatred  of  India,
 to  breeze  it,  fan  it  and  excite  it.
 Should  they  not  be  ashamed  of  indul-
 ging  in  this  kind  of  international  poli-
 tics  against  their  neighbourly  country?
 But  that  has  not  been  the  case  with
 Pakistan.  India  has  survived  in  spite
 of  the  visitations  of  so  many  floods,
 famines  and  other  natural  calamities.
 The  separation  or  division  of  this  sub-
 continent  into  India  was  one  such
 disaster  just  as  India  has  survived  in
 spite  of  so  many  natural  disasters,
 India  will  have  to  learn  to  survive—
 and  I  am  confident  that  India  will
 continue  to  survive—in  spite  of  this.
 political  disaster  that  has  been  inflicted
 upon  us  as  an  incident  of  the  very
 achievement  of  our  freedom.

 Therefore,  I  do  not  want  our  hon.
 Prime  Minister  to  be  too  much  worrl-
 ed  over  this.  We  have  our  defence
 forces  and  we  would  certainly
 continue  to  strengthen  our  defence
 forces  for  our  own  defence  purposes.
 Having  done  that,  we  have  been  con-
 centrating  on  the  reconstruction  of
 our  country,  rebuilding  of  our  economy
 during  all  these  of  our  country,  re-
 building  of  our  economy  during  al?
 these  ten  years  and  we  shall  continue
 to  do  so  without  being  deflected  from.
 our  efforts  by  whatever  Pakistani’s
 statesmen,  press  and  variv':a  politi-
 cians  and  even  their  Legislators
 might  be  doing,  might  be  saying  and
 might  be  intriguing  against  India.

 Unfortunately  the  question  of  Kash-
 mir  has  come  to  be  a  very’  great
 trouble  indeed.  I  do  not  know  when
 it  is  going  to  be  settled.  I  am  _  not
 quite  sure  whether  it  is  going  to  be
 settled  at  all,  so  far  as  Pakistan  and
 and  India  are  concerned,  because  Pak-
 istan  is  not  in  a  mood  for  any  reason-
 able  settlement.  We  need  not  be
 worried  about  it.  But  nevertheless
 we  should  make  up  our  mind  to  go
 ahead  with  whatever  plans  we  have
 for  the  development  of  Kashmir
 irrespective  of  the  attitude  of  Pakis-
 tan  and  also  of  the  United  Nations.



 So  far  as  Kashmir’s  internal  poli-
 tics  is  concerned,  I  would  like  some
 thought  to  be  given  by  the  hon.  Prime
 Minister  and  also  by  the  Government
 as  to  whether  we  cannot  possibly  do
 something  in  order  to  bring  into  ex-
 istence  a  kind  of  organised  party  or
 leadership  which  would  be  co-opera-
 tive,  which  would  be  able  to  win  the
 co-operation  of  all  the  groups  and
 all  the  parties.  Well,  I  do  not  know
 whether  there  is  any  such  possibility,
 but  an  effort  ought  to  be  made,
 because  otherwise  we  hear  only  of
 one  party  and  we  do  not  hear  of  any
 other  party.  Is  the  State  going  to  be
 run  by  one  party  alone  or  is  it  going
 to  be  a  real  democracy?  Whether
 there  is  democracy  there  today  or  not,
 we  do  not  know.  For  reasons  best
 known  to  himself  and  to  the  Gov-
 ernment,  Sheikh  Abdullah  was  re-
 Jeased.  Why  he  was  detained,  we  do
 not  know.  After  having  detained  him
 for  these  four  or  five  years,  we  re-
 Jeased  him.  Now  he  begins  to  embar-
 rass  us  in  the  most  inconvenient  man-
 ner  and  there  is  news  this  morning
 in  the  press  that  he  is  thinking  of
 having  a  political  stunt  or  political
 game  to  be  released  on  the  Id  day  in
 order  to  embarrass  not  only  the  Gov-
 ernment  of  Kashmir  but  also  the  Go-
 vernment  of  India  and  our  interests
 all  over  the  world.  It  is  difficult  to
 know  how  to  deal  with  this  gentle-
 man,  this  erstwhile  leader  of  Kash-
 mir.  It  is  difficult  enough  for  the  Go-
 vernment  and  I  do  not  wish  to  say
 anything  more  lest  it  might  make  it
 more  difficult  for  them  to  deal  with
 him  and  also  the  forces  that  are  sup-
 posed  to  be  behind  him.

 Algeria  is  worrying  us.  I  am  worri-
 ed  of  Algeria.  Our  Prime  Minister  is
 also  worried  of  it.  Shri  Hiren  Muker-
 jee  was  not  quite  charitable  in  the
 remarks  that  he  has  made  in  this
 connection.  It  is  not  because  of  any
 kind  of  loan  or  anything  else  that
 might  be  coming,  or  expected  to
 come,  in  the  form  of  assistance  from
 France  that  the  Prime  Minister  has
 not  said  anything.  He  has  himself
 associated  with  it  not  once,  but  many
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 times  and  publicly  top.  The  Prime
 Minister  ‘has  referred  to  the  struggle
 for  freedom  by  the  people  of  Algeria.
 T  am  sure  he  would  take  the  House
 into  confidence  at  a  later  stage  as  to
 the  steps  that  he  has  taken  in  order
 to  make  the  French  Government
 aware  of  the  public  opinion  prevail-
 ing  in  this  country.  We  are  al]  in
 favour  of  the  achievement  of  freedom
 at  the  earliest  possible  moment  by
 the  people  of  Algeria.  We  are  also  in
 favour  of  the  freedom  of  the  press  in
 South  East  European  countries  and  in
 so  many  other  feudal  countries.  But
 there  are  limitations  to  the  Govern-
 ment  acting  in  these  directions.  To
 the  extent  that  he  could  possibly  go
 beyond  these  limitations,  without  in
 any  way  upsetting  the  international
 relations  of  India  with  other  countri-
 es,  I  am  sure  the  Prime  Minister  has
 been  exerting  himself  in  favour  of
 the  freedom  movements  in  all  these
 countries,  and  more  especially  in
 Algeria.

 I  do  not  know  whether  what  we  say
 here  is  really  reaching  the  peoples  of
 those  countries  either  in  South  Africa
 or  in  France  or  even  in  Pakistan.  I
 was  there  in  Pakistan  only  last  Nov-
 ember  and  I  found  that  there  is  a
 kind  of  iron  wall  between  Pakistan
 and  India,  so  far  as  the  press  goes.
 They  do  not  know  what  happens  here.
 They  do  not  hear  what  we  say.  It  is
 so  in  some  other  countries  also.  But
 certainly  it  is  terrible  in  Pakistan.
 Therefore,  my  hon.  friend,  Mr.  Hiren
 Mukerjee  wants  us  to  make  a  kind  of
 appeal,  wants  our  Prime  Minister  also
 to  make  an  appeal  to  the  peoples  of
 Pakistan  over  the  heads  of  their
 Ministers.  How  it  is  possible,  it  is
 impossible  for  anybody  to  imagine.
 Possibly,  his  party  is  there  on  the
 other  side  and,  threfore,  between
 these  two  parties  they  have  some  kind
 of  communication.  But.  somehow.  the
 Congress  party  and  the  various  other
 parties  in  this  country  do  not  have
 their  opposite  numbers  in  Pakistan.
 Therefore,  it  is  not  possible  for  us  to
 reach  the  people  of  Pakistan.  But.  to
 the  extent  that  our  words  can  possibly
 reach  the  people  in  France,  I  would
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 like  to  say  on  behalf  of  the  non-offi-
 cials  here  in  this  House  that  we  are
 against  the  unusual  reactionary  atti-
 tude  of  France.  She  seems  to  be
 ignoring  the  writings  on  the  wall
 ‘What  has  happened  in  Morocco,  in
 Tunisia  and  in  Indo-China  should  be
 taken  as  a  lesson  to  give  freedom  to
 the  people  of  Alegria.

 Lastly,  there  is  South  Africa.  It  is
 true  that  South  Africa  has  placed
 herself  beyond  the  pale  of  civilised
 life  and  civilised  notions  anywhere  in
 this  world.  How  are  we  going  to
 deal  with  this  problem?  There  are  so
 many  other  problems  also.  Possibly,
 only  war  may  solve  it;  we  do  not
 know.  Short  of  war,  possibly  either
 God  or  somebody  else  might  know
 their  minds.  Short  of  all  these  things,
 I  do  not  see  any  possibility  of  the
 solution  of  this  particular  problem
 except  through  the  Gandhian  means.
 That  is  to  say,  the  people  of  South
 Africa  themselves,  especially  those
 who  are  sufferers  from  this  colour
 bar,  would  have  to  organise  a  satya-
 graha  and  oppose  all  the  horrors  of
 the  repression  from  their  Government
 and  in  that  way  achieve  their  own
 freedom,  human,  national  as  well  as
 racial.  oe
 44  hrs.

 In  conclusion  I  would  like  to  con-
 gratulate  our  Prime  Minister  and  our
 country—and  the  whole  world  also—
 upon  this  new  move  made  by  the
 US.S.R.  It  opens  up  a  new  page  in
 history.  It  is  a  kind  of  a  new  era  just
 as  the  atomic  era  that  started  in
 August,  1945,  which  had  blighted  all
 our  hopes  and  had  cast  a_  terrible
 cloud  of  depression  and  unhappiness
 over  the  whole  of  the  world.  This
 move  seems  to  be  a  kind  of  rainbow
 which  may  possibly  result  in  the
 advent  of  effective  and  worldwide
 peace.

 Shri  Joachim  Alva  (Kanara):  Mr.
 Speaker,  Sir,  ten  years  seem  to  be  a
 fairly  good  period  to  appraise  the
 results  of  our  foreign  policy.  The  hon.
 Prime  Minister  has  referred  to  his
 stewardship  and  we  can  look  back

 with  some  kind  of  satisfaction  that
 there  is  a  silver  lining  in  the  cloud
 after  a  struggle  of  nearly  ten  yearn.
 People  had  their  hopes  and  disap-
 pointments  during  this  decade.  There
 were  whispers  around  the  chanceller-
 ies  of  Europe  and  there  were  whis-
 pers  in  the  big  business  houses  of  this
 land  that  we  had  landed  in  the  Com-
 munist  camp.  Others  said  that  we
 had  not  got  enough  friends  to  back
 our  cause  and  that  America  could
 have  given  us  any  amount  of
 support  in  the  shape  of  dollars.
 Be  that  as  it  may,  the  objec-
 tives  and  principles  of  our  foreign
 Policy  have  been  fully  justified  and
 have  vindicated  our  stand.  We  stand
 on  the  foundation  of  a  firm  secular
 State.  We  had  internal  law  and  erder
 in  a  degree  far  greater  than  many
 countries  of  the  world.  We  had  effects
 of  the  partition  and  we  solved  the
 Tefugee  problem  in  a  more  humane
 and  more  equitable  manner  than  many
 countries  of  the  globe.

 What  is  this  policy  based  on?  Thi:
 policy  is  first  and  foremost  based  ०0
 the  spirit  of  peace  and  non-violence
 We  want  to  reduce  the  areas  of  ten
 sion  and  violence  and  also  spread  the
 number  of  areas  of  peace.  The  second
 foundation  of  our  foreign  policy  has
 been  non-alignment  with  power  blocs.
 These  two  have  justified  our  policy.
 4°03  hrs.
 (Mr.  Deputy-Speaker  in  the  Chair]
 It  is  a  matter  of  gratification  to  note
 the  heart-searching  near  at  home  in
 the  camps  of  our  friends  and  neigh-
 bours.  There  has  been  a  very  big
 heart-search.

 The  Dawn,  which  has  been  known
 as  the  most  aggressive  communal  jour-
 nal  of  this  land  across,  has  published
 two  leading  editorials  on  the  30th
 March  and  3lst  March  entitled  “At  the
 Cross-roads”  They  may  follow  us  in
 many  other  things  may  be  good  or
 bad,  but  how  they  have  done  very
 deep  heart-searching  indeed!  The  edi-
 torial  starts  like  this:

 “The  West  is  now  talking  to
 Pakistan  in  a  new  voice.  It  is  not
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 the  voice  of  a  friend,  nor  of  an
 ally.  It  sounds  like  that  of  a
 hostile  stranger.  It  is  not  a  pre-
 lude  to  a  big  let-down;  it  seems  as
 if  this  is  the  let-down.

 e  e  के  *  e
 To  put  it  bluntly  in  the  Ameri-

 can  English,  our  American  “allies”
 are  now  telling  us  where  we  get
 off.  They  are  telling  us  that  they
 have  played  us  for  suckers,  that
 they  could  not  care  less  what  we
 feel,  and  that  we  can  lump  it  if
 we  do  not  like  it.

 e  e  e  ¢  e
 Now  that  we  are  about  to  be

 left  high  and  dry  by  our  dear
 friends  of  the  West  in  whose  pro-
 fessions  we  had  believed,  we  cer-
 tainly  have  to  think  afresh  and
 salvage  what  is  left  of  our  prestige
 and  our  interests.

 e  e  e  Ld  s
 It  will  take  a  great  deal  of

 courage,  determination  and  wis-
 dom  to  think  out  a  new  policy  and
 switch  over  to  it.

 *  s  .  e  e
 Let  our  minds  work  hard  so

 that  every  man  and  woman  may
 realise  the  mistakes  we  have  made
 as  a  result  of  which,  after  nearly
 eleven  years  of  our  existence  we
 are  stil]  without  any  real  friends
 among  the  bigger  nations  of  the
 world.

 Therefore,  it  is  only  plain  com-
 monsense  that  we  should  cut  our
 losses  and  withdraw  from  our  pre-
 sent  position  of  complete  identi-
 fication  with  the  anti-Soviet  poli-
 cies  and  plans  of  the  West,  to  the
 more  honourable,  rational  and
 even  profitable  policy  of  judicious
 neutrality  in  the  East-West  cold
 war,  and  also  in  a  shooting  war  if
 it  breaks  out.”
 As  I  said,  we  see  a  silver  lining  in

 the  cloud  and  perhaps  when  they  have
 wolved  their  constitutional  difficulties
 ind  a  new  Government  comes  in

 Pakistan  offer  their  first  General  Flec-
 tions,  they  may  hold  out  the  hand  of
 peace  by  which  we  may  be  able  to
 solve  many  of  our  problems.  The
 hon.  Prime  Minister  has  not  withdrawn
 the  hand  of  peace.  He  says  that  there.
 are  ominous  signs  yet  and  we  should.
 have  better  conditions  of  peace.  We
 all  recollect  how  the  late  hon.  Liaquat
 Ali  Khan  came  to  India  in  Easter  1950-
 Si  and  thereafter  Mr.  Mohammed  Ali,
 the  other  Prime  Minister,  also  came
 and  we  had  a  succession  of  peace
 parleys.  Nothing  came  out  of  it  in.
 the  end.  Now  Dr.  Graham  says  that
 there  shall  be  a  truce  and  parleys.
 between  the  Prime  Ministers  of  India
 and  Pakistan.  India  has  enough  ex-
 perience  of  such  parleys.  We  had  two
 friends  from  the  West,  the  late  Ramsay
 MacDonald,  who  had  come  here  deca-
 des  before  Dr.  Graham,  who  had  been
 to  Indonesia,  and  we  kncw  to  what
 great  stress  we  were  put  by  this  Com-
 munal  Award  when  the  British  judge
 sat  between  both  the  communities:
 which  led  to  the  final  partition  of  the
 country.  Now  we  do  not  want  this
 seat  of  power  or  this  seat  of  judgment
 to  be  transferred  to  the  U.  N.  Head-
 quarters,  where  instead  of  the  British,
 the  Americans  will  sit  in  judgment
 and  decide  the  cleavage  between  two
 brothers  and  two  neighbouring  coun-
 tries.  We  are,  warned  by  past  ex-
 perience  not  to  walk  into  this  trap  of
 the  U.  N.  sitting  in  judgment  over  two
 parties—India  and  Pakistan—though  it
 may  be  the  old  historic  problem  of  the
 Hindu  and  Muslim  communities.

 The  hon.  Prime  Minister's  policy  of
 non-violence  has  not  merely  been
 justified  right  on  our  border  but  even
 in  Britain  where  today  there  is  a  very
 fierce  controversy  raging  in  regard  to
 nuclear  defence.  Sir  Stephen  King-
 Hall,  one  of  their  great  military  autho-
 rities,  has  laid  down  that  it  would  be:
 wiser  for  Britain  if  the  Soviets  occu-
 pied  Britain  than  to  allow  Britain  to
 be  destroyed  by  nuclear  war.  He
 further  goes  to  lay  down  that  they
 shall  even  adopt  the  technique  of
 India  and  Ireland,  namely,  the  tech-
 nique  of  Mahatma  Gandhi  that  the  peo~-
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 ‘ple  of  Britain  shall  be  trained  in  the
 ‘art  of  non-violence  so  that  Britain  can
 stand  up  and  even  fight  the  Soviet
 Russia  if  they  came  to  occupy  Britain.

 ‘That,  I  think,  is  a  great  indirect  tribute
 to  Mahatma  Gandhi’s  philosophy  of
 non-violence.  If  I  mav  recall,  Mahat-
 ‘ma  Gandhi  had  advised  India  that  in
 ease  the  Japanese  walked  into  India,
 we  should  by  the  spirit  of  non-violence
 fight  their  occupation.  Sir  Stephen
 King-Hall  has  laid  down  that  Britain
 Must  abandon  the  Hydrogen  Bomb
 unilaterally.  Britain  along  with  her

 ‘political  allies  must  prepare  for  active
 ‘political  warfare.  This  business  of
 ‘persuading  the  enemies—the  occupa-
 tion  of  Britain  would  not  at  all  be
 pleasant.  ‘The  people  in  the  United
 ‘Kingdom  must  be  prepared  for  non-
 violent  resistance  in  the  event  of

 ‘enemy  occupation.
 Such  is  the  policy  of  some  of  the

 ‘thinkers  and  military  strategists  «°
 ‘the  West  today.  Their  line  of  reaso--
 ing  and  ideology  almost  touch-i_  the
 neighbourhood  of  non-violence  85
 preached  by  Mahatma  Gandhi  and
 practised  by  us  in  the  last  ten  years
 of  our  foreign  and  internal  policy.

 We  welcome  the  declaration  of  the
 ‘Soviet  leaders  in  regard  to  their  being
 willing  to  abandon  nuclear  tests.  It
 is  one  great  positive  advance  in  the
 cause  of  peace  and  it  is  a  great  pity
 that  neither  the  U.K.  nor  the  U.S.A.

 “has  risen  to  the  occasion  by  responding
 to  such  a  gesture.  We  do  hope,  as

 ‘the  hon.  Prime  Minister  has  said,  that
 during  the  course  of  this  year  the
 world  will  witness  a  Summit  Confer-
 ence  and  the  result  of  the  Summit

 “Conference  will  be  beneficial  and  will
 not  be  like  that  of  the  Geneva  Confer-
 ence.  By  the  time  the  ink  was  dry
 on  the  pad  of  the  Geneva  Conference,
 we  had  the  SEATO.  In  the  SEATO,  as
 you  know,  three  countries  of  South
 East  Asia  were  bound  together  Phili-
 pines.  Thailand  and  South  Vietnam
 and  Mr.  John  Foster  Dulles  flourished

 ‘them  as  against  seven  countries  of
 “South-East  Asia.  Those  seven  coun-
 ‘tries,  {.e.,  India,  Indonesia,  Burma,

 Ceylon,  Cambodia,  Laos  and  Malaya,
 refused  to  join  the  military  alliance  of
 the  SEATO.  So,  while  the  Geneva
 Conference  was  conceived  in  a  high
 spirit,  the  dragon’s  teeth  were  sown
 by  the  SEATO  in  South  East  Asia.  We
 had  the  terrible  spectacle  of  Indo-
 China  being  partitioned  and  the  elec-
 tions  between  the  north  and  the  south
 not  being  held  in  accordance  with  the
 terms  of  the  Geneva  protocol.

 What  will  conduce  to  peace?  How  is
 peace  threatened  now?  These  are  two
 important  points  that  I  should  Hke  to
 lay  before  the  House.  In  regard  to
 what  will  conduce  to  peace,  I  will  say
 that  first  requisite  is  the  recognition  of
 China,  second  is  the  release  of
 American  prisoners  by  China  and  third
 is  the  recognition  of  the  position  of
 U.S.S.R.  in  the  Middle  East.  The  next
 is  about  the  aggressive  French  occu-
 pation  of  Algeria  and  Madagascar,
 nearer  to  us;  fifth,  recognition  of  the
 fear  of  German  militarism;  sixth  the
 Rapacki  Plan  of  Poland  and  last,  culti-
 vation  of  freedom  in  African-Asian
 territories.

 Coming  to  the  first  point,  though  it
 embraces  an  old  demand,  it  has  not
 lost  its  strength  or  toughness  vitality.
 Unless  China  is  recognised  and  takes
 its  place  amongst  the  galaxy  of  nations,
 there  can  be  no  final  peace  on  this
 side  of  the  land.  There  are  only  three
 American  prisoners  in  China.  We  do
 hope  and  hope  earnestly  that  China
 will  release  these  three  prisoners  who
 are  due  to  be  released  only  in  1975.
 A  great  power  like  China  will  not  lose
 anything  by  releasing  three  American
 prisoners  if  it  can  help  us  to  have
 peace  established  in  this  world.

 In  regard  to  the  recognition  of  the
 Position  of  the  U.S.S.R.  in  the  Middle
 East,  it  is  a  very  strong  point.  Unless
 we  recognise  that  the  U.S.S.R.  has  a
 stake  in  the  Middle  East.  we  cannot
 establish  peace  in  the  Middle  East.
 We  do  know  that  Britain  waged  three
 wars,  one  against  Russia  on  the  Medi-
 terranean  side  in  the  last  century  and
 the  two  Afghan  wars  to  keep  off  Russia



 position  of  Russia  is  recognised  in  the

 the  authority  of  an  American,  Mr.

 number  of  Foreign  Affairs,  January
 1058,  where  he  says  as  follows.

 “Both  in  Government  circles  and
 popular  opinion,  Russia  is  not  seen
 as  posing  a  threat  as  representing
 an  opportunity.  She  offers  the
 Middle  East  what  appears  to  be
 a  new  chance  of  sharing  in  the
 benefits  of  the  Western  world...

 ‘This  is  especially  true  of  the
 United  States  which  is  now  the
 chief  representative  of  the  Western
 world  in  the  Middle  East.  Many
 Arabs  including  intelligent  and
 educated  ones,  feel  that  it  is  the
 United  States,  not  Russia,  that  is
 trying  to  take  over  the  Middle
 East.  And  they  feel  that  we  are
 trying  to  divide  the  Arab  world
 in  cases  where  we  cannot  oppose
 Russia  successfully.”
 In  the  Rapacki  Plan,  I  would  say

 that  Poland  hag  been  actuated  by  a
 sense  of  genuine  fear.  Poland,  today, is  wedged  between  Germany  on  one
 side  and  Russia  on  the  other  side.  Mr.
 Adam  Rapacki,  the  Polish  Foreign
 Minister  made  an  announcement  in  the
 I2th  session  of  the  U.N.  Assembly  that
 they  would  like  to  have  a  de-nuclea-
 rised  zone  where  nuclear  weapons  will
 not  be  utilised  either  by  Germany—
 Federal  or  the  Democratic  States—or
 by  Czechoslavakia  or  by  Poland.  Even
 Yugoslavia  has  approved  of  this  de-
 neutralised  Entente.  The  people  who
 have  intensely  suffered  from  the  terri-
 ble  effects  of  the  last  war,  the  Poles
 and  other  people  around  them  all  have
 realised  how,  though  it  may  be  a
 partial  plan  for  peace,  it  would  help
 them  all  ultimately  in  establishing
 Peace.  Whosoever  offers  to  make  his
 country  and  the  neighbouring  coun-
 tries  free  from  nuclear  weapons  is
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 welcome  as  an  additional  factor  for
 peace  in  the  sense  that  the  areas  of
 peace  will  be  strengthened  and  length-
 ened  so  that,  perhaps,  the  final  pro-
 blem  may  come  nearer  solution  and
 small  and  gallant  nations  like  Poland
 may  be  spared  from  aggression.
 Among  the  Asian-African  countries,
 we  have  Ghana,  Ethiopia,  Algeria,
 Sudan,  Uganda.  These  are  the  terri-
 tories  in  Africa  to  which  we  must  pay
 particular  attention.  They  are  coming
 of  age  soon  in  the  matter  of  self-gov-
 ernment.  We  must  send  out  our  mis-
 sions—the  missions  must  be  very  effec-
 tive—so  that  they  may  join  the  self-
 governing  world,  so  that  these  terri-
 tories  which  have.been  under  the  heel
 of  the  foreign  powers  may  welcome
 the  new  ideas  of  peace  and  freedom
 in  the  continent  of  Africa.

 Where  is  peace  threatened  now?  I
 have  already  referred  to  the  S.E.A.T.0.
 region.  I  was  the  first  one  in  this
 Parliament  in  953  to  warn  about
 Napalm  bombing  in  Indo-China.  That
 area  is  still  combustible.  The  U.S.  7th
 Fleet  is  stationed  with  jurisdiction
 from  Malaya  to  Hawaii,  from  Siberia
 into  China.  That  is  the  largest,  most
 powerful  fleet  assembled  on  a  perma-
 nent  basis  in  peace  time  in  the  history
 of  the  world.  That  fleet  even  threaten
 the  security  of  Indonesia.  The  pro-
 blem  of  Indonesia  cannot  be  ignored
 by  us.  Indonesia  is  the  largest
 Muslim  country  in  the  world.  Indo-
 nesia  claims  to  be  a  secular  demo-
 ecracy.  Dr.  Soekarno  has  emphatically
 declared  hardly  0  days  ago  that  he  is
 not  a  Communist.  We  have  to  be
 warned  about  the  conditions  in  Indo-
 nesia,  We  have  the  Kashmir,  Goa  and
 other  problems.  We  cannot  allow
 these  forces  of  disintegration  which
 are  appearing  in  Indonesia,  to  come
 one  day  on  the  face  of  our  own  coun-
 try.  Thanks,  we  have  a__stabilised
 country  and  our  problems  are  better
 than  elsewhere.  But,  what  can  hap-
 pen  in  Indonesia  today  may  also  hap-
 pen  in  India  after  a  few  years.  Today’s
 papers  report  that  Admiral  Stump,  the
 U.S.  Pacific  Commander  has  made  the
 following  statement  that  he  would  lke
 the  anti-communist  forces  to  get  to=
 gether  in  Indonesia”  This  is  the  state-
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 ment  of  the  Amrican  Fleet  Com-
 mander  before  the  House  of  Foreign
 Affairs  Committee  of  the  U.S.

 Mr.  Deputy-Speaker:  The  hon.  Mem-
 ber’s  time  is  up.  I  have  already  rung
 the  bell  twice.

 Shri  Joachim  Alva:  I  know.  You
 will  have  to  give  me  three  or  four
 minutes  and  I  will  finish.

 Mr.  Deputy-Speaker:  It  is  very  good
 that  he  knew  them  and  ignored  them!

 Shri  Joachim  Alva:  I  heard  them.
 Sometimes  I  wink  over  bells  like  my
 other  friends.  I  got  the  contagion
 from  them.

 Coming  to  Kashmir,  I  find  that  our
 publicity  is  very  very  weak.  Britain
 is  spending—I  would  not  like  to  com-
 pare  their  figures  and  our  figures—
 this  year  £5  million  on  publicity.  It
 has  increased  by  2  million  pounds.
 Perhaps,  all  the  money  that  we  are
 spending  on  the  Externa])  Affairs
 Ministry  does  not  amount  to  what
 Britain  is  spending.  The  publicity  on
 Kashmir  is  very  weak.  People  seem
 to  have  forgotten  the  horrible  mas-
 sacres  that  took  place  in  Baramula.
 They  have  not  been  sufficiently  publi-
 ecised.  When  people  talk  about
 Kashmir,  when  the  West  wants  to
 ignore  that  it  was  Pakistan  that  com-
 mitted  aggression,  what  should  be
 recalled  is  the  crowning  point  in  that
 aggression,  the  horrible  murders  which
 took  place  in  Baramula  where  even
 foreign  nuns  were  maltreated  and  as-
 galuted.  It  will  be  very  useful  if  what
 has  been  written  by  some  of  our  fore-
 most  journalists,  especially  by  Shri
 Frank  Moraes,  who,  as  Editor  of  the
 Times  of  India  wrote  a  series  of
 articles  spotlighting  the  Baramula
 tragedy,  is  widely  published.  When
 they  want  to  forget  and  gloss  over
 these  facts,  it  is  time  that  we  focus
 eur  attention  about  the  attack  on
 Baramula  and  how  India,  within  24
 fhours,  had  walked  into  Kashmir  and
 fmproved  the  position,  and  how  India
 made  up  its  mind  when  it  heard  of  the
 terrible  atrocities  of  Baramula.

 Before  I  sit  down,  I  will  make  one
 point.  South  America  should  not  be
 neglected  by  us.  The  I8  or  2]  States
 in  South  America  command  a  large
 number  of  votes  in  the  U.N.  Assembly.
 We  have  very  few  missions  there.  We
 should  do  everything  to  send  out  peo-
 ple  there  and  especially  in  ह... क  to
 Goa,  to  give  a  good  account  of  what
 we  have  done  so  that  South  America
 may  be  won  over  to  our  cause.  The
 Government's  final  declaration  that
 they  are  throwing  open  the  borders  of
 Goa  and  that  people  can  go  to  and  fro
 is  the  right  policy  in  the  spirit  of  our
 non-violence.  The  hardships  which
 the  Goans  felt  and  which  their  repre-
 sentatives  represented,  will  now  be-
 come  less.  Goans  should  feel  better
 indeed  and  hopeful  that  India  has
 declared  this  policy  out  of  strength
 and  not  out  of  weakness.

 Mr.  Deputy-Speaker:  The  following
 are  the  selected  cut  motions  relating
 to  Demands  under  the  Ministry  of
 External  Affairs  which  may  be  moved
 by  the  hon.  Members  subject  to  their
 being  otherwise  admissible:

 Demand  No.  No,  of  Cut  Motion

 24  124,  3§50,
 T292,  ‘1293,  1294,  7295,
 1296,  ‘1297,  1298,  1299,
 1300,  ¥30I,  ‘1302.  1303,
 1489,  7490,  I49T,  I492,
 1493-  1494,  7495,  ‘1§27,
 45§28,  ‘1§29,  1530,  अरा,
 I$SI,  I§$2;,  I§53.  15S4.
 T555s  $56,  15575  1558,
 §59,  7§60.

 Failure  to  formulate  a  proper  fron-
 tier  policy  so  far  as  the  neighbouring
 States  like  Nepal  ete.  are  concerned
 which  are  situated  in  the  Himalayan
 Border.

 Shri  Panigrahi:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduce-
 ed  to  Re.  १.7
 Admission  of  East  Bengal  citizens

 to  India
 Shri  Mahanty:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduce-~
 ed  to  Re.  Bad
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 Failure  to  adhere  to  a  policy  of  strict
 non-involvement  in  inter-national
 controversies.

 Shri  Vajpayee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  100.”

 Inefficiency  of  our  publicity  set-up
 in  foreign  countries  and  failure  to
 convince  foreigners  of  the  Justice
 of  our  stand  on  Kashmir,  Goa  etc.
 Shri  Vajpayee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  100.”

 Failure  to  liberate  Goa  and  other
 Portuguese  colonies

 Shri  Vajpayee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  he  reduc-
 ed  by  Rs.  100."

 Need  for  taking  over  effectively  the
 liberated  areas  of  Dadra  and  Nagar
 Haveli  integral  parts  of  the  Indian
 Union,

 Shri  Vajpayee:  I  beg  to  move:
 “That  the  demand  under  the

 thead  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  300.7

 Failure  to  bring  pressure  upon  the
 Pakistan  Government  to  provide
 conditions  of  security  and  peaceful
 living  for  the  Hindus  in  East  Ben~

 ‘gal.

 Shri  Vajpayee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  100.”

 Need  to  establish  full-fledged  diplo-
 matic  relations  with  Israel

 Shri  Vajpayee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  100."

 Failure  to  secure  for  Indian  Nationals
 in  Burma  Facilities  for  remitting
 Money  to  their  dependents  in  India.
 Shri  Vajpayee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  100.”

 Need  for  taking  further  steps  for
 bettering  the  lot  and  protecting  the
 interest  of  Indian  Nationals  Abroad.

 Shri  Vajpayee:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  100."

 Extravagance  in  Administration

 Shri  Vajpayee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  100.”

 Delay  in  finalisation  of  de  jure  trans-
 fer  of  Pondicherry  to  the  Indian
 Union.

 Shri  Vajpayee:  I  beg  to  move:
 "That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  i00.”

 Selection  of  participants  for  the
 World  Youth  Festival  recently  heid
 in  Moscow.

 Shri  Vajpayee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  100."

 Policy  with  regard  to  the  issue  of
 migration  certificates  to  intending
 migrants  of  the  minority.  Commu-
 nity  in  East  Pakistan.

 Shri  Vajpayee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Ra  100.”



 Need  to  replace  the  British  Com-
 monweatth  2  a  Panch  Shila  Com-
 monweealth  of  Nations.

 Shri  Sadkan  Gupta:  7  beg  to  move:

 “That  the  demand  under  the
 ‘External  Affairs’  be  reduc-

 ed  by  Rs.  100.”

 Graham  Report
 Gbri  Sadhan  ह...  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  i00.”

 Need  to  take  stepe  to  persuade  the
 great  powers  to  agree  to  a  sum-
 mit  conference.

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  300.7

 Failure  to  give  moral  ह...  धक
 Indonesia  in  her  fight  against  the
 rebellion.

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  100."

 Repeated  firing  by  Pakistan  Police
 and  Armed  Forces  across  the  East
 Pakistan-Assam  Border.

 Shri  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs,  100."

 Pailure  to  take  steps  for  the  Ub-
 eration  of  Goa  and  other  Portu-
 guese  occupied  territory  in  this
 country.

 Shri  Sudham  Gupta:  I  beg  to  move:
 “That  the  demand  under’  the

 fecad  ‘External  Affairs’  be  reduc-

 9  APRIL  3236  ©  Demanils for  Granta  reg

 Failure  to  support  Oman  ond  Mus.
 cat  _वफानड  British  attack.
 हब्त  Sadhan  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  100."

 Need  for  evolution  of  a  new  posi-
 tiwe  attitude  towards  Pakistan  to
 solve  outstanding  problems.
 Shri  Mahemty:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs  100."

 Need  to  reject  Graham  Report  on
 Kashmir

 हा  Mahanty:  I  beg  to  move:
 “That  the  demand  under  the

 bead  ‘External  Affairs”  be  reduc-
 ed  by  Rs,  100."

 Need  to  thanks  U.S.S.R.  for  un-~
 ilateral  suspension  of  nuclear
 tests.
 Shri  Naushir  Bharucha:

 move:
 I  beg  to

 “That  the  demand  under  the
 head  External  Affairs’  be  reduc-
 ed  by  Rs.  100.”

 Need  to  take  stepe  to  move  U.N.  for
 control  of  outer-spoce  and  to
 restrict  its  use  for  peaceful  scientific
 vesearch.
 Shri  Naushir  Bharucha:

 move:
 “That  the  demand  under  the

 head  “External  Affairs’  be  reduc-
 ed  by  Rs,  100."

 I  beg  to

 Need  to  take  more  energetic  and
 effective  steps  for  liberation  of  Goa
 and  other  Portuguese  enclaves.
 Shri  Neuwhir  Bherucha:  i  beg  to

 move:
 ‘That  the  demand  under  the

 head  ‘External  Affiirs’  be  reduc-
 ed  by  Rs  rea”



 Failure  to  economic  expenses  of
 Zendassies

 Shri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  300.0

 Failure  to  stick  to  our  policy  of
 neutrality  effectively

 @hri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  100."

 Need  to  establish  diplomatic  relations
 with  Israel

 Shri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  External  Affairs’  be  reduc-
 ed  by  Rs.  100."

 Failure  in  finalisation  of  de  jure
 transfer  of  Pondicherry  to  the
 Indian  Union.
 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  100."

 Failure  to  stop  Pakistani
 of  Indian  Border

 Shri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduc-
 ed  by  Rs.  300."

 Failure  to  Government  not  to  be
 able  to  stop  harassment  of  political

 prisoners  in  Goa-Jails
 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduce-
 ed  by  Rs.  100."

 violations

 Failure  to  our  publicity  in  foreign
 countries  about  our  stand  on  Kash-
 mir  and  Goa.
 Shri  Amar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduce-

 "ed  by  Re,  100."

 Failure  to  Hberated  all  Portuguese
 Colonies

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduce-
 ed  by  Rs.  100.”

 Failure  to  stop  migration  of  East-
 Bengal  Hindus  taking  assurance
 about  their  security  from  Pakistan.

 Shri  Assar:  I  beg  to  move:
 ‘That  the  demand  under  the

 head  ‘External  Affairs’  be  reduce-
 ed  by  Rs.  100.”

 Failure  to  stop  harassment  of  Indians
 in  Africa,  Ceylon  and  Burma.

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduce-
 ed  by  Rs,  100."

 Mr.  Speaker:  All  these  cut  motions
 are  now  before  the  House.

 Shri  Hem  Barua  (Gauhati):  Mr.
 Deputy-Speaker,  Sir,  the  hon.  Prime
 Minister  has  spoken  about  our
 efforts  towards  peace  and  our  efforts
 towards  relaxation  of  tensions  in  the
 world.  A  summary  of  the  report  of
 the  activities  of  the  External  Affairs
 Ministry  for  1957-58  has  given  us  an
 account  of  them.  We  congratulate
 the  Prime  Minister  on  his  efforts
 towards  the  promotion  of  peace,  and
 it  is  this  that  has  shed  a  lustre  over
 our  country  and  over  our  people,  and
 it  is  because  of  this  mission  of  peace
 that  the  foreign  policy  pursued  by
 the  hon.  Prime  Minister  is  having
 support  not  only  in  this  House  but
 outside  this  House  in  the  wide  arena

 of  our  nation.

 I  just  remember  what  Shri  Raja-
 gopalachari  wrote  to  Mr.  Khruschev
 about  the  unilateral  banning  of
 bombs,  nuclear  tests  and  disarma-
 ment.  Let  me  read  out  from  what
 he  wrote  to  Mr.  Khruschev.  I  am



 enamoured  of  this  sentence  written  by
 Shri  Rajagopalachari:

 “The  unqualified  declaration
 will  give  the  start  for  the  moral
 law  to  work  the  chain  reactions
 in  the  field  of  human  spirit  even
 as  the  broken  atoms  does  in  your
 atomic  plants.”

 We  congratulate  Mr.  Khruschev  on
 his  unilateral  decision  to  ban  nuclear
 tests.  It  marks  a  step  towards  pro-
 gress,  towards  peace,  and  I  think  the
 foreign  policy  that  is  pursued  by  our
 Prime  Minister  should  be  more
 energetic,  in  keeping  with  its  spirit,
 so  that  we  might  tear  off  tension  and
 tone  up  the  mansion  of  peace,  so  that
 we  root  out  fear  and  apprehension
 and  replant  goodwill  and  understand-
 ing  in  the  soil  of  international
 politics.

 We  generally  hear  of  Panch  Shila
 and  when  any  dignitary  comes  from
 outside  and  whenever  there  is  a  point
 statement  made,  there  is  reference  to
 Panch  Shila  but  then  I  have  thought
 of  this,  and  we  find  that  indirectly  this
 help  also  in  perpetuating  racial  dis-
 crimination  and  perpetuation  of
 imperialism.  I  can  understand  Com-
 munism  and  capitalism  existing  side
 by  side,  because  Stalin  also  said  that
 it  was  possible  for  them  to  exist  side
 by  side,  but  I  cannot  understand  how
 exploitation  and  imperialism  on  the
 one  side  and  peace  and  progress  on
 the  other  side  can  co-exist.  Now,  we
 have  failed  miserably  to  tone  up
 or  to  do  anything  substantial  so  far
 as  the  political  and  racial  imperial-
 ism  that  is  pursued  in  countries  like
 Kenya,  South  Africa  and  Algeria  is
 concerned.

 There  is  a  liberation  movement  in
 Algeria,  and  except  expressing  our
 deep  concern,  which  we  did  when  the
 King  of  Afghanistan  visited  this  coun-
 try,  and  we  issued  a  joint  communi-
 que,—except  expressing  our  deep  con-
 cern  over  this  matter,  we  have  not
 been  able  to  rouse  the  conscience  of
 the  world  in  favour  of  the  people  of
 Algeria.  The  people  of  Algeria
 have  bled  white.  There  have  been

 atrocities.  There  has  been  unabasheé
 gangsterism  let  loose  in  that  country
 by  the  French  forces  and  we  have
 been  silent,  and  even  if  we  have  rais-
 ed  our  voice,  it  is  only  a  subdued
 voice.

 One  girl  Djamila  was  sentenced  to
 death,  a  girl  of  22,  and  we  did  not
 raise  the  voice  of  protest  that  we
 ought  to  have  raised.  Our  voice
 was  a  subdued  voice,  and  it  sounded
 like  a  penny  whistle  against  the  rich
 baritone  of  protests  coming  from
 other  quarters  of  the  world.  I  will
 read  out  what  she  said  before  the
 military  court.  This  is  whet  Djamila
 said:

 “The  truth  is  that  I  love  my
 country,  I  want  to  see  it  free,
 and  it  is  for  this  and  this  alone
 that  you  have  tortured  me  and
 are  going  to  condemn  me  to
 death,  but  when  you  kill  us  do
 not  forget  that  you  are  killing
 your  country’s  tradition  of  liberty,
 staining  its  honour  and  endanger-
 ing  its  future.”

 A  village  was  bombed  in  Tunisia
 because  that  village  was  suspected  to
 harbour  Algerian  rebels.  That  is  the
 state  of  affairs  there.  Yet  we  are  in
 the  Commonwealth,  and  France  and
 Britain  are  close  friends.

 Our  association  with  the  Common-
 wealth  is  very  often  justified  by  the
 Prime  Minister,  but  when  I  listen  to
 him  justifying  our  association  with
 the  Commonwealth,  I  see  only  a  nega-
 tive  approach  to  it.  He  puts  a  ques-
 tion  to  us:  have  we  sustained  any
 losses  by  associating  ourselves  with
 the  Commonwealth?  I  want  to  ask
 him  point  blank:  have  we  gained  by
 our  association  with  the  Common-
 wealth?  We  have  not.  Now,  we
 gave  a  pledge  to  the  country  in  980
 and  that  pledge  has  yet  to  be  redeem-
 ed.  When  Egypt  was  attacked  by
 the  Anglo-French  troops,  were  we
 consulted,  were  we  informed,  were
 we  taken  into  confidence?  We  were
 riot.  When  there  was  a  series  of
 hydrogen  bomb  tests  in  the  Pacific,
 were  we  consulted,  were  we  informed?
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 We  were  not.  What  about  the
 Commonwealth?  Has  the  Common-
 wealth  pronounced  anything  or  said
 anything  about  our  problems  like  the
 problem  of  Goa,  the  problem  of
 Kashmir?  They  have  not.

 This  is  a  pet  argument  put  forward
 by  the  Prime  Minister  that  when
 Zgypt  was  attacked,  we  raised  our
 voice  of  protest  and  our  association
 with  the  Commonwealth  did  not
 stand  in  the  way.  It  is  true,  but
 then  if  we  think  that  Egypt  was  saved
 because  of  us,  we  will  be  living  in
 a  world  of  illusion.  Egypt  was  not
 saved  because  of  us  but  because  of
 the  compulsion  of  the  forces  of  real-
 ity,  and  there  is  no  doubt  about
 it.

 Then  comes  South  Africa.  What
 About  South  Africa?  There  are  peo-
 ple  of  Indian  origin,  born  and  brought
 up  in  that  area.  They  are  having
 a  nefarious  Act  called  the  Group
 Areas  Act  of  1950.  They  are  isolat-
 ing  the  Indians.  And  what  about  the
 Indians?  There  was  an  earlier  legis-
 lation.  By  thousands  were  deprived
 of  their  legitimate  professions.  They
 had:  to  live  in  small  streets.  Now
 they  are  isolated  from  the  centres  of
 trade  in  Durban,  Johannesburg  and
 Cape  Town.  They  are  isolated  in
 places  like  Ryland  and  Goodwood,
 and  these  people  are  facing  starvation
 and  economic  misery.  I  quote  what
 Mr.  Fenner  Brockway  said  in  the
 British  Parliament  about  3,000  Indians
 who  belonged  to  the  Indian  States
 before  we  became  free.  In  South
 Africa  there  are  3,000  Indians  from
 the  Princely  States  of  India,  and  he
 says  about  them:

 “They  were  Stateless  and
 suffered  many  humiliations.”

 Besides  the  Group  Areas  Act,  there
 are  two  other  very  nefarious  Acts  as
 well.  One  is  the  Prohibition  of
 Mixed  Marriages  Act  of  1949.  There
 can  be  marriage  between  the  White
 population  in  South  Africa  and  the
 non-Whites.  The  other  is  the  Immor-
 ality  (Amendment)  Act  of  1950.
 There  can  be  no  sexual  relations

 between  White  or  European  people  in
 South  Africa  and  the  non-Whites.
 These  are  nefarious  Acts,  and  the
 process  that  was  started  through  this
 Group  Areas  Act,  the  process  of
 apartheid  or  the  concept  of  apartheid
 is  complete.  That  is  what  has  hap-
 pened  there.  Now  I  want  to  quote
 John  Gunther,  what  he  has  said  about
 these  two  Acts:

 “These  two  Acts  embody  legis-
 lation  unparallelled  in  the  world
 except  by  the  Nuremburg  laws
 of  Nazi  Germany.”
 Then  let  us  come  to  Ceylon.  What

 about  Ceylon?  During  the  course  of  a
 hundred  years  people  from  our  coun-
 try  migrated  to  Ceylon.  They  work-
 ed  on  the  estates  of  Ceylon,  and  there
 was  a  gentlemen’s  agreement  between
 the  British  Government  of  that  island,
 and  the  Government  of  our  country,
 the  British  Government,  that  justice
 would  be  done  to  them,  and  gentle-
 manly  treatment  would  be  meted  out
 to  them,  but  what  about  us?  Sirice
 we  have  become  free  and  since  Cey-
 lon  has  become  free,  that  gentle-
 men’s  agreement  is  broken.  At  the
 same  time,  what  about  the  Indians
 there?  The  Indians  there  are  envied
 and  suspected  as  the  Chinese  in  South
 East  Asia.

 When  the  Prime  Minister  met  Mr.
 Dudley  Senanayaka  in  7953  he  gave
 an  assurance  that  he  would  accept
 four  lakhs  of  Indians  as  citizens  of
 that  island  and  250,000  as  permanent
 residents  in  that  Island.  But  what
 about  the  promise?  That  promise  is
 evaporating.  Now  Mr.  Bandarnaike
 comes  and  says  that.  the  problem  of
 nationalisation  of  the  tea  estates  is
 interlinked  with  the  problem  of  citi-
 zenship  there.  That  is  what  he  says.
 I  know  Mr.  Bandarnaike,  and  it  is
 also  a  fact  that  in  England  there  is  a
 belief  that  Oxford  and  Cambridge,
 the  twain  shall  never  meet,  but  here
 this  has  been  falsified.  Mr.  Bandar-
 naike  from  Oxford  and  Shri  Nehru
 from  Cambridge  are  very  good  friends
 on  personal  level.  That  gives  me  an
 inspiration  toe  think  that  this  pro-
 blem  will  be  solved.  At  the  same
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 time,  there  is  another  redeeming
 feature.  It  is  this,  that  our  relations
 with  Ceylon  are  not  as  tempestuous
 az  our  relations,  or  lack  of  relations,
 with  South  Africa.  We  belong  to  the
 same.  Commonwealth—Ceylon  and
 India.  We  are  common  partners  in
 the  Colombo  Plan.  At  the  same  time
 we  are  working  as  soldiers  of  peace
 and  for  a_  regenerated  Asia.  These
 are  the  forces  there.  These  are  the
 factors  there.  Let  us  hope  that  this
 problem  is  amicably  settled,  since  the
 two  Prime  Ministers  are  fast  friends
 and  since  they  co-operate  in  so  many
 other  things.

 It  is  a  fact  that  the  high  winds  of
 distrust  and  _  discrimination  have,
 because  of  these  factors,  not  succeed-
 ed  in  ruffling  the  deep-set  surface  of
 our  relations,  the  relations  between
 Ceylon  and  India.

 About  Pakistan  the  less  said  the
 better.  Pakistan  is  constructing  a
 dam  at  Mangla  with  the  assistance  of
 American  engineers.  While  confer-
 ences  in  connection  with  the  Canal
 Waters  dispute  are  going  on  in
 Washington,  Pakistan  in  contracting
 British  and  American  firms  for  the
 construction  of  this  dam,  which  would
 affect  more  than  one  lakh  of  people
 there.  At  the  same  time  it  infringes
 on  our  sovereign  rights  in  that  part
 of  the  country.

 In  the  meanwhile  Dr.  Graham  has
 come  and  has  submitted  a  report.  I
 am  sorry  Dr.  Graham  was  caught  in
 the  backwash  of  history.  He  has
 written  off  not  only  Dr.  Jarring’s
 report,  but  he  has  written  off  his  own
 findings  of  1953.  That  is  what  he
 has  done.  The  Prime  Minister  has
 said  a  lot  of  things  on  this  issue.  I
 do  not  want  to  say  anything  more,
 except  about  Sheikh  Abdullah.

 It  is  we—and  I  hold  the  Prime  Min-
 ister.  responsible  for  that—-who  made
 Sheikh  Abdullah  a  virtual  dictator  in
 Kashmir.  Abdullah  was  not  even  a

 leader,  much  less  a  national
 or  international  leader.  It  is  the
 Prime  Minister  who  fed  this  lamb—

 which  bit  the  hand  that  fed  it—and
 made  a  growling  lion  out  of  a  lamb.
 Now  we  have  to  pay  for  it.

 Bakshi  Ghulam  Mohammed  has
 referred  to  the  apprehended  coupe,
 which  has  appeared  in  this  morning’s
 papers.  When  there  was  the  ques-
 tion  of  dismissal  of  Sheikh  Abdullah,
 the  hon.  Prime  Minister  said  in  this
 House  that  he  knew  nothing  about  it
 I  only  wish  that  when  this  coupe,
 which  has  been  made  mention  of  by
 Bakshi  Ghulam  Mohammed  materi-
 alises,  our  Prime  Minister  will
 not  say  on  the  floor  of  the  House  that
 he  knew  nothing  about  it.

 Now,  Sir,  I  only  plead  for  one  thing
 in  Kashmir:  democratic  rights.  Some-
 how  or  other  we  have  a  feeling  that
 people  there  do  not  enjoy,  aemocratic
 rights,  and  that  is  why  the  people  of
 Kashmir,  as  those  of  Sikkim  and
 Bhutan,  are  alienated  from  our  affec-
 tions.  If  it  is  true,  I  would  only
 request  the  Prime  Minister  to  enquire
 into  it.

 Then  I  come  to  the  question  of
 border  incidents.  There  was  an
 adjournment  motion  in  this  House  and
 we  had  a  statement  from  Mrs.  Menon.
 But  what  has  happened  about  this?
 During  these  ten  years  of  our  indep-
 endence,  we  have  not  been  able
 to  demarcate  our  boundary.  The
 boundary  is  3,400  miles  with  280
 riverine  boundaries.  We  have  not
 been  able  to  demarcate  this.  It  is
 because  of  this  that  there  has  been
 encroachments  on  the  Indo-Pakistan
 border.  In  Assam  lands  are  steadily
 encroached  upon  from  the  Pakistan
 side.  Now,  it  is  reported  that  peo-
 ple  are  encroaching  not  only  in  the
 plain  areas,  but  also  in  the  hill  areas
 of  Khasi-Jaintia  hills.  That  is  what
 is  happening  on  the  Indo-Pakistan
 border.  There  is  shooting;  there  is
 looting,  and  people  from  across  Pakis-
 tan  border  come  and  reap  the  harvest
 on  our  border  and  that  under  the
 protection  of  their  troops,  I  read  this
 morning  in  the  newspapers  that  the
 officials  there,  the  Government  there
 have  lost  control  of  the  troops  If



 it  is  8  fact,  then  ft  is  a  very  sag  Zact and  a  miserable  fact  for  our  country.
 They  say  that  these  border  incidents

 have  taken  place  because  of  the
 ambiguities  of  the  Radcliffe  and  Bagge
 awards.  If  there  are  ambiguities  in
 the  Radcliffe  and  Bagge  awards,  I
 ‘would  request  the  Prime  Minister  to
 aee  if  it  would  be  possible  to  call  a
 conference  of  India  and  Pakistan  and
 evolve  some  formula,  or  appoint  an-
 ether  Commission  for  the  determina-
 tion  of  the  boundaries.  These  inci-
 dents  cannot  be  allowed  to  go  on  like
 this  eternally,  because  they  bring
 about  loss  of  life  and  property  on  our
 side  of  the  border.

 Now,  Sir,  there  is  NEFA  about
 which  I  wish  to  say  a  few  words.
 The  Prime  Minister  has  made  a  refer-
 ence  to  NEFA,  the  Naga  Hills  and
 Tuensang  area.  In  Naga  Hills—
 ‘Tuensang  Area,  peace  is  not  yet  com-
 pletely  restored.  As  our  Home  Minis-
 ter  said  the  other  day,  the  hard  core
 of  the  Naga  rebellion  is  not  broken.
 That  is  a  fact.  That  is  why  we  find
 so  many  raids  in  the  Manipur  plains.
 These  raids  are  undertak  by  the
 Naga  hostiles.  There  have  been
 raids,  but  at  the  same  time  we  have
 extended  the  amnesty  indefinitely,  I
 want  to  know  from  the  Government
 if  any  of  the  Naga  hostile  leaders
 have  so  far  surrendered.  Is  it  not  a
 fact  that  most  of  the  supplies  that  we
 give  to  the  Naga  people,  go  to  the
 Naga  hostiles?  Is  it  also  not  a  fact
 that  even  a  child  of  ten  in  the  Naga
 Hills  would  say  he  is  for  freedom  and
 this  is  only  a  stop-gap  arrangement?
 If  we  have  to  restore  peace  we  have
 to  do  certain  things.  At  the  same
 time  I  want  to  know  from  the  Prime
 Minister—it  would  be  cruel  if  we  ask
 the  Home  Minister  to  climb  the  hills
 ~—how  many  of  the  Ministers  have
 visited  the  Naga  Hille—Tuensang  area
 after  it  has  been  constituted?  None
 so  far.  I  do  not  know  if  they  are
 afraid  that  the  Naga  hostiles  would
 put  a  bullet  in  their  chests.

 Shri  Goray  (Poona):  They  go  to
 Australia  and  New  Zealand,  not  to
 Naga  Hills!

 reference  to  that  this  morning.  The
 in  It  was  constituted
 orders  of  the  President  of

 The  members  who  constituted

 this  illegally  constituted  Selection
 Board  in  1956,  There  are  cases  of
 corruption  also.  It  was  in  954  that
 the  Governor  of  Assam  brought  to  the
 notice  of  the  Government  certain
 cases  of  corruption  in  which  are  in-°
 volved  certain  officials  as  well.  That
 went  up  to  more  than  four  lakhs  of
 tupees.  I  df  not  know  what  is  the
 fate  of  that  case:  at  what  stage  that
 case  is.  But  I  know  that  no  action
 has  been  taken  as  yet.  That  is  what
 has  happened  there.  Things  are  in  a
 chaotic  state.  I  would,  therefore,
 request  the  Prime  Minister  to  see  that
 conditions  are  improved  in  NEFA,
 eonditions  are  improved  in  the  Naga
 Hills,  because  on  the  strength  and
 solidarity  of  our  frontier  depends  the
 security  of  this  country.

 Dr.  ह  Subbarayan  (Tiruchengode):
 Mr.  Deputy-Speaker,  Sir,  it  is  really
 gratifying  that  on  the  whole  our
 policy  of  non-alignment  is  appreciated
 Dy  all  Members  in  this  House.  Not
 only  is  it  being  recognised  as  a  wise
 policy  that  has  been  followed  by  this
 country,  but  I  think  people  outside
 also,  including  people  in  the  United
 States,  are  beginning  to  realise  that
 India’s  influence  in  the  affairs  of  the
 world  by  the  policy  of  non-alignment
 has  really  helped  the  world  in  many
 ways,  for  instance,  first  in  Korea  then
 in  Indo-China  and  again  in  the  है.
 tian  tangle.

 As  the  Prime  Minister  said,  we
 must  welcome  the  announcement  of
 the  USSR  of  stopping  atomic  weapon
 tests  for  the  present,  though  there  is
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 4  further  statement  in  the  USSR
 policy  that  if  the  other  powers,  name-
 ly,  the  United  States  and  the  United
 Kingdom,  do  not  stop  such  tests,  they
 will  be  free  to  resume  them.  That  is
 where  the  difficulty  really  arises.  As
 the  Prime  Minister  explained,  the
 US.S.R.  have  had  quite  a  number  of
 tests  during  the  last  three  months,
 and  as  many  as  nine  during  the  last
 Month  itself,  whereas  the  United
 States  and  the  United  Kingdom  have
 not  yet  completed  their  tests  which
 they  were  planning.  Naturally,  Mr.
 Dulles  turns  round  and  asks:  ‘What
 about  that?  When  we  have  not  com-
 pleted  our  tests,  you  come  in  and  say
 that  you  will  stop  your  tests  because
 you  have  completed  them,  and  you
 have  the  material  with  which  to  pro-
 duce  further  weapons  which  may  be
 stock-piled.’.  And  the  further  ques-
 tion  was  asked,  ‘What  about  inspec-
 tion?’.  Fortunately,  Mr.  Khrushchev
 has  now  said  that  he  is  prepared  for
 some  agreement  on  inspection.  This
 is  really  a  step  in  the  right  direction.
 At  the  same  time,  there  ought  to  be
 some  adjustment  between  these  three
 great  nuclear  powers—because  no  one
 else  prossesses  either  the  secret  or
 the  method  of  making  these  nuclear
 weapons—by  which  they  could  say  to
 themselves  that  because  of  inspection
 and  the  right  kind  of  inspection,  they
 will  be  able  to  trust  each  other.

 What  is  really  needed  in  interna-
 tional  relations  today  is  that  trust  and
 the  absence  of  the  fear  complex. But  there  is  this  fear  complex  which
 we  cannot  get  rid  of.  There  are  the
 two  giants,  as  the  Prime  Minister  him-
 self  said,  whose  presence  at  an  inter-
 national  meeting  is  absolutely  neces-
 sary  if  any  agreement  is  to  become
 possible,  because  if  either  the  one  or the  other  is  absent,  there  is  always  a
 danger  because  the  other  powers  do
 not  count  as  much  especially  in  the
 matter

 ou  .  =  ie
 of  atomic

 ‘weapons.  it  has  really  happen is  that  these  two  big  powers  have talked  at  each  other  through  third

 persons,  Mr.  Bertrand  Russell  writes
 a  letter  to  Mr.  Dulles  on  the
 of  nuclear  tests.  He  also  writes  a
 letter  to  the  Soviet  Government  on
 the  stoppage  of  nuclear  tests.  And
 there  are  replies  both  from  Mr.
 Dulles  and  from  Mr.  Khruschev.  They
 are  really  replies  to  each  other  from
 Mr,  Dulles  to  Mr.  Khruschev,  but  the
 instrument  through  which  they  reply
 is  Mr.  Bertrand  Russell.  I  do  not  think
 that  any  problem  in  this  world  could
 be  solved  by  this  sort  of  indirect  cor-
 respondence,  if  I  might  put  it  that
 way.  It  will  be  much  better  if  these
 two  big  giants  at  least  met  each  other,
 —which  is  the  idea  of  the  summit  con-
 ference  which  has  now  been  mooted
 —and  talked  with  each  other  and
 came  to  conclusions  and  began  to
 trust  each  other.  It  is  really  a  matter
 of  trust  between  nations.  But  what
 is  happening  is  that  there  is  suspicion
 all  round,  and  nobody  wishes  to  meet
 anybody  else  because  of  the  fear  com-
 plex,  so  nothing  happens,  and  _  the
 world  is  therefore  in  danger  of  an
 atomic  war.

 As  far  as  we  are  concerned,  I  think
 it  has  been  made  pretty  clear  that  we
 are  in  favour  of  a  summit  conference,
 not  that  we  want  to  attend  it—unless
 ‘we  are  wanted—but  I  believe  that
 our  presence  may  be  useful  because
 we  have  not  taken  sides.  It  is
 always  useful  to  have  a  person  who
 will  be  able  to  intervene  and  bring
 peace  between  two  contending  parties,
 and  I  hope  eventually  when  the  sum-
 mit  conference  takes  place,  we  shall
 also  have  a  place  at  that  summit  con-
 ference,  because  I  feel  we  have  a
 necessary  place  at  such  a  summit
 conference.

 There  was  a  lot  of  talk  about  Ceylon
 by  my  hon.  friend  Shri  Hem  Barua.
 I  am  more  concerned  with  the  prob-
 Jem  in  Ceylon  than  Shri  Hem  Barua
 can  be,  because  most  of  the  people
 who  went  out  into  the  labour  pilan-
 tations  are  Tamils  from  South  India.
 There  are  as  many  as  eight  lakhs  of
 them.
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 Shri  Hem  Barua:  Does  my  hon.
 friend  want  to  drive  a  wedge  between
 south  India  and  east  India?

 Dr.  ह  Subbarayan:  I  am  not  trying
 to  drive  a  wedge  at  all.  What  I  am
 trying  to  say  is  that  it  is  a  problem
 which  concerns  us  most,  because  it  is
 nearer  my  home  than  it  is  to  his.  That
 ig  all  that  I  am  mentioning.  There
 are  eight  lakhs  of  labourers  today
 who  are  really  Ceylonese  having  been
 born  and  bred  in  Ceylon;  and  for
 about  three  years,  citizenship  appli-
 cations  have  been  before  the  Ceylon
 authorities  and  have  been  considered,
 but  hardly  ten  per  cent  of  them  have
 been  accepted  as  Ceylon  nationals.
 So,  really  90  per  cent  of  these  eight
 lakhs  are  still  Stateless,  because  of  the
 fact  that  they  are  not  Indian
 nationals.  But,  fortunately,  for  us,
 there  ig  a  Prime  Minister  today  in
 Ceylon  who,  I  think,  understands  the
 problem  better  than  most  people  did.
 For  instance,  his  gesture  with  regard
 to  the  Provident  Fund  Act  in  Ceylon
 by  which  he  included  all  labour  work-
 ing  in  plantations  for  such  purposes,
 in  spite  of  opposition  from  some  of
 the  prominent  members  of  his  own
 party,  shows  that  he  at  least  feels
 that  this  is  a  problem  which  has  to
 be  solved,  and  I  think  this  is  an  op-
 portune  time  for  a  conference  to  take
 place  at  the  highest  level  between
 India  and  Ceylon.  This  problem  is
 capable  of  solution  and  should  be
 solved.  We  do  not  want  to  apply
 any  coercive  methods  to  Ceylon  in
 this  matter,  but  at  the  same  time  we
 could  point  out  the  situation  in  which
 these  eight  lakhs  of  people  are  placed.

 No  doubt,  the  language  trouble
 comes  in,  as  is  usually  the  case,  in
 most  places.  If  these  eight  lakhs  are
 accepted  as  citizens,  the  Tamil  popu-
 lation  of  Ceylon  goes  up,  and  natural-
 ly,  there  is  a  slight  fear.  I  can  assure
 the  Ceylon  Government  that  this  is
 not  going  to  complicate  their  situa-
 tion,  because  these  labour  people  who
 are  settied  in  Ceylon  and  who  are
 really  Ceylonese  citizens  are  not

 gir

 really  concerned  with  any  language
 problem;  they  are  concerned  natural-
 ly,  if  I  may  put  it  crudely,  with
 bread  and  butter.  If  they  are  all  to
 be  evacuated  and  they  are  to  become
 Stateless,  their  position  would  obvious-
 ly  become  difficult,  Therefore,  some
 urgent  solution  hag  got  to  be  found.
 It  is  not  that  we  want  to  interfere
 with  the  internal  policy  of  any  inde-
 pendent  Government,  but  at  the  same
 time,  we  owe  a  certain  duty  to  these
 people  who  went  from  our  shores  ané@
 who  have  since  settled  in  Ceylon.

 I  hope,  therefore,  that  a  high  level
 conference  will  soon  be  held,  and
 some  solution  will  be  found  for  this
 tangled  problem,  which  has  existed,
 not  today,  but  for  nearly  a  quarter  of
 a  century.

 The  same  thing  has  happened  in.
 South  Africa.  There  again,  I  hope
 Shri  Hem  Barua  will  not  object  to  this
 that  the  South  Indian  population  is
 concerned,  because  most  of  the  inden-
 tured  labour  that  went  to  Natal  in.
 the  old  days  were  from  the  south
 It  may  be  that  because  our  economic
 conditions  are  bad,  or  because  we
 have  not  got  enough  to  live  on  in  our
 own  part  of  the  country,  we  have  a
 tendency  of  emigration  and  so  we
 emigrate  when  we  find  an  opportunity
 to  emigrate.

 Shri  C.  K.  Bhattacharyya  (West
 Dinajpur):  Or  because  the  south  is
 more  adventurous.

 Dr.  P.  Subbarayan:  I  am  also  pre-
 pared  to  take  the  compliment  that
 the  south  is  more  adventurous,
 because  in  the  old  days,  we  did  go.
 as  far  as  Bali,  Indonesia  and  Indo-
 China  where  you  see  signs  of  South
 Indian  architecture.

 Shri  C.  K.  Bhattacharyya:  In  that
 matter,  Bengal  has  also  a  claim.

 Shri  Narayanankntty  Menon
 (Mukandapuram):  In  the  prehistoric
 days.
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 Dr.  2.  Subbarayan:  I  do  not  claim
 anything  because  of  these  monuments
 -that  exist  because  of  our  emigration
 -to  these  parts.  What  I  claim  is  that
 the  people  who  have  gone  to  South
 Africa  and  who  are  South  African

 ‘mationals  today  should  be  treated  on  a
 -par  with  other  nationals,  especially
 ~when  they  made  the  country  what  it
 द  today.  The  sugar  plantations  in
 “Natal  were  really  the  creation  of  the
 indentured  labour  that  went  to  South
 Africa  at  the  time.  Therefore,  at

 ‘least  they  should  be  treated  as  people
 “who  brought  about  better  economic
 conditions,  who  made  the  country

 ‘better,  and  therefore,  should  have  the
 rights  of  citizenship.  That  ig  all  I

 claim.

 This  is  the  problem  of  the  Indians
 overseas  which  I  know  gets  the  atten-
 ‘tion  of  the  External  Affairs  Ministry.
 But  what  I  do  feel  is  that  something

 “has  got  to  be  done.  We  cannot  go  on
 ‘facing  this  problem  and  thinking  that
 ‘nothing  can  be  done.  Short  of  war,
 we  should  do  whatever  lies  in  our
 power  to  make  the  position  of  the

 ~people  overseas  better  than  it  is  today.
 I  hope  some  steps  will  be  taken  at
 least  with  regard  to  Ceylon  because

 ‘I  think  the  problem  is  ripe  for  solu-
 tion  and  could  be  solved  without
 delay.

 अं  कौरटकर  (हैदराबाद)  :  उपाध्यक्ष
 महोदय,  सन्‌  १६५७-५८  का  साल  हमारे
 विदेश  मंत्रालय  को  सफलता  के  सम्बन्ध

 में  स्वर्णाक्षरों  में  लिखने  लायक  रहेगा ।
 “पिछले  दस  सालों  से  हम  ने  एक  स्वतंत्र  विदेश
 नीति  का  अनुसरण  किया  था  और  हम  उस
 के  अन्तरगत  चल  रहे  थे  ।  इस  के  लिये  देश

 में  ओर  विदेशों  में  बहुत  बार  हम  को  कई
 अकार  की  भालोचनायें  सुतनी  पड़ीं  ।  लेकिन
 हमारा  देश  इस  पर  स्थिर  रहा  और  सन्‌
 १६५७-५८  का  वह  साल  है  जिस  में  हमारी

 श््स  नीति  की  सफलतायें  हम  को  नजर  धरा
 चही हैं ।

 सब  से  पहले  तो  में  इस  तरफ  ध्यांग
 दिलाना  अाहता  हूं  कि  इस  के  है  दुनियां
 के  जो  दो  ब्लाक्स  हैं  उन  में  से  किसी  में  भी
 हमारे  बारे  में  बहुत  भरोसा  नहीं  था  ।  रूस
 का  ब्लाक  हर  वक्‍त  यह  समझता  था  कि
 भारत  कामनवेल्थ  में  सम्मिलित  है  भौर
 उस  के  साथ  हो  साथ  वह  प्रपने  को  डिमा-
 क्रेटिक  देश  कहता  है,  इस  वजह  से  जब  कभी
 मौका  झायेगा  तब  वह  उस  डिसमाक़ेसी  के  साथ
 ही  भिलेगा  और  वह  जो  स्वतत्र  विदेश  नीति
 जाहिर  कर  रहा  है,  वह  उस  का  एक  ढकोसला
 है  |  इसी  तरह  से  अमरीका  में  इस  बात  की
 भावना  थी  कि  हिन्दुस्तान  के  उत्तर  की
 तरफ  एक  बहुत  बड़ा  कम्युनिस्ट  मुल्क  चीन
 खड़ा  है  जिस  के  दबाव  में  हर  बकत  हिन्दुस्तान
 रहेगा  बौर  उस  को  भी  हमारी  स्वतंत्र  विदेश
 नीति  एक  प्रकार  का  ढकोसला  आलूम  हो
 रही  थी  ।  परन्तु  दुनियां  में  घटना  के  बाद
 घटना  होती  गई  ।  कोरिया  का  वाकया
 हुआ,  ्त्डो  चाइना  के  वाकयात  हुए,  इसी
 से  इजिप्ट  का  बहुत  बड़ा  कांड  हुआ  ।  हंगरी
 में  बहुत  सी  और  बातें  हुई  7  उन  सारी  घटनाओं
 में  यह  नजर  आया  कि  भारत  बिल्कुल  सोबी
 तरह  से  खड़ा  रहा,  न  इधर  झुका  न  उधर
 झुका  )  इस  का  स्पष्ट  यह  नतोजा  हुमा  कि
 झालखिर  उन  मुल्कों  को,  इन  दो  ब्लाक्स  को,
 एक  प्रकार  से  भरोसा  होने  लगा  कि  जो
 पालिसी  हिन्दुस्तान  ने  अख्त्यार  की  है  वह
 बिल्कुल  निष्पक्ष  है  शौर  उसी  के  कारण
 जो  हमारी  सन्‌  १६५६-६१  की  पंचवर्षीय
 योजना  बनाई  गई  थी,  जिस  के  लिये  हमें
 बहुत  तशवीश  थी,  उस  के  लिये  चारों  तरफ
 से,  दोनों  ब्लाक्स  को  तरफ  से  और  जो
 दोनों  ब्लाक्स  के  साथो  हैं,  उन  की  तरफ
 से,  मुक्त  हस्त  से  हम  को  मदद  मिला  है  ।
 यह  एक  ही  चीज  जो  हुई  है,  मेरी  राय  में
 वह  हमारी  विदेज  नीति  की  बड़ी  भारी
 विजय  है  भौर  उस  के  लिये  में  विदेश  मंत्रालय
 को  तहे  दिल  से  धन्यवाद  देता  हूं  ।

 इस  के  साथ  ही  साथ  जो  हाल  ही  की
 चटना  हुई  हू,  वह  भी  एक  प्रकार  से  हमारी
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 विदेश  मौति  कौ  विजय  है  ।  हाल  में  ही,
 जैसाकि  बहुत  से  वक्ताओं  ने  जाहिर  किया
 है,  ख््स  ने  एक  सरफा  तौर  पर  इस  बात
 की  धोषणा  कर  दो  है  कि  वह  एटेमिक  टेस्ट
 बन्द  करने  के  लिये  तैयार  है  |  इस  के  लिये

 दुनिया  में  सब  से  पहले  भारतवर्ष  में  ही
 हमारे  प्रधान  मंत्री  महोदय  ने  झावाज  उठाई
 थी  |  उस  आवज़  के  उत्तर  में,  एक  तरफा

 ही  क्‍यों  न  हो,  अगर  किसी  देश  ने  यह  घोषणा
 की  है  तो  इस  के  लिये  हम  को  उस  देदा  को
 धन्यवाद  देना  चाहिये  |  यह  चोज  हमारे
 ऊपर  एकाएक  झा  कर  पड़ी  है  |  हम  ने  आवाज
 उठाई  थी  और  उस  आवाज  का  एक  ने  उत्तर
 दिया  है  |  ऐसी  सूरत  में  मेरी  यह  राय  है
 कि  हम  को  उस  का  झनुमोदन  सामुहाला
 करना  चाहिये,  इस  से  हम  चूक  नहीं  सकते  हें  v

 वेसे  गेरी  यह  भी  राय  है  कि  ह. 1 द  रूस
 या  कम्यूनिज्म  वह  रूस  या  रूम्यूनिज्म  नहीं
 रहे  हें  जोकि  स्टैलिन  के  जमाने  में  थे  7  इन
 पिछले  चार  पांच  सग्लों  में  कम्यूनिज्म  और
 रूस  बहुत  कुछ  दूसरी  तरफ  झुक  चुके  हें  t

 पूर्व  और  पश्चिम  के  बीच  जो  बड़ी  भारी
 लोहे  की  दीवार  खड़ी  थी,  वह  इस  वक्‍त

 टूट  चुकी  है  ।  साथ  हो  मुझे  इस  बात  के  कहने
 में  भी  बहुत  प्रसन्नता  है  कि  इस  दोवार  के
 तोड़ने  में  बहुत  बड़ा  हाथ  हमारे  देश  का  भी
 रहा  है  |  कुछ  वर्ष  पूर्व  जबकि  हमारे  प्रत्रान
 मंत्री  रूस  की  यात्रा  पर  गये  थे  उसो  के  बाद
 से  भौर  खास  क्र  जबकि  बुल्गानिन  और

 शेव  हिन्दुस्तान  की  यात्रा  पर  प्राये  थे,
 उस  के  बाद  से  पूर्व  और  पश्चिम  के  बीच

 बहुत  सी  प्रापसी  बात  चोतें  बगैरह  हो  ही
 रहो  हैं  -  तो  मेरा  कहना  यह  है  कि  जिस
 झावाज  को  हम  ने  उठाया  था,  जिस  लोहे
 की  दोबार  को  गिराने के  लिये  हम  ने  बहुत
 बड़ा  काम  किया  था,  उस  के  जवाब  में  जब
 एक  ई...  ने  यह  कहा  है  कि  हम  ऐटमिक
 टेस्ट  बन्द  करने  के  लिये  तेयार  हें  तो  इस
 बात  को  जाने  बढ़ाने  का  उत्तरदायित्व,
 हम  च्याहिं  या  न  चाहें,  हमारे  कंबों  पर  पढ़

 गया  है  |  हम  को  उसे  पूरा  करना  होगा  ॥
 श्राज  अगर  पभ्मरीका  में  रूस  के  बारे  में
 किसी  तरह  के  सन्देह  हैं  कि  श्रमी  जो  यह
 एलान  किया  गया  है  वह  खाली  दिखावटी
 है,  शौर  यह  सन्देह  सच  हैं  तो  हम  को  दूसरा
 प्रयत्न  कर  के  रूस  से  यह  बात  करवानी
 होगी  कि  उन  सन्देहों  को  दर  किया  जाय
 शौर  गर  वे  सच  नहीं  हें  तो  हम  को  बीच
 में  पड़  कर  झमर्रःका  को  भी  यह  विश्वास
 दिलाना  होगा  कि  उस  का  हाथ  जागे  बढ़ना
 चाहिये,  और  अगर  सन्‍्देह  है  तो  थोड़ी
 देर  के  लिये  हमें  उन  सन्देहों  को  भ्रपने  दिल
 में  हो  रख  कर  आगे  बढ़ना  चाहिये,  उन
 को  प्रकट  करने  की  कोशिश  न  करनी  चाहिये  ॥
 लेकिन  सन्देह  हूँ  इसलिये  भागे  बातचीत
 नहीं  हो  सकती  ऐसा  नहीं  होना  चाहिये
 में  फिर  से  कहना  चाहता  हूं  कि  न  चाहे  हुये
 ही  क्‍यों  न  हों  क्योंकि  इस  आवाज  को  हमने
 सबसे  पहले  उठाया  था  और  झन  यह  आवाज
 दुनिया  में  गूंजने  लगो  है  हमारे  देश  के  ऊपर
 यह  उत्तरदायित्व  है  कि  वह  किसी  न  किसी
 तरह  इसे  सकल  उद्देश्य  तक  पहुंचा  दे  झौर
 इसके  लिये  अरब  हमको  कुछ  न  कुछ  प्रयत्न
 जरूर  करना  नाहिये  |  खालो  बेठने  से  काम
 नहीं  चलेगा  t  हमारे  प्रधान  मंत्री  को  इसमें
 चागे  इनोशिएटिव  सेना  चाहिये  इस  चोज़
 को  भागे  बढ़ाना  चाहिये  ।  अगर  हो  सके  तो
 में  तो  यहां  तक  कहने  को  तंयार  हूं  कि  समिट
 कांफ्रंस  जो  बुलाई  जा  रहो  है  झौर  जो  डांवां-
 डोल  हो  रहो  है  उसके  लिये  हमारी  गवर्नमेंट
 की  तरफ  से  यह  दावत  दे  दो  जाय  कि  दिल्ली
 को  यह  जगह  समिट  कांफ्रेंस  के  लिये  हम
 तैयार  करते  हूँ  झौर  यहां  पर  समिट  कांफ्रेंस

 बुला  कर  कारंबवाई  की  जाय  |

 तोसरो  चोज़  यह  कि  यहां  यह  बात

 कहो  गई  कि  काइमीर  केस  को  सिक्‍योरिटों
 कौंसिल  से  निकाल  दिया  जाय  ।  इसके  बारे
 में  भेरा  कहना  इतना  ही  है  कि  यह  साल  इस
 बात  के  लिये  भी  हमारी  विदेश  नोति  की
 जबिजय  का  रहा  है  1  इस  साल  जसा  कि  प्राइम



 9143  ‘Demande:Jor केक  Grante  9  APRIL:  Saad  Demande for  Grants:  9g’

 [  श्री  कोरटकर  ]
 मिनिस्टर  साहब  ने  अभी  आपके  सामने
 रकक्‍्खा,  ग्राहम  रिपोर्ट  शाया  हुई  भौर  उसमें
 इस  बात  को  भी  मान  लिया  गया  है  कि
 पाकिस्तान  की  फौजें  जो  काश्मोर  में  है  वे
 हां  से  हटा  लो  जायें

 28  hrs.

 झलकता  एक  शर्त  है  कि  यू०  एन०  भो०
 को  फौजें  पाकिस्तान  में  रक्‍्खो  जायें  यह
 बिलकुल  एक  अलग  चोज  है।  एक  के  बाद
 दूसरे  प्रतिनिधि  झाते  रहे  और  हर  प्रतिनिधि
 झपनो  भपनो  राय  देता  रहा  लेकिन  इस  दस
 साल  को  हिस्ट्री  शौर  इतिहास  को  देखें  तो
 आपको  यह  नज़र  आयेगा  कि  हिन्दुस्तान
 डर  कदम  पर  अपना  कुछ  न  कुछ  उद्देश्य  पूरा
 ही  करता  गया  है।  इन  दस  सालों  में  देश  को
 शो  कि  मजमुई  तौर  पर  ऐसा  नज़र  आता
 रहा  कि  रिपोर्ट  हमारे  विरुद्ध  होती  रही  है

 वेकिन  ताहम  हम  देखेंगे  कि  एक  न  एक
 प्वाइंट  उसमें  हम  जीतते  गये  हें  जिससे  कि
 अब  हमारा  केस  बहुत  अच्छे  तरोके  से  सारे
 संसार  के  सामने  झा  रहा  है  ।  झभी  अमो
 जैसे  कि  एक  झग्रखबार  को  कटिंग  यहां  हाउस
 के  सामने  पढ़  कर  सुनाई  गई  उससे  यह  साफ़

 आहिर  हो  रहा  है  कि  पाकिस्तान  खुद  अपने
 द्वोस्तों  के  सामने  एक्सपोज  हो  रहा  है  भौर
 अ्तोस्त  भी  उसके  सामने  एक्सपोज़  हो  रहे  है
 और  मुझे  इस  बात  को  पूरो  उम्मीद  है  कि

 एक  दिन  ऐसा  आयेगा  कि  पाकिस्तान  की
 आोडरशिप  अपने  हो  देश  के  लोगों  के  सामने
 बक्‍्सपोज़  होगी  और  यह  मसला  बहुत  भच्छे
 रोके  से  तसक्िया  पाता  चला  जायेगा  ।

 म्यह्‌  तीन  चार  चोजें  खास  कर  विदेश  नोति
 "के  बारे  में  मेने  यहां  पर  कहीं  ।

 ग  दो  तोन  छोटो  छोटो  चोजों  की
 ब्तरफ  में  हाउस  का  ध्यान  दिलाना  चाहता
 @  शौर  सरकार  का  भो  ध्यात  झाकषित
 करता  चाहता  हूं  ।  वेदेशिक  मंत्रालय  सम्बन्धी
 लिवर  के  पढ़ते  से  मुझे  मालूम  हुआ  कि

 यह  सबजिवालय  चार  सेक्रेटरीड  में  बंडा
 हुआ  है  ।  इस  सम्बन्ध  में  कुछ  निवेदन  करने
 से  पहले  में  सबिवालय  को  इस  बात  के  लिये
 धन्यवाद  देना  चाहता  हूं  कि  मेने  सिर्फ़  इसी
 सबिवालय  को  रिपोर्ट  में  यह  चोज़  देखो
 कि  खर्चे  को  कमी  को  जाने  को  भो  कोशिश
 की  गई  है  झौर  उस  सम्बन्ध  में  इसमें  विस्तार-
 पूर्वक:  बताया  गया  है  1  उस  खर्चे  में  कमी
 करने  की  दिशा  में  में  एक  सुझाव  यह  रखना
 भाहता  हूं  कि  थोथा  सेक्रेटरी  जो  स्पेशल
 सेक्रेटरों  के  तौर  पर  रक्खा  गया  है  भौर  जो
 सिर्फ  ऐडमिनिस्ट्रेशन  झौर  स्टाफ  की  बातों
 को  देखता  है  उसको  झगर  हटा  दिया  जाय
 झोर  उसका  काम  पभगर  सेक्रेटरी  जनरल
 जो  कि  फर्स्ट  सेक्रेटरी  है उसको  बहू  काम  भी
 दे  दिया  जाय  तो  कोई  बहुत  बड़ा  नुकसान
 नहीं  होने  वाला  है  ।

 दूसरी  बोण  जो  में  निवेदन  करना  चाहता
 हैं  वह  नागा  हिल्स  झौर  टुएनसांग  प्रदेश  के
 बारे  में  है  ।  मेरी  यह  समझ  में  नहीं  श्राया
 कि  नागा  हिल्‍स  शौर  दुएनसांग  यह  दोनों
 प्रदेश  विदेश  मंत्रालय  के  तहत  कैसे  शा  सकते
 हूँ  ।  श्राखिर  यह  हमारे  प्रदेश  हो  तो  हैं
 कोई  विदेश  तो  है  नहीं  ।  यहां  किसी  तरह  का
 विद्रोह  ज़रूर  है  और  इन  प्रशशों  में  विद्योददी
 जरूर  हैं  लेकिन  वे  हमारे  प्रदेश  हे
 भौर  यह  दोनों  प्रान्त  विदेश  मंत्रालय  के
 तहत  न  रक्खे  जा  कर  शभ्रगर  गृह  मंत्रालय  के
 तहत  कर  दिये  जायें  तो  सहो  चोज़  होगी  t
 पुराने  जमाने  में  यह  फ्रंटियर  प्राविसेज  ज़रूर
 विदेश  मंत्रालय  के  तहत  रहा  करते  थे।  उनको
 भव  होम  मिनिस्ट्री  के  भ्रधोन  कर  दिया  जाय
 तो  सुह्दी  ग्योज़  होगी  ।

 तीसरी  एक  छोटो  सो  बात  कह  कर
 में  अपना  कथन  पूर्ण  करूंगा  ौर  वह  यह  है
 कि  आजकल  का  जमाना  प्रोपेगेंडा  का  जमाना
 है  1  कोई  भो  मनुष्य  जब  तक  कि  बह  अपने
 बारे  में  मो  प्रोपेगेंडा  न  करे  शोर  दूसरे  के  लिये
 भी  प्रोपेगेंढा  न  करे  भर्थात्‌  में  यह  करता  हूं
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 oc  में  यह  करता  हूं  या  मेरा  केस  ऐसा  है
 we  तरह  न  बोलता  किरे  तब  तक  उसे  इस
 दुनिया  में  झागे  बढ़ते  का  बहुत  कम  मौका
 मिलता  है  ।  एक्सटरनल  पबलिसिटी  और
 श्रोवेगेंडे  के  लिये  दूसरे  देश  बहुत  काफ़ो  खर्च
 करते  है  ।  हाउस  के  मेम्बरों  के  सामने  रूस
 और  झमरीका  का  जो  लिटरेचर  प्राता  है
 उससे  वे  भच्छी  तरह  से  झन्दाजा  लगा  सकते
 हैं  कि  दूसरे  देश  एक्सटरनल  पबलिसिटो
 पर  और  प्रोपेगेंडा  पर  कितना  अधिक  खर्च
 करते  हैं।  इतना  ही  नहीं  छोटे  छोटे  देश  जेसे
 इजराइल  वर्गरह  भी  प्रोपेग्रेंडा  के  लिये  बहुत
 अधिक  रुपया  र्  करते  हे  ।  मेरा  खयाल  है
 कि  हमारे  देश  ने  इस  दिशा  में  बहुत  कम  काम
 किया  है  |  विवरण  में  बतलाया  गया  है  कि
 ह 4  लाख  रुपया  सच  हुआ  है  लेकिन  उसके
 लिये  मेरा  कहना  है  कि  जो  चीजें  प्रोपेगेंडा
 के  लिये  विदेशों  में  मेजी  जाती  हूं  और  जिस
 तादाद  में  भेजी  जाती  हैं  वह  बहुत  ही  कम
 और  नाकाफो  हें  ।  “योजना”  “कुरुक्षेत्र”
 और  “झ्राजकल”  यह  जो  हमारे  पीरियाडि-
 कल्स  है  वे  ऐसे  नहीं  हें  कि जिनकी  वजह  से
 हम  विदेशों  में  कोई  ज्यादा  प्रचार  कर  सके  ।
 मेरा  सचिवालय  के  सामन  यह  प्रस्ताव  है  कि
 खास  कर  इस  जमाने  में  गोवा  और  कादमीर
 के  बारे  में  बहुत  ज्यादा  लिटरेचर  छपना
 चाहिये  बहुत  सी  जबातों  में  छपना  चाहिये
 जौर  लाखों  की  तादाद  में  यह  लिटरे-
 चर  बाहर  बंटवाना  चाहिये  ।  यह  तोन
 चार  चीजे  हाउस  शभौर  मत्रालय  के  सामने
 विचार  के  लिये  गरल  कर  में  अपना  कथन
 समाप्त  करता  हूं  ।

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  Mr.  Deputy-
 Speaker,  Sir,  this  morning  the  Prime
 Minister  spoke  on  the  broad  problems
 of  our  foreign  policy  and  it  is  my
 purpose  this  afternoon  to  deal  with
 certain  specific  matters  that  have  been
 raised  in  the  House  by  hon.  Members
 Opposite  and  on  our  side  also.

 Firstly,  there  has  been,  sometimes,  a
 feeling  in  this  House  that  our  exter-

 nal  publicity  is  not  quite  up  to  the
 mark.  It  has  been  said  that  we  have.
 failed  in  many  ways  to  convince  the
 people  living  in  the  far-flung  areas  of
 the  world  about  the  justice  of  our  case
 in  Kashmir  and  in  Goa.  It  has  alse
 been  said  that  we  do  not  use  effec-
 tive  methods  to  publicise  our  view-
 point.  All  this  is,  perhaps,  true  and
 we  welcome  criticism,  especially
 criticism  of  a  constructive  kind.  But,
 in  all  humility,  I  should  like  to  point
 out  to  hon.  Members  that  the  problem
 of  foreign  publicity  is  technical  in
 one  sense,  because  you  have  to  tackle
 people  living  in  areas  which  differ
 from  us  and  which  are  conditioned
 differently  and  you  have  to  approach
 them  in  a  constructive  and  unobtru-
 sive  manner.  In  order  to  do  this,  you
 have  to  make  some  distinction
 betweén  what  is  known  as  political
 publicity  and  what  is  called  long-term
 publicity.

 Political  publicity  may,  on  occa-
 sions,  owing  to  various  causes,  fail
 for  the  moment.  But  there  is  the
 continuous  work  of  constructive  pro-
 paganda  which  is  ever  flowing  and
 which  yields  results.  We  have  been
 for  the  last  9  years  functioning  in
 the  matter  of  publicity  abroad  and  in
 spite  of  many  disadvantages,  I  submit,
 we  have  achieved  our  aim  to  a  great
 extent.  If  you  consider  that  during
 the  9  years  the  activities  of  this  Gov-
 ernment  abroad—our  foreign  policy—
 have  extended  over  vast  areas,  and
 not  only  that,  our  obligations  have
 also  increased  and  our  part  in  the
 United  Nations  and  elsewhere  has
 been  greatly  appreciated,  then,  in  this
 light,  if  you  look  at  the  publicity
 work,  you  will  be  able  to  assess  it
 better.

 At  present  we  have  41.  Information
 Posts  abroad  and  with  the  exception
 of  London,  Washington,  Djakarata
 and  Cairo,  the  vast  majority  of  these
 posts  are  manned  by  one  man  and  he
 is,  naturally  ,  over-burdened  with
 work.  The  task  of  these  Publicity
 Officers  is  really  stupendous.  They
 have  to  counter  the  propaganda  which
 had  been  for  the  past  several  years
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 ‘perpetrated  by  a  foreign  government
 giving  erroneous  and  wrong  impres-
 sions  about  this  country  and  about  our
 way  of  life.  People’s  minds  have  to
 be  disabused  and,  naturally,  this  pro-
 cess  takes  time.  Besides  the  day  to
 day  propaganda,  you  have  to  deal
 with  specific  problems  like  Kashmir
 and  Goa.

 In  such  cases,  it  happeng  sometimes
 that  people  are  not  really  interested  in
 specific  issues.  They  imagine  India  to

 ‘pe  ai  great  country  of  Gautama
 Buddha  and  Mahatma  Gandhi;  and
 they  sometimes  imagine  that  Kashmir
 and  Goa  are  after  all  territorial  issues
 and  not  so  important.  Therefore,  if  I
 may  say  so,  to  re-educate  and  inform
 the  public  opinion  in  these  countries,
 one  has  to  explain  the  entire  back-
 ground  of  our  own  struggle  against
 a  foreign  power  and  in  fact  the
 struggle  of  the  Asian  people  against
 colonialism.  It  is  a  serious  task.
 Keeping  all  this  in  mind,  I  think  that
 our  publicity  work  has  on  the  whole
 been  extremely  successful.  In  West
 Germany  and  in  Thailand,  for  ins-
 tance,  our  publicity  officers  have  been
 able  to  inform  the  public  opinion  use-
 fully  to  a  large  extent.  I  may  add
 that  in  the  USA  our  information
 officers  have  been  concentrating  on
 long  term  and  positive  aspects  of  our
 publicity.  For  instance,  the  maximum
 publicity  has  been  given  to  the  two
 Five  Year  Plans  and  to  the  general
 elections  which  were  held  in  _  this
 country  twice.  Stress  on  these  matters
 is  of  greater  importance  than  any
 kind  of  violent,  harsh  and  sledge-
 hammer  propaganda  which  may  pay
 some  dividend  at  the  moment  but
 which  in  the  long  run  is  utterly  use-
 less.

 It  is  also  not  correct  to  say  that
 India’s  publicity  set  up  had  failed
 to  convince  the  foreigners  of  the
 justice  of  our  stand  in  Kashmir  and
 Gos.  In  fact  during  the  last  year,
 there  has  been  a  change  in  our  favour
 as  far  as  these  two  issues  were  con-
 cerned.  There  is  a  marked  decrease  in
 hostility  in  these  matters.  The  House

 will  recall  that  in  January  1989,  the
 United  Press  published  a  faked  photo~
 graph  in  an  American  paper  showing

 jeeing  from  Kashmir.
 Such  publicity  had  its  effect  probably
 but  when  we  countered  this  and  when
 we  told  the  truth,  our  voice  was
 heard  with  respect.  Since  then  the
 editors  of  various  papers  thought
 twice  before  they  paid  heed  to  Pakis-
 tani  propaganda  and  publicity.

 India’s  external  publicity  on  Kash-
 mir  issue  has  the  following  objectives
 before  it.  It  is  our  policy  to  pinpoint
 the  fact  that  Pakistan  had  committed
 aggression  in  Kashmir  and  has  so  fer
 failed  to  vacate  that  aggression.  We
 expose  the  propaganda  of  Pakistan
 which  emanates  from  very  highly
 placed  persons,  even  the  Prime  Minis-
 ter  of  that  country.  Because  the
 Prime  Ministers  change  so  often,  I
 cannot  mention  names.  I  know  for
 instance,  that  Mr.  Noon  has  been
 guilty  of  exaggerations  hardly  wortny.
 of  a  Prime  Minister.  Then  we  draw
 the  attention  of  the  people  to  the
 statements  made  by  leaders  in  Pakis-
 tan  to  conclusively  prove  that
 Pakistan’s  persistence  in  military
 pacts  is  mainly  directed  against  this
 country.  The  House  knows  that  very
 openly,  in  every  speech  they  say  that
 they  are  buying  arms  because  they  are
 afraid  of  this  country  for  some  reason.
 All  these  facts  are  publicised.  An
 idea  of  our  attitude  towards  Pakistan
 ean  be  had  from  our  publicity  in  this
 respect.  Lastly,  it  is  not  our  policy
 to  indulge  in  any  violent  and  high
 pressure  propaganda.  What  we  have
 done  so  far  is  an  endeavour  to  follow
 a  consistent  and  continuous  policy  of
 explaining  the  justness  of  our  atti-
 tude.

 Next,  I  would  like  to  say  a  few
 words  about  Pondicherry.  My  friend,
 Mr.  Mukerjee  referred  to  the  delay  in
 the  de  jure  transfer  of  this  French
 territory  this  morning.  The  House
 knows  that  we  have  been  making  sus-
 tained  efforts  in  trying  to  persuade  the
 French  Government  to  ratify  this



 sion  of  the  jurisdiction  of  the  Supreme
 Court  has  not  taken  place  because  the
 de  jure  transfer  has  not  been  giv
 effect  to.  We  are  waiting  for  the
 ratification  of  this  treaty.  At  present
 the  conseil  d’etat  looks  after  the
 work.  Under  the  terms  of  the  de
 facto  transfer,  the  French  laws  and
 orders  which  were  in  existence  prior
 to  the  transfer  are,  generally  speak-
 ing,  applied  in  Pondicherry.  For  the
 purpose  of  administrative  conveni-
 ence,  however,  a  few  laws  have  been
 extended  to  the  State  under  the
 Foreign  Jurisdiction  Act  of  1947.  This
 situation  creates  certain  difficulties
 but  we  hope  that  the  early  ratification
 of  the  treaty  will  provide  a  solution
 to  all  these  problems.

 With  regard  to  Nager  Haveli  and
 Dadra,  the  people  there  had  liberated
 themselves  some  years  ago.  The
 matter  is  under  the  constant  review  of
 Government.  We  want  to  see  an
 early  amalgamation  of  these  terri-
 tories.  Then  there  was  a  cut  motion
 about  the  status  of  Indian  political
 prisoners.  Out  of  4i  Indian  political
 prisoners  in  Goa  in  January  ‘1987,  35
 had  been  released  on  the  basis  of  a
 general  amnesty.  Six,  including  Mrs.
 Joshi,  are  not  considered  Indian
 nationals.  Their  cases  are  pending.
 Mr.  Khalil  of  the  Egyptian  Embassy
 had  visited  Goa  and  hed  a  talk  with
 the  Governor  and  he  was  told  that

 once  their  nationality  was  established,
 their  cases  would  again  be  reviewed.
 |  Zven  if  they  are  Indian  nationals  and
 if  they  have  committed  any  breach
 of  law,  they  will  be  punished  but  then
 they  would  be  regarded  as  Indian
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 nationals.  The  whole  matter  is
 pending  and  I  believe  there  would  be
 a  tribunal  set  up  in  Portugal  to
 review  these  cases.

 Shri  Khadilkar  (Ahmednagar):  Mr.
 Deputy-Speaker,  while  endorsing  in
 general  terms  the  present  direction  of
 our  External  Affairs  Ministry,  I  would
 like  to  submit  some  aspects  of  it  for  a
 critical  review  because  in  my  opinion
 there  is  a  certain  sense  of  unreality
 regarding  the  present  world  situation.
 If  I  were  to  borrow  the  historical  per-
 spective  presented  by  the  world  his-
 torian,  Mr.  Arnold  Toynbee.  I  would
 put  it,  broadly  speaking,  that  there  is
 a  world  encounter.  On  the  one  side,
 the  world  after  the  Second  War  has
 emerged  anew  and  freed  itself  from
 the  old  imperialist  yoke.  On  the  other
 side,  there  are  the  western  imperialist
 powers.  Of  course  when  we  look  at
 this  scene,  in  a  broad  sense,  the  spiri-
 tual  initiative  is  with  us.  In  a  way,
 in  the  course  of  events,  the  world
 communist  leadership  has  helped  this
 course  of  liberation  in  the  world  that
 was  dominated  by  the  imperialist
 powers.  But,  at  the  same  time,  in
 this  world  counter  the  position  is
 that  this  world  is  not  yet  consolidated,
 and  we  naturally  fear  that  if  there  is
 a  conflagration  we  will  lose  whatever
 we  have  gained,  or  our  chances  of
 reconstruction  and  consolidation  would
 be  more  or  less  postponed.  Therefore,
 very  naturally,  the  world  scene  today
 as  we  see  it  affects  us.

 In  the  western  world  we  see  that
 the  two  ‘“Potent-Sirs”,  who  were
 addressed  by  the  great  philosopher
 Bertrand  Russel,  are  talking  to  each
 other  from  a  distance.  And,  as  a
 result,  perhaps,  of  his  letter  or  of
 world  opinion  we  have  heard  that  uni-
 laterally  the  atom  tests  have  been
 abandoned  by  Soviet  Russia,  and  there
 is  a  further  offer,  as  suggested  by
 George  Kennan  in  his  lectures,  of  with-
 drawal  of  Soviet  forces  from  the
 eastern  region.  So  it  gives  a  picture
 that  something  is  coming,  and  it  may
 bring  greater  pressure  on  American
 opinion  to  act  in  the  same  line,  to
 follow  the  Soviet  Union.  By  this  act,
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 naturally,  the  Soviet  Union  has  gained

 t  moral  prestige  in  the  world.
 Fat  we  must  admit.  But,  as  George
 Kennan  has  pointed  out,  there  is  a  real
 danger  of  accidental  war.  While  we
 talk  of  cessation  of  tests,  we  should
 not  forget  the  real  danger  af  acci-
 dental  war  in  this  world.  And,  what
 the  danger  is  I  shall  just  point  out.

 For  instance,  when  the  Suez  affair
 flared  up,  as  you  all  know,  the  Ameri-
 can  Command  SAC,  as  it  is  known—
 what  they  call,  Strategic  Airforce
 Command—having  3,000  bombers  and
 air  tankers  was  being  alerted.  Apart
 from  the  other  aspects  of  the  prepara-
 tion,  these  things  are  kept  in  a  semi-
 mobilised  condition  on  the  one  side,
 as  well  as  on  the  Soviet  Russian  side
 in  a  different  way.

 There  is  another  danger—as  I  read
 im  the  Press—and  that  is  the  possibi-
 lity  of  underground  tests.  It  is  a  real
 possibility.  Today,  underground  tests
 are  taking  place,  and  hydrogen  wea-
 pons  are  developed  in  such  a  way  that
 they  can  be  delivered  en  ordinary
 bombers.  Therefore,  we  should  not
 just  take  the  view——that  would  be  a
 very  unrealistic  view,  a  very  superfi-
 cial  view—that  at  the  top  one  party
 has  stopped  tests  unilaterally,  the
 ether  party  is  likely  to  stop  it  and
 Britain  cannot  sustain  for  leng  its
 position  in  the  subordinate  role  that
 she  is  playing  today  in  a  demoralised
 condition  of  local  opinion  on  this
 iaaue.

 At  the  same  time,  in  this  corres-
 Rondence  that  took  place  we  find  that
 fhe  maim  question  has  been  that  no
 party,  whather  they  meet  at  the  sum-
 mit  or  not,  is  prepared  to  see  the
 balance  af  advantage,  the  military
 balance  of  advantage  gained  by  one
 party  or  the  other  being  altered  in
 any  way.  That  is  the  real  position  so
 fer  as  international  situation  is  con-
 qarued.

 "  Therefore,  as  a  corollary  of  this,

 फ्

 is  another  attempt.  A  new
 id  has  emerged  and  stood  up.  In

 4  new  world  where  the  nationalist

 a

 forces  are  trying  to  consolitiate  antl
 reconstruct  there  is  an  attempt-to  dis-
 rupt.  What  do  we  find  in  Indonesia?
 Indonesia  is  a  pointer.  What  do  we
 find  in  Pakistan  regarding  the  military
 aid  to  Pakistan?  That  is  also  a
 pointer.  There  is  an  attempt  in  Indo-
 nesia,—I  do  not  want  to  apportion
 blame  between  this  power  bloc  or  that
 power  bloc;  but  the  situation  is  there,
 the  reality  is  there—~in  that  newly
 freed  country,  to  foment  civil  war  on  a
 big  scale.

 Therefore,  I  would  first  suggest  it  is
 proper  that  we  concentrate  on
 demanding  ban  of  nuclear  weapons  in
 the  larger  interests.  But,  at  the  same
 time,  as  we  Indians  supplied  in  some
 measure  the  leadership  to  the  Asiatic
 people  in  their  struggle  for  freedom—
 after  we  became  free  and  during  the
 course  of  the  struggle—we  should
 demand  of  the  big  powers  “hands  off
 all  these  Asiatic  nations  who  are  now
 engaged  in  social  reconstruction  of
 their  country”.  Unless  we  do  this,  thia
 jz  the  real  danger  which  is  going  to
 hit  us.  Unless  we  achieve  some  results
 on  this  plane  I  am  afraid,  whatever  is
 being  done,  whatever  moral  pressure
 we  exert,  it  is  very  difficult  to  mea-
 sure  that  moral  pressure  and  its  effect.
 We  can  function,  perhaps.  as  we  did
 in  the  past,  as  an  “International  Fire
 Brigade”.  If  there  is  an  alarm  our
 foreign  emissary,  Shri  Krishna  Menon,
 would  go  with  a  fire-fighting
 machinery  and  try  to  see  that  it  does
 met  spread.  This  sort  of  thing  we
 shall  do  and  take  comfort  on  our
 foreign  affairs  and  say  that  so  far  as
 our  freedom  is  concerned  there  is  ne
 danger.  But  I  am  afraid,  as  I  said,
 this  is  an  illusion.

 In  order  to  consolidate  our  pesition
 after  freedom,  we  must  look  to  the
 Indian  Ocean.  As  I  said  last  year,  we
 have  never  considered  our  defence
 problem  in  our  own  way.  In  the  tach-
 mical  field  we  are  backward,  I  de
 recognise  that.  But  have  we  as  am
 Indian  Ocean  nation,  where  formerly
 a  certain  colonial  system  was  estah-
 lished,  where  there  was  a  colonial
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 wucuum  fas  been  created,  tried  to
 fihad  aut  how  we  are  going  to  fill  the
 ‘vacuum  that  has  been  created?  ‘That
 ds  the  question.  If  we  blur  that  vision
 bdefote  us,  I  think  that  we  are  not  cap-
 able  of  playing  the  historical  role
 that  is  assigned  to  us  in  the  present
 duy  world  affuirs.

 Therefore,  I  submit  that  an  attempt
 should  be  made  to  integrate  the
 mations  on  the  Indian  Ocean.  Take
 Ceylon,  take  Malaya,  take  Burma,  take
 Indonesia.  For  the  time  being,  as  it
 is  said,  Pakistan  is  not  willing  to  join,
 but  our  approach  to  Pakistan  also
 needs  a  little  change.  Our  approach  is
 @  bit  ambivalent,  to  put  it  very  mindly.
 Let  me  say  this.  On  the  one  side  we
 harbour  a  certain  amount  of  bitter-
 tiess.  We  feel  that  our  country  is
 divided  because  of  these  people.  At
 the  same  time,  we  are  unhappy  that
 our  neighbour  is  not  in  a  condition
 where  we  can  sleep  in  peace.  After
 all,  if  your  neighbour  is  mentally  a
 little  violent  you  cannot  enjoy  peace;
 that  is  the  experience  in  common  life.
 Therefore,  I  would  suggest,  let  us  try
 to  isolate  the  points  of  conflict  and  try
 to  establish  a  certain  amount  of  good
 friendly  relations  on  other  matters.
 That  is  very  essential.  If  we  try  to
 isolate  these  issues,  one  issue  is  very
 big  and  that  is  Kashmir,  and  another
 issue  is  canal  waters.  Try  to  under-
 stand  the  democratic  forces  mm  Pakis-
 tan.  Who  had  imagined—none  here,
 none  of  the  world  statesmen  or  diplo-
 mats  ever  imagined—that  Syria  and
 Egypt  would  join  hands  and  a  new
 united  Arab  Republic  would  be  form-
 ed?  Certain  forces  which  are  beyond
 the  ken  are  working  and  similar  forces
 are  also  working  in  a  democratic  way,
 in  Pakistan.  They  suppress  them
 because  of  the  American  aid;  they
 suppress  for  Pakistan  has  become  blind
 because  of  hatred  towards  India.
 These  forces  cannot  remain  suppress-
 ed  for  very  long.  Therefore,  we
 should  approach  Pakistan;  we  should
 approach  the  citizens  of  Takistan  in
 the  right  spirit  and  I  am  confident  that
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 Pakistan  cannot  remain  in  an  isolat~
 ed  way.  Whether  in  the  SEATO  or  in
 the  Baghdad  Pact,  in  the  final  analysis,
 their  judgment  has  to  be  surrendered
 to  the  judgment  of  the  military  com-
 manders  of  foreign  powers.  This  posi-
 tion  cannot  last  for  very  long.  At  the
 same  time,  I  would  like  to  say  a  word
 regarding  Kashmir.  We  are  talking
 about  Kashmir  in  international  aspects
 of  it.  After  the  Jarring  Report,  when
 it  is  clearly  stated  that  the  situation
 has  changed,  completely  altered,  in  the
 new  context  the  old  solutions  have  no
 meaning.  We  cannot  revert  back.
 That  is  the  position.  But  our  approach
 to  the  internal  situation  also  needs  a
 little  change.  We  have  seen  in  this
 House,  when  a  Minister  is  removed
 from  office  and  he  has  got  to  sit  not
 in  the  office  but  just  somewhere  near,
 how  he  loses  his  temper.  So,  when
 we  have  seen  this,—these  are  daily
 experiences  here  in  this  House—if
 Sheikh  Abdullah  loses  his  temper,  we
 must  try  to  understahd  him.  Instead
 of  understanding  him,  we  try  to  appor-
 tion  blame.  ff  we  do  that  I  think  we
 will  complicate  matters,  both  for
 international  solution  as  well  as  inter-
 nal  solution.  Therefore,  my  sugges-
 tion  is  this.  Let  a  sma}l  representa-
 tive  delegation  of  this  House  go  to
 Kashmir  and  without  apportioning
 blame  try  to  consolidate  the  forces
 which  are  really  nationalist,  and  chose
 who  have  no_  treacherous  intentions
 and  who  are  prepared  to  work  in  a
 co-operative  spirit,  and  take  stock  of
 the  situation  in  a  realistic  manner  and
 find  out  how  to  stabilise  the  situation.
 No  part  of  the  country  can  remain  for
 long  in  a  state  of  emergency.  This  is
 8  wrong  approach,  and  apportioning
 blame  and  trying  to  stamp  one  of  our
 countryman  or  another  in  a  particular
 way  is  not  going  to  bring  solution
 nearer  so  far  as  Kashmir  issue  is
 concerned.

 Regarding  Indonesia  also,  we  must
 take  an  objective  view.  What  has
 happened  in  Indonesia?  Two  issues
 are  very  important.  One  is  Dr.  Soe-
 karno  very  rightly  insists  that  in  a
 new,  déveloping  backward  country,
 there  should  be  a  national  Govern-
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 ment  and  on  that  issue  a  certain  party
 broke  away  from  the  Government.
 How  the  issue  started,  we  must  under-
 stand  it.  There  is  another  thing  in
 this  newly-won  freedom.  The  nations
 that  have  emerged  just  now  have
 among  them  forces  working  for
 cohesion  and  reconstruction  and  also
 forces  working  for  a  certain  amount
 of  regional  autonomy.  That  aspect  also
 has  come  in  the  way.  I  wish  that  our
 Ministers  take  stock  of  the  situation  in
 our  country  and  see  the  writing  on  the
 wall  and  try  to  settle  issues  inside
 with  a  broad  vision,  taking  lessons
 from  what  has  happened  or  nappening
 in  Indonesia.

 Before  concluding  my  remarks,  [I
 would  like  to  make  a  few  observations
 on  minor  points.  The  question  of  pub-
 licity  was  raised  and  one  of  the  Min-
 isters  just  now  in  a  formal  way  replied.
 I  do  not  think  that  questions  of  pub-
 licity  can  be  tackled  in  this  way.  I
 would  like  to  know  what  are  the
 international  news  agencies  which  dole
 out  news  to  our  newspapers.  Unless
 we  have  our  sources  of  news  in  differ-
 ent  countries,  a  parallel  news  agency
 from  which  we  get  a  real  picture  of
 world  events,  whatever  we  get  through
 Reuters  or  from  the  American  Press
 or  from  the  French  Press  and  news
 agencies  will  not  be  real.  Therefore,
 our  external  publicity  problem  can-
 not  be  solved  in  this  narrow  manner
 nor  our  Indian  people,  our  country-
 men,  would  be  kept  properly  informed
 in  an  objective  way  unless  we  have
 got  our  own  sources  of  information.
 Today,  our  Government  perhaps  part-
 ly  and  the  press  are  almost  entirely
 dependent  on  news  sources  which  are
 tainted,  which  are  biased.  Particular-
 ly  some  diversion  or  colouring  is  made
 at  the  very  source  on  which  we  are
 dependent  and  we  form  the  so-called
 objective  judgments  about  the  world
 aituation  on  such  news.  This  is  the

 at  the  hour  of  trial  they
 they  will  have  their  freedom?  We
 doing  nothing  of  the  sort.  This  pious
 expression  so  far  as  I  feel  it,  has  very
 little  meaning.  Therefore,  in  conclu-
 sion,  I  would  say  only  one  word.  When

 and  if  it  engulfs  it  will  have  world-
 wide  repercussions.  On  the  other  side,

 thing,  as  I  said,  is  the  possibility  of
 accidental  break  of  war,  as  Kennan
 has  pointed  out.  When  these  things
 are  kept  before  the  mind,  I  would  urge
 that  our  country,  our  defence,  and  our
 future  reconstruction  plans  must  be
 consolidated,  as  I  indicated  at  the
 beginning,  by  building  up  a  sort  of
 relationship,  a  closer  integration  with
 the  nations  roundabout  the  Indian
 Ocean.  That  is  a  necessity.  With
 these  words,  I  close.

 सेठ  शोचिन्द  जात  (जबलपुर)
 उपाध्यक्ष  जी,  यह  सभी  जानते  हैं  कि  हमारी
 वैदेशिक  नीति  का  में  शुरू  से  ही  सब  से  बढ़ा
 समर्थेक  रहा  हूं  ।

 जो  अनुदान  हमारे  सामने  शभ्रमी  रखे
 गये,  हमारे  प्रधान  मंत्री  जी  ने  बताया  कि
 उनमें  से  श्ाधे  अनुदान  तो  ऐसे  हें  कि  जो
 यथार्थ  में  हमें  भ्पने  पड़ोस  में  खर्च  कह  देना
 पड़त ेहें  7  शेष  रकम  के  सम्बन्ध  में  उन्होंने  यहां
 कुछ  बातें  कहीं  ।  में  समझता  हूं  कि  यह  बहुत
 छोटी  बात  है,  शौर  मुझे  तो  कुछ  ताज्जुब
 हुआ  है  कि  हमारे  प्रधान  मंत्री  जी  को  इस
 छोटे  से  खर्च  के  लिये  झपने  भाषण  में  इतना
 अधिक  कहना  पड़ा  |

 में  ने  दुनिया  के  करीब  करीब  सब  देशों

 को  देखा है  '  मेने  देखा  है  कि  हमारे  दूता-
 वासों  में  कितना कम  चे  होता  &  थौर
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 get  जो  दूतावास  हैँ,  हमारे  पड़ोसी  राज्य
 याकिस्तान  सक  के  ओ  दूतावास  हैं,  उनमें
 से  भी  अनेक  में  हमसे  कितना  ज्यादा  शर्च
 होता  है।  तो  जैसी  इस  समय  दुनिया  की
 स्थिति  है  उसमें  भ्रगर  हम  बैदेदिक  विभागों
 पर  इतना  खर्च  करते  हैं  मेरा  तो  यह
 भत है.  कि  वह  खर्च  बहुत  कम  है  में
 यह  नहीं  कहता  कि  कहीं  पर  भी  रुपया
 फिजूल  खर्च  नहीं  हो  रहा  है,  थोड़ा  बहुत
 होता  होगा,  लेकिन  उस  थोड़े  बहुत  खर्च
 पर  हम  झगर  गिद्ध  दृष्टि  लगाये  बेठे  रहें
 झौर  हमेशा  इन  छोटी  छोटी  बातों  को  देखा
 करें  तो  फिर  समय  तो  उतना  ही  होता  है,
 उसमें  चाहें  बड़ी  बातें  सोची  जायें  चाहे  छोटी
 बातें  सोची  जायें  -  इतिहास  का  भी,  एक
 छोटा  सा  साहित्यिक  होने  वे!  कारण,
 मेरा  थोड़ा  सा  भ्रध्ययन  रहा  है  ।  और
 में  इस  बात  को  मुक्त  कंठ  से  कहता  चाहता
 हूं  कि  सन्नाट  अशोक  के  बाद  हमारे  देश  का
 इतना  बड़ा  व्यापक  स्थान  इतिहास  में  इन
 बाइस  तेइस  सौ  वर्षों  में  कभी  नहीं  रहा
 कि  जैसा  हमारे  प्रधान  मंत्री  पंडित  नेहरू
 के  नेतृत्व  में  रहा  है।  जैसा  कि  मेंने  श्रमी
 निवेदन  किया,  इस  खच  के  मामले  को  में
 बहुत  छोटी  चीज़  समझता  हूं  और  इसे  छोड़
 'बैदेबिक  नीति  के  सम्बन्ध  में  जरा  ऊंचे
 स्तर  पर  विचार  करना  चाहना  हूं  i

 दुनिया  इन  यातायात  के  शीध्षगामी
 साधनों  के  कारण  बहुत  छोटी  हो  गई  है  ओर
 इस  छोटी  सी  दुनिया  के  नाश  के  लिये  बड़े
 बड़े  ग्रायोजन  हो  रो  हे।  जितने  बड़े  झायोजन
 इस  छोटी  सी  दुनिया  के  नाश  के  लिये  इस
 समय  हो  रहे  है,  वे  इतिहास  में  अमूतपूर्व
 है  ।  इस  के  पहले  शायद  नाश  का  इतना
 बड़ा  श्रायोजन  कभी  भी  नहीं  हुआ  कि  जितना
 इस  समय  हो  रहा  है  ौर  इस  नाश  के
 आयोजन  के  कारण  दुनिया  भावी  युद्ध  के
 भय  से  थरथरा  रही  है  मेने  इस  भय को
 भी  अपनी  अनेक  बवैदेशिक  यात्राों  में  देखा
 है।  इस  युद्ध  का  जिस  तरह  का  भय  दूसरे

 ,  देशों  में  है  उस  का  लवलेश  मात्र  हम  को
 अपने  देश  में  नहीं  दिलाई  वेता  ।  हमारे
 यहां  के  वायु-मंडल  में  शीर  श्न्य  देशों  के.

 वायु-मंडल  में  आकादा  पाताल  का  भ्न्तर
 है।  तमाम  दुनिया  दो  टुकड़ों  में  विमकक्‍त
 हो  गई  है---एक  का  नतुत्व  रूस  करता  है
 और  दूसरे  का  नवृत्व  अमरीका  करता  है  |
 इतनी  घोर  घृणा  है  इन  दोनों  टुकड़ों  को  एक
 दूसरे  से  कि  उस  घृणा  की  हम  यहां  कल्पना
 नहीं  कर  सकते  प्रगर  इतने  पर  भी

 युद्ध  नहीं  होता  है,  तो  इस  का  यह  कारण
 नहीं  है  कि  शान्ति  की  किसी  को  उपासना
 है,  परन्तु  इस  का  प्रधान  कारण  यह  है
 कि  इन  दोनों  टुकड़ों  में  से  एक  टुकड़े  को  भी
 यह  विश्वास  नहीं  है  कि  उस  की  जीत  हो
 जायगी  ।  यदि  यह  विश्वास  किसी  एक
 टुकड  को  हो  जाय,  तो  युद्ध  पलों  में  हो  सकता
 है  ।  इस  अन्तर्राष्ट्रीय  परिस्थिति  में  केवल
 हमारा  देश  एसा  है--महत्वपूर्ण  देश,  में
 कहना  चाहता  हूं,  छोटे  मोडें  देश  और  भी
 होंगे,  परन्तु  महत्वपूर्ण  देश  की  दृष्टि  से
 केवल  हमारा  देश  एसा  है  कि  जो  शान्ति
 का  उपासक  हैं  |  अब  तक  कभी  हम
 को  अमरीका  ग्रलत  समझता  रहा,  कभी

 हम  को  रूस  ग़लत  समझता  रहा,  परन्तु
 सत्य  की  सदा  विजय  होती  है।  “सत्यमेव
 जयते  ”  हमारा  श्रादर्श-वाक्य  ही  है।  भव

 दुनिया  के  सब  देश  इस  बात  को  मानने  लगे
 हैं  कि  भारतवर्ष  सचमुच  में  शान्ति  का  उपा-
 सक  है  ।  हमारी  यह  उपासना  कोई  नई
 नहीं  है।  महात्मा  गांधी  का  अहिसावाद
 और  पंडित  जवाहरलाल  नहरू  की  वेदेशिक
 नीति  हमारी  सांस्कृतिक  परम्परा  से  हम
 को  प्राप्त  हुई  है।  संसार  की  सब  से

 पुरानी  पुस्तक  ऋग्वेद  में  एक  सूत्र  है
 rr  at

 aa  fac  ब्रह्मम्‌',  प्र्थात्‌  सब  कुछ  ग्रह  है
 उस  के  बाद  धन्य  कुछ  सूत्र  हें  पह  बह्मास्मि”
 --में  ब्रह्म  हूं,  “तत्वमसि”--त्‌  ब्रह्म  है,
 चौर  उसके  बाद  कहा  गया  है  “वसुदेव
 कुटुम्यकम्‌”  ।  तो  यदि  में  वही  हूं,  उपाध्यक्ष

 जी,  जो  आप  हें  भौर  पाप  वही  हैं,  जो  में
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 हूं,  भौर  तमाम  दुनिया  वही  है,  जो  में
 और  झाप  हैं,  तो  फिर  वैर-माव,  चूणा,  कलह,
 अशांति,  मुद्ध,  इन  का  कौन  सा  स्थान  इस
 दुनिया  में  हो  सकता  है?  जैसा  कि  में
 ने  श्राप  से  कहा,  महात्मा  गांधी  का  वर्तमान
 झहिसाबाद,  पंडित  जवाहरलाल  नहरू  की
 बर्तेमान  वैदेशिक  नीति  हमारी  सांस्कृतिक
 परम्वश  से  हम  को  प्राप्त  हुई  है।  इस
 में  हमें  सफलता  भी  मिली  है।  कोरिया  का

 युद्ध  हमारे  सामने  है,  स्वेज़  का  युद्ध  हमारे
 सामने  है,  अभी  रुस  ने  अणु-दस्त्रों  के  प्रयोग
 को  बन्द  किया  है,  उस  की  भांग  सब  से

 पहले  हमारे  देश  में  हुई  थी

 आवश्यकता  इस  बात  को  है,  जैसा  कि
 भी  हमारे  प्रधान  मंत्री  जी  ने  अपने  माषण
 में  कहा,  कि  हम  किसी  देश  को  भी  उस  की
 एक  विशिष्ट  प्रकार  की  नीति  के  कारण
 कोसने  की  त्ति  न  रखें  बुरा  भला  न  कहें  1
 उन्होंने  बिल्कुल  ठीक  कहा  कि  हम  को  तो
 सब  से  प्रेम  है,  हम  तो  दुनिया  को  एक  दूसरे के
 समीप  ला  कर  इस  बात  की  कल्पना  करते  हैं,
 कि  एक  दिन  समाम  दुनिया  का  मानव
 समाज  एक  समाज  हो  जायगा,  एक  दिन
 तमाम  दुनिया  में  एक  सरकार  की  स्थापना
 हो  सकेगी  इस  क ेप्रयत्म भी  हो  रहे  हें,
 यह  नहीं  कि  इस  के  प्रयत्न  न  हो  रहे  हों  ।
 १६१४  के  मुद्ध  के  बाद  लीग  झ्राफ़  नेशन्ज
 का  निर्माण  हुआ  ।  यह  अपने  कार्य  में
 सफल  नहीं  हुई, यह  सत्य है ।  परन्तु
 उस के  बाद  जो  दूसरा  युद्ध  हुआ,  उस  के  बाद
 यू०  एन०  ो  की  सृष्टि  हुई  ।  उठ  के
 शक  कदम  हम  झागे  गये  ।  हजारों  वर्षों

 से  जो  झापसी  संघर्ष  चला  झा  रहा  है  इस
 बनिया  में,  बह  एक  दिन  में,  या  कुछ  क्यों

 हक
 सेने  रास्ता  वही  है,  जो  हम  को
 जबान

 .
 नहीं,  किसी  को  बुरा  भला  न  कहें,  सब  को'
 प्रेम  दबक  समीफ़  खाने  की  कोशिक्ष  करें  ।
 यह  कार्य  उन  पंचक्षीस  के  खिद्धान्दों  क ेभाभार

 पर  हो  सकता  है,  जिन की  हद  काफ़ी  चर्चा

 हो  चुकी है,  जित  को  दुनिया भी  समझने
 लगी  है।  इस  के  सम्बन्ध  में  मे  कुछ
 अधिक  कहने  की  जरूरत  तहीं  है  ।

 फिर  यह  तो  सिद्धान्त  की  बात  हुई  |

 इस  को  व्यवद्वार  में  बाने  के  लिये  भी  हमें
 कुछ  तरीके  सोचने  पड़ेंगे  ।  एक  बहुत  बड़ा
 काम  झभी  हो  रहा  है---कम से  कम  उस्र  का
 विचार  हो  रहा है  भौर  हम  यह  भाशा  करते
 हैं  कि  वह  होगा  |  वह  है  उच्च-स्तरीय
 चेतानों  की  बार्ता का का  सम्मेलन  |  बह
 कहां  होता  है,  यह  झलग  बात  है,  लेकिन
 हमें  दादा  है  कि  यह  सम्मेलन  शायद  हो
 सकेगा  ।  इस  सम्मेलन  में  एक  अथूरापन
 ज़रूर  रहेगा,  वह  यह  कि  चीन  को  भय  तक

 सुरक्षा  परिषद्‌  में  स्थान  नहीं  मिला  है  a
 एशिया  के  प्रइनों  को  हल  करने  के  लिये  अगर

 चीन को सुरक्षा को  सुरक्षा  परिषद्‌  से  भझलग  रख  कर  इस
 प्रकार  के  सम्मेखन  किये  ताबे  हूँ,  तो  उन  में
 बहू  कामयाबी  हासिल  नहीं  हो  खकती,
 जिस की  झादा  हम  को  है।  इस  पर  भी  हम
 बहुत  वर्षों  से  शोर  देते  भा  रहे  हें  भौर  मुझे
 तो  इस  बात  का  विश्वास  है  कि  श्राज  नहीं
 तो  कल  और  कल  नहीं  तो  परसों,  यदि

 दुनिया  की  समसस्‍्याझ्रों  का  हल  होमा  है  तो
 लीन  को  उस  का  उचित  स्थान  झवदय
 प्राप्त  हो  कर  रहेगा  t

 हमें  यह  प्रयत्म  करना  है--ओर  हमें  ही

 क्या  प्रयत्न  करना  है  दुनिया  के  बहुत  से  देश
 इस  बात  का  प्रयत्न  कर  रहे  हे  कि  जिस

 तरह  शस  ने  भोषणा की  है  कि  भ्रव इस
 आणबिक  झस्त्ों  का  भ्नुमव  के  लिये  प्रयोग
 न॒  करेगा  उस  प्रकार  कौ  घोषणा  झमरीका
 और  इंगलेंड  भी  करें  ये  णथो  ऐसे
 प्रधान  देशों  में  जहां  श्राथविक  अशचों  को
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 काफ़ी  उत्पादन  हुआ  है  शौर  दि  इन  दोनों

 के  भी  इंस  प्रकार की भीषणा कौ  भीषणा  कर  दी  तो

 कम  से  कम  हमें इन  भाणजिक  दस्त्रों  से
 जाने  कोई  भय  नहीं  रहेगा।  ये  बातें
 मैंने भाप  से  आान्तर्राष्ट्रीय  परिस्थिति  के
 सम्बन्ध  में  कही हे.  कुछ  हमारी  समस्‍यायें
 हैं  जिन  से  हम  आंख  नहीं  मूंद  सकते  ।
 प्यान  मंत्री  जी  ने  अपने  माषण  के  काफ़ो
 धंश  को  पाकिस्तान  और  काइमीर  की
 समस्‍या  फर  खर्च  किया  है।  में  भाप के
 कहता  चाहता  हू ंकि  कापमीर की  समस्या

 तब  तक  हल  नहीं  हो  सकती  कि  जब  तक
 काइ्मीर  को  गौ  मैना  ह; 4  माना  जायगा  |
 मह  एक  वृत्ति अब  तक  खली  भा  रही है  t
 जो  ठीक  परिस्थिति  &  कस  ठोक  परिस्थिति
 का  अवलोकन  न  कर  उस  ठीक  फरिस्थिति
 को  न  समझ,  यदि  काइमीर  में  डा०  ग्राहम
 के  सद्द  एक  पर  एक  मिशन  भाते  रहे
 तो  उन  से  समस्या  का  हल  होने  वाला  नहीं
 है  ।  कादमीर  भारत  का  एक  अ्विभाज्म
 अंग है.  i  इस  बात  को  मानने  के  बाद  ही
 काइमीर  के  बारे  में  जो  दूसरी  बातें  हें  उनका
 कोई  हल  सोचा  जा  सकता  है।  जब  तक
 काएमीर  को  नो-मंस  लेह  माना  जायेगा
 तब  तक  कापमीर  की  समस्‍या  हल  नहीं  हो
 सकती  4

 दूसरा  प्रश्न  गोझा  का  है।  यदि हम  अपने
 सिद्धान्तों  को  व्यकहार  में  न  लायें  उन्हें
 कार्य  रूप  में  परिणत  न  करें  तो  गोआ का
 है... 4  जिस  तरह  से  हमने  हैदराबाद  में  पूलिस
 एकशन  करके  वहां  का  प्रम  हल  किया  था
 २४  घंटे  के  भ्रन्दर  प्रन्दर हल  हो  सन्ता है ।
 पर  बात  यह  हो  आयेगी  कि  मीठा  मीठा  गए

 झौर  कड़वा  कड़वा  1  हम  जो  बात  हमारे
 स्वार्थ  की  है.  उसको  हल  करने  में  अक्सा  की
 बात न  करें  उसको  हस  करने  से  किसी  भी
 उपाय  को  काम  में  लायें  कसीं  भी  सिद्धांग्त
 का  धनलम्बन  करें  पौर  जो  स्वार्य की  बात
 नहीं  हैं  उस  सम्यत्य  में  हुए.  बड़े  कड़े  सिद्धान्त
 बधारने  की  बैठे  इस  से  काम  नहीं  चलेगा  ।

 जिस  झहिसा  और  हृदय-पररवर्तत  पर  हमारा
 विश्वास  है,  उस  अहिसा  और  उस  हुंदव-
 परिवर्तन  से  ही  ह्म  गोना  का  ह... ह  भी  हल
 कर  सकते  हैं  ।  गोझा  के  प्रचन  पर  हमको
 हलना  भ्रधीर  होने  की  जरुरत  नहीं  है  ।  जब
 हमने  इतने  बड़े  मारतवर्ष  को  हृदय-परिवतंन  सें
 ले  लिया  झौर  यहां  पर  स्वराज्य  स्थापित  कर
 लिया  तब  गोझा  का  प्रदन  भी  इन्हीं  सिद्धान्तों
 के  खाधार  पर  हल  हो  कर  रहेगा  ।

 झय  में  भारत  की  बढ़ती  हुई  आवादी  के
 संम्बन्ध  से  कूछ  कहना  चाहता  हूं  मेने  कल  एक
 प्रचन  दौरान  सें  प्रधान  मंत्री  जी  से  एक  बात
 पूछी  थी  कि  जब  मास्टर  लिया  में  भौर  न्यजीलेंड
 में  एक  बर्ग  भीख  के  ऊपर  चार  या  छः  आदमी
 रहते  हे  भौर  हमारे  देश  में  ३००  के  ऊपर  तब  *

 बया  हम  इस  विषय  में  कुछ  नहीं  कर  सकते  ?
 मेंने  कामनवैल्थ  देशों  का  जिक्र  तो  उस  प्रइन
 में  केवल  इसलिए  कर  दिया  था  कि  हम  सब
 देश  कामनवैल्थ  में  हैँ  ।  में  प्रधान  मंत्री  जी  की
 इस  बात  को  स्वीकार  करता  हूं  कि  कामनवेल्थ
 से  इस  प्रदम  का  सम्बन्ध  नहीं  है  ।  लेकिन
 कामनवैल्थ  से  इस  प्रदन  का  सम्बन्ध  न  होते  हुए
 मं:  हिन्दुस्तान  से  ढाई  गूने  बड़े  देश  प्रास्ट्रेलिया
 में  कंवल  ६०  या  wo  लाख  आदमी  रहते  हैं
 झौर  सारा  देश  बीरान  पड़ा  हुभा हैं  |  जब
 धास्ट्रेलिया  के  कुछ  हिस्सों  की  झाबोहवा
 भारतवर्ष  के  सदृश्य  है,  जब  हम  सबके  सित्र
 हैं  तो  न्यूजीलेंड  तो  छोटा  देश  है  लेकिन
 झास्ट्रेलिया  के  लोगों  से,  वहां  की  सरकार
 से  क्‍या  हम  इस  प्रकार  का  कोई  समझौता
 नहीं  कर  सकते  कि  यहां  काफी  तादाद  में
 भारतीय  जनता  भी  चली  जाए  ?  सन्‌  १९५०
 में  जब  मैं  भारतीय  शिष्टमंडल में  न्यूज़ीलेंड  गया
 था  तब  से  लेकर  इन  झाठ  वर्षों  मेंमें  अनेक  बार
 झपने  वैदेकशिक  नीति  सम्बन्धी  भाषणों  में

 तथा  धन्य  स्थानों पर  क्री  कहता  रहा  हूं  कि
 बढ़ेती.  हुई  प्राबादी  हमारे  देश  कौ  एक  बहुत
 बड़ी  समस्या  है  भोर  इस  समस्या  का  हल  मेरे

 मतानुसार  क्र  तक  नहीं  हो  सकता  जब
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 तक  कि  भारतवर्ष के  बाहर भी  हम  को  रुछ
 स्‍थान  न  मिलें  ।  हम  भारतवर्ष  के  बाहर  यहां
 के  मूल  निवासियों  को  किसी  प्रकार  का  भी
 कष्ट  देना  नहीं  चाहते,  उनके  हकों  पर  हम  किसी
 प्रकार  का  कूठाराषात  करने  जाना  नहीं  ग्बाहते
 वक्षिख  प्रफ़ोका  के  सम्बन्ध  में  जहां  में  हो  भाया
 हूं  में  हमेशा  कहता  रहा  हूं  कि भारतवासियों  को
 झपने  विशिष्ट  हकों  के  लिए  यहां  पर  कोई
 लड़ाई  नहीं  लड़नी  चाहिये,  वहां  के  मूल
 निवासियों  भौर  हमारे  हक  एक  स्तर  के  हैं,
 उन  पर  हम  कुछ  कह  और  कर  सकते  हैं  ।
 आस्ट्रेलिया  या  इस  प्रकार  के  जो  दूसरे  देद  हैं
 उनके  मूल  निवासियों  को  किसी  प्रकार  का
 कष्ट  पहुंचा  कर  वहां  को  ज़मोन  हमें  दी  जाए,
 यह  हमारा  कहना  नहीं  है।  लेकिन  हमारा  कथन
 यह  अवश्य  है  कि  यहां  को  बढ़ती  हुई  श्राबादी
 को  देखकर  झौर  हमारे  जो  मेत्री  सम्बन्ध
 दुनिया  के  देशों  के  साथ  है,  उसको  देखकर
 इस  सम्बन्ध  में  यदि  कुछ  किया  जा  सकता  हो
 तो  हमारे  प्रधान  मंत्री  जी  को  करना  चाहिये  ।
 हमारे  प्रधान  मंत्री  जी  का  भ्राज  सारे  संसार
 में  इतना  बड़ा  रुतबा  है,  उनको  इतना  बड़ा
 स्थान  प्राप्त  है  कि  उनके  प्रधान  मंत्री  रहते
 हुए  इस  पर  भी  शायद  विचार  हो  सकता  है

 अन्त  में  मेरा  यह  कहना  है  किया  तो
 हम  विकासपथ  से  उन्नति  की  ओर  जायेंगे  या
 एक  न  एक  दिन  इस  समस्त  संसार  का  नादा
 हो  जाएगा  ।  जिस  समय  बारूद  पहले  पहल
 विस्फोटक  पदार्थ  रूप  में  निकला  था  किसी  ने
 इसको  नहीं  सोचा  था  कि  एक  दिन  वह  भो
 झाएगा  जब  वह  विस्फोटक  पदार्थ  अणु  बम
 का  स्वरूप  ले  लेगा  |  ऐसा  भी  समय  शा  सकता
 है  कि  जब  यदि  प्रेमपूर्वक  इस  संसार  की
 समस्याझ्रों  का  हल  न  हुआ  और  अहिंसा  का
 राज्य  इस  संसार  पर  न  हुआ  तो  कोई  ऐसा  बम

 जी  निकल  आए  कि  जिस  से  हमारा  भूमंडल,
 हमारा  प्लेनेट  ही  दुकड़ें  हो  जाए  t  में

 झाशावावी  व्यक्ति  हूं  ।  में  यह  मानता  हूं  कि  हम
 विकास  के  पक  से  उन्नति  की  भोर  जा  रहे  है

 3

 भौर  वह  पथ  वही  है  कि  जो  हमें  भारतीय
 संस्कृति  से  प्राप्त  हुआ  है,  जिस  पर  गांधी  जी
 चले  जिस  पर  झाज  नेहरू  जी  अल  रहे  हैं  ।

 अपने  इस  भाषण  को  समाप्त  करते
 हुए  इतना  झौर  कहना  चाहता  हूं  कि  कुछ
 प्रश्न  ऐसे  हे  कि  जित  में  हम  सिन्‍ने  भिन्‍न
 दलों  में  रहते  हुए  भी  मिल  कर  काम  कर  सकते
 हैं।  वेदेशिक  नीति  का  सवाल  एक  ऐसा  सवाल
 है  जिस  सवाल  पर  हम  सब  को  मिलकर  एक
 मत  होकर  काम  करना  चाहिये  भौर  जैसे  में  सदा
 से  इस  नीति  का  समर्थक  रहा  हूं  उसी  तरह
 श्राज  भी  में  इस  नीति  का  ह्दय  से  समर्थन
 करता  हूं  ।
 Shri  Brajeshwar  Prasad  (Gaya):

 Mr.  Deputy-Speaker,  I  suggest  there
 should  be  a  Summit  meeting  of  the
 Prime  Ministers  of  India,  China  and
 Russia  at  Lhasa  or  any  other  place
 which  may  appear  suitable  to  our
 Prime  Minister.  But,  since  he  is  go-
 ing  to  Tibet,  I  thought  that  advantage
 can  be  taken  of  it.

 There  are  three  alternatives  left
 open  to  the  United  States  of  America
 in  the  sphere  of  foreign  policy.  The
 first  alternative  is  to  fight  against
 Russia  and  communism,  either  by  war
 or  by  diplomacy.  If  Russia  is  weaken-
 ed  either  by  war  or  by  diplomacy.
 American  hegemony  will  be  establish-
 ed  over  the  globe.  Hence,  India
 cannot  support  any  American  policy
 which  is  against  either  Russia  or
 communism.  The  United  States  of
 America  cannot  wage  war  against
 Russia,  for  war  will  lead  to  mutial
 destruction.  Nor  can  Russia  be
 weakened  by  diplomacy  for,  barring
 a  handful  of  people  here  and  there,
 the  vast  majority  of  the  peoples  of
 Asia  and  Africa  stand  in  support  of
 the  Soviet  Union  in  the  conflict  that
 is  going  on  between  the  two  giants.

 The  second  alternative  before  the
 United  States  of  America  is  to  col-
 laborate  with  the  Soviet  Union.  This
 policy  too  will  prove  detrimental  to
 our  interests.  Any  collaboration  bet-
 ween  Russia  and  America  will  lead
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 ‘to  the  integration  of  the  white  races
 into  one  political  unit  and  the
 establishment  of  white  hegemony
 over  the  black  and  coloured  peoples
 of  Asie  and  Africa.  Hence,  I  am
 opposed  to  any  summit  meeting.
 36  hrs.

 The  third  alternative  left  open  to
 the  United  States  of  America  is  to
 withdraw  from  the  old  world,  to
 pursue  a  policy  of  isolationism.  This
 policy  will  be  acceptable  to  us  for  it
 will  lead  to  peace,  democracy  and  the
 integration  of  the  Afro-Eurasian  land
 mass  into  one  political  unit.  The  plea
 for  the  establishment  of  8  federal
 union  between  India,  China  and  Russia
 springs  from  my  desire  that  there
 should  be  a  World  State.  There  is  no
 danger  of  the  establishment  of  the
 hegemony  of  the  black  and  the  colour-
 ed  races  over  Europe  and  the  United
 States  of  America  because  mere  num-
 bers  cannot  tilt  the  balance.  No  power
 on  earth  can  subjugate  the  peoples  of
 Western  Europe  and  the  United
 States  of  America  for  they  are  far
 advanced  in  all  respects.

 How  to  compel  America  to  pursue  a
 policy  of  isolationism?  This  is  the
 central  problem  of  the  age.  It  is  a
 problem  that  confronts  not  only  India
 but  all  the  countries  of  Africa  and
 Asia.  All  the  nation  states  of  Africa
 and  Asia  will  make  an  offer  of  a
 federal  union  to  Russia  if  India  takes
 a  lead  in  this  matter  and  makes  an
 offer  of  a  federal  union  to  Russia.
 There  is  not  the  slightest  doubt  in  my
 mind  that  all  the  nations  of  Asia  and
 Africa  will  make  an  offer.  This  is
 the  only  way  of  driving  out  America
 from  the  old  world.  I  have  said  that
 it  is  only  by  integrating  the  old  world
 that  peace  can  be  established.  It  is
 only  by  driving  out  America  from  the
 old  world  that  there  can  be  democracy
 on  a  global  scale.

 An  Hon.  Member:  Which  world?
 Shri  Brajeshwar  Prasad:  The  condi-

 tion  precedent  to  the  establishment  of
 a  world  state  and  the  political  integ-
 ration  of  the  old  world  into  one  poli-
 tical  unit  is  that  America  be  driven
 out  from  the  old  world.

 A  question  was  asked  some  time
 back  on  the  floor  of  the  House  whether
 Russia  will  accept  an  offer  of  federal
 union.  I  think  that  Russia  is  keen  to
 establish  a  world  state.  The  Commu-
 nist  goal  of  a  world  revolution  still
 haunts  the  imagination  of  the  rulers
 in  the  Kremlin.  The  Socialist  Com-
 monwealth  of  Nations  will  not  jeopar-
 dise  their  power  and  position  in  the
 Middle-East  and  South-East  Asia  by
 rejecting  the  offer  of  a  federal  union,
 India’s  pull  over  South-East  Asia  and
 the  Middle-East  will  become  stronger
 than  that  of  China  and  Russia  if  the
 offer  of  a  federal  union  is  rejected.  Our
 strength  lies  in  our  weakness.

 Mr.  Deputy-Speaker:  The  hon.
 Member  need  not  wait  for  the  reac-
 tions  of  the  House.

 Shri  Brajeshwar  Prasad:  What  are
 the  courses  left  open?  What  are  the
 alternatives  possible  in  the  modern
 age?  The  political  integration  of  the
 world  is  inevitable  unless  nuclear  war
 destroys  all  humanity.  Political  integ-
 ration  can  be  of  two  kinds—hegemony
 or  federal  union.  There  is  no  third
 alternative.  Any  opposition  to  the
 scheme  of  a  federal  union  will  lead
 either  to  nuclear  destruction  or  to  the
 establishment  of  hegemony  either  by
 Russia  or  by  America  or  by  both  act-
 ing  together,  over  the  dark  and  colour-
 ed  races  of  Africa  and  Asia.  The
 upholders  of  the  status  quo  will  lead
 humanity  to  a  global  destruction  for
 it  is  the  institution  of  nation  states
 that  leads  to  war  and  not  capitalism,
 imperialism,  totalitarianism  or  Bolshe-
 vism.  Russia  has  to  be  integrated
 either  by  the  United  States  of  America
 or  by  the  Afro-Asian  land  mass.  There
 is  no  third  alternative  left  open  to
 Russia.

 ‘What  are  the  problems  of  inter-
 national  politics?  Does  the  present
 plan  of  a  summit  meeting  in  any  way
 give  an  indication  that  these  problems
 are  likely  to  be  solved?  The  time  for
 a  summit  meeting  will  come  only  after
 the  integration  of  the  Afro-Eurasiav
 land  mass  into  one  political  unit.  The
 Afro-Eurasian  land  mass  can  never
 become  one  political  unit  if  the  pro-
 ह... ल  of  Europe  are  solved  before  the
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 problems  of  Asia  and  Africa  are  solv-
 ed.  All  the  white  powers  must  with-
 draw  from  Africa.  The  United  States
 of  America;  Holland  and  France  must
 withdraw  from  Okinawa,  Formosa,
 West  Irian  and  Algeria.  The  SEATO,
 the.  Baghdad  Pact.  and  all  the  Ameri-
 can  bases  throughout  the  Afro-Asian
 land:  mass  must  be  liquidated,  lock,
 stock  and  barrel.

 Now  I  come  to  the  kind  of  world  in
 which  we  are  fast  entering.  The  bi-
 polar  world  is  one  step  nearer  to  the
 world  state  than  a  world  fragmented
 into  a  large  number  of  autonomous
 centres  of  power,  There  is  more
 danger  of  war  in  a  world  fragmented
 into  a  large  number  of  autonomous
 centres  of  power  than  in  a  bi-polar
 world.  This  is  the  lesson  of  history.
 Nuclear  stalemate  by  itself,  which  is
 alleged  to  have  broken  up  the  bi-polar
 world,  cannot  lead  to  the  establish-
 ment  of  a  world  fragmented  into  a
 large  number  of  autonomous  centres
 of  power.  The  dirving  force  which
 led  to  the  break  up  of  the  bi-polar
 world  has  been  our  policy  of  non-
 alignment.  We  are  running  counter
 to  history.  We  have  become  obstacles
 in  the  way  of  history.

 Mr:  Deputy-Speaker:  Would  the
 hon.  Minister  like  to  intervene?

 The  Deputy  Minister.  of  External
 Affairs:  (Shrimati  Lakshmi  Menen):
 Yes;  Sir.

 Mr.  Deputy-Speaker:  Then,  she.
 might  speak  first.  I  will  call  Shri
 Rameshwar  Rao  next.

 Shrimati:  Lakshmi
 occasion.  for.a  debate  on  external
 affairs  always  gives  expression  to  the-
 paranoeic  tendencies  of  our  country.
 Mention  has.  been  made  of  the  great
 destiny  of  India  in  settling  world
 affairs,  The  hon.  Prime  Minister  has
 been  asked  to  initiate  conferences  to.
 bring  about  settlement  of  issues  which
 have  been  outstanding  for,  a.  number
 of  years.  But  do  hon.  Members  realise
 that  the  world  of  today  is  net  the
 creation  of  India  nor  has  India,  as.one.
 of  the  countries  in  the  modern.  world,
 got  a  special  destiny  to  bring  to  bear
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 its  weight  on  international  affairs?  It
 is  this  grand  illusion  that  we  and  we
 alone  can  lead  the  world  that  has  pro-
 duced  some  of  the  magnificent  speeches
 that  were  delivered  on  this  Demand
 for  Grants  this  morning.

 My  task  is  rendered  very  easy
 because  the  broad  outlines  of  policy
 have  already  been  specified  by  the
 hon.  Prime  Minister  and  some  of  the
 points  raised  by  the  later  speakers
 were  also  answered  by  our  Parliamen-
 tary  Secretary.  Some  of  the  items  that
 have  been  left  out  by  these  two
 speakers,  I  would  like  to  deal  with  in
 a  very  brief  way  as  the  time  at  my
 disposal  is.  very  limited:

 Mention  has  been  made  this  morn-
 ing  that  we  have  not  raised  our  voice
 in  the  matter  of  Indonesia  and  that
 we  have  not  said  anything  or  perhaps
 we  have  not  spoken  loud  enough  about
 incidents.  that  are  happening  in
 Algeria.  Special  mention  was  made
 that  very  little  was  done  by  us  in  the
 reprieve  granted  to  Djamila,  the
 young  patriot.  It  is  not  the  custom  of
 the  External  Affairs  Ministry  to  blow
 its  own  trumpet.  The  things  that  the
 Government  of  India  does  in  order  to
 lessen  tensions  and  to  interfere  in
 special  items,  which  need  its  inter-
 ference,  are  done  in  a  quiet  way  and
 they  do  not  form  the  subject  of  big
 speeches  of  the  Government  spokes-
 men  in  the  House.

 It  has.  been  pointed  out  by  a  Mem-
 ber  who,  I  presume;  must  know  better
 about.  external  publicity—that.  one:  of
 the  best  ways  of  strengthening  exter-
 nal  publicity  is  to  have  our  own  news
 agency  to.  gather  news  in  other  coun-
 tries.  The  Member  has.  forgotten.  a
 statement  made.  by  the  Prime  Minis-
 ter  this  morning  that  we  have
 over  00  Missions  abroad  of’  various
 categories.  Did  he  imagine  that
 these  Missions  were  staying  there  in
 order  to.  watch  the  stars?)  Certainly,
 we  get  reports  from  these  Missions
 and;  it  ison  the  basis:  of  the  intimate
 information  that.  we.  get  from  our  own
 agents  that  we:  do:  our  external  publi-
 city.  It  is  quite:  true:  that:  our  exter-

 nal  publicity  has  not  been  very  effec-
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 tive:  As  has.  been  very  ably  pointed
 ow.  By  tha  Razjiamentary  Secretary,
 you  da  not  cenvert  a  nation  by  means
 of  speeches  ox  by  ह... है  of  propa-
 ganda  literature.  As  we  know  it,  it
 has  been  tried  and  it  is  being  tried
 by  many  countries.  There  are  coun
 tries  which  snow  us  under  heaps  of
 propaganda.  That  has  not  converted

 to  thelr  way  of  belief.  The  same
 holds  good  as  far  as  our  propaganda
 is  concerned.  As  has  been  pointed
 out,  we  have  to  counter  the  misappre-
 hensions  and  misinformation  that  has
 been  spread  about  us  for  centuries.
 Ail  that  we  can  do  to  counter  this  is
 not  by  false  propaganda,  not  by  exag-
 gerated  accounts  of  what  is  happening
 in  our  country,  but  by  simple  truth.
 Truth  takes  a  long  time  to  succeed.
 Let  us  hope  that  it  will  succeed  as
 it  must  succeed.  As  was  pointed  out
 by  the  Parliamentary  Secretary  again
 there  are  the  recent  changes  in  the
 attitude  of  the  big  countries  towards
 the  various  questions  which  are  inter-
 national  problems,  All  these  changes
 indicate  that  those  countries  which
 were  hostile  to  us  are  seeing  light.  I
 hope  they  will  see  light  well  and  the
 scales  will  fall  from  their  eyes  and
 they  will  understand  our  problems  in
 the  way  they  should  be  understood

 Than,  I  come  to  certain  definite
 questions  raised  by  some  of  the
 speakers.  A  question  was  asked,  I
 think  by  the  Leader  of  the  Communist
 Party,  why  we  did  not  say  that  we
 will  not  take  any  -cognisance  of  the
 jurisdiction  of  the  International  Court
 of  Justice.  I  am  sure  he  knows  as
 well  ag  the  Members  of  the  House
 that  we  did  contest  the  jurisdiction  of
 the  International  Court  of  Justice.
 We  have.  at  no  time  said  that  the
 Portuguese.  have  any  right  of  passage
 to  Dadra  end  Nagarhaveli.  We  do
 not  think  it  is  proper  at  this  stage  to
 take  unilateral  action  for  the  inte-
 gration  of  Negarkaveli  and  Dadra.
 We,  would  wait  since  the  matter  is
 sub  judice  till  some  decision  is  arrived
 at.

 The  next  iz  about  the  India
 Office  Litrary.  is  the  duty  of  the
 Oppenttion  to  say  that  all  aur  policies
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 have  been  failures  and  that  we  are
 not  taking  adequate  steps  to  fulfil  the.
 pledges  that  we  have  given  to  our
 country.  The  question  of  the  transfer
 of  the  India  Office  Library  has  been
 taken  up  and  hon.  Members  know
 that  the  late  Education  Minister  actu-
 ally  took  a  trip  to  London  for  that.  In
 the  course  of  his  negotiations  he  had
 suggested  that  a  fact-finding  com-
 mittee  should  be  appointed  to  find  out
 and  settle  the  claims  of  Pakistan  and
 India  with  regard  to  the  Library.  The
 U.K.  Government  have  made  it  a
 legal  issue  and  they  said  that  accord-
 ing  to  their  Legal  Advisers  they  have
 a  legal  claim  to  the  Library.  We
 want  to  insist  that  it  is  mot  a  legal
 claim.  It  is  a  political  question:  a
 question  of  transferring  assets  which
 belong  to  us,  to  our  country.  A  fact-
 finding  committee  has  not  been

 final  settlement  can  be  effected.  To
 say  that  we  have  failed  or  that  we
 have  not  been  enthusiastic  in  pursuing
 these  matters  is  really  to  misrepresent
 the  effort,  of  the  Government.

 Another  point  is  about  boundary
 demarcation.  I  am  rather  disappeoint-
 ed,  because,  almost  every  week,  in
 both  the  Houses  we  are  answering
 questions  on  boundary  demarcation.
 The  difficulties  in  boundary  demarca-
 tion  and  the  progress  made  in  the
 matter  are  all  reported  to  the  House.
 Still  Members  want  to  raise  that  issue,
 maybe,  because  they  do  not  have  any
 other  issues  which  they  can  raise  in
 the  House.

 Shri  Hem  Barua:  Not  because  of
 that,  but  because  they  are  keen  about
 it  and  very  little  is  done

 Surimati  Lakshmt  Menon:  Only  a
 couple  of  weeks  ago,  the  progress  in
 demarcation  was  stated  in  this  House.
 and  with  your  permission,  I  will  read
 out  once  again  what  has  been  said
 many  times  in  both  the  Houses.

 Shri  C.  K.  Bhattacharyya:  Every
 day  in  the  papers  there  are  है... ड
 about  boundary  troubles.  That  is  why
 we  are  asking  questions.
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 Shrimati  Lakshmi  Menon:  This  deals
 with  boundary  demarcation,  not  boun-
 dary  disputes  as  such.

 On  the  Punjab-West  Pakistan
 border,  we  have  got  388  miles  of
 boundary;  260  miles  have  been  demar-
 cated.  In  West  Bengal-East  Pakistan,
 we  have  an  undisputed  boundary  of
 1,350  miles  out  of  which  1,017  miles
 have  been  demarcated.  Tripura-Esst
 Pakistan—522  miles;  55  miles  demar-
 cated.  Assam-East  Pakistan,  609
 miles;  200  miles  demarcated.

 Only  the  other  day,  a  statement
 ‘was  made  in  this  House  explaining
 why  the  progress  has  been  slow.
 Every  yard  of  the  boundary  has  to  be
 measured,  land  records  referred  to
 and  agreement  reached  as  to  whether
 work  should  proceed.  Then,  work  is
 undertaken  by  representatives,  and
 workers  from  both  sides  of  the  boun-
 dary.  Invariably  we  find  that  any
 small  incident  or  Jack  of  protection  or
 anything  that  interferes  with  the
 proper  demarcation  of  the  country
 would  mean  a  suspension  of  the  work
 mot  for  a  few  days  or  weeks,  but
 months.  Boundary  demarcation
 cannot  be  done  throughout  the  year.
 There  are  only  limited  seasons  during
 which  this  can  be  done.  If  hon.
 Members  realise  all  these  difficulties,
 I  am  sure  they  would  appreciate  the
 efforts  made  by  the  Government  in
 order  to  get  the  boundary  demarcated.
 After  all,  it  is  not  the  Opposition
 Members  only  who  are  concerned  with
 the  security  of  our  country.  think,
 more  than  the  Opposition,  it  is  the
 Government  that  is  concerned  with
 the  security  and  safety  of  the  country.
 It  is  no  fun  for  the  Government  to
 detail  police  forces  into  the  border
 lands  and  to  be  compelled  to  answer
 questions  and  to  feel  aggrieved  over
 questions  over  which  we  have  no  con-
 trol.  Let  me  assure  the  House  that
 all  efforts  are  being  made—all  efforts
 within  the  possibility  of  a  Govern-
 tmant  most  interested  and  most  con-
 cetned  about  the  welfare  of  the
 people—in  order  to  see  that  these
 things  are  solved  properly  and  quick-
 ly.  But,  the  circumstances  that  have
 ‘bean  mentioned  will  convince  hon.
 Members  that  these  tasks  are  not

 is  not  at  all-_anxious  te  come  to  any
 kind  of  settlement  with  ws,

 One  of  the  speakers,—-I  think  it  was

 ment  which  is
 He  said  that
 gal  committee  that
 the  appointment  of  personnel  for  the
 IFAS.  I  would  like  to  read  out  to  him
 what  happened  in  the  meeting  at
 Shillong.  It  may  convince  him
 about  the  legality  or  iNegality  of  the
 Board.  This  is  the  composition  of  the
 Special  Selection  Board:  “A  Special
 Selection  Board  shall  be  constituted
 by  the  Central  Government  and  it
 shall  consist  of  (l)  a  representative
 of  the  Ministry  of  Home  Affairs,  who
 shall  be  the  Chairman  of  the  Board,
 (2)  the  Adviser  to  the  Governor  of
 Assam,  (3)  a  representative  of  the
 Ministry  of  Home  Affairs,  (4)  a
 representative  of  the  Ministry  of
 Defence  and  (5)  one  or  “more.
 anthropologists  and  experts  on
 Tribal  affairs.  A  meeting  was  held
 first  in  Delhi  and  all  these  people
 attended.  The  next  meeting  was  held
 in  Shillong.  It  was  contended  that
 this  Board  consisted  only  of  junior
 members  and  therefore,  according  to
 Shri  Hem__  Barua,  it  was  an  illegal
 Board.  Let  me  read  out  the  names
 of  the  Members  who  attended  the
 Shillong  meeting.  Before  that,  let  me
 say  that  in  the  note  that  I  read  just
 now,  it  is  said,  representatives.  It  is
 left  to  the  Ministry  to  appoint  any-
 body  as  its  representative  and  the
 Board  can  still  be  legal  whatever  the
 status  of  the  representative  appointed
 by  the  Ministry  concerned.  However,
 I  will  read  the  names  of  the  people
 who  attended  the  meeting  in  Shillong.
 Shri  Viswanathan,  I.C.S.,  Joint  Secre-
 tary  to  the  Government  of  India,
 Ministry  of  Home  Affairs—is  a
 junior  officer  I  ask  Shri  Hem  Barua?
 Shri  S.  J.  Dalton,  Member,  Assam
 Public  Service  Commission—another
 junior  officer;  Shri  H.  C.  Sarin,  I.C.S.,
 Joint  Secretary  to  the  Government  of
 India,  Ministry  of  Defence;  Shri  K.  ;
 Mehta,  I.C.S.,  Adviser  to  the  Gover
 nor—all  Members.  These  are  the
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 fumior  officers  who  are  said  to  have
 made  the  committee  or  the  Board
 illegal.

 Shri  Hem  Barna:  On  a  point  of
 order,  Sir.

 Mr,  Deputy-Speaker:  The  Minister
 ig  not  yielding.

 Shrimati  Lakshmi  Menon:  I  just
 want  to  ask  how  these  things  can  be
 misrepresented.

 Mr.  Deputy-Speaker:  The  Minister
 is  not  yielding,  and  therefore  the  hon.
 Member  has  to  yield.

 An  Hon.  Member:  It  is  a  point  of
 order.

 Mr.  Deputy-Speaker:  No  point  of
 order.  Point  of  information.

 Shrimati  Lakshmi  Menon:  I  am
 only  giving  the  information  so  that
 the  House  may  have  the  correct  know-
 ledge  and  will  be  able  to  judge  whe-
 ther  the  board  was  illegally  consti-
 tuted.  I  am  only  using  the  word  used
 by  the  hon.  Member.

 Shri  Hem  Barua:  I  have  a  word  to
 say.

 Shrimati  Lakshmi  Menon:  I  am  not
 yielding.  What  I  want  to  say  is  that
 speaker  after  speaker  can  come  for-
 ward  and  say  this  which  they  think
 will  not  be  refuted,  and  therefore
 there  will  be  wide  acceptance  and
 belief  that  we  are  doing  all  sorts  of
 illegal  things  in  order  to  put  people
 in,  without  being  guided  by  any  of
 the  principles  laid  down  for  the
 constitution  of  these  boards.

 Now  I  want  to  say  something  about
 the  question  of  emigration  policy.
 One  of  the  hon.  speakers  asked:  if  we
 are  Members  of  the  Commonwealth,
 why  do  we  not  negotiate  with
 Australia  because  we  have  too  many
 people  and  Australia  has  too  much
 land?  It  does  not  conform  to  our
 ideas  of  national  dignity  that  we
 should  go  round  asking  other  coun-
 tries,  because  they  happen  to  be  mem-
 bers  of  the  Commonwealth,  to  settle
 our  people.  The  problem  of  popula-
 tion  in  India  is  a  problem  which  we
 should  solve  ourselves.  No  policy  of
 emigration  is  going  to  help  us  to
 solve  this  problem,

 Seth  Govind  Das:  On  a  point  of  per-
 sonal  explanation.

 Mr.  Deputy-Speaker:  The  Minister
 has  already  told  the  House  that  she
 is  not  yielding.  The  Members  wil}
 have  to  yield-

 Seth  Govind  Das:  I  think  she  will
 give  me  way  for  one  minute.

 Mr.  Deputy-Speaker:  Order,  order.
 hrimati  Lakshmi  Menon:  The  hon.

 Member  who  made  the  suggestion  has
 himself  visited  Australia.  I  have  also
 been  able  to  visit  Australia  recently.
 If  he  had  any  idea  of  the  country  he
 would  not  have  pressed  this  demand,
 because  it  is  a  country  which  is
 barren  in  most  of  the  places  and  the
 population  is  concentrated  on  the  sea
 board.  The  rest  of  the  country  needs
 a  lot  of  physical  effort  to  develop  it,
 and  if  our  people  could  only  put  in
 that  physical  effort,  we  can  make  our
 country  a  richer  and  better  country
 than  Australia.

 Then,  the  usual  things  about  the
 manoeuvres  of  imperialist  powers  and
 moral  strength,  the  endless  potentia-
 lities  to  be  used  for  the  promotion  of
 peace  etc.,,  were  mentioned.  I  think
 nobody  can  say  that  we  have  failed
 in  our  task  of  promoting  world  peace,
 but  the  task  of  promoting  world  peace
 does  not  mean  that  we  should  inter-
 fere  in  the  internal  affairs  of  all  the
 other  countries  and  help  them  to  toe
 the  line,  so  to  speak,  of  our  policies.
 As  it  is,  the  House  is  aware  that  most
 of  the  countries  of  the  world,  includ-
 ing  the  Prime  Minister  of  the  United
 Kingdom,  have  publicly  supported
 the  five  principles  of  internationaf
 policy  which  we  had  laid  down,  which
 go  by  the  name  of  Panchsheel.  That
 itself  is  an  achievement.  Not  only  that.
 One  of  the  Members  has  even  sug-
 gested  that  the  Commonwealth  should
 be  changed  into  a  Panchsheel  Com-
 monwealth.  One  does  not  exclude  the
 other.  Now  that  the  Prime  Minister
 of  the  United  Kingdom  himself  has
 subscribed  to  the  Panchsheel  as  many
 other  Prime  Ministers  of  the  Common-
 wealth  countries  have  also  done,  it  is
 quite  likely  that  we  are  really  on  the
 way  to  that  Panchshee!  Common-
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 wealth  if  you  like  to  call  it  by  that
 name,

 Shri  Panigrah!  (Puri):  Will  the
 Pakistan  Prime  Minister  accept  that?

 Shrimati  Lakshmi  Menen:  Then  it
 was  said  that  we  should  have  a
 customs  union  between  Pakistan  and
 India,  a  Zollverein,  and  it  was  q  most
 fantastic  suggestion  from  a  Member
 of  the  Communist  Party  that  it  should
 be  over  the  heads  of  the  Government,
 that  it  should  be  a  customs  union  of
 two  countries  having  nothing  to  do
 with  the  two  Governments.  I  have
 also  read  a  little  history,  and  I  have
 never  come  across  a  proposal  like  that
 where  you  could  have  a_  customs
 union  of  two  countries  over  the  heads
 of  the  Governments.  Customs  unions
 are  formed  by  the  Governments  and
 in  full  agreement  as  to  what  their
 policies  should  be.  So,  the  idea  by  a
 Communist  Member  that  we  should
 approach  the  people  over  the  heads  of
 the  Governments  is  really  fantastic.

 Then  we  were  asked  why  we  did
 not  indulge  in  a  sharp  condemnation
 of  the  Big  Powers’  intervention  in
 Indonesia.  We  have  said  on  many
 occasions  that  we  do  not  like  inter-
 ference  of  foreign  countries  in  the
 internal  affairs  of  other  countries,  nor
 do  we  believe  in  what  is  called  the
 vacuum  theory  in  politics.  We  say
 the  vacuum  will  be  filled  by  the
 people  themselves.  Regarding  this
 particular  point  the  Prime  Minister
 himself  has  stated  in  a  press  confer-

 “ence  that  we  have  no  direct  informa-
 tion  as  to  the  interference  of  other
 ‘countries  in  the  internal  affairs  of
 Indonesia.  There  is  a  rebellion.  It  is
 & द  purely  domestic  affair.  We  have  our
 @ympathy  with  the  established  Gov-
 ‘ernment  of  Indonesia  because  we  are
 ‘Yor  stability,  because  the  head  of  the
 Indonesian  Government  has  been  long
 mkzociated  with  us.  We  have
 Wympathised  with  their  freedom  strug-
 agie,  we  have  heiped  them  to  solve
 thelr  difficulties,  but  this  is  a  purely
 @omestic  matter,  and  we  cannot  go  by
 mewspaper  reports.  The  Opposition
 @embers  can  go  by  newspaper
 geports,  but  a  Government  cannot  take

 any  action  on  purely  ‘newspaper
 reports.  Therefore,  i  we  have  hot
 condemned  Western  interference  or
 the  interference  of  Western  Powers,  in
 Indonesian  affairs,  it  is  purely  because
 we  think  that  we  have  no  correct  or
 authoritative  information  about  the
 kind  of  interference  except  that  they
 received  some  arms  from  ‘Tatwan.
 We  do  not  know  who  has  sent  it,
 whether  it  was  sent  by  the  Western
 Powers,  by  the  Chinese  or  by  some
 other  agency.  We  do  not  know  any-
 thing  about  it.  -It  is  not  proper  for  a
 Government  to  ceme  forward  with  a
 sharp  condemnation  of  a  thing  which
 they  do  not  know  themselves.

 Then  something  was  said  about  our
 refusal  to  help  intending  migrants
 from  East  Pakistan.  This  is  also  not
 correct.  Every  effort  is  being  made
 to  help  the  migrants,  but  our  own
 policy  is  the  result  of  an  agreement
 between  our  Government  and  the
 Pakistan  Government.  We  do  not
 want  to  embarrass  the  Pakistan  Gov-
 ernment,  nor  induce  these  people  to
 leave  Pakistan  to  come  to  India  and
 add  to  their  worries  and  our  worries.
 All  that  we  want  to  do  is  this:  where
 there  is  a  real  case  of  hardship,  we
 have  established  certain  priorities,  and
 according  to  these  priorities  migration
 is  allowed,  visas  are  given  and  nothing
 is  done  to  increase  their  hardships.
 On  the  other  hand,  everything  is  done
 to  make  their  hardships  less.

 Then  there  is  a  cut  motion  about
 prospective  immigrants.  This  also  has
 been  discussed  in  the  House.  We  do
 not  know  what  is  the  number  or  what
 is  the  nature  of  prospective  immi-
 grants,  and  no  Government  can  lay
 down  a  policy  that  this  is  what  they
 are  going  to  do  in  case  so  many
 thousands  of  people  come  fram  Pakis-
 tan.  On  the  other  hand,  the  policies
 that  are  followed  today  do  make  pre-
 vision  for  difficult  cases  when  they
 come  from  Pakistan.

 We  were  told  that  we  have  by  our
 policies  alienated  Bhutan  and  Sikkim
 and  various  other  things  which  are
 absolutely  wrong.  The  hon.  Members
 must  have  read  the  annual  report  of
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 ‘the  External  Affairs  Ministry  and  I
 do  not  want  to  waste  any  more  of  the
 time  of  the  House  by  repeating  what
 ts  already  in  print  and  is  in  the  hands
 ef  hon.  Members.  ‘They  know  by
 weading  it  that  our  relationships  with
 these  Governments  has  been  most
 friendly,  and  that  we  have  not  spared
 unything  to  help  them  and  to  develop
 their  resources  so  that  we  can  have
 our  policy  of  good  neighbourliness  not
 only  in  theory  but  also  in  practice.

 Shri  Hem  Barua:  On  a  point  of
 information.

 Mr.  Deputy-Speaker:  Shri  Ramesh-
 war  Rao.

 Shri  Hem  Barua:  May  I  clarify  my
 position,  because  I  have  been  misinter-
 preted?

 Mr.  Deputy-Speaker:  Yes,  he  may
 say  a  few  words.

 Ghri  Hem  Barua:  About  the  selec-
 tion  board  for  the  recruitment  of
 officers  to  the  IFAS.  I  said  the  selec-
 tion  board  was  constituted  under  the
 orders  of  the  President  of  India,  and
 these  were  the  Members:  The  Foreign
 Secretary  (Chairman  of  the  Board),
 one  or  two  anthropologists,  one  from
 the  Ministry  of  Defence,  one  from  the
 Home  Ministry  and  the  Adviser  to  the
 Governer  of  Assam.  But  in  1986,
 when  this  board  met  at  Shillong,  some
 of  the  members  of  the  board  did  not
 attend  it,  and  delegated  their  powers
 to  their  junior  members.  For  in-
 stance,  it  was  Lt.  Col.  Yusuf  Ali,  who
 was  the  Deputy  Adviser  to  the  Gov-
 ernor  of  Assam,  not  the  Adviser,  who
 was  allowed  to  sit  in  the  board.  I
 say  this  board  for  selection  of  offloers
 was  constituted  under  the  orders  of
 the  President,  and  these  were  bemg
 violated  because  these  people  did  not
 enjoy  the  right  to  delegate  powers;
 they  either  attend  or  they  do  not
 attend.  That  was  what  !  said.

 Shri  Rameshwar  Rao  (Mahbub-
 nagar):  There  will  be  hardly  anyone
 in  this  House  who  does  not  support
 the  broad  Hnes  of  our  foreign  policy.
 There  may  be  a  difference  of  empha-
 sis,  or  there  may  be  minor  marginal

 details  in  which  one  may  want  some
 alteration,  but  basically  everyone  of
 us  do  support  the  foreign  policy  that
 we  have  been  pursuing  in  the  last
 nine  years,

 There  are  just  one  or  two  aspects
 which  I  would  like  to  draw  your
 attention  to.  One  of  them  to  which  re-
 Peatedly  attention  is  drawn  to  both
 on  the  fioor  of  this  House  and  outside
 is  the  question  of  Indians  abroad,
 Indians  in  South  Africa,  Indians  in
 Bast  Africa,  Indians  in  Malaya,  in
 Ceylon  and  so  on.  This  is  a  very
 old  story.  It  goes  back  to  the  days
 when  the  British  were  ruling  this
 country,  to  the  late  years  of  the  last
 ‘entury;  when  they  were  trying  to
 develop  various  colonial  territories,
 the  British  took  labour  from  this
 country—it  was  called  indentured
 labour  in  those  days—to  South  Africa,
 to  Fiji,  to  West  Indies,  to  British
 Guiana  and  various  other  places.
 Most  of  them  settled  there,  and  the
 Indians  living  in  those  territories  today
 are  their  children  or  grandchildren.
 And  confusion  arises  because  we  are
 unable  to  distinguish  between  Indian
 citizens  and  these  people  who  have
 settled  there.  The  Indians  in  Seuth
 Africa  are  South  Africans  of  Indian
 origin.  They  are  not  Indian  citizens.
 Very  often,  questions  are  asked,  as
 my  hon.  friend  Shri  Hem  Barua  s0
 eloquently  did,  about  the  Group  Areas
 Act,  about  the  treatment  of  Indians  in
 South  Africa  and  so  on.

 Shri  Hem  Barua:  Did  I  mistake  that
 they  were  Indian  nationals?  I  did  not
 make  that  mistake.

 Shri  Rameshwar  Rao:  I  am  just
 clarifying  it.  If  they  are  not  Indian
 citizens,  then  what  does  my  hon.  friend
 Shri  Hem  Barua  want  this  Governa-
 ment  to  do?

 Shri  Hem  Barua:  Leave  them  in  the
 lurch!

 Shri  Rameshwar  Rao:  We  are  not
 going  to  take  up  cudgels  on  behalf
 of  those  who  are  not  citizens  of  this
 country.  We  certainly  have  sympathy
 towards  these  Indians  resident  in
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 other  countrries,  as  much  sympathy
 as  we  have  towards  the  nationals  of
 taose  territories,  the  indigenous  popu-
 lation  of  those  territories,  like  the
 Africans  and  others.  Our  sympathy
 towards  the  Indians  who  are  dis-
 criminated  against  in  South  Africa
 is  no  less  than  the  sympathy  that
 we  have  towards  the  Africans  in
 South  Africa  who  are  discrimi-
 nated  against.  This  problem  of  dis-
 crimination  that  crops  up  every
 now  and  then  in  various  territeries  is
 partly  because  we  are  not  quite  sure
 or  we  do  not  appreciate  very  clearly
 that  we  do  not  desire  any  special
 treatment  for  Indians  resident  in  those
 territories.  They  should  not  ask  for
 any  perferential  treatment  as  against
 the  people  in  those  territories,  like  the
 Indians  in  the  Rhodesia,  for  instance.
 If  the  Africans  in  Rhodesia  are  being
 discriminated  against,  then  the  prob-
 Jem  is  a  common  problem,  a  common
 problem  of  discrimination  against
 coloured  people.  It  is  in  that  perspec-
 tive  that  these  problems  must  be
 understood  and  appreciated.

 The  Indians  in  these  various  terri-
 tories  are  in  two  or  three  categories.
 The  first  category  is  of  those  who  are
 permanent  residents  of  those  terri.
 tories,  who  are  citizens  of  those  coun-
 tries  and  are  only  of  Indian  origin.
 Our  relationship  with  them  is  cultural.
 We  are  interested  in  them  because  they
 have  gone  from  our  country.  We
 would  like  to  retain  cultural  contacts
 with  them.  But  beyond  that  I  do  not
 think  the  Government  of  India  can
 take  any  extraordinary,  special  inter-
 est.  There  is  the  other  class  of  people
 who  are  visitors,  who  are  Indian  citi-
 zens,  who  might  have  gone  there  on
 short  visits  or  who  may  have  been
 there  for  business,  but  who  have  re-
 tained  their  Indian  nationality  and
 Indian  citizenship.  In  their  case,  cer-
 tainly  the  Government  of  India  look
 after  their  interests,  and  even  the
 slightest  discrimination  against  them
 or:any  wrong  treatment  given  them  is
 taken  up  by  the  Government  of  India
 through  the  proper  channels.

 The  second  point,  to  which  I  would
 like  with  all  humility  to  draw  your
 attention  and  the  attention  of  the
 Members  of  the  House,  is  about  our
 Northern  Frontier.  There  has  been
 some  discussion  today  and  previously
 about  NEFA.  The  Prime  Minister  has
 also  mentioned  about  the  officers
 whom  we  are  recruiting  for  a  cadre
 for  NEFA,  the  special  problems  of
 NEFA  and  what  is  being  done  there.
 I  feel  that  this  aspect  of  our  adminis-
 tration  should  not  be  confined  only  to
 NEFA  which  is  only  a  part  of  our
 Frontier  area.  Our  whole  frontier
 right  up  from  Laddakh  down  into
 Assam  and  further  down  to  the  sea-
 board  is  similar.  The  terrain  is  diffi-
 cult.  The  people  who  inhabit  this
 area  are  backward.  Most  of  them  are
 tribal  people.  They  have  hardly  any
 education.  There  are  hardly  any
 roads  in  this  area.  It  is  time  that  the
 Government  of  India,  either  through
 the  Ministry  of  External  Affairs  or
 through  the  respective  Ministries  con-
 cerned,  paid  greater  attention  to  this
 area.  We  should  develop  a  more
 positive  policy  in  this  area,  of  educa-
 tion,  of  communication  and  of  cultural
 contacts.  For  various  reasons,  this
 area  is  being  neglected.  One  of  our
 colleagues  has  suggested  today  that
 NEFA  should  not  be  under  the  Minis-
 try  of  External  Affairs  but  should  be
 administered  as  part  of  the  Ministry
 of  Home  Affairs  etc.  I  do  not  know  if
 at  this  stage  it  would  be  a  wise  thing
 to  do,  but  some  emphasis,  either
 through  the  State  Governments,  such
 ag  the  Government  of  Uttar  Pradesh,
 Himachal  Pradesh,  Punjab  or  Kash-
 mir,  or  directly  by  the  Government
 of  India  through  a  special  agency,
 should  be  given  to  the  development  of
 this  whole  frontier  area  in  education,
 communication  and  so  on.

 I  am  aware  that  I  should  not  take
 much  time  of  the  House.  I  would  like
 to  refer  only  to  one  other  aspect,  to
 which  attention  has  been  drawn  today,
 especially  by  Dr.  P.  Subbarayan,  who
 feels  that  we  should  find  a  place  at
 the  summit  conference  because  we
 have  an  important  part  to  play.  Sure-
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 ly,  4६  is  not  for  us  to  say  that  we  have
 an  important  part  to  play.  It  is  for
 other  people  to  feel  whether  we  have
 to  play  a  part  at  all.  And  if  other
 people  feel  that  there  is  some  part
 that  we  have  to  play,  we  will  be
 asked.  It  will  be  presumptuous
 indeed  for  us  to  feel  that  we  should
 go  around  advising  other  people  or
 asking  for  places  at  various  confer-
 ences.  I  hope  my  esteemed  friend  and
 elder  statesman,  Dr.  Subbarayan,  wil!
 forgive  me  for  differing  from  him.

 श्रीमती  सहोदरा  बाई  (सागर-रक्षित-
 झनृसूचित  जातियां):  उपाध्यक्ष  महोदय  क्या
 हमें  भी  समय  मिलंगा  ?

 उपाध्यक्ष  भहोदय  :  भाज  तो  नहीं  मिल
 सकता  1

 If  Shri  Mahanty  can  squeeze  his
 observations  in  six  or  seven  minutes,
 he  may  speak  now,  because  I  have  to
 call  the  hon.  Prime  Minister  after
 that.  I  intend  to  call  him  at  4.45  p.m.

 भरी  शजराल  सिह  :  उपाध्यक्ष  महोदय,
 में  एक  निवेदन  करना  चाहता  हूंँ।  शभ्राज
 जितने  समर  का  सवाल  था  उमसे  से  पांच
 चंटे  में  में  विरोधी  दलों  को  मुदिकल  से
 एक  घंटा  मिला  होगा  t  वैसे  प्रधान  मंत्री
 भी  सबेरे  एक  घंटे  तक  बोल  च्चुके  हें  श्रोर
 उनके  भ्रतिरिक्त  पालियामेंटरी  सेक्रेटरी  और
 डिप्टी  मिनिस्टर  भी  बोले  हैं  7  इससिये
 समय  कुछ  बढ़ा  दिया  जाये  शौर  प्रधान  मंत्री
 साहब  कल  जवाब  दे  ले  1

 उपाध्यक्ष  भहोदव  :  अब  तो  प्राइम
 मिनिस्टर  साहब  के  लिये  भी  १५या  २०
 मिनट  ही  रह  गये  है।  और  भगर  १५
 मिनट  समय  बढ़ा  भी  दिया  जाये  तो  कया
 होगा  ।  एक  भादमी और  बोल  सकेगा  ।

 ली  अजराज  सिह:  प्रधान  मंत्रा
 जी  कल  बोल  सकेंगे  t

 उपाध्यक्ष  महोदय  :  यह  तो  मुश्किल
 होगा  क्योंकि  इसके  बाद  मी  जो  काम  रखा
 गया  है  वह  भी  तो  करना  होगा

 शी  जवाहरलाल  नेहरू  :  में  ममझता  हूं
 कि  कल  तक  इसे  मुल्तवों  करना
 तो  मुनासिब  नहीं  होगा  ।  लेकिन  अगर
 आप  चाहें  तो  मेरे  बोलने  के  बाद  दस  पन्द्रह
 मिनट  का  वक्‍त  और  देद  ।

 उपाध्यक्ष  महोदय  :  प्राइम  मिनिस्टर
 साहब  ने  ५  बजे  के  लिये  कंबीनट  की  मोटिंग
 रखी  हुई  है  ।  इसलिये  यह  काम  पांच  बजे
 के  बाद  नहीं  चल  सकता।  उनका  रिपलाई
 उसके  बाद  नहीं  हो  सकता  ।  लेकिन
 अगर  बाद  में  कोई  मेम्बर  साहब  बोलना

 चाह  तो  बोल  सकते  हें  t

 एक  साननीय  सदस्य  :  उन  के  जवाब
 के  बाद  कोर्ट  क्या  बोलना  चाहेंगा  av

 की  जवाहरलाल  नेहरू  :  हाउस  को
 इजाजत  से  सब  बातें  हो  सकती  हैं  ।

 शी  भ्रजराल  सिंह  :  प्रगर  प्रायको

 सुविछा  हो  तो  कल  बोल  सकते  है  ।

 शी  जवाहरलाल  मेहक:  कल  तो  सुविधा
 नहीं  है।  एटामिक  इनरजी  का  काम  है
 ओर  अगर  कल  पर  इसे  मुल्तवी  किया  गया
 तो  दिगकते  पेश  अभाजायेंगी  ।  मिर्फ

 ्  मिनट  का  ही  तो  सवाल  है।  अगर

 हाउस  चाहे  तो  इतना  टाहम  मेरे  बोलने  के
 बाद  दे  सकता  है  |

 Mr.  Deputy-Speaker,  I  shall  deal
 very  briefly  with  the  few  points.  I
 am  really  surprised  at  the  persistence
 of  Shri  Barua  about  this  question  of
 the  selection  of  officers  for  the  NEFA.
 Here  I  have  the  official  paper,  the
 orders  issued  by  the  President,  that
 is  the  rules  framed  under  the  orders
 of  the  President,  which  says:  The
 Special  Selection  Board  shall  be  cons-
 tituted  by  the  Central  Government
 and  shall  consist  of  a  representative
 of  the  Ministry  of  External  Affairs
 who  shall  be  the  Chairman  of  the
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 Board,  the  Adviser  to  the  Governor  of
 Assam,  a  representative  of  the  Minis-
 try  of  Home  Affairs,  a  representative  of
 the  Ministry  of  Defence,  an  Anthro-
 pologist  and  others.  The  point  is  they
 are  representatives  and  the  Ministry
 can  send  any  representative.  It  80
 happened  that  when  the  meeting  was
 held  here,  the  representative  was  the
 Foreign  Secretary;  and  it  ४०  happened
 that  when  the  meeting  was  held  at
 Shillong  the  Joint  Secretary  in  special
 charge  of  this  Department  was  there.
 He  was  a  fairly  senior  officer  who
 deals  with  these  matters  mostly.  There
 can  be  no  question  about  the  legality
 of  it.  But,  as  I  said  in  the  course  of
 my  address  this  morning,  the  results
 show  that  the  selections  made  were
 excellent.  The  officers  we  have  got
 are  good  selections,  people  who  have
 proved  by  their  work  and  worth  that
 it  was  a  good  selection.

 Then,  Sir,  here  is  one  hon.  Member,
 Shri  Brajeshwar  Prasad  who  often
 intervenes  in  debates  on  Foreign
 Affairs  and  who  in  spite  of  belonging
 to  a  large  party  in  this  House  really
 forms  a  party,  a  single-Member  party
 of  his  own.

 Shri  Braj  Raj  Singh:  Is  he  not
 a  Member  of  the  Congress  Party?

 Shri  Jawaharlal  Nehru:  with
 whom  I]  am  not  aware  that  any  other
 Member  is  in  agreement  on  the  vari-

 ‘ous  subjects  that  he  talks  about.  He
 has  allowed  us  today  again  to  have
 some  glimpses  into  the  obscure  cor-
 ners  of  his  mind.  But,  they  were
 remarkable  glimpses  about  driving
 away  this  country  from  this  continent,
 pushing  in  some  other  continent,
 about  really  having  an  elemental
 scope,  hardly  politics.  (Laughter.)
 But,  I  merely  refer  to  him  because  it
 is  not  merely  a  matter  for  amusement
 for  us  although  it  ig  amusing  I  must
 say.  But,  often  lightly  to  give  extra-
 ordinary  impressions  to  people  outside
 who  may  read  about  this  as  to  what
 the  quality  of  thinking  in  this  House
 is  on  such  matters,  is  likely  to

 delude  them.  Therefore,  I  have  refer-
 red  to  this  matter.  (Interruption.)

 An  Hon.  Member:  To  which  Party
 does  he  belong?

 Mr.  Deputy-Speaker:  He  is
 Member  of  the  House  all  right.

 Shri  Jawaharlal  Nehru:  The  hon.
 Member,  Seth  Govind  Das,  referred
 to  the  problem  of  migration.  My
 colleague  had  said  something  about
 it.  Obviously,  the  question  of  popula-
 tion  in  the  world  is  important  now
 and  it  is  going  to  be  terribly  impor-
 tant,  maybe,  i0,  20  or  30  years  later.
 How  is  it  going  to  be  solved?  I  do  not
 know.  One  obvious  way  talked  about
 more  and  more  now  is  of  restricting
 the  growth  of  population  by  methods
 of  birth  control.  So  far  as  we  are
 concerned,  it  is  of  high  importance
 that  we  should  try  to  do  so  and  suc-
 ceed  in  that.  Other  countries  are  also
 thinking  on  these  lines.  It  would  be
 completely  wrong  and  improper  for
 us  to  say  that  because  Australia  67
 other  countries  happen  to  be  sparsely
 populated  we  should  raise  this  ques-
 tion  and  try  to  send  our  people  there.
 It  will  be  improper  from  a  variety  of
 ways  and  it  is  raising  a  hornet’s
 nest  without  achieving  anything  in  the
 near  future.  Even  if  there  is  such  a
 thing  in  the  future,  it  will  be  a  tre-
 mendous  thing  for  us.  This  is  not  a
 question  of  people  disappearing  here
 and  appearing  there.  We  have  to
 face  some  problem  here  in  connection
 with  the  refugee  rehabilitation.
 People  are  disinclined  to  go  from  one

 tate  to  another.  Imagine  thinking
 in  terms  of  taking  large  numbers  of
 people?  Presumably  Seth  Govind  Das
 thinks  in  terms  of  a  few  thousands.
 But  you  have  to  think  in  terms  of
 millions,  scores  of  millions,  to  make  a
 difference.

 Probably,  among  the  States  of
 India—I  am  not  quite  sure—Madhya
 Pradesh  is  the  most  sparsely  populat-
 ed.  It  may  well  be  that  Seth  Govind
 Das  may  try  this  to  some  extent  in
 relation  to  his  own  State  (Inter-
 ruptions.)
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 There  are  grave  difficulties.  I  say
 this  because  unless  there  is  something
 definite,  feasible  and  practicable,  it  is
 not  worthwhile  our  saying  things
 which  frigthen  people.  There  is  no
 such  intention  on  our  part.

 Then  again,  the  population  of  India
 is  a  big  one.  It  is  no  doubt  a  grow-
 ing  oné.  But  the  population  of  China
 is  far  bigger  and  the  rate  of  growth
 is  even  bigger.  Whatever  birth  con-
 trol  may  do  im  the  future,  it  is  cal-
 culated  that  there  are  about  600  mil-
 lions  in  China.  It  will  be  a  thousand
 millions  before  very  long—in  20  years
 or  25  years.  Imagine  a  thousand  mil-
 lions  in  China.  Then  take  Indonesia.
 It  is  also  a  very  heavily  populated
 country  with  70,  80  or  90  millions—I
 think.  I  am  told  it  is  85  millions.  It
 is  also  growing  rapidly.  The  whole
 of  the  South-East  Asia  is  a  tremen-
 dously  heavily  populated  area.

 Shri  Hem  Barua:  But  about  China,
 the  population  there  per  square  mile
 is  less  then  ours.  The  pressure  of
 population  per  square  mile  is  less  than
 ours.

 Shri  Jawaharlal  Nehru:  But  there
 is  the  Gobi  desert  too—and  various
 other  things.  The  population  of  the
 whole  of  the  Chinese  State,  including
 Tibet,  Gobi  desert  and  that,  and
 Mangolia—if  you  spread  it  out,  it  is
 not  so  great.  But  the  really  heavily
 populated  area  is  China  proper.  It  is
 terribly  populated.  What  is  more,  as
 I  have  said,  the  rate  of  increase  is
 two  per  cent.  per  annum.  This  rate
 of  increase  ig  bound  to  go  up  because
 of  health  measures  and  the  rest  as  in
 India.  Actually,  our  rate  of  increase
 in  population,  in  population  growth,  is
 a  little  less  than  it  was  before;  it  is
 actually  going  down.  But  because  the
 death  rate  is  going  down  fast,  in  the
 result,  more  people  remain  alive.

 The  hon.  Member,  Shri  Mukerjee,
 referred  to  a  number  of  matters.  One
 he  referred  to  was  about  an  Indian
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 doctor  in  London,  and  that  diplomatic
 immunity  had  been  claimed  by  the
 warden  of  a  hostel.  This  matter  came
 up  before  me  some  time  ago.  I  think
 the  hon.  Member  was  pleased  to
 draw  my  attention  to  it  and  I  enquired
 into  the  details.  I  do  not  think  whe-
 ther  it  will  be  right  or  proper  for  me
 to  say  anything  much  here  about  this
 case,  because  it  will  be  very  much  to
 the  disadvantage  of  that  Indian  doctor
 if  I  say  anything  much  here.  He  was

 a  gentleman  who  was  sent  from  India
 with  the  help  of  advance,  loans  etc.
 from  the  West  Bengal  Government,
 and  later  he  received  more  loans.  He
 has  not  returned  them.  He  has  re-
 fused  to  abide  by  any  directions.  In
 fact,  some  suits  are  pending  against
 him  for  various  purposes.  And,  he
 failed,  in  other  words,  with  the  people
 who  had  sent  him,  who  had  given  him
 money,  and  refused  to  come  back.  He
 has  been  there  for  a  long  time.  The
 dispute  arose  about  his  insisting  on
 treating  Indian  students  in  the  hostel
 which  is  connected  or  run  by  _  the
 High  Commission.  It  was  stated  that
 he  was  trying  to  induce  the  students
 to  ask  for  him  whenever  they  wanted
 a  doctor.  It  was  not  considered  proper
 for  any  doctor  to  do  so,  and  he  was
 asked  not  to  do  so,  but  if  any  student
 wanted  him  he  could  go.  This  is  the
 beginning.  It  is  not  a  very  big  matter,
 but  since  it  was  referred  to  I  thought
 I  should  say  something  about  it.

 36.54  hrs.

 (Mr.  Speaker  in  the  Chair]

 Then,  Sir,  he  sued  the  lady  warden
 of  the  hostel  for  defamation,  defama-
 tion  presumably  because  she  said
 he  was  trying  to  get  students  to  en-
 gage  him,  which  was  supposed  to  be
 defamatory.  And,  the  Commonwealth
 Relations  Office  in  London,  it  appears,
 informed  them  that  this  lady  had
 diplomatic  immunity.  I  do  not  myself
 like  anyohe  claiming  diplomatic  im-
 munity  unless  in  some  very  very
 special  case;  but  normally  diplomatic
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 immunity  is  given  on  a_  reciprocal
 basis  between  two  countries.  This  was,
 finally,  the  action  of  the  Common-
 wealth  Relations  Office;  I  do  not  know
 the  details.  But,  having  gone  through
 much  of  the  correspondence  with  this
 doctor,  I  cannot  say  that  my  sympa-
 thies  went  to  him  at  all.  His  record
 was  not  at  all  a  pleasing  and  =  satis-
 factory  one  so  far  as  his  relations  with
 those  who  had  sent  him  or  those  with
 whom  he  was  dealing  there  was  con-
 cerned.  And,  surprisingly  enough  he
 has  found  a  champion  in  England,  a
 champion  whom,  well,  many  of  =  us
 would  prefer  not  to  have—the  cham-
 pion  is  the  Daily  Express.

 Shri  Mukerjsze  made  some  sugges-
 tions,  some  of  which  seem  to  me  com-
 pletely  beyond  our  power.  He  said
 something  about  Nagerhaveli;  we
 should  apparently  take  some  steps  to
 put  an  end  to  this  case  going  on  in  the
 International  Court,  we  should  incor-
 porate  it  with  the  Indian  Union  and  so
 on.  Of  course,  this  Parliament
 could  incorporate  it.  There  is  no
 difficulty  about  incorporation.  But
 you  can  consider  the  advisability  of  it,
 the  advisability  of  such  an  action
 when  a  case  is  going  on  in  an  inter-
 national  plane  in  the  Hague  Court.  We
 have  deliberately—and  I  think  right-
 ly—-ever  since  Nagerhaveli  became
 a  liberated  area  through  the  efforts  of
 its  own  inhabitants,  avoided  any  for-
 mal  contact  with  it,  any  governmenta!
 contact  with  it,  because  we  do  not
 wish  it  to  appear,  what  was  not  a  fact.
 that  it  was  not  the  people  of  Nagar-
 haveli  but  outsiders  who  had  _  gone
 and  pushed  out  the  Portuguese  autho-
 rities  from  there.  The  fact  is  that  the
 people  of  Nagerhaveli  and  some
 Goans  did  that  without  the  slightest
 help  from  any  governmenta!  authority.
 And  we  wanted  to  leave  it  at  that  and
 net  to  confuse  the  issue  by  any  step
 that  we  might  take.

 Then,  he  also  said  something  about
 our  firmly  and  finally  withdrawing  the
 case,  of  Kashmir  issue,  from  the
 Security  Council.  There  again,  it  was

 3०  quite  clear  to  me  how  a  case  is
 withdrawn  from  the  Security  Council.
 So  far  as  I  know,  a  case  goes  there,  it
 remains  there  and  if  somebody  intends
 to  withdraw  it,  suppose  we  want  to
 withdraw  a  complaint  we  made,  we
 cannot  withdrew  sromebody  _  else's
 complaint.  We  might  withdraw  our
 own  compldint  but  the  other  complaint
 would  remain.  Fut  there  was  one
 thing  that  Shri  H.  N.  Mukerjee  said.
 He  seemed  to  think  that  because  I
 did  not  mention  in  my  earlier  speech
 Indonesia  and  Algeria  are  suffering
 from  some  kind  of  inhibition  lest  I
 might  offend  somebody.  That  of
 course  was  not  the  case.  I  was  not
 dealing,  this  morning,  with  the  entire
 fleld  of  foreigu  affairs.  So  far  as
 Algeria  is  concerned,  it  ic  a  matter,
 well,  of  tragedy  which  really  can  be
 measured  only  in  almost  elemental
 terms.  It  is  a  terribly  bad  thing,  but

 IT  do  not  understand  yet  how  I  can
 serve  the  cause  of  Algeria  or  the
 Algerian  pesple  ~y  merely  shouting
 about  it  all  the  {ime.  We  have  in  our
 own  way  drawn  attention  to  this  fact
 repeatedly.  Maybe  sometimes  what
 we  have  stated  har  had  some  effect.
 We  have  in  our  own  way  done  it.  We
 refused  to  shout  and  we  refused  to  go
 about  merely  condemning  when  al!
 kinds  of  stories  came  to  us,  and  facts.
 a  year  and  a  half  ago  or  more,  about
 Hungary.  We  did  not  think  it  was
 right  to  do  that  but  we  did  try  to  draw
 the  attention  of  the  Governments  con-
 cerned  to  various  matters  and  some-
 times  with  success.  We  did  serve  a
 cause  we  had  at  heart.  We  would  not
 have  been  able  to  do  that  if  we  had
 merely  performed  in  public,  with
 vigour,  without  any  results.

 Then,  Shri  H.  N.  Mukerjee  referred
 also  to  the  possibility  of  holding  a
 Bandung  Conference.  It  can  be  held;
 but  I  still  think  that  a  Bandung  Con-
 ference  at  the  present  stage,  of  the
 type  that  was  held,  would  not  be
 feasible  because  it  was  a  Governmen-
 tal  Conference.  This  House  knows
 what  is  happening  in  Western  Asia—
 separate  groups  of  nations  struggling



 oi  Demande  for  Grants  9  APRIL  158  ‘Demands  for  Grants  970

 away  in  different  ‘‘rections.  There  are
 internal  trowbles  in  Indonesia.  I  should
 have  thought  this  was  not  at  all  a
 suitable  time  for  such  a  conference,
 and  this  is  not my  view  only.  This  was
 the  view  of  most  of  the  people  cén-
 cerned  with  the  sponsoring  of  the  first
 Bandung  Conference,  because  we  con-
 sulted  each  other  sometime  back.

 Now,  Shri  H.  N.  Mukerjee  made  a
 suggestion  which  I  fecr  is  not  feasible,
 but  I  would  welcome  it  if  it  was
 feasible.  It  was  about  a  customs  union,
 but  clearly,  when  the  position  is  what
 it  is  today,  to  talk  about  customs
 union  is  not  to  talk  in  terms  of  reality.

 7  bre.

 Only  today  I  was  told  of  the  kind  of
 thing  that  happens.  Only  today  a
 newspaper  quoted  a  speech  deliverec
 in  Lahore.  .  shall  make  it  clear  कीर
 so  far  as  I  know  it  is  not  delivered
 by  any  high  government  functionary,
 but  still  by  a  prominent  citizen.  He
 said,  “Oh,  Kashmir,  the  question  of
 Kashmir  is  there  of  course.  But  that
 is  not  enough.  We  must  now  strive
 for  a  complete  rectification  of  the
 boundary  between  India  and  Pakistan,
 the  area  in  that  northern  boundary.
 The  Quid-e-Azam  said  so  and  we  must
 try  that.”  This  supports  what  I
 ventured  to  say  to  this  House  this
 morning  that  we  are  up  against  some-
 thing  in  a  sense  very  solid  and  in
 another  sense  very  insubstantial.  It
 is  not  Kashmir,  though  Kashmir,  of
 course,  is  a  very  important  issue.  It
 is  not  canal  waters.  It  is  something
 basic  derived  from  that  intense  com-
 munal  attitude,  bitterness,  etc.,  anti-
 Indian  attitude,  which  has  been  the
 inheritance  of  Pakistan  unfortunately
 from  the  old  Muslim  League  and  then
 after  the  time  of  the  partition.  Claims
 grow,  demands  grow  and  nothing  is
 satisfied.  Therefore,  how  we  are  to
 attack—I  mean,  attack  that  basic  atti-
 tude—and  convert  it  and  make  it  a
 friendly  one  is  a  problem  very  diffi-
 cult  for  us,  but  there  is  no  other  wav
 to  do  it.

 There  is  one  thing  else.  It  is  quite
 extraordinary  at  the  present  moment,
 what  the  Pakistan  Radio  is  saying
 from  day  to  day  about  India,  about
 Kashmir,  about  individuals  here,  the
 Government  and  everybody—the
 Pakistan  Radio  functioning  not  only
 from  Karachi,  but  Lahore,  Rawalpindi,
 Peshawar  or  whatever  it  is.  And  I
 am  not  referring  to  what  is  called  the
 Azad  Radio,  that  is,  of  course,  a  class
 by  itself  and  its  virulence  nobody  can
 reach.  The  Pakistan  Radio’s  cons-
 tant  attacks  on  India,  constant  preach-
 ing  of  hatred  and  violence  is  some-
 thing  amazing.  That  is  the  attitude
 we  have  to  face  all  the  time.  I  said  this
 morning  that  I  do  not  claim  that  we
 are  blameless,  that  we  are  guiltless,
 that  we  go  with  lilly-white  hands  and
 all  that.  We  have  made  mistakes;  we
 have  made  errors.  Sometimes  some
 speech  is  delivered,  some  writing  is
 done  here,  which  is  not  either  in  good
 taste  or  is  otherwise  proper.  But  the
 fact  is  that  our  major  effert,  the  effort
 of  this  Parliament,  of  this  Government
 and  even  I  say  of  our  Press  generally
 speaking,  is  towards  a  lessening  of
 tensions,  though  individuals  go  some-
 times  astray  while  there  is  no-
 body  to  check  that.  In  fact,  all  efforts
 are  made  to  increase  the  tension,  bit-
 terness  and  hatred.  All  that  we  can
 do  is  not  to  be  led  away  by  that  into
 wrong  course?  ourselves  and  to  rem-
 ember  always  that  the  final  objective
 between  India  and  Pakistan  can  only
 be  friendship  and  co-operation.

 We  are  neighbours  and  our  conflicts
 —they  may  appear  big  today—are  re-
 ally  smal]  compared  to  the  innumer-
 able  points  of  contact  that  we  have
 and  are  bound  to  have.  As  a  matter  of
 fact,  these  conflicts  have  not  only  in-
 jured  us,  even  in  economic  and  finan-
 cial  terms  but  if  we  had  co-operated
 economically  in  trade,  this,  that  and
 the  other,  it  would  have  been  far  more
 advantageous  to  us  both.

 Lastly,  my  colleague,  Shri  Ramesh-
 war  Rao,  referred  to  our  frontier  arees
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 meaning  by  that  not  the  east  frontier,
 not  NEFA  or  the  Naga  Hills  or
 Assam~—that  of  course  is  there-——but
 rather  the  whole  stretch  of  the  fron-
 tier—Punjab,  U.  P.,  ete.  These  arear
 have  been  totally  neglected  in  the
 past;  they  have  been  completely  neg-
 lected.  There  is  one  hon.  Member  mn
 this  House—maybe  there  are  others,
 but  there  is  certainly  one,  Mr.  Bhakt
 Dershan—who  is  constantly  reminding
 us  about  those  areas  by  putting  ques-
 tions  and  writing  to  me  quite  rightly,
 because  they  are  important.  I  am  not
 for  the  moment  thinking  in  terms  of
 strategy,  etc.,  but  they  are  rich  aress
 and  there  are  fine  people  living  in
 these  areas.  It  is  difficult  to  do  much
 for  them  till  at  least  communications
 are  developed.  The  primary  thing  is
 communications.  We  are  doing  some-
 thing  towards  that  end  and  I  hope
 more  will  be  done.

 Mir,  Speaker:  The  Question  is...

 Shri  Braj  Raj  Singh:  I  request  that
 more  time  may  be_  allotted.  Some
 people  were  not  allowed  to  express
 their  views.

 Mr.  Speaker:  We  are  now  closing
 the  debate.  I  will  now  put  the  cut
 motions  to  the  vote  of  the  House.

 All  the  cut  motions  were  put  and
 negativea.

 Mr.  Speaker:  The  question  is:

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  President,
 to  complete  the  sums  necessary  to
 @efray  the  charges  that  will  come
 fm  course  of  payment  during  the
 year  ending  the  $list  day  of  March,

 in  respect  of  the  heads  of
 demands  entered  in  the  second
 column  thereof  against  Demands
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 Nos.  22  to  26  and  II0  relating  to
 the  Ministry  of  External  Affairs.”

 The  motion  was  adopted.

 [The  motions  for  Demands  for
 Grants  which  were  adopted  dy  the
 Lok  Sabha  ere  reproduced  below—
 Ed.  ]

 Demand  No.  22  —Tribat  Areas

 That  a  sum  not  exceeding
 Rs.  7,36,07,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 315  day  of  March,  1958,  in  res-
 pect  of  ‘Tribal  Areas’.”

 Demand  No.  28—Naga  Hills—Tuen-
 sang  Area

 That  &  sum  not  exceeding
 Rs.  3,34,19,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1659,  in  res-
 pect  of  ‘Naga  Hills—Tuensang
 Area’.”

 Demand  No.  24—External  Affaires

 “That  a  sum  not  exceeding
 Rs.  8,05,57,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  come  in  course  of  payment
 during  the  year  ending  the  Silat
 day  of  March,  1959,  in  respect  of
 ‘External  Affairs’.”

 Demand  No.  25—State  of  Pondicherry

 “That  a  sum  not  exceeding
 Rs,  2,  73,  97,000  96.  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
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 "ment  during  the  year  ending  the
 Sist  day  of  March,  1989,  ह  respect
 of  ‘State  of  Pondicherry’.”

 Demand  No.  i0—Capital  outlay  of
 the  Ministry  of  External  Affaire

 “That  a  sum  not  exceeding
 Demand  No.  26—Miscellaneous  Expen-  Rs.  42,57,000  be  granted  to  the
 diture  under  the  Ministry  of  External  President  to  complete  the  sum

 Affairs  necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  tne “Theat  a  sum  not  exceeding  Bist  day  of  March,  1959,  in  respect Rs.  3,75,000  be  granted  to  the

 President  to  complete  the  sum
 necessary  to  defray  the  cnarges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Sist  day  of  March,  1959,  in  respect
 of  ‘Miscellaneous  Expenditure

 of  ‘Capital  Outlay  of  the  Ministry
 of  External  Affairs’.”

 37.06  hrs,

 The  Lok  Sabha  then  adjourned
 till  Eleven  of  the  clock  on  Thursday,

 under  the  Ministry  ot  External

 हु  the  l0th  April,  ‘1968. Affairs’
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